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INTRODUCTION OF MINISTER

MADAM SPEAKER: Hon. Prime Minister.
THE PRIME MINISTER (DR. MANMOHAN SINGH): Hon. Madam Speaker,
with your permission, I wish to introduce to you and through you, to this august
House, my colleague, Shri Mukul Roy, who has been promoted in the Council of
Ministers as Cabinet Minister of Railways.
Cabinet Minister

Shri Mukul Roy Minister of Railways
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(Q. 81)
MADAM SPEAKER: Question Hour.

Q. No. 81, Shri M. Venugopala Reddy.
SHRI M. VENUGOPALA REDDY : Madam Speaker, I thank you for giving me
an opportunity to raise my voice about scarcity of drinking water in major and
metropolitan cities, 48 hours prior to the World Water Day, that is, 22" March.

After going through the Minister’s reply, provision, monitoring,

maintaining water supply and also ensuring sufficient water during summer
season, is the responsibility of the State Governments and Urban Local Bodies.
But in Andhra Pradesh especially, the local bodies are not at all functioning; they
are vacant for the last 1'4 years. Moreover, he has made a provision of Rs.30,000
crore under the JNNURM and UIDSSMT, for almost 600 projects all over the
country. I would like to know from the hon. Minister what about those projects
and what are the deadlines to complete those projects. Is there any special budget
allocation for the States during summer seasons?
SHRI KAMAL NATH: There is a huge deficit of urban infrastructure and in that,
we have water supply also. Water supply is a State subject as per the 7" Schedule
of the Constitution and as per the 74™ Constitutional Amendment. So, water is
essentially a State subject.

However, the Central Government, under its scheme of JNNURM, has
been sanctioning funds for State Governments and Urban Local Bodies to avail of
some financing. Primarily, it is the responsibility of the State Governments.

With regard to the hon. Member’s question about incomplete projects, there
are some on-going and incomplete projects. We are considering to extend the
JNNURM for another two years. The INNURM is supposed to end this year. But
before we launch the JNNURM-II, which is in stages of finalization, we are

looking at extending the JINNURM-I for another two years.
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SHRI M. VENUGOPALA REDDY (NARASARAOPET): Madam, the Urban
Development Ministry has set up a 100 MLD desalination plant at Chennai at a
cost of Rs.870 crore. May I know whether the plant is efficient and whether the
Government is planning to set up some more desalination plants in coastal Andhra
Pradesh and coastal Odisha? E

THE MINISTER OF STATE IN THE MINISTRY OF URBAN
DEVELOPMENT (PROF. SAUGATA ROY): Madam, at present there is only
one desalination project in Chennai which is to be built at a cost of Rs.900 crore.
Desalination by reverse osmosis is a costly process. Chennai, and maybe
Madurai, is the only city which has got genuine lack of source of water due to
inadequate rainfall. That is why the Union Government is not considering the
desalination project for any other city. This is a stand alone project which was
announced by the present Home Minister, when he presented the Budget in 2008.
The second installment for this desalination project is on the way. We are not
considering any other desalination project for drinking water in the country. Only
one small desalination project is being set up at Lakshadweep by the National
Institute of Ocean Technology. That is a very small project.

SHRIMATI PRIYA DUTT : Thank you Madam. Mumbai faces water shortage of
around 1000 ml per day. Moreover, the population of Mumbai is ever increasing
and the demand for water is also increasing. I know that water is a State subject
but I think the State also requires assistance from the Central Government.
Therefore, I would like to know from the hon. Minister is there any project in the
pipeline for increase of supply of drinking water for Mumbai. Maharashtra
Government had requested the Central Government for assistance in a desalination
plant but the hon. Minister has already replied to that question. So, I would not
like to pursue that. My question is, is there any other project for Mumbai which
the Central Government would be assisting the State with.

PROF. SAUGATA ROY: Madam, for Greater Mumbai, including Mumbai,
Thane, Navi Mumbai, Kalyan, Dombivli and Ulhasnagar, the cost of project
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sanctioned is Rs.2,501.60 crore. If you take only Mumbai city, that is the Bombay
Municipal Corporation, the cost of project sanctioned is Rs.1718.35 crore. There
are no projects to be sanctioned immediately because as the hon. Minister has
replied INNURM is coming to an end on 31% March, 2012. When the new
JNNURM comes into effect only then any fresh project for Mumbai city may be
considered. As I have replied earlier, Mumbai has no shortage of source of water.
It has got a number of lakes which are rain-fed and Mumbai has high rainfall. So,

we are not considering any desalination project for Mumbai at the moment.

£ Torer g ¢ wEled], # oMU AIEH W’ A S | ST ATl g (b WA WRBR J
e &3 H S B W B BRI b AU 9T ARBRI B IR W AN Y&
HR TG TR SARATIAT fIB T, YAESTAUATHAS! Hed Ao dell & & ford @
TH 438 URASHIY 8,412 PRIS FUY I AN ¥ Wihd &I T &, FIH U8 a1 § SHDI
@R AT Gl 341 AT & T8 ALY Y= WRDR 7 24 A 2009 P 5T WRAIT 936 H 11
T & & fog, o da TR W @) Srergfl @1 gem wE # WaR WSl 7Y ds
WRBR B A [ABT HATT DI 9ol 7| fbwy S8l Tb 31 MBI & b I 11 WAl 4 A
S AT HA S B & B W 8, SAd A Wipia Fd T, AfeT A | |qur &x
FAT TR M @ ST Ao S 73 RS T B AN DI ©, 98 I8 W a9 2009 H
ST T Bl B IR WRPR WAHBar HH § S0 A9 B g, HA off A F Ffkad w0 A Bs
IR e A1 3R ST fFrae Wt fvan 6 AY TR o e &1 e Wipla |

HEIGAT, TS # MU ATEH { ARG HA S § FaeT w=ar g 6 @ R M
B I YIS AT B B & B HaT BN




20.03.2012 15

2 HAA TRI: WA AehE Sfl, AR e B A WE 2 b A B Al A Dew H AT
g, I8 fId TSl gl 95 AR ASHIG FeT U AR A 378 © 3R STH A $B Wihd B
T T g N 9 ¥ B S Ao Wied 9 T, S $B Ao W 8 @ off| ag @
@I & f5 WX &3 @ Aol @t Wefy B L (Sraum)

L& HBGAT ¢ MY HAT S B a1 A1 G AfAT| a1 Riepraa A BIg|

... (@agm)

N TAA A : e e, A A G ¥ Yg FdeT w1 @ g F R geR
I8 DA MU &F DI I Dol 5, A I ad I WA g, U Q- Sl A HBAr
3T & & U A8 €, d U ¥ RBR Bl Pe b WY &F Bl Aroell Bl Al a@l
e < ... ()

S THT GRS : e HeQl, § YD AEH | ALY AT SN BT AT STUG SIYR D
AR faalr e gl... (r@em)

Jeaer W e : 39 93 Syl Nothing will go on record.
(Interruptions) ..."

S IO WIS 7ede qeredl, SR RRO-fEe &1 exdl & 9 A S S 21 39 TR
B AT A A T & W YIS B ER FERAT | TS A 1935 D G g8 T B SRt
g I SfoR 3 H &1 I8l R 1000 [Pl Bt a1 fpAl, 900 b @I A bl 675
fop.oft. B O Pt 3k 1350 fh. . B TP bl 18 T8 & S BIH! SOk 7R § § 3R
U R B Bl R B I W I T IO 21 ¥R B TeT ure iR HeRt e Sia-
ST FEH IEd] gl 200 BT B TeRE ddb dINT H W) W g I+ 9 & fog 781 frera
21 AN g W T8 2 fp 7 oaw 99 U @1 9 AT 9 e | W SIHaEr # o
T P Mpeardre WA & Al eRIH 3R AT AHS ATSAT STegfd AR Ara”
@ fog a8 TE O i wR W) ot Wt Ffed B H A W St e A 9w
TG SR & UASTd 1 FAHRAT & FUeR & {7y §9 W & &Ha db ar] d3l, AT fhd
31 ATSHT & q8d UISTel FHET Bl G B BT BRI DA ?

* Not recorded.
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W, W I ;e HEled], JISSITHUHUAS! H 438 WhiH YR g9 | BAN goib H 5161
BIC AR &l I8 IRRA b AT A 980 8 BH © I g9 Jdae fBATl IR ged H B
YRS SITHYATAC! H 36 ol HaR fhd 3R 39d U8l W SR Ua™l 3 861 367 WhA
Hae @! off under the Accelerated Urban Water Supply Programme. <ifé &9 &1
AR FAH SIS BN, T8 Do ABR D oI H Tl ¢l I BN O WA HBaT Sl 5,
I fedE A & 89 WM GaRH BR8] 3R IR U WPR BH Aol 8, o 89 99 W
fa=mR |

SHRI S. SEMMALAI : Thank you, Madam. The shortage of drinking water in

cities is mainly due to the migration of rural population into urban areas and
floating population in the metros.

Nowadays, it is unavoidable. So, we have to devise strategies to preserve
water bodies to use water prudently. In the statement given by the hon. Minister,
there is no mention about the rain water harvesting scheme. During the earlier
AIADMK rule in Tamil Nadu, my revered leader Puratchi Thalaivi Amma has
implemented rain water harvesting scheme.Eresulted in augmentation of ground
water level. The former President of India, Dr. Abdul Kalam, has also appreciated
this Scheme. So, my question to the hon. Minister is whether the Central
Government will come forward to extend special financial assistance, in addition
to the regular funding to the States, for the implementation of the rain water
harvesting scheme.

Generally, we are in the habit of wasting power and water without realising
the enormity of shortage problem. So, I would like to know whether the Central
Government will make efforts to create awareness among the people on the need
to use water prudently.

SHRI KAMAL NATH: Madam, the hon. Member is right that urbanisation is
taking place. This urbanisation coupled with supply side problems and demand
induced problems is causing the water shortage in the cities and not only in the

large cities but in the medium size-cities, small municipalities and small urban
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local bodies also. Supply side problems include diminishing of water supply
during summer, lack of precipitation and rainfall, increase in evaporation,
transpiration and percolation losses which occur.

As regards demand side, it is the increased demand which is taking place.
There is demand for irrigation; there is demand by water intensive industries; and
there is demand in the horticultural sector. All these are causing huge demand.
Then there 1s the mismanagement of it which arises out of leakages and arises out
of misuse and wastage of water.

The JNNURM Scheme does envisage programmes for awareness.
Certainly, if there are specific proposals from the States for specific urban local
bodies, we will be happy to look at it.

Then, rain water harvesting is an important component of water

conservation. There are several schemes not only of my Ministry but of other
Ministries also of rain water harvesting which the Government of India will be
happy to support.
SHRI ARJUN CHARAN SETHI : Madam, shortage of drinking water, especially
in the summer days is, no doubt, acute in some areas throughout the country.
Under INNURM Scheme, not only the State Governments of Andhra Pradesh and
Madhya Pradesh but so many other States also have forwarded Schemes to the
Central Government. The hon. Minister said that the schemes are not being
implemented even after they provide money to the State Governments. But I
would like to know from the hon. Minister whether it is not a fact that for many
years, not months, the schemes are pending with the Central Government
particularly relating to the State of Odisha. I hail from the State of Odisha. There
is shortage of water not only in the cities but even Bhubaneswar town, the Capital
of Odisha, has not been provided with water related schemes.

So, may I know from the Minister how many schemes are still pending

with the Central Government for finalization and sanction? If these schemes are
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implemented, the acute scarcity of water can be minimized and people could be
provided with the safe drinking water.
PROF. SAUGATA ROY: Madam, as [ mentioned earlier, this is the end year of
the INNURM. There are no schemes from the State Governments which are
pending with us. I may inform the hon. Member that in the case of Odisha, we
have already sanctioned a 24x7 piped water supply in Puri town at a cost of
Rs.166.90 crore. I may also inform the hon. Member that under the Urban
Infrastructure Development for Small and Medium Towns (UIDSMT) Scheme, 11
Schemes at a cost of Rs.126.85 crore have been sanctioned as far as Odisha is
concemed.E

If the State Government has not submitted any water supply project for
Bhubneswar, then the Centre 1s not to be faulted.
DR. RATNA DE : Madam, thank you for giving me this opportunity to ask this
supplementary question. Water is an elixir of life and there cannot be two opinions
about it. But we can see water shortage everywhere. The reasons are varied in
nature. It is difficult to study the weather in spite of the vast technological
improvements in predicting the weather. It seems there is no end to the ritual
shortage of drinking water everywhere, in every summer. Governments after
Governments have made efforts to attend to this most pressing problem that
mankind are facing. But it seems that nothing is moving in the right direction.
Have the Ministry thought of regulating and controlling the ground water
resources in the country and has this aspect been a part of the National Water
Policy?
PROF. SAUGATA ROY: Madam, the hon. Member has stated in general terms
about the shortage of water. It is very often said that the third World War, if
fought, would be fought over the issue of water. But we are not here to discuss
generalities. | may also inform the hon. Member that Water Resources Ministry is
a separate Ministry under the Government of India. Any question on general

availability of water should be addressed to that Ministry. Our Ministry is


rc
d. by e 


20.03.2012 19

concerned with water supply in urban areas only. As has been replied earlier that
urban water supply essentially is a State subject which after the 74™ Constitution
Amendment has devolved the cities and to prevent misuse of water or to maintain
the ground water or the aquifers will be the duties of the urban local bodies as per

the Constitution of India.
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(Q. 82)
SHRIMATI HARSIMRAT KAUR BADAL : The answer of the hon. Minister

regarding the direct payment to the farmers is totally unsatisfactory. He is not
given a direct reply. I would like to point out the hon. Minister that Punjab has,
over the years, developed an infrastructure which is unmatched anywhere else in
the country because they provide almost half the amount of the food grains which
feeds the nation. This infrastructure is assisted by the middlemen, the arhatias,
22,000 in number which help purchase from 1800 purchase centers across the
State of Punjab where over 15, 00,000 farmers arrive with their crops which is
almost 100 lakh MT of wheat and over a 150 lakh MT of rice, all of which has to
be purchased within one month when it arrives at the mandi. The Government
every year repeatedly comes up with this plan where they insist that the FCI is
going to procure directly or it is going to give direct payment. Now, these middle
agents, or the commission agents, or these arhatias, 22,000 of them in Punjab,
when the poor farmers arrive with their heap of crops, right from helping him
unload it, clean it, weigh it, pack it, fill out his 'J° form and consolidate all the
heaps that have come in a day, make the form, give it to FCI and then transport it
and load it to the FCI godown is all done by these middlemen. Every year the
Government says that direct payment has to be done to the farmer. The middlemen
do make an account payee cheque direct payment to the farmer as soon as he
receives the payment from FCI. Are the 500 inspectors in a position to do the job
of 22,000 arhatias in a more effective and efficient manner? Or, is this another
ploy of FCI to increase the burden of that poor farmer, harass him further and
increase manifold the corruption that the FCI has institutionalized over the years?

PROF. K.V. THOMAS: Madam, one of the major issues that have been raised

inside the House and outside is that the farmers should get the Minimum Support

Price. E
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Sir, in India, in Punjab, Har@a and Rajasthan, the procurement is done by the
arthias and it is about 70 per cent. In Andhra Pradesh, the procurement is done by
the millers and we get the 75 per cent as the levy. So, we have been writing to all
the State Governments where there is procurement that they should see that the
MSP is given to the farmers. The Central Vigilance Commission (CVC) in their
letter 30™ August, 2011 had advised that if payments are made to the farmers
through banking system/cheques by FCI in all the States including Punjab and
Haryana, the scope of corruption would be minimized. The Department of Food
and Public Distribution was requested to issue necessary instructions to all the
concerned in this regard. Sir, in 2010, the honourable Minister for Agriculture had
written to both the Governments of Punjab and Haryana telling this to them. This
is the letter he has sent.

“I wish to highlight that many States like Kerala, Chhattisgarh,
Karnataka, MP and Orissa make cheque payments to their farmers
for foodgrains procured for central pool which not only ensures that
farmers get full and prompt payment for the foodgrains sold by them
directly from the Government but also obviate any negative role of
middlemen and allegations of lesser payments.

This is the stand which we have taken but I can understand that, in States like
Punjab and Haryana, for a long time, arthias services are being used. We have
been in discussion with the State Governments. But it should be ensured that the
farmers are getting the MSP. In the case of arthias , we are giving 2.5 per cent
commission and on every increase in the MSP, this 2.5 per cent is also going up.
This is for the States of both Haryana and Punjab to find out a genuine mechanism
by which the farmers will get the MSP. Sir, FCI, by and large, procures only
about 15 per cent of the total procurement in Punjab FCI cannot procure the entire
food grains procured in the country. We are procuring only 30 per cent of the total
production in the case of Punjab, the FCI procures only 15 per cent. It is the
different Government agencies which have to function for procurement. In

Chhattisgarh and Andhra Pradesh, there are Self-Help Groups specially run by
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women who procure food grains and they are getting that 2.5 per cent commission.
So, we are in constant touch with the Punjab Government and Haryana
Government to ensure that the farmers get the MSP.
SHRIMATI HARSIMRAT KAUR BADAL : Madam Speaker, the very policy
of the Central Government is one size fits all or one scheme suits all but the reality
is that one size does not fit all and one scheme does not suit all the States.
Whereas in UP, FCI procures directly because the procurement is very small and
the farmer has to go through middlemen because he cannot find an FCI agent and
get his money on time. So, in fact, they bring middlemen, buy at a cheaper price
from the farmer, bring it to Punjab and then sell it at a higher MSP. If that is the
problem maybe in other States, then that does not mean you put the same scheme
in a State like Punjab where a farmer has a choice of going to 22,000 different
arthias in case he is not getting his MSP. When the hon. Minister talks about
MSP, in the last two years, diesel price has gone up by 50 per cent, potash by 80
per cent, DAP by 60 per cent and MSP hardly by five or seven per cent. If they
are so concerned about the farmers, why do they not introduce the
recommendations of the Swaminathan Commission and give 50 per cent above the
first price and do that? What I would like to point out is in Punjab, the FCI has a
budget of almost Rs.32,000 crore and being a Director of FCI or being the
Regional Manager of FCI is considered one of the most plum posts because of
institutionalised corruption by the FCI. 1 would like to know one thing. When the
hon. Minister says about direct payments and the MSP, first of all, in Punjab it is
account payee cheques. So, there is no ques of the farmer not getting his MSP.
If some agent does not give him, he can go to another agent or he can even
file a case against him. So, trying to implement a scheme in Punjab, shaking up the
already very good existing systems that are there without going into the nitty-gritty
of whether it is required or not, I think, is just a case of wanting to increase the
corruption in the FCI further. It is because this 2.5 per cent commission that the

agents charge show that farmers want a hassle-free lifting and procurement.
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One crore farmers have to be issued cheques. Can the FCI issue one crore
cheques to the farmers and ensure that the names are correct and the farmers are
not harassed to go round for their cheques? What kind of systems are they putting
in place? ... (Interruptions)

MADAM SPEAKER: All right. You ask the question.
SHRIMATI HARSIMRAT KAUR BADAL : How are they going to ensure that
the system is simplified and made easier for the farmers? Will they ensure that
another kind of corruption does not take place in the FCI? ... (Interruptions)
MADAM SPEAKER: Hon. Member, you please ask the question.

... (Interruptions)
MADAM SPEAKER: Madam, you have made it very long.

... (Interruptions)
MADAM SPEAKER: Hon. Members, please listen to the reply.
PROF. K.V. THOMAS: Hon. Member has raised certain issues. I would like to
answer one by one. One issue is the MSP. In 2001-02, the MSP of wheat was Rs.
620 which we have raised to Rs. 1,170 in 2010-11 with a bonus of Rs. 50.
Similarly, in the case of dals and rice, for Grade A, in 2002-03, the MSP was Rs.
560 and now it is Rs. 1,110.. ... (Interruptions) Now, we have almost doubled the
MSP.... (Interruptions)
MADAM SPEAKER: Please hear the reply.

... (Interruptions)
MADAM SPEAKER: Hon. Members, please sit down.

... (Interruptions)
PROF. K.V. THOMAS: I can understand that the farmers need much better MSP.
But this is being looked after by the CACP. Whenever the CACP makes the
recommendation, the Ministry of Agriculture goes through that and they give
recommendation to the Cabinet and then a decision is taken. But we should
understand that from 2001 to 2011 the MSP has been doubled. But the Central

Issue Price remains constant. ... (Interruptions)
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MADAM SPEAKER: Nothing else will go on record.
(Interruptions) ..."
MADAM SPEAKER: Nothing else will go on record.

(Interruptions) ... *

MADAM SPEAKER: Hon. Members, let him complete the reply.

... (Interruptions)

MADAM SPEAKER: Hon. Members, let him complete the reply.

... (Interruptions)
MADAM SPEAKER: Nothing else will go on record.
(Interruptions) ... *
MADAM SPEAKER: Hon. Members, listen to his reply.
... (Interruptions)

MADAM SPEAKER: Why have you stood up?

... (Interruptions)

24

PROF. K.V. THOMAS: In the case of arthias, there is a policy matter which has

to be discussed and settled. ... (/nterruptions) The Government of India cannot

come to Punjab and procure the food grains. ... (Interruptions) We want the

services of the Governments of Punjab, Haryana as well as the Government of

Rajasthan because we cannot directly purchase the food grains from any part of

the country. ... (Interruptions) What we can do is that we can help the State

Governments for procurement, storage and transportation. ... (Interruptions) Our

aim is to work together with the State Governments. I have been in constant touch

with the Government of Punjab. E

* Not recorded
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I have been in constant touch with the Punjab Government and even very recently,
I have discussed this issue with the Government of Punjab. It is a policy matter
whether the arthias should continue or not, which the Punjab Government has to
take a decision. ... (Interruptions)
MADAM SPEAKER: Dr. Ratan Singh Ajnala. 3% aref @Y, ware e i
3T gy |

... (cTgem)

e AT 99 g S Bl drem ARl
.. (orTE)
MADAM SPEAKER: Nothing else will go in record.
(Interruptions) ..."
DR. RATTAN SINGH AJNALA : Madam Speaker, thank you very much for
giving me this opportunity.

The major problem is that poor farmers are suffering a lot from the
commission agents. They are taking even 20 per cent interests from the poor
farmers. So, I would like to know what the Government is doing to save the poor
farmers from the clutches of the commission agents.

PROF. K.V.THOMAS: This shows the different views on arthias. So, the hon.
Member should also understand that there is a different view on the arthias. It is
said that arthias are behaving as commission agents and private bank. So, it is for
the Government of Punjab to study about the arthias, but the Government of India
is prepared to discuss with the Government of Punjab about it. ... (Interruptions)
MADAM SPEAKER: Shri Ninong Ering.

... (Interruptions)

s fA=T S92 eremer wRIGYT Sf, § QMUS HIEgH W WIE Ud Adei=e faaRor H3 off 9
o1 =g ... (caEm)

* Not recorded.
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A& HEGAT: I Yo QY 3T 46 SIS | AT U1 He U8 Gl o, 31 a3 bl I8
H1 T Q|
.. (erae)

MADAM SPEAKER: Nothing else will go in record.

(Interruptions) ... ~
MADAM SPEAKER: Nothing else will go in record.

(Interruptions) ... *
MADAM SPEAKER: Let us have order in the House. The hon. Member is
asking about the North Eastern States. So, let us hear him.

... (Interruptions)

& ARIGAT: 93 TTgV| IT ATl Yo g | T S99 SfY, 37 |ardt gfed |
. ()

A& WRIGT: 319 MY 96 W5y, S W IBT QY| 377G VAT T8l Y, 98 sy |
£ FE S0 0 BER STR gdl Sl 6 AT SuehT S @rer 1 (NegRee B © . (aeT)
e HEGAT: TE AT 81 RET 87 TS AT T BR X &7 AT 96 Wi |
£t fArT $80 ¢ A sl W3 S W IS ge Ae 6 SR ydl Al # AT U e,
BT ST BM & W dR A AN S WHGdT golh! § 2, 9 g8 Sl B1H B 38 &, 98 dl Dlidal
TRIG ©| H 31 &3 & R H T P, A AN <« H S 91 BT dIeX ©.... (a8
MADAM SPEAKER: Nothing else will go in record.

(Interruptions) ... *

At fA=ET $¥0 ;98 W W A F ssed AW g dfd R W S g SR gdl Il
H, SMH H, J/UTA USY & PO &A H AN T IAGT PH T, b 98 W O BN

O O\

goid H et fAfserd smefaar @ed 8, g9 I8 W simefy < fAfSeds &, 9 9gd ax ol
Al Jaic wrsw 1 TE ShR ITh] WAGHR AR T8 B ([BAMI § 980 HH e H
wied € @ gAR S 7 Sft € S # gu are f5 R Sroviad wew A1 o H O,

* Not recorded.
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GAGHR BT B T8I UH.H.37S. TS § [ h?
.. (o)

PROF. K.V. THOMAS: Madam, because of the 'Look East Policy’ of the
Government, in Eastern and North Eastern States, West Bengal, Assam, there is a
much more production of food grains, especially of rice. So, these States are
requesting the Government of India to help them for procurement. Madam, for
procurement, essentially certain mechanisms are needed. One is the procurement
mechanism (infrastructure), second is storage and then money is needed for the
procurement.

Madam, we have been in discussion with these States to help them in
procurement. As the steps initiated by the hon. Minister of Agriculture, the FCI as
well as NAFED has opened centers in different States for procurement.Eut we
have told many States like West Bengal to have the procurement directly. West
Bengal Government has started procurement and they are giving to farmers direct
payment through cheque. But the West Bengal Government needs money. Today,
we are having discussion on that. Fortunately, the Finance Minister has agreed that
for the States of procurement, some financial arrangement will be made through
the RBI so that there will be enough finance for the States for procurement.

In Punjab, almost 70 per cent is procured by the Punjab State agency,
Pungrain, and they are getting the financial assistance from the RBI. If there is
corruption, it is for Pungrain and State agencies of Punjab to find out what type of
corruption takes places. ... (Interruptions)

MADAM SPEAKER: Nothing will go on record.

(Interruptions) ... ~

3rezel wEIEAT: 4 BRWTS STacl | 31T 96 ST, 31 3iiR &l & At g &1 Aier Ay

* Not recorded.
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st RS STae ; 31e¥el ARy, ETET— & GRBN WGl § fham & B o7 &8 iR
TR 3R Toivel &l oy a1 o1 &, I a1 99 2| 399 IR 9d <&l 8, I8 W 99 gl
HERIG, H O YAH Hod & YR W TAN &l WISl Y DI Ol & A1 84 eIl SRl &,

I8l & TA.UA.. DI AT Il &, ST Biel FdTed &, Hiel Mdem & a8 IR § <J €
R TR H o & d16 gk € a7 98 WA g5 8 SRl 8] g8f Sl W pe HRURIE & Al
AR, WE B Yol AThISTT HeweH 8, Sd ATH I WG Bl gl o9 fhami &1 araf
AT & A1 FIfere] TRIE &, SAN U I T8l 8, SR U gacll T8l 8, VAl $B W BR
SHR g8 WRIEl Ub! Sl & SR a1 H 10 & & q1e Sfq MR BT ATl AT ® ol 98 @Rial
o Bl B SO X YRR fEdr 21 A% omue Aterw & HA weey W wd ye W 6
AT NI & IR F WA 19 BRI 81, W T8 Dl G IMBY, SHADI g1 I1M2Y, 89 ol
Ul BRA ©, AT SO USP & Yo B [ MUl N & R Avgd Ta-He AR AU
AT T Bl &, SUH 3MUH! a7 ReR) 8 3R 3imus ifeer) ar | 82

PROF. K.V. THOMAS: The total procurement of food grains in a year comes to
about 60 to 65 MT. So, this 60 to 65 MT cannot be procured alone by the FCI.

Almost 15 to 20 per cent is what FCI procures directly. All other procurements are
through the State Government agencies and there are States like Chhattisgarh
where model procurement is takes place. I have been over there and there are Self-
Help Groups by Women who procure and they get 2.5 per cent commission. In
Andhra and in many other States, Self-Help Groups are procuring. It is for the
State Governments to see that there is procurement and farmers are getting MSP.
But wherever, FCI’s help is needed, we are prepared to give that help but finally, it

is for the State Governments to have a better procurement mechanism.
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(Q. 83)
# AR WIRT @ A el HBledT Sfl, 30+ g dRifhd 79 I8 &l fawR oy,

sHd oIy # oMUl MR had dxal gl Al B & H IUT SMUSl U HTEeRoT
(NDAM) gRT #ich et b1 Uieror JRam HUGUS| Bl AR Yeb JUTAl hed 2] H WRDPR A
ST ATEdT € fb G 3R Yobr Sl 3 ITdhiad uarll | fues & foly ¥R 3 @
HeH IS 87

SHRI P. CHIDAMBARAM: Madam, the National Disaster Management

Authority and the State level Disaster Management Authorities were set up with
the objective of increasing the preparedness to deal with natural disasters and man-
made disasters.

As far as tsunami is concerned, it is a natural disaster. In the case of natural
disasters, we can only increase the preparedness of the society as such and of the
Governments and then deal with the consequences of a natural disaster. With
regard to tsunami, a huge amount of investment has been made since the tsunami
struck the southern coast of India in 2004. Today we have a very elaborate
Tsunami Warning System and the Tsunami Warning System gives a warning by
about 60 minutes to 120 minutes. I think we have one of the best Tsunami
Warning Systems in place. But if the hon. Member wishes to know the technical
details of the Tsunami Warning System, I shall ask the department concerned to

send him a Technical Note on the Tsunami Warning System.

#it AR WIRT ;. USd ATd PHRMT S H URATY] WIS TR AT STYET Bl S@d §U
TIHR - W S YATY] AAFT B ATHUTH B AMEG BT F9M & foIY FI1 Hed I 57

SHRI P. CHIDAMBARAM: Madam, as I said, we have no way of preventing a
natural disaster like an earthquake or a tsunami. These are natural disasters. We
can only increase our preparedness. Even Japan, which is one of the most
advanced countries as far as disaster management is concerned, could not prevent

the tsunami. They can only deal with the consequences of a tsunami. As I



20.03.2012 30

mentioned, we have in place a very elaborate, sophisticated Tsunami Warning
System and I will be quite happy to send to the hon. Member a detailed Technical
Note on the subject.
SHRI SANJAY DINA PATIL: Madam Speaker, during a mock drill carried out,
many people had little or no idea as to what was going on. When the siren
sounded, there were no signs, no diagrams, no direction etc. and in such a drill
conducted in Bangalore a woman was reported to have died. The volunteers do not
have any specific training. Does the Government plan to have a specific training
programme conducted for the volunteers?

I would also like to know as to why our schools are not included in the
mock drill.
SHRI P. CHIDAMBARAM: Madam, many mock drills have been conducted
throughout the country. This question relates to the mock drill that was conducted
in Delhi. The mock drill is preceded by a very elaborate campaign. I am certainly
not saying that in each one of the mock drills conducted earlier this protocol was
followed. But it was followed in Delhi. We distributed fliers, preparedness
programmes were conducted, a mock drill was conducted in schools, malls, hotels,
orientation, sensitization workshops were held and public lectures and awareness
generation programmes were conducted. There was a preparatory mega mock drill
and finally the mock drill was conducted. In fact, one of the objectives of this
mock drill is to assess the strengths and weaknesses of our system. A large number
of positives have been identified. At the same time, a large number of negatives
have also been identified. I have requested the National Disaster Management
Authority that in all future mock drills conducted anywhere in the country, they
should apply the lessons of the elaborate Delhi mock drill and run through a
programme of preparedness before the mock drill is conducted. In fact, the
preparedness stage runs for about two months before the mock drill is conducted.

In future, all mock drills will follow the protocol that was followed in Delhi.
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S 3TG( I HEATe @ ALET Sfl, YA G [Reb U YO Pl AR (], 39 oy # et
gaTe ol gl A fJa 9 Hefda fefgae § ff to fefgae o #sisrie a1 ger ¢
fefede Boldey IUP &S Bd 8, Sl s dR Hidb g 9 &xad 21 ihd < § IS
TfISeH 98 98 ® &1 S 9sd guedd Bl €, 98 P9 YaE A 99 § IR Ga§ B Il
@ 9§ U B &1 99 IS gHedr gl § a1 Al ff 99 I D1 Werdl ugar & forg
Wﬁ%lwﬁwﬂ%@mmﬁw,mﬁﬁ%w@mwmﬂ%w@mm
UUGH A<k H g O § O 981 WR SR el el 8, Wb q8l Aed gl 3R WIh
e oI B @1 e 8 fHerdr Bl /R <is e oiem ® A1 gars 98 el g1 AN 3D
q1eaw QA T8 bel © fb w1 A T 1 Ried W fpeft Sfeae gifea & foar 87 &

YD HIEH A TG ST Aredl gl

SHRI P. CHIDAMBARAM: Madam, I am afraid road accidents would not qualify
as disasters. We are talking about disasters and disaster management. Road
accidents are matters that concern roads and the kind of policing on the roads.
These are matters that fall under the State Government. But I do know that the
National Highways Authority of India has a scheme of patrols, telephones, etc.
and they have also a scheme to locate hospitals along the national highways. I
cannot give the details but road accidents will not fall under disaster management.

SHRI PREM DAS RAI : Thank you, Madam. I would like to inform this august
House that on the 18" of September, there was a massive earthquake in Sikkim
and the hon. Minister had also visited. At that time I had also brought to his notice
that the NDRF was not acclimatized to do the kind of work which is required in

the mountains.
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Now, the entire Himalayas is completely a Seismic V Zone and I would

like to know from the hon. Minister whether any kind of mock drills are going to
happen in the mountain States and whether the preparedness level of the NDRF
would be upgraded so that they would be able to deal with mountain related
issues.
SHRI P. CHIDAMBARAM: Madam, NDRF is a nascent organisation, which has
only ten battalions. All of them have been trained to a particular level now,
including even to deal with chemical, radiological, biological and nuclear
disasters.

I agree that more battalions have to be raised; they have to be trained to
deal with disasters ranging from Tsunami to earthquake in the Himalayas. NDRF,
I know, did a magnificent job in Sikkim. The State Government is on record. Ten
teams of NDRF along with 14 dogs and necessary equipment were immediately
deployed for search and rescue operations in a large number of places. NDRF
teams retrieved five dead bodies in the debris. Medical camps were organised and
512 injured people were provided first-aid. About 5,500 Army personnel were
deployed; 15 helicopters of Army and Air Force were deployed.

In fact, I think, the post-earthquake management in Sikkim, as a matter of
collaboration between the Central Government and the State Government, was one

of the best that has been recorded so far.
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(Q.84)
SHRIMATI SUSMITA BAURI : I would like to know from the hon. Minister

whether the producers and farmers are getting remunerative prices of their
agricultural products or not. I would also like to know from the Government
whether it has made a detailed study to find out the problems of the farmers,
agricultural labourers in getting remunerative price.

SHRI SHARAD PAWAR: Madam, there are some serious complaints from some
of the States where farmers are not getting Minimum Support Price. That is the
reason that in the year 2003 the Government of India has decided to introduce
some model bye-laws for all Agriculture Produce Marketing Committees. That
model proposal was circulated to all the States and they were requested to amend
their Agriculture Produce Marketing Act. The model Act suggests provisions for
direct marketing and purchase of agriculture produce from farmers, contract
farming, establishment of markets in private and cooperative sectors, special
markets for agricultural commodities, prohibition of commission agents,
rationalization of market fees, et@

So all these suggestions have been made to the State Governments with a
request that they should change their Agricultural Produce Market Act and make
this provision. Madam, 16 States have come forward and they have made some
amendments and they have started implementing partially. There are some States
which have not taken decision yet. We are continuously following with a request
that they should take corrective action. Then the farmers will be able to get a
proper price.

SHRIMATI SUSMITA BAURI : Madam, I would like to know whether MNCs’
entry in the agricultural sector will push out existing local traders and trading
system seriously impacting livelihood of small and medium farmers, traders,
hawkers, coolies and associated service sectors. I would also like to know
whether it is a fact that in different districts of West Bengal, the paddy producers

are not getting remunerative price and are forced to commit suicide.
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SHRI SHARAD PAWAR: I have not received specific complaints about West
Bengal like this. But here the question is about the improvement in Agricultural
Produce Market Act. The purchasing agency is something different. That comes
also under a different Ministry. Here, we are requesting all the Governments to
take collective action where these types of incidents will not be heard.

DR. K.S. RAO: Madam, every Member of this House is interested to ensure that
the farmer gets the remunerative price for his products. The question of our lady
Member is also the same thing. Now, she is asking the question whether the
Government proposes to bring further reforms to assist the farmers in getting
better price for their products. Irrespective of whichever Government is in power,
the farmer is not getting right justice throughout. If a drug manufacturer were to
produce a drug at the cost of Rs. 10 and in the international market if he can sell it
for Rs. 100, there is no restriction to sell it in the international market. When there
are agricultural products produced by the farmers, and if their price in the
international market were to be very high, he has no freedom to sell them in the
external market on the fear that if the food grains were to be exported, prices of
food grains may go up in the country and then the Opposition will criticize the
Government, whichever is the Government is in power. So, no Government is
taking initiative to increase the prices. So the justice is done in paying
remunerative price.

Madam, when the prices in the international market are low, they are
making the customs duty ‘zero’ and then subsidising the produce made outside the
country. When the produce is more here, and the international price is high, they
are banning the export of food grains. For example, I raise the issue of palm oil;
where there is shortage of oil-seeds and edible oil, he is importing, subsidising the
producer by removing all the duties and then making the local farmer who is
producing the oil seed suffer. And he is also giving subsidy of Rs. 15 per
kilogram to edible oil through the Public Distribution System. But he refuses to
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give subsidy to the farmer who is ready to produce all the edible seeds that are
required for the country.

MADAM SPEAKER: There is very little time left. The Minister has to answer.
DR. K.S. RAO : So I would like to know from the hon. Minister whether the
export of food grains whenever the international prices are high will be permitted
so that the farmer can take benefit, and if necessary by creating a price
stabilization fund to meet the eventuality of ups and downs in the prices, and
whether he will subsidise and encourage the oil palm farmers so that they can
produce the edible oil.

SHRI SHARAD PAWAR: Agriculture Produce Market Committees are dealing
with the purchases of cereals, wheat, rice, everything. We have received request
from hon. Member that Government of India should allow export of rice. With his
request and others’ request, the Government of India has allowed 20 lakh tonnes
of export of rice and 20 lakh tonnes of export of wheat. That permission is even
available today. If the hon. Member from his area wants to export, definitely we

will support it.



20.03.2012 36

12.00 hrs

PAPERS LAID ON THE TABLE
MADAM SPEAKER: Now, Papers to be laid on the Table.
THE MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION
AND MINISTER OF CULTURE (KUMARI SELJA): I beg to lay on the Table:-

(1) (1) A copy of the Annual Report (Hindi and English versions) of the Indira
Gandhi Rashtriya Manav Sangrahalaya, Bhopal, for the year 2009-
2010, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indira Gandhi Rashtriya Manav
Sangrahalaya, Bhopal, for the year 2009-2010.

(2) Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (1) above.

(Placed in Library, See No. LT 6198/15/12)

THE MINISTER OF STATE OF THE MINISTRY OF CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION (PROF. K.V. THOMAS): I beg to lay on
the Table:-

(1) A copy of the Annual Report (Hindi and English versions) of the Bureau of
Indian Standards, New Delhi, for the year 2010-2011, alongwith Audited
Accounts.

(2) A copy of the Review (Hindi and English versions) by the Government of the
working of the Bureau of Indian Standards, New Delhi, for the year 2010-
2011.

(Placed in Library, See No. LT 6199/15/12)
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THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF
NORTH EASTERN REGION AND MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS (SHRI PABAN SINGH GHATOWAR): On
behalf of Shri Harish Rawat, I beg to lay on the Table:-

(1) A copy each of the following Notifications (Hindi and English versions) under
sub-section (6) of Section 3 of the Essential Commodities Act, 1955:-

(1) S.O. 219(E) published in Gazette of India dated 3rd February, 2012, making
certain amendments in the Notification No. S.0O. 2363(E) dated 30th September,
2010.

(i1) S.O. 198(E) published in Gazette of India dated 31st January, 2012, notifying
specifications of the customized fertilizers, mentioned therein, to be manufactured
by M/s. Indo Gulf Fertilizers for a period of three years from the date of issue of

the notification.

(ii1) S.O. 258(E) published in Gazette of India dated the 10th February, 2012,
constituting the Central Fertilizer Committee consisting of 11 members,

mentioned therein.

(Placed in Library, See No. LT 6200/15/12)

(2) A copy each of the following papers (Hindi and English versions) under Section

619A of the Companies Act, 1956:-

(1) Review by the Government of the working of the Andhra Pradesh State Agro
Industries Development Corporation Limited, Hyderabad, for the year 2009-
2010.

(1) Annual Report of the Andhra Pradesh State Agro Industries Development
Corporation Limited, Hyderabad, for the year 2009-2010, alongwith Audited

Accounts and comments of the Comptroller and Auditor General thereon.
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3) Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (2) above.

(Placed in Library, See No. LT 6201/15/12)

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI CHOUDHURY MOHAN JATUA): I beg to lay on the
Table:-

(1) A copy of the Prasar Bharati (Broadcasting Corporation of India) (Procedure
and Conduct of Business) (Amendment) Regulation, 2011 (Hindi and English
versions) published in Notification No. N-10/1/2011-PPC in Gazette of India
dated 24th November, 2011 under Section 34 of the Prasar Bharati (Broadcasting
Corporation of India) Act, 1990.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (1) above.

(Placed in Library, See No. LT 6202/15/12)

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI JITENDRA SINGH): I beg to lay on the Table:-

(1) A copy of the Special Presidential Order (Hindi and English versions)
increasing, ex-post-facto, the amount under Schedule-1 & II to the Governors
(Allowances and Privileges) Rules, 1987 relating to the Governor of Karnataka for
the years 2009-10 and 2010-11 under sub-section (3) of Section 12 of the
Governors (Emoluments, Allowances and Privileges) Act, 1982.

(Placed in Library, See No. LT 6203/15/12)

(2) A copy of the Special Presidential Order (Hindi and English versions)
increasing, ex-post-facto, the amount under Schedule-1 & II to the Governors

(Allowances and Privileges) Rules, 1987 relating to the Governor of Haryana for
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the years 2009-10 and 2010-11 under sub-section (3) of Section 12 of the
Governors (Emoluments, Allowances and Privileges) Act, 1982.

(Placed in Library, See No. LT 6204/15/12)
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12.01 hrs.
STANDING COMMITTEE ON PERSONNEL, PUBLIC GRIEVANCES,
LAW AND JUSTICE
49™ Report

st Yo PAR (FIemR): e welgdl, H HEmenwd (Wened) fagwe, 2011 & aw A
FIH, dld QR R ofk =g i @ Iy &1 4001 s (RS o oReh

RI¥PRUT) [T Yol IR ¥l gl

* Presented to Hon’ble Chairman, Rajya Sabha on 2™ February, 2012 and forwarded to Hon'ble Speaker,
Lok Sabha on the same day.
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12.02 hrs
STATEMENTS BY MINISTERS

(i) Status of implementation of the recommendations contained in the
150™ Report of the Standing Committee on Home Affairs on the Action
Taken by the Government on the recommendations/observations
contained in the 144™ Report of the Committee on Demands for Grants
(2010-11), pertaining to the Ministry of Home Affairs”

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
MULLAPPALLY RAMACHANDRAN): I beg to lay the statement on the above
subject in pursuance to rule 389 of the Rules of Procedure and Conduct of
Business of Lok Sabha issued by the Hon'ble Speaker, Lok Sabha vide Lok Sabha
Bulletin Part-II dated September 1, 2004.

The meeting of the Department-related Parliamentary Standing Committee
on Home Affairs was held on 15th April, 2011, to review the Action Taken
Replies furnished by the Ministry of Home Affairs on the 144th Report of the
Department-related Parliamentary Standing Committee on the Demands for Grants
for 2010-11 of the Ministry of Home Affairs. Thereafter, the Committee submitted
its 150th Report which contained further observations/recommendations on the
144th Report, on 2nd June, 2011.

The Committee in its 150th Report made as many as twenty-six (26)
recommendations (Paragraph No. 3.1.3; 3.2.5; 3.3.6; 3.4.7; 3.5.11; 3.5.14; 3.6.4;
3.7.3; 3.7.6; 3.8.7; 3.9.6; 3.9.25; 3.9.31; 3.9.44; 3.10.10; 3.11.3; 3.11.6; 3.11.9;
4.1.1 [3.1.14 ibid]; 4.2.6 [3.12.4 ibid]; 4.3.3 [4.10.3 ibid]; 4.4.3 [5.1.6 ibid]; 4.4.4
[5.2.6 ibid]; 4.5.3 [5.5.1 (i), (ii), (iii) ibid]; 4.5.6 [5.5.1 (xxii) ibid]; and 4.5.9 [5.5.1
(xxvii) ibid] in respect of which the Ministry of Home Affairs was required to take
action. The ATRs have been sent to Rajya Sabha Secretariat by MHA.

The Ministry has accepted 23 recommendations fully or with slight

modifications and did not accept 3 recommendations out of the 26 contained in the

" Laid on the Table and also placed in Library, See No. LT 6206/15/12.
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Report. In respect of some recommendations, the Ministry is taking necessary
action for the implementation of the same in consultation with various agencies. It
may be mentioned that action to be taken by the Ministry in respect of a number of
recommendations are of continuing nature and necessary action has since been
taken or is being taken accordingly.

A detailed Statement showing the action taken / being taken with reference
to the recommendations contained in various paragraphs of the 150™ Report of the

Committee is given in the Annexure which is laid on the Table.
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12.02 ' hrs.
MOTION RE: JOINT COMMITTEE ON OFFICES OF PROFIT
2 Yactt o R (SoMEEE):  Jfede Weledl, § YR Rl g

“fp g8 991 T 9w ¥ ey ot 8 fe Isg @, g 9w | s
ST fEdd) & AAHRYTE B b HRU I~ Rfdd & 99d Thal Gy
HI gR1 ATuTiaes gfaffecd gomell & AR IS GHT I b G Bl oW
& Ual Hee FYa AT & forg fFraifad e sk sy qur gRI dgad afafa
& ol 59 bR aifed dawa &1 9 39 941 b1 Jfad dr[”

MADAM SPEAKER: The question is:

“That this House do recommend to Rajya Sabha that Rajya Sabha do
elect one Member of Rajya Sabha, in accordance with the system of
proportional representation by means of single transferable vote, to
the Joint Committee on Offices of Profit in the vacancy caused by
the retirement of Shri Janardan Dwivedi from Rajya Sabha and do
communicate to this House the name of the member so elected by
Rajya Sabha to the Joint Committee.”

The motion was adopted.
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12.03 hrs
MATTERS UNDER RULE 377°

MADAM SPEAKER: Hon. Members, the Matters under Rule 377 shall be laid on
the Table of the House. Members, who have been permitted to raise matters under
Rule 377 today and are desirous of laying them, may personally hand over slips at
the Table of the House within 20 minutes.

Only those matters shall be treated as laid for which slips have been

received at the Table within the stipulated time and the rest will be treated as

lapsed. E

* Treated as laid on the Table.


rjs
nsert matters under Rule 3 77
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(i) Need to open a Kendriya Vidyalaya in Kancheepuram city, Tamil Nadu

SHRI P. VISWANATHAN (KANCHEEPURAM): Kancheepuram is not only the
“Temple City”, but also a city of educational institutions. The highest numbers of
various branches of educational institutions are available in entire Tamil Nadu.
There are 15 Arts & Science Colleges, 1 Ayurveda College, 3 Hotel Management
Colleges, 4 Dental Colleges, 47 Engineering Colleges, 1 Sidda College, 34
Teachers Training Institutes, 6 Medical Colleges, 6 Nursing Colleges, 14
Management Colleges, 4 Pharmacy Colleges, 17 Polytechnic colleges and 1
Physiotherapy college in the district.

Kancheepuram City is nearer to Kalpakkam & Mamallapuram where there
are several Central Government organizations are located. Kalpakkam is having
only one Kendriya Vidyalaya which cannot cater to the needs of the entire
population. It is a long pending demand of the people of Kancheepuram district
that one more KV school to be opened in Kancheepuram to facilitate the aspiring
students of both Central and State Government employees’ children.

Under the Right to Education Act, the Government is having the proposal
to open one more KV schools in each district. My constituency is badly in need of
one more KV school which can afford moderate fees and quality of education
when compared to private aided schools. The staff members who are working in
various atomic establishments’ in Kalpakkam belonging to Kancheepuram shall be
benefited.

In view of the above, I request the HRD Ministry to look into the matter

and arrange for opening a KV school in Kancheepuram city as early as possible.
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(ii) Need to accord approval for the establishment of Academy of Scientific
and Innovative Research at Nagpur, Maharashtra

SHRI VILAS MUTTEMWAR (NAGPUR): I intend to raise a very important
matter regarding the establishment of an institution of national importance viz
Academy of Scientific and Innovative Research for furtherance of Learning and
Research in Science and Technology in association with the Council of Scientific
Research in Nagpur.

The Academy of Scientific and Innovative Research Bill 2011 was passed
by the Parliament and published in the Gazette of India on 07.02.2012 and the
Government is now in the lookout for a suitable place to establish this academy.
The proposed academy will primarily focus on research and imparting training,
inter-disciplinary and trans-disciplinary areas, not ordinarily provided in the Indian
Universities. The advance courses proposed to be covered by the academy will be
Avionics, System Biology, Ayurgenomics, Ocean Engineering, Flight Vehicle
Engineering, Mechatronics, Advanced Petroleum Science & Technology Green
Chemistry etc. The academy is expected to open world class infrastructure of
CSIR in its 37 Research Institutes across India which is highly talented
internationally recognized faculty some of whom are best in the world to our
students. This academy would supplement and compliment efforts of the Ministry
of Human Resource Development in strengthening the higher education in science
and technology. It will be an institute to carry out inter-disciplinary teaching and
research in post graduate and Phd. Programme in collaboration with CSIR which
has been working extensively with University system.

National Environment Engineering and Research Institute is already
successfully functioning at Nagpur and has contributed a lot in the field of science
and technology. The establishment of Academy of Scientific and Innovative

Research will add further opportunities to the people intending to do research in
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the field of science and technology. The availability of ample land within the
institute will all the more be advantageous for the scientists to work together.

I would, therefore, urge upon the Hon’ble Prime Minister and the Hon’ble
Minister of Science and Technology to kindly accord the necessary approval for
the establishment of Academy of Scientific and Innovative Research at Nagpur
which is the most centralized place and geographical centre of the country.
Nagpur is already having many educational institutes of repute and is emerging as
one of the major centre for basic educational facilities and the establishment of

this academy will further contribute in the development of the backward region of

Vidarbha.



20.03.2012 48

(iii)Need to start construction of Theme Park immediately at Kapilvastu in
Siddharth Nagar district of Uttar Pradesh

M TefAE T (SARANTS): 9RA WPR & Wied HACI 1 UkH g€ 4 s 94l
VIR el B Sis PR qRIS [ B &l o foram ol st el 3 8 Ryawr,
2011 DI T HATAT 7 IR U & NIGIITR TG & Hivelawg H ofHF g a9 & folg
3 BIS 23 E 48 BOR WU Wihd (A1 2l Iad UAT IR Ua¥ & I Ged by
M @1 18 A8 & W9T & 3idd o U B W B b FGw & W Qg 1y | Safe
OE A 910 I & qravis A Id A1 U1d BT B URA T8 gl ©l Safeh s b wied
AT 1 Bl A1 b Afs B8 718 H g e e i o e &1 dR aRY T8l Bl
T S U1 A AT g AR VAT B A A g B TR A S Biveravg B

fahrr ATfed &1 S| Sdf g WRDBR BE A€ T4 Usell [hed 2 BRIS 58 I 78 BN
SRl X GBI &1 SD WIET Iy WRDBR DI & oA A1 § WiIfer Rare 9§ Ao b1 fHqer faan
AT 1| IR U &b Afed, e DI Ared ANGRN & w0 A A1 fbar 11 21 o« § |
BT § [P B PR, IR Yo & Ted QU &1 & T (el & JgaR diteras] H
ofF UTeh T dcchlel AT BRI IR BRI Bl Briars! GRfead sl
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(iv)Need to promote and explore use of wind energy in Tamil Nadu to
address the problem of shortage of power in the State

SHRI MANICKA TAGORE (VIRUDHUNAGAR): In the modern world,
electricity is playing a vital role in day to day life. The human beings cannot live
without electricity. So the consumption of electricity is increasing day by day and
we cannot meet the requirement of electricity without the production of wind
energy in the country. In Tamil Nadu, the power cut and power shortage are
frequent due to the failures of planned and proper management of the State
Government to increase the power supply in the State.

India is the world’s fifth largest wind power producer in the world and
Tamil Nadu has the most wind generating capacity among the States. There are
number of wind mill companies started from 2009 in various places of Tamil
Nadu. I want to know from the Union Government that even though Tamil Nadu
is producing more wind power among the States, the State is still facing lot of
power crisis. The Union Government may find out that how much wind energy is
being produced in Tamil Nadu, how many wind mills are lying idle without
producing any wind power or is there any transmission problems in the State.

I urge upon the Union Government to take necessary action to increase the
wind energy through commissioning of the idle wind mills and proper
transmission of the produced wind energy to solve the power crisis in the State of

Tamil Nadu.
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(v) Need to include Soliga Tribe living in the Chamarajanagar Parliamentary
Constituency, Karnataka in the list of Primitive Tribal Groups

SHRI R. DHRUVANARAYANA (CHAMRAJANAGAR): There is a need to
include Soliga Tribal Community living in the forests of my Parliamentary
Constituency in the list of primitive tribal groups to make item eligible for benefits
by the State.

The Scheduled Tribe group who were identified as more backward
communities among the tribal population groups have been categorized as
‘Primitive Tribal Groups’ (PTGs) by the Government at the Centre in 1975. So
far, seventy-five tribal communities have been identified in this groups in different
States of India. In Karnataka only two groups such as Jenukuruba and Koraga
community have been identified as primitive tribal groups omitting the Soliga
tribes. Such a thing would deprive the members of other ST groups of the Central
benefits. The Chamarajnagar district had different ST groups such as Jenukuruba,
Kadu Kuruba and Soliga. According to 2001 census, the population of Soliga
tribes in Chamarajnagar district was more than 30,000. The lifestyle and culture
of all these groups were alike. Non-inclusion of the Soliga’s in the primitive tribal
list would only give rise to confusion and could create problems among the
different tribal groups in future.

Hence, I would like to urge the Government to take steps to include Soliga
community people in the list of primitive tribal groups by according the primitive
tag so as to facilitate them to avail the various benefits extended by the various

schemes of the Ministry of Tribal Affairs, Govt. of India.
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(vi) Need to permit export of additional 20 lakh bales of cotton

SHRIMATI BOTCHA JHANSI LAKSHMI (VIZIANAGARAM): The cotton
growing farmers in Andhra Pradesh are in deep financial problems in 2012.
Although cotton is a cash crop in India, farmers are in deep problems. Growing
cotton in Andhra Pradesh is quite a traditional cultivation in Andhra Pradesh.

In fact, in 2011, AP cotton production was 48 lakh bales. Of course, 2011
was a very good year for cotton farmers as prices of raw cotton increased up to
100 per cent, making cotton farming very fruitful. The remunerative price could
not continue for a longer time.

Cotton growing does not need much water but sufficient water at a right
time is needed. Unfortunately in 2012, rainfall was not upo to the mark in Andhra
Pradesh. Looking at the higher prices for cotton in 2011, many farmers chose to
cultivate cotton this year expecting a higher return. Due to uncertain rainfall and
non availability of farm labour, the cotton production was restricted to 50 lakh
bales in Andhra Pradesh in spite of more 20 per cent farm land added to cultivate
cotton.

The Ministry of Commerce through the notification dated 5.3.2012 has
imposed a ban on export of cotton. As a matter of fact, at this juncture, it would
have an adverse impact on price of cotton being paid to cotton growers in Andhra
Pradesh. The cotton price in major markets as on 5™ March, 2012 is around
Rs.3,600 per quintal. In fact cotton farmers this year are suffering on two counts —
lower prices of cotton and lower productivity. As a result, the income of the
cotton growers has come down and the farmers are deeply agitated. After the
issue of notification, the price of cotton per quintal crashed from Rs.3,600 to
Rs.3,300.

As we all know, a steep drop in cotton price would lead to economic

distress among cotton farmers.
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I, therefore, request the Ministry of Commerce to intervene in the matter
and issue instructions to the concerned to permit export of additional 20 lakh bales

cotton till 31* May, 2012.
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(vii) Need to undertake repair of National Highway No. 86 between Makronia
to Chhattarpur in Madhya Pradesh

st s e (WPR): WX 990 &9 9rR (W UQY) ¥ IS ISMn HAid 86 H
AR § BRI @S & 99 80 fhariier AN Sivl-2ivf gred § § 519 @R aemarR
TSdh gy 81 B 2 T srE-smEel |fd sme TRe @ 7 @ gat gl 39 An W
SIS TS BN W T AfRd B ® F iR Ararard e T8 @] IS ISR FHHIE 86
% 39 WS B GIRT & [olU H1d FAT ¥ AR R BT I & a8 |l dIs &
T far S R@T| 39 AN BT GERA H GRAl A1 G BR SUET I ANRBT H AT A B
31T 3TRIY 2 b ISTT IS HHID 86 D HBNIAT-BIRYR WS Dl JARA HI HrA Ay
BHRAAT S|
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(viii) Need to repair and re-construct NH 76 on Jhansi-Chhattarpur-Bamitha
section and NH 84 between Kanpur-Dewas

2 IME AR (SHTR): AN WA & AHHTG W BIDR Mhel daTel A ISHN HHD
76 H-BIRGR-GHIOT Td HHID 84 HIYR-odld 31 Qi & gl &l Ry 987 @vE &
gl gl T8 AR R GoREl U4 IRl o v ufg wied &= W1 ¢ gl at = 4
ARG Tiedhl & a2l fagel wiesw Wt afifed o § o 39 ¥sai @ &4 8ad 9 S §¥
3HT I YORAT USdl §l &F DI a1 B g Al 39 IST ASHNT & RRAT Gd gAHTOT
B AT BB WHY A BT o & 2| fog Aob uRass vd Iomm #3red Blg W bed el

o1 U1 &1 2| 19 3 ST oSl 980 IREId $H B gl 98 W SEs I B

3 Brw WBR U JRY 2 b I ISHRT HHiDh 76 A A-BARYR-GHIST Ud BHHID
84 HMYR-SAR 39 ASHI BT Mg T4 R F A0 TR BT FgarT |
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(ix) Need to set up a Coast Guard Station at Hazira, Gujarat to strengthen
maritime security

SHRI HARIN PATHAK (AHMEDABAD EAST): The two LNG Terminals
which are operational in the country at present are located at Dahej and Hazira
along the South Gujarat Coast. In addition, major industrial complexes such as
Reliance Petrochemical Complex, Essar Steel Plant etc. are located near the
Hazira coast. Likewise, in and around Dahej several major and critical industrial
complexes are located. A Petroleum Chemical and Petrochemical Investment
Region (PCPIR) is also coming up fast at Dahej. In view of the major
concentration of criticial infrastructure and industrial projects around Hazira and
Dahej, the entire south Gujarat coast stretching between Hazira and the Dahej has
become very sensitive from the angle of security. In order to strengthen the
Maritime security in the region, it would be necessary to have the presence of
Coast Guard in this area. It is, therefore, important that a Coast Guard Station is
set up at Hazira at the earliest. In fact, Collector, Surat has also selected a suitable
land with water-front for locating the coast guard station and the same has been
shown to the local officials of the coast guard. This issue was also raised in the
meeting of the National Committee on Maritime Security help under the
Chairmanship of the Cabinet Secretary during November 2010. The issue was
once again discussed in the annual Chief Secretaries Conference at New Delhi on
4/5 February, 2011. But no progress has been made. I request that a coast guard

station should be set up at the earliest.
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(x)Need to abolish the system of collection of entry tax in cantonment areas of
Belgaum, Karnataka

SHRI SURESH ANGADI (BELGAUM):I would like to raise the issue relating
imposing system of collecting entry tax on commercial vehicles entering
Cantonment areas of Belgaum in Karnataka.

Belgaum is considered as the second capital city of Karnataka. Belgaum is
growing far and wide and the Cantonment area is situated at a strategic location.
There is a system of collecting entry tax from commercial vehicles entering these
areas. However, there are poor goods vehicles owners who are suffering very
much with the system of entry tax. Their plight is to be taken care of as they are
facing hardships.

Therefore, I urge upon the Government to review the entry tax collecting
system in Cantonment Areas of Belgaum and to provide relief to small

transporters from paying entry tax to enter Cantonment areas of Belgaum.
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(xi)Need to provide free irrigation and power facilities to farmers in the
country particularly in Bundelkhand region

3t R.B.RE ued (di|): § AR & AN AT dllds A8 & VT R NP
PRMAT A5, I8 6 Joorars Afed o W H A S WM & 9Ra 89e A U By
94 <% V8l g, [ Uod v a9 ¥ Ban U 8 T § 6 fham wdl-fhar sreey
AIG B DI IR 2| FHR DI UH ST @iom 2 6 e wdt |t oy iR wgerere of
R UoE # A & e 9 fAorel w7 § Sude § gafoy a8t & feae geEd 2l
WHR Pl Jo@Us Aled AU IR Yoz # Jfdfed & & feami &1 Figes ek &
e T T ATl SUA FRE B IU B B, R Ofd S BT BT GIARTA B

aft <91 &1 faerT awg B

31 # WPR A AT BT g [ gaar@ve dfed SR & a4l T &= & et
B! F:ges Rarg Gaad Iude dR1eR <X & [HaFl B a9 ggan R f6ae s
& foIg Ao R 7 =
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(xii)Need to set up police booth in the vicinity of the residences of Members of
Parliament in Delhi to ensure safety from anti-social elements and burglars

ST, ABIGEAE & (WHA):  d Fed b1 &d Rese 12, fsaR w9, 73 focet 4 dd
IR g AN B WG e Fmed g A T8 P Bied o ARSI & S w7 &R U
SHTE TR U ATl H 9 IR A1) 891 98 A & 91 g1 39 aR &1 ard a1 ga-) 9! 8
% AR 77 ZFE F IR T, JAAR B ATl ASHY WMl 3R AR TR B fedi, TR
TIRE TP of Y| U .d1eE. 9. Sl H ficell gferd &3 sl a2, I8 9 & droad
@ 9 2| Osel IR A& @A § gfo 7 18 wwh 78 @, 3 W &1 Roee 71 7w
B WY o RIRESS Al 41 o+ 8, e Al sy €. T fcell gfer &1 deex 2

A O 2 fh A T A O A 3T QiRiGl Bl DISAT WR HH F HH UDH-Ub
gforr e A1 91 SRM [Hd T, T |k Bl HISAT DI [ZHod PR A AR VA a0
ARAT 7 IRE B A b T |
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(xiii) Need to provide adequate compensation to families displaced due to
acquisition of their land for construction of bridge on river Kosi in Bihar

2t faeg Aigw AR (Quid): 9 U AWE & gUid B Saeid G DI AR AL
ASP UREET Ud SN HAT Sl Bl &9 BT &l WR 91 T gl I A Tar Bl AR
3Pt B §U Del © b &l | & A-1g WS URded Td ISMRT 431 Sff 5 59 gdl &l
Iqred fhar fihg 3T 8 a¥ Yd TA.SLU. & A il H RIATIT 710 JGHA1 it = o
o1 U4 gdt o & fou feam & S siftgEia @t Wi o g omel @ fhaml @
Tamao IR TE & T ¥ A & faenfid oRar @ ek W e § T Rd wror
foRenfia aRaRl # Iy & B | A8 & HeE ¥ 98T AR G de T E SR S, e,
S RN Bl qAT UG Ueh ATGHT DI AIhl o MaeTeh GIATaSl IRDR § |

3f: HI0 HA S W e B B AfRNE SHIF BT Faras T & AIeR A A
fparl @1 foar Sy W & Ay faeenfid gRaR &1 a9M & A1 9/$ URIR H 3 Uh
HERI DI WD AMB <1 DI HUT BN o b FHRIAT b1 Fa1ern 8l |
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(xiv)Need to connect Mecheda with Ranichak and Haldia through NH 41 in
West Bengal

SHRI SUVENDU ADHIKARI (TAMLUK): I would like to bring it to the
kind attention of Hon’ble Minister of Road Transport and Highways, Government
of India that there cannot be any denial of the contribution of developed
transportation system to all-round development of an area. State-of-the-art-
technology used in making developed transportation bestows a relief from the
snarls of traffic congestion and offers a comfortable journey to our destination
with minimum time. To foster this, the work to connect Mecheda with Ranichak,
Haldia, Purba Medinipur in West Bengal through NH-41 was started long ago.
But the road measuring only about 52 kms. has not been completed yet resulting
in severe difficulties to common people around and above all to the industrial
operators, both existing and potential, who cannot but spend much more time to
reach the industrial hub of East Asia, Haldia, Purba Medinipur in West Bengal.
Naturally, it needs no explanation that this delay is exerting adverse effect on the
industrial town, Haldia to emerge as a ‘capital of employment opportunity.’

It is, therefore, my humble request to Hon’ble Minister of Road Transport
and Highways, Government of India to please consider completion of the work as

early as possible in my electoral constituency 30, Tamluk P.C., Purba Medinipur.



20.03.2012 61

(xv)Need to enhance security and welfare of fishermen in the country

SHRIMATI J. HELEN DAVIDSON (KANYAKUMARI): I would like to draw
the attention of the Government to the security and welfare of the fishermen living
throughout our country. The rise in number of killings of fishermen in our country
particularly in Tamil Nadu and adjoining States is a matter of great concern.
These innocent fishermen go deep into the sea, river in search of their livelihood
in great difficulties for their families, children and for the people. But there is no
security and surety of them returning back safely to their homes. Hence, I urge
that the Government should take steady and immediate steps for their security and
welfare so that they can earn their livelihoods without any hindrance. The boats
and other equipments these fishermen use don’t have any insurance. Hence, if
these are lost or damaged they will not able to carry on their livelihood. Hence,
the Government should take suitable measures for insurance of their boats and

equipments.
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(xvi)Need to establish a Chilli Board in Palnadu area of Guntur district,
Andhra Pradesh
SHRI M. VENUGOPALA REDDY (NARASARAOPET): I would like to draw the
kind attention of the government regarding the dire need for establishment of
Chillies Board at Painadu area of Guntur district, Andhra Pradesh.

India is a leading producer of Chilli contributing close to 43% of world
production and among Indian States, Andhra Pradesh is the largest producer of
Chilli i.e. upto 58%. Guntur is the major Chilli growing district in India and also
biggest and largest Chilli market in Asia with an estimated annual turnover of
Rs.2,500 crores. Guntur occupies such a prominent place in Chilli business.

Chilli production is around 13.5 lakh tons annually and Andhra Pradesh
accounts for 7.5 lakh tons. The main importers of Chilli from India are Sri Lanka,
China, Malaysia, USA, Nepal, Mexico and Bangladesh. The experts estimates at
about 54% of Chillies traded from Gunter against its production.

At present the spices board is located at Kochi of Kerala State. As majority
of growers and exporters of Chillies belong to Guntur district in Andhra Pradesh,
therefore, present location could not serve the needs of growers of Chillies and
also spices board fail to protect the Chillies’ farmers rights.

Hence, I request the Hon’ble Minister for Commerce, for considering
separating Chilli spice from Spices Board and establish Chilli Board in Palnadu
area of my parliamentary constituency to serve better to the needs of the Chilli

farmers of India.
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(xvii)Need to repair National Highway from Chhapra to Muzaffarpur and
from Muzaffarpur to Barauni in Bihar

ST, ¥gae ywre Rig (demeh): [BR Iy Sfdiid BT A OFhRYR 3R JOIFHRYR A &=
IIUY Bl Bleld 98d WX | U.UE.-102 AR A9 Ied A4 74 D DT W MelwR T8l
& ¥ GHSHIY B I Bl WA g eI ©, SI8aud a9 W IFawd fIord @ @ gl 369
FfRed &2 B 7o 2 e dierE & B 3l 9sd! W T8e 8 T 8 R g #
HSATAT MM & &1 FOAFHIGR F R W 15000 W3 & 17 B

3 IME & 6 ARTR # HINT W Merer, BIC Yol Afed Ol §d, TA.9d. &
AIIGS @ SR FSH b1 AU 3R JOFHIYR A -1 Dl IR ofF dlell F9db FH |fed
@RIG F$D| Dl GO B ol S|
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(xviii)Need to expedite construction of railway line between Dahanu and
Nasik, introduction of MEMU service between Dahanu and Valsad and EMU
service between Dahanu and Churchgate in Maharashtra

3t TOIR™ T (TEER):  WERIE, I A SB-A1® (125 f6HL) 5 Yo osd e &
HH T JREUAS! |d 2010-11 H Wihd ol AT, I IH W HMH Y& HAT & AT
SE-9eTS UASUHY Yol U4 SUAY WaT # <8 W I ddb ol o o B B B
Wpfa T8 g8 ol 39 foly foaRad wu | e W) 6y T 1 31d: Xl #3! St &1 &I 39
AEAYU HME! HI RS ATEdT § IR TRIY BRAT § [ S 95 ¥ of1sd [or Jor 73 Ve
(THETHY Ud $UAY) STea W Sles g & (o0 30 Wipfa Jar &R | ) 78R 5y &
AN Bl SR Py IR R AR G968 (IER) & AN Bl I g Ses H oo (Hel 9 |
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12.04 hrs.

RAILWAY BUDGET, (2012-2013)- GENERAL DISCUSSION
DEMANDS FOR GRANTS ON ACCOUNT - (RAILWAYYS), 2012-13
DEMANDS FOR SUPPLEMENTARY GRANTS-(RAILWAYS), 2011-12
AND
DEMANDS FOR EXCESS GRANTS — (RAILWAYS), 2009-10

MADAM SPEAKER: Motion move;

“That the respective sums not exceeding the amounts shown in the
third column of the Order Paper be granted to the President of India,
out of the Consolidated Fund of India, on account, for or towards
defraying the charges during the year ending the 31% day of March,
2013 in respect of the heads of Demands entered in the second
column thereof against Demand Nos. 1 to 16.”

DEMANDS LIST
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“That the supplementary sums not exceeding the amounts shown in
the third column of the Order Paper be granted to the President of
India, out of the Consolidated Fund of India, to defray the charges
that will come in course of payment during the year ending the 31*
day of March, 2012, in respect of the heads of Demands entered in
the second column thereof against Demand Nos. 6, 8 to 13 and 16.”

DEMANDS LIST

66
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“That the respective excess sums not exceeding the amounts shown
in the third column of the Order Paper be granted to the President of
India, out of the Consolidated Fund of India, to make good the
excess on the respective grants during the year ended on the 31% day
of March, 2010, in respect of the heads of Demands entered in the
second column thereof against Demand Nos. 4 to 6,8,9,12,13 and
15.”

DEMANDS LIST
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St AT wEoE (3IR): AT STedel HEIGAT Sff, N deic W AU fIUR e B
Ao odal RE I @ W N T A RWIARMLIMP ada A s T &
SiE # 89 Ugell 9% U dgd & Sroidl-TRg R &1 a1 o) 32 2. ()
Y FEIGTT : HUAT A 81 S8Y | HUAT AT [ AUH H A DIAT G DITIQ|

.. (e
2 dors AR (HIe) : JEET <@, TS XeTd HIRET W 14 AN WR T .. (9ET)
S WESAT ¢ 37T 46 gy |

.. (e =]
JeE HEGT : 3T 3 93 AU MY ART 98 STy |

.. (eraeT)
A JRAT FEoE ¢ oTede WRIGAN, IRGd H NSl 9gd o ofel URFRIRT 9 <o # T @
R 2l Up d1d g1 qg WHe A el N @ ¢ B A fhAp AT $6l Aud & AR
HAT Bl S A S SH-TH & A1 T $V DE W6 ¥, e VA fHA1 o1 fb ed ofsT )
A1 WeR T8 8, 9 8, A 8 8, dfth gan ane... (Faem)
3it eR¥ urew (srewerate qd): #sH, 37T @ A f$HHI A-9R €¢ 9§ B of | X 7 S

TEl R 2l (aur)

N IFd AR (SR faron): HeH, 4Pl I S BT Gag T B gD 2. (Fag)
2t gRA aTe® @ Hew, Ufiue | AN Usell da drdl & ©, HAl Sif I8 T8 ol... ()
LAY WEIGAT 2 M T &, SHD! He&l Ad a1y |

.. (e
THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI K.H.
MUNIYAPPA): I will answer. ... (Interruptions)
SHRI ANANTH KUMAR : Madam Speaker, where is Shri Mukul Roy? He is the
Cabinet Minister ... (Interruptions)
SHRI K.H. MUNIYAPPA: He is coming. ... (Interruptions)
MADAM SPEAKER: All right. Let her continue.

... (Interruptions)
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SHRI ANANTH KUMAR: It is a very important debate. ... (Interruptions)
SHRI K.H. MUNIYAPPA: Shri Ananta Kumar ji, he is coming. ... (Interruptions)

He is in the Rajya Sabha. He is being introduced in the other House. . ... (Interruptions)
Please allow me to speak. ... (Interruptions) 1 would like to say something. ...
(Interruptions)

MADAM SPEAKER: Hon. Minister of State is saying something. Please listen.

... (Interruptions)
A& LIS : T8 $Y F8 & 8§, ITDI a1 JT|

.. (o)

SHRI K.H. MUNIYAPPA: Madam Speaker, the hon. Prime Minister is
introducing the Minister of Railways in the Rajya Sabha. ... (Interruptions)
Madam, introduction of the Minister of Railways is being done in the Rajya
Sabha. The hon. Minister of Railways will come here shortly. ... (Interruptions)
3TeAE WEIGHT & MY AT I3 18|

... (c@agm)

M I PAR : Aed, MR &1 uger T &, Sdl AeT & A A ALY Sd db I8
T AW T, BTSW TSO DIV, I ATy AR R 899 I8y |.... (Fagm)
MADAM SPEAKER: Please sit down. His introduction is being done in the
Rajya Sabha. That is what I understand. He will join here shortly. The Minister
of State in the Ministry of Railways is also competent. You also know about it.
31T YR B, I 31 A |
.. (o)

£ 3T PAR : STBT SSreaRH Y § BT AT ... (AGET)
MADAM SPEAKER: Let us not waste the time of the House. 314 3% &ifSU|

... (Interruptions)

MADAM SPEAKER: That is not an issue.

... (Interruptions)

2 3T AR : ASH, B AYHI YICI AR FRI0 =AM(RY| Seh! I&i elrsy ... (Fagr)



20.03.2012 70

MADAM SPEAKER: Yes, hon. Minister of State. Do you want to say
something?
... (Interruptions)
THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI SUDIP BANDYOPADHYAY): Madam Speaker, he has come
now. He was in the Rajya Sabha. ... (Interruptions)
A& WEEA ¢ S g, B AT MY [ A Ay
.. (orTE)
& HEIGAT & 3d el HAT Sl M1 Y &, 3@ 9 AT Syl
.. (o)
MADAM SPEAKER: Nothing else will go on record. Please sit down.
(Interruptions) ..."
MADAM SPEAKER: Please take your seats. Shrimati Sumitra Mahajan, you
continue your speech now.
(Interruptions)El
THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI SUDIP BANDYOPADHYAY): Madam, it is because of a
system that the new Minister is taken for introduction to Lok Sabha and Rajya
Sabha both. Accordingly, Mr. Mukul Roy was in the Rajya Sabha. The hon.
Prime Minister introduced him; and for which there has been a delay of three to
four minutes. Now, the hon. Minister has come here. I do not know why the major
Opposition party is creating such a problem.... (Interruptions) Mr. Mukul Roy is
already here, now.... (Interruptions)
A& WRIGAT: ATIDH] 37T ISt DY AT AT a1l W@l 8, v ol fS¥ed T P 3fF o
ECAEIY
. (eTE)

MADAM SPEAKER: Nothing else will go in record.

* Not recorded.
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(Interruptions) ..."
At e weem (3R): T 2 X 7 S $B S dred 2
THE MINISTER OF RAILWAYS (SHRI MUKUL ROY) Madam, I have been

introduced by the Prime Minister in the Rajya Sabha at 1200 hours. I was there;
and as and when it was completed, I rushed to the Lok Sabha.
SOME HON. MEMBERS: Thank you.
e WEeAT: 37d YA wEroH Sff B areld Aoy |
LA R AT ¢ AT e WEled], TY X HAT S BT 89 WA BRd &l § I8 9
%8l ol & 3@ g3 aR-aR qd Xl @3 Sl 7 A€ Pel, g8 PEl, IS bl US| g4 Xl €A Sff
9 99 SIR-3R | U YT goic Y90 § Hal o7 fh ¥l ofigd R Hid WMo 781 §, 99 & al
S8 2l 981 §@ W 91 BT So BAN AW @M o7 3R IS g9 Il 9@ © fF UF IHR 9@
PO [l D Feld SADH! Pl B SIReA § U 3| SHE & fb U Yol #3A SN g9 a@ral B
&I H |

T &1 Yot goe U9 g3f, # 99 W dled A USal $© Dol argdil| Sd A gdig B
T WREHR 1 B, 99 F qAS T8I o w1 7 B g9 a1 -y w2 S gam & SR aR <@
&, TSI DI 3T o S DI DIR B &, <fh DI Bl 97 Wid Sdl 8 3R ST DI b
P DI BT & AT B PIs (U YeNMS! B HUfeldh Heblal- Bl gHG! odr & fb & orgen
Bl 3T HWH| 39 THR B RARM s0 AR B 31 WY 2l fb vt a-di9 fog ar sik
ft oo IR & T i Y a9l 91 1 & A a1 fft Yo I o v Rufa @ S e
I3 U R e & T &1 @St A6 3 T, o 8RR @ iy Smr 2 SR @
S 2 - AR e S A vre fean Sl fied A0 e 9 € Seue @ Rl e
B B4 |He d el 37 Xe1 o7 {6 89 X g9Ic W B dAleidl| H AR R @ oA, e s
TE U1 & N fF fHds A q31 die © SR el RER) AR iUl 91 del 3l I8
R YT #3Terd &1 21 T8 oY SR ISR B A1 71 T Al

2 U fl <@ g% ¢ 3R fieet aMe-ax A1a & I8 <°@ 1 € & 9@ ft Yo g9 ™

* Not recorded.
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4Pt 1 A & gU XA Foe AT b o H I8 orrar © 6 Sfg W Xdl 9ot i
BIT & Al o & b - #, A% il ofR AT yow, A8 WHHedr W, 98 d fawR Hell, oo
g1 1 89 9TpT S B IR H A | 3BT BRI I BT © b XeT goie @l 999 Sl 8, offpe
TAHHATY Feld-Fad daer &l ol

ST el A9 & A1 BN WRAID Xl &, T8 ARG Al & oy e arcde Aol
e [t B dfe arda | <@ S A1 dad Alh-gwiad BTG, Se-3rT &5 H
@Wéﬁaﬁww&wwwﬁwc%’wml%lWWWW
TR R T T Bl g HH ovar ® 75 F gd Yo 7= S B alie w9 @ T8 w9 Fifs
HH-HH qHa qRA o Il B AfhT $B adl § A STe! aRi® B g § g #H
AR ST St &1 R8T _all g 6 S| dhadt ga 8 Tel Qrdl dfed Seid al Yaque
FHHCAT SRR TS | HACAT FAR & AiGISod 3R YRl U & g I =R fea
M ghel-gbsl # A URATSHAY T8 <l TS 3R Uh |YUl ¥ &l gt I fI=r &l a8 ami
Rared ff AR @ € 3R A aF1 Ruied w1y sregen St # 781 Ue @1 § ofb Il
YRBIT BT Al I & 984 9D 8, IS4 agd Aradl TS| S S A AT BIpIShr

Areq &I RUIC § ST yger ared Isi arel @ “The financial state of Indian Railways

is at the brink of collapse unless some concrete measures are taken.” I8 I @l
I A & {59 TR I I8 [ ¥Ad U Dl B oI AT A 5l

g RUE & A d9-fiFier ok S ok WY 9gd 9N Uawdeyd U9 SO §,
I W S A el 5, Ml § I9H 9 P beal Al “At present, the Indian

Railways is close to falling into the vicious circle of diminishing efficiency, falling
safety standards, eroding share in national freight and passenger traffic and
possibly ending up as a burden on the national economy instead of being its

bulwark and vital support.” I AUIC HRA & TG I VoId & AT o<1 &1 =it 5l dH
FT B IR B IR H HE T, “TRAHACYT a7 B I W S/ el ©l /Y gh gl

HAIGATgoIe &1 ATSHT a1 T R 15 i gRArs fU=i|r dHS 1 §91Q &, 9gd aree
a2l b 15 Biew RIS # fvar w7 6 Y 73 St 31w Yol 99 § ®Ed © b

3% AU 5.60 oG B ¥UY oI 3R 80 QX ORE U 39 WX 3 3R FUR BRAT AR |
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SqG g eroe wwor § 1241 daadty o BT Sl SfReBIv-ud ® SWdT Sooid fRar 7l
IH T FEd € 5 A 50 A IS TUT & AW B A R Q¥ @ gfee & 7 o § 25
AR BHS BYA (ST AeR W, 25 oG HUS DU WRDR D gk TIREG-TIRE bad gY d U
IR T P o o s v AF 10 Ul Yerd @1 fenm, I8 S even gl gl
3TUETT I FET HA N B A A 5 ARG BRI I9Y DI ARG FERET B IR W
U1 RS U 9gd 991 DA Wid DI a1 M 81 J31 g9 DI U el d1a 3Tl o
AT SN & RS IS D Fer S A AN gl 929 )R I g4 AW Bl 910 IR W ¢ [P
g9 AT 3R AR G| e B H AR PIS T8I Sal & I8 2020 A5 &I ar I8ie Bl
gl a5 2020, gaRITS FHHfeal @t Raed ik Yo 75 wed € 5 sOd S d E AT
IS 2020 &9 AT § R PR B (U 14 ARG BIS DU DI AASBA gl AbS Al I8
s-gs ¥ 21 3@t waee g & ufay 1.4 o@ e v | " WA S, oS s R
%T?Jﬁ\—:ﬁarrrc'%‘, BIR ¥l RIS BUY AT 42 RILT 3R SO R & a1 Y, A1 R
BA? 39 #A S 7 91 1§91 SIRGR el oY, A o St 7 6 91ge § goie 3 ),
a1 AfhT gole A1 S8 Bl o TS| Il $o T8 & U] 39 99 9l i) A
TS|

T FSI-FE oI AT TR, TaUe HHCT T S RA, AAf ofT b N # ' H
FIT 2? YIS HAC - JN A1 954 QY &, YAd P D I el oY, YoAd YAl Bl a1 Pl
off| & e Mol #§ ded oMy € 5 o TR el 89Nl Yerd Yelt @t gaf & 1 H
39 P! SOk At T HEM, T A T 2| 2@ IwD fov 98 Fed 2 fF 63212 IS IUY
=Ry | A AT a9 12642 HAS TUY HI IMILAGAT Bl AW e fHaT IR W@ E A S
TS 9T B W B, XAd B GIR BI, 98 H Ia1 & | 3 3rdeT fra A1 2 6467 IR
BUT| JATET 3Mde §9 ATl Il 3de 3, offhd Wd fhdm BT &, 98 a1 89 899 <&d
gl oMdeT T9-9s B9 € e Wl ufify e S € Rargss we fhden, vagete
T fhaeT A1 aRafadhdr A A Bl

Ryfert <ol @ fou uier |1l # 39110 IS Y B JMaeghar g1 A i a9
7822 HAS BT AIMRY| 3mded famran fBam € 2002 #Rs TUT B Bl mded &1 e
<Ray 6 &9 @1 HRAT @TEd B¢ RIS AT 99 &, o9 # ged gy ATl gfawsil d@
IR, HHAR BTV BT a1 | IFH | 3fibsl W AT T8l ST T8 §, <lfhe I al URIT
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# 5 Ba &, T8 IMT IRAY| WRTH 41 F U VAd IolC HINU H I8 S I8 © 3MR 3T
w ¢ & emar wagd ok a1 ardl & forg Al e iR R s wHaral @ forgl sus
S wEl & b e ghenst & fow 7d goie # 762 s vUY Ry MU 9, H 9 IR 1102
IS TIY < W|T g I T € @M g AT 9 # g R e, g ff dee arelt 9@ R
AR I=M ®E1 2 6 O R € ST@ oy SRiverdl # guR SR Y 999 § & aR AR
g8 M I FHT H 717 HIs wUY QU 9, 39 IR 9@R B, 1381 THRIS| Afh AE W H-
B O M UgA &, Aeld A HHAMRAT T <1 ATEd & AR HHAN] a«id H BH B &,
TE I g9 9T A ©, offdh el fhR Uah a1d A1S 31 S| 89 99U H Aed od A | I
HIfeTdh ST AN Pl Hedl 8 fh 950 M B Bl ¢ 3R gAY 987 39971 &1 @I ¢
U IR Qdrell W I A BT BT § Gl AlpR I8 JADR dgd g 811 o fhr #iferes wean 2
5 A &1 ST AT < G, ol J I ARTA BR DY WP H VAT AT g 6 e U Il
T oA g IR S B W S 919 BR FAM MR J 30T o] 59 Al A1) g B ©
5 gel wrt & e el U aRa-aRd 9 I8 oMt § f6 Alex @ gar a@ W @l
frerar 81 99 € ¥8l dHaTRAl © WY g &l TAR YA el HIA 7 pEl fb g Iy o,
mﬁmﬁaﬁwaﬁ,wﬁaﬁwaﬁsﬁqwﬁﬁwélg

Aifeh 319 AR WA STt Bed € b HHaTRAl Bl a€l a9 & vy W a1 vb TS 2l
HE U YA B g 3R BH Pal W AT T 87 I§ 91 A qHSN H el 31| Brgire
TOIC BT Sl AGAM S/ AT &, R IH! 89 a1 dY A1 S99 1 § gamn =gl &b
fF @8 ¥ 9 HU? 39 A A & IH9E d T 2| 39 A 993 Hifgw e A
ARG BT AMNST SHE oA, 98 QX1 T8l galTl IW A 970 B AT AR g1 AT ISR BT &l
TS | AT 39 A1 &1 S =M HEl ® F S wdhdl M AR ¥ a7, 98 13917
BRIS B 1 g1 AT 2,322 BS BUA BH 8 T 81 3000 BRIS BUA b fhT YaqutS W
A Tl R wee AR ¥ 39 SR od g O - S 9UN &RAT ® SR 39 AR
IBM B & e AT 89 1025 Hifedh e dd ... (craum)
A WA ¢ Nt HAT Sff 3 S| 377y §fSY| 3@ ==l e Qg |

... (cgagm)
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£ YAt JENTEA : HeH, ST JHT H W A 8. (=raem)
st R wgoE: S €, BIs d1d el IR-GR BH T8l bl il S-S <efdl
IT| 319 59 IR SHT Bedl & b 89 P4 B9 5.67 W ST 1025 Hifcd < db
TG | figel IR I8 970 AT 3 GHI deM &I a1 B o, IR PR i a1 78 o,
HH BT 7| 39 F9T fhR a1 oM &I a1d ) W ¢ & 8F g 3k I8 W FRd Y @0
FHeT ¢ f6 FAT 1,32000 Fs A W TR &H ST of S| IfHT Taauasl Sl S
11.56 @e1 2 3R S BRI Y=Y Aorae 27.6 T € iR 991 780 @ 99 o w® © fF W
9gd BT PR fadddl| fUeer & agd oredl fown & Afbs # gomr =g fo o sod
STeIYM BT &IF § @I AT 87 98 Wl &9 H 8] a1 7§ o fhder g 3R a8 o @i
S? HETS Bl HH DR BT Dal A9 -1 forar Tar 2

AR #A S U I Fed © (6 89 $Y @dl HH S| AN TWfeT R 95
TR 81 TAT| SHD! HH BRD AU IR Y§ [ HRA & [oIQ AT 3TehSi Bl TSR & forg

SeM T a1 82 # U a1d Wed & & W oA Argdl b gHN HEA 989 ARIS Al 8
TS5, 5 99 A7 4 I S W 910 9, @1 9QM AT I AT T8, 4 S W AT B Bl
JMITIHAT el & AR a1 3B oIy AR B 5| Afhs SUd U8t U IR Y I8 91d 39D
e # Rl oms o o ey @ X g & e ean g 2 f 6 Wi @1 St 3 e |
J b 89 oIS T+ S@TUd 3R SUY A+l 3! EI

oM 6 ATd PI ANMBde TN fHar| aRaa # 99 goic U9 BN aTe Bl B, WS
T T W@ 2 I9 T & AT ALY fHT g A iR 6 Wi @1 U iftRgE o
PRI Y A HTS H D gl DIl 9 A1 €al ggal W We Pl ofdx Bidl &l ol Ugd B
HA qa o B A9 A1 ¥ | 9gd GUR [RAT 5, BrIS H AN © AfhT 39 I I AlfST
gor & At I H ST ger & 3R GRATE T8l BI| S FHY 20 Hifeep < 1 AR @9 ¢
et HRT HUARE § axd 9, cc + 8+8+2 T® dal 31| aw & <@ {6 o F Rufay
T B? qor I &1 Rl # @ A1 TE? Yool oS 991 Wehd € AT G g9 A | e
g1 Xt &) Raf fpg gpR & @ Se? S=iN 39 R% e T8 fear, A i darenn 9
H i |qrd? ool yRRAMT a8 81 715 2 P oot § € a1 # dact Ul a1 dg, WX FHI H 9e
o # 3, # 3T M ATl FH T Wi, I8 I A ATl WA AT I§ TR < B AT 2
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TS © 16 89 Ia1 & Aiad ©, M Bl el Alad 2l H, W U offhT <% B aR H Py T8
Araar g1 39D I 81 Arad fb TR U BT /T BET? A B GYRT BT T BEN? S HT
I IH H e Ia7 ST 3R 9 A TSI ST BReb HBral fow@r faanl o &) IR #3it
St St fhar ®, 98 fhil & ere | @l o1 v Bl

6 W ®I Afcfhaed fHar STar 8 S9 dad We diferd deM @ a1d & T8 g,
UG A I I8 7 [ AT A B 7S Bl S <l fHE e W 20 TR M Dl
I § I 40 TR Tb AT 9 1 IRE A d@1T T 8, Usel fhaMick & 41 &l wid 25
fhoiifler W W&t o R 50 fharfier ik R 500 & 91 el offl s9® a1 1000
fheiiier & a8 100 fhalicR & wiq g &xal ATl 6 A/ Bl S Alfefhda d 984
el fRIfT 7 8fik goemmd & 100 fFarfick & wid | &1 13 21 39 91 1000 H 250
fopciey B TI9 31 TS| 2000 & 91 2001 I TdheH 2500 fHaTHey &t Tid M T I
IR feeell & AR ATHMS SR & AR AR 2297 HFAMICY & AN & Al AT AR
¥ aTell B AT fHAY iR &1 fhRRT 2500 fharer & @™ | M| $HET Jdad © &
3 & 250 fHarfier & e & SumRT S US| 39 98 ¥ SR 9QrdT g

RGN, UHh 9 IR & Sl f5dll & e & T8 gl Wi gAls B oIy STe-3TeT
BT B 8, BId, ollg R, Hedd @ Bl Bl 8, Hedd &1 130T Hely el 7
3R T4 $B HUYA BT 8] 130T DR 8l & 8 M 31 Bedd W A arel, fere,
Seled, @Mae, g W Wl g@l g3 e X BN AU Od © b @ &) 99 &l SRl § Al
THAIICY BRE 15 TRT SISl Sl 81 3R I WSl T8 a1 U fhalim W 56 04 @ SHdT
BRI 9, AT BT SISHR U [HAld™ Bl IS Uh II¢ A $¢ ¥UY d6R
FE 81 e, g wEme aeH (=]

g § DHad IS B 9 B @ g SR YA TE ¢ fF ag 5N & e 7 T amam|
ST EIR ORI & I WA 8 IR QR 910 dRiE B qgE #H Sh @1 @d forar &ik
S8 I qArdT o ST A1 /& BT 8, dfth ¥eT AT Sl PiFell il 8, DIAel arl
g, 9 W USd & AR A USW B dISls 9 el § [P AN I§ Ol WM 8, ST 4 &
TR el & [ BRI T8 Hel T, 89 qR W Al U IR IF T B R A DIl
ARAT A1 g8 B HEM TSI 3R FE A & 16 BAR I&i Sl ISl BT Ided BN, 98 '
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fpaeT WETM US| 3T T Y§ HEW TS Al SHDT R AR Py 0= ARAM, 319 31!
TAT fpar St 39+ BRi H fASTell ST, B8l 7 el S FUX IS WR AT 8l
£ e Te® : gU, W oS W HEW B AR
& HEGAT : U8 T B <& &, AT Ofl, AT AT FATG BIY| IIRT I FHTG
B T 2 . (aeT)
MADAM SPEAKER: Now, nothing else will go on record.
(Interruptions) ..."

S WEISAT & 3T S dled 38 &, YA S I8 qlei?il | 3T ST A BT
SR JAST FERM ¢ WX 31 8 HEA © B 59 91 DI &I W G TSI [F e
ol SQIPR ST hal AT 2 fh 89 27.6 ufa9d SR B iR 91 sl aronee
U | A Bl © b RaR § Bl 7 el A AEHl W B gABT WR TS ©, 3
3MeHt & forg & S deil 2l Nl PRI a1 S8 SAET <A BN, S Xl 9 AT
HAT| UG S VA F T8 AT 8, 9D fAY W BEl T el M, IR IS e Aol
&M B el 39 9 W W g eI < ARy

3{d # Badl Al WSS HEDR U1 d1d A Dl | AR gd H3Al T8
gt WA O, I8 9gd I a1 ©l offhd YauC BHS 1 U 91d Fel oAl 3R 0D
FHROT AT IMHMG FARET BT TS T B 9 IR ® & O Yed qw
JARS, T Yed B s RS, Y Je, T WA HRUNIE, AlNIRED
BHRUNYA AT YA & 50T 312 I8 Bl ¢ {6 aid H AR S B1H BRA dTel A
T A AT e TE E R B wx W T ® Tl 39 U Afdvany b1 wid a7 @
STl 21 geifs Yord Awet Re] afifa &1 dmpear St RUE § Ieow € fF S
fopdY TTard a1d B WUIE TE fHAT ATl IAB! BIS FollE ToId Bl §, VAl T8 2
e o RUE # war 2 f S Yo 9wt Reg afdfa 1 1998 # e o -

“If this Committee were to make only one recommendation,
it would be for Indian Railways to rigorously monitor implementation of

safety items already known and languishing at various stages of

* Not recorded.
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consideration / execution. The most serious deficiency in safety matters is

that these are inordinately delayed or insufficiently funded.”
It 98 W T8 dEd § AR B I Il W B e T8 <J| oAfeT e/

TRITS HHS o S-S Bl 2 fb JFARET T9RAT| 399 Srfava=adr gai,
BT AR SAT B STRAT| 3 910 BT WY 89 Pl 7 Pel &1 § RgAT TS|

O A # dEl AEd! g [ I9-gS BRUNIH FM Bl A AT &N 8] 3AD ATl
dfid wotee @ 9 91 31 & g1 MW woige R W SaT g9l favar g1 3 7w 4§
SBI1 BT Sooid BT, Ah 91 Bl TR G uolde &1 agl o e ¥ gy | s9d U8
B P S Y & U §, SAP! $9H WSWINIAT B d1feY| Had I8 TaTHT B
DA P AT I qTd1 DT BRAGT T8 IOMI &| A & WY Yol DT W BrIal A A1y
Afh STTST @RI 81 R@T 2] AW Ufer YTgde UreRRY I i &7 a1d dd § SR I8
frsen orgwa &, v Wl &1 orWa Y amys e 71 # onft 7ft ¥ oft, @'t ya Sreml-
w%ﬁw%‘lg

TR 4 qar 141 {6 I8 Yed &1 & fiid goree § S ' § 9d @ Bl eeife
R I I @ AT, TR b1l (GE@W &1 $8 IR I8 81 © & IUdR RerR 8M & a8 394
MM 81 S & 3R BIURIE H ol 9 81 A, 9 W &1 o1 a1y T8l dl Xefd Bl
Rrfa ft sty TaRersw o & e ey G-3 TRUIE @ &9 four ¥R gfoeas
CIRATSH T DI H TSI g Ut giofee 91d I9T §9 d1d 1 &1 @1 ST 4118g|

# o9 dfed RIS @t qr@ weAr Al #A St 9 e 9 dEl © 5 sree
TRATSHIY FeAdl ST & oifeb g3 7181 Bl 8, aifeh sfde w8l gl &l # (U &3 &l U
BIeT A1 ISRV <A1 AT | 3R I8 U Hioiage B 99 URAT &AM 9e kA St I8t
QU &l &1 HeRil-<ar BId gU Sar-arels, I8 ¥ ATfedredl gRam g1 Sia I8l droiae
T 370 BIS WIY BT Yroide ATl PRI A &4 T fan, g9 e Aarfl-sar @)1 AR
forn| R srg AR 8 81 7% % g1 781 b, sfded @l &, e SR 98 uoiae 3@
1470 BRI WY BT B AT AFECT JLFHAT ST BT & A gl T | Rrefr=m fbar ay
2008 # 3R ¥E Tal T f5 - Al H 99 H TIAR B QM| G W IR-GR Bl AT
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SHRI P.C. CHACKO (THRISSUR): I rise to support the Railway Budget for the
year 2012-13 presented before this August House by the then Railway Minister
Mr. Dinesh Trivedi. It is being piloted by our new Railway Minister and I am
very glad to support this Budget. This House has got an opportunity to discuss a
Budget which is futuristic, which is growth oriented and which has taken into
consideration all the concerns of the Indian Railways, the third largest Railway
network in the world.

Madam, for the last two days after the Railway Budget was presented before
this House, there was a criticism. Today Shrimati Sumitra Mahajan Ji also was
raising some doubts that whom should she address to? Should she address to the
Minister who presented the Railway Budget who is not present in the House?
That confusion probably was being spread by many interested people that the
Budget which was presented before this House is not going to be discussed and
this Government is facing a crisis and all these things are being proven wrong.

Madam, in our democratic system, we have a practice that the parties are
deciding their Ministers. When a Railway Budget was presented in this House,
that was accepted by this House and by the whole country with an overwhelming
opinion in favour of that. The main Opposition party wanted this Railway Budget
to be collapsed. So, they imagined that if the Minister is subsiding, the Budget
will go, knowing fully well that the Budget is the property of the House, whoever
is piloting the Budget, the Budget will be House property and that can be
discussed.

Madam, instead of finding the positive aspects of this Budget, probably this
political criticism realized that all this criticism which they built up imaginary
fears, which they have created, the rumours which has been spreading over the last
two days is totally belied.

Madam, before I go into the Budget in the background of the criticism
against the Budget, I feel that before finding fault with others, one should look

inwards. Especially, some parties should be more worried about themselves than
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about others and this Budget which is presented before this House compared to
many other Budgets in the past is a Budget which has taken into account the
realities for the situation. The facts which are explained by Smt. Sumitra Mahajan
Ji are very realistic. The requirement of the Indian Railway is huge. The amount
required is very huge amount, and here, the charge is that the money provided is
very little.

Madam, this year’s Railway Budget is Rs. 1,13,461 crore. We have to
compare this Budget with the previous year’s Budget, not that with the
requirements. Whether it is the General Budget or the Railway Budget,
requirement is so huge and our resources are limited. Any Minister presenting the
Budget will have to take into account the realities what are the resources which
they can mobilize and the fact remains that this Railway Budget of Rs. 60,100
crore is the Plan Budget and the non-plan is only Rs. 53,000 crore. And we should
appreciate the Railway administration because Budget of many States and even
when the hon. Finance Minister presented the Indian Government Budget also,
one worrisome factor was that non-plan expenditure was much more than planned
expenditure. Here the plan expenditure is Rs.60,000 crore and non-plan
expenditure is Rs.50,000 crore. At least, over a period of time, in spite of all the
shortcomings, in spite of all the problems of resource mobilisation and meeting all
the requirements also, the Railways could keep the balance today also and
Rs.1,13,000 crore is being raised with the Budgetary support also from the internal
resource mobilisation and, of course, a small sum of money is taken from the
market as borrowings. So, this measure of Rs.1,13,000 crore is an improvement on
the previous year’s Budget.

One thing which we want to appreciate especially, irrespective of the
difference of opinion between parties in this House is that this Budget was
prepared on a sound footing, on a sound base. The Minister who presented the
Budget said that the focus was on safety and modernisation. Whenever a rail

accident happens, all of us are concerned about the safety aspect. Some of the
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tragic accidents which happened in the last one year, are an eye-opener. We
cannot afford to go the way we were going in the past. Safety is of foremost
consideration. A Committee was appointed. A Budget can be prepared simply by
compiling all the figures and anybody can make a statement of accounts. But
much beyond that, this Budget has drawn its strength from the two Committees
constituted by the Railway Ministry, that is, the Anil Kakodkar Committee and the
Sam Pitroda Committee. The Anil Kakodkar Committee has given a detailed road
map about how the safety can be ensured along with a time-bound programme.

The question may be asked whether we have the money. We should think
of investing more in the Railways. Today, what is happening in the Indian
Railways? The Indian Railway system has got 63,974 route kilometres. We are
behind to two other countries only in the world. There are 7,000 stations; 19,000
trains are there; everyday 23 million people are travelling; and it is carrying 2.5
million kilometres of freight. The requirement of this system of the Indian
Railways is very huge. How are we going to find the money? How are we going to
find the resources for this? Here, on the basis of the Anil Kakodkar Committee, a
detailed road map has been prepared. But it needs money. It needs almost Rs. 5
lakh crore for implementing the safety aspect. At the same time, we are very much
concerned about it. The Parliament and the whole country is concerned about it.
As has been said by the Minister who presented the Railway Budget, we want to
reach a zero death situation. We have improved in terms of percentage. But the
fact is that we cannot afford to do so. All the un-manned level crossings in this
country are to be eliminated in five years’ time. That detailed road map is given.
The modern technology can help the braking system and the signalling system
wherever it is to be improved.

Today, constructing of rail network system is very expensive. But if the
signalling system is modernised and automatic signalling system is introduced, the
present railway tracks can carry twenty per cent more rolling stock. So, the

modernisation of the railway signalling system is a very important thing for the
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railways. So, more importance is given to the modernisation of the signalling
system. Safety has been given a pre-dominant role in the whole scheme of things
to come. That modernisation scheme is being prepared by Shri Sam Pitroda. We
all know that Shri Sam Pitroda is the father of the Indian telecom revolution. He is
a man of ideas. He has been given the task of drawing up a programme for the
modernisation. A modernisation plan is being drawn out. We need Rs.14 lakh
crore for the modernisation of the Indian Railways. Where would the money come
from? We would have to put our heads together and think about it. We cannot
apportion the blame and end up with that. Today, if the Railway is short of
anything, it is investment. The marginal investment which we are making every
year will not help the situation. Every year, the major emphasis is on for the new
lines, for the doubling, for the gauge conversion, for the electrification and for the
passenger amenities. E

What we are able to spend is: Rs.6,878 crore for new lines; Rs.3300 crore
for doubling; Rs.1,900 crore for gauge conversion; Rs.800 crore for electrification;
and Rs.1100 crore for passenger amenities. All this comes to a minimum of 20 per
cent increase over the last year’s spending. What more can a Railway Minister do
with the available resources? The Government of India gave Rs.24,000 crore as
gross budgetary support to the Railways. Definitely we can ask more. Railways
needs more.

The Finance Ministry is well aware that the Railway system of India, which
is one of the largest in the world, needs modernisation, needs more safety, needs
more investment. But there is a limitation for the Government of India as far as
additional investment is concerned. The gross budgetary support which was
Rs.20,000 crore last year has risen to Rs.24,000 crore this year. From out of the
internal resources, from out of the borrowings from the market, from out of the
budgetary support, all these put together, the limitation of the Minister is that this
division is becoming quite unsatisfactory. The marginal increase from the last

year’s figure to this year’s is not at all satisfactory.
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Considering the huge requirement of the Indian Railway system, we need
more investment. It is there that we have devised the PPP mode. One can criticise
it always, but it is a fact that Indian Railway system has to be developed not only
with the Railways’ own resources but with the public-private participation also.

What the state of affairs of our Indian airports was ten to fifteen years back,
we all remember. It was severely criticised in this House that private people were
being given access to the property of the Government of India, of Air India or the
Indian Airlines, and of the Civil Aviation Department. When we travelled abroad
to the Middle East and Western countries, at the airports we used to wonder when
our country would have airports like those. Many of us might have thought of that.
But in the last ten years, a transformation has taken place in the country as far as
airports are concerned. Today the airports at Mumbai, Kolkata, Hyderabad, Delhi,
Bengaluru or wherever, are on par with the international airports. How could it be
brought about? It became possible because of public-private participation. The
money is available with the people and that should be mobilised through the PPP
mode. If everything is taken with a pinch of salt, it would be very difficult.

Today whenever the Government decides to sell the shares of public sector
companies, immediately all kinds of objections are raised. Railway PSUs are also
there. Their shares can be sold in the market. The Finance Minister has made it
very clear while presenting the Budget that the Government of India will retain 51
per cent of shares in public sector undertakings. If the Government owns 51 per
cent shares of a unit, that means the Government will control that unit. Then, why
should the Government keep 90 per cent of the shares of that company with it?
The rest of the shares can be sold to the public in the market. Then there is
criticism of the idea and it is objected to. This should not stand in the way.

We all know that in our democratic system Governments may come and
Governments may go. And BJP may be thinking that they may come back to
power. It may not be a possibility in the near future. But at least once they were

also a ruling party, may be by default. But even then, any party in the Opposition
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can become a ruling party also theoretically. So, we cannot always go on opposing
whatever the Government is going to do. The thing is that we have to come to an
understanding as far as this public-private participation is concerned.
(Interruptions)

SHRI P. KARUNAKARAN (KASARGOD): Can you tell me whether the Ruling
party itself is supporting this hike in the rail fare?

12.59 hrs (Mr. Deputy-Speaker in the Chair)

SHRI P.C. CHACKO : I have not come to the hike yet. I am speaking about
public-private participation now.

Karunakaranji’s party has reservations on the issue of public-private
participation. Even if the Government keeps 51 per cent shares with itself and sells
the rest 49 per cent shares, they take objection to that. The fund which we are
getting through PPP mode is invested for development and making the thing
bigger. This kind of an approach we should agree to. All these outdated theories
should not stand in the way of modernizing our establishments. Railways also
should go through that kind of a thing. ... (Interruptions)E
13.00 hrs.

... (Interruptions)

SHRI M.B. RAJESH (PALAKKAD): What about the earlier promises made in the
last Budget about the PPP mode?

MR. DEPUTY-SPEAKER: When you get a chance, you will speak, and the hon.
Minister will reply to that.

SHRI P.C. CHACKO : There are delays in implementation. Shri Rajesh is very
correct; both Shri Rajesh and I were waiting for the development which Kumari
Mamata Banerjee had announced when she was the Railway Minister — the multi-
facility centre. It was said that people would come in to invest and all the major
stations will be developed. That concept was there. We had been waiting for the
last two years to see development of our railway stations as multi-development

centres. That did not happen. He is right. But choosing the private partner was a
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problem with the Government to see how to make it happen. It should be done in a
very scientific manner. That problem is being handled and it is coming. ...
(Interruptions) 1f all the hon. Members are anxious, then they should support this.

I am tempted to come to the fare revision in the Railways, about which Shri
Karunakaran was mentioning. When the Budget was presented, the immediate
reaction was that fare revision is not acceptable. I have no hesitation in saying this.
Whether fare revision is reasonable or not, can we, without any political interest,
leaving it on merit, analyze the fare revision? How many kilometres, an average
passenger, traveling in an ordinary passenger train travels? He goes to the railway
station, take a ticket and travel. It may be 50 kms. or 75 kms. or 100 kms. A
person taking a ticket in a passenger train for 50 kms. will be paying two paise per
km.; that means, it will be Re.1. Is it not affordable? If it is 75 kms., then 1t will be
Rs. 1.50 or if it is 100 kms. it will be Rs.2. If this is not a modest increase, what
else? For the last ten years, the Indian Railways has not increased the fare. In these
last ten years, all the parties sitting here — BJP, Congress, Left and others — were
ruling in different States. Can they say how many times they increased the fares of
the buses of the State Transport Corporation, taxies and auto-rickshaws? It may be
at least half-a-dozen times, by all the parties sitting here, when their Governments
were ruling in the States. Are we really practical and are we taking a practical
view of things? ... (Interruptions) There is no confusion about it; you are only
creating confusion. ... (Interruptions)

But there was another opinion — when there is an increase of ten paise or 15
paise or 30 paise per km. I come from the farthest State of Kerala. From Cochin to
Delhi, it is 3000 km. or from Thiruvananthapuram or from Kannur, it is 3500 km.
So, if a passenger travels in Il-class sleeper, the increase will be Rs.150. If you
take up and down charges, it will be Rs.300. If it is a five-member family, it will
be Rs.1500. Naturally that pinches. That is where, we have the difference. An
ordinary passenger who is traveling in Il-class sleeper, what has he to pay as

extra? So, was it not a reasonable increase in the II-class sleeper charges? We are



20.03.2012 87

not here to argue our political cases. But we are all concerned here about the
health of the Railways and how it could be developed. So, as a whole, we cannot
say that the entire fare increase is unreasonable.

Here is another situation. Even today, ordinary people are traveling in III-
AC or II-AC coaches. All those who travel by AC compartments are not rich
people. Today people traveling from distant places like Bhubaneswar or Kolkata
or Chennai, or Cochin or Thiruvananthapuram to Delhi in III-AC and II-AC will
have to pay a very big amount. If the distance is 3000 km. and if the increase is
paise 15 per km. it becomes, Rs.450 per ticket. Up and down, it becomes Rs.900.
This is a little bit increase which is not easily absorbable. E

Probably, there is a reason to say that it should be rolled back and you do
not find fault with people saying that. Mamata ji said that the revision was on the
higher side and it is not correct. She represents the real poor people and that is
why she could dislodge the ruling party from West Bengal. For the last 35 years
one party was ruling the West Bengal.
MR. DEPUTY-SPEAKER: Please address the Chair.
SHRI P.C. CHACKO : A scientific party which ruled West Bengal for the last 35
years, was dislodged by a single woman brigade. That Party is nowhere today.
How could it happen? It could happen because she represents poor people.
MR. DEPUTY-SPEAKER: Please do not interrupt.

... (Interruptions)
MR. DEPUTY-SPEAKER: Please sit down.
... (Interruptions)

SHRI P.C. CHACKO : Sir, Rajesh ji is very unhappy.
MR.DEPUTY-SPEAKER: Nothing, except what Shri Chacko says, will go on
record.

(Interruptions) ..."

* Not recorded.
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SHRI P.C. CHACKO : Kalyan ji, we are together. There is no problem. They
may not know that.... (Interruptions) We may have some problem but we will sort
it out. They do not know that.

So, we can think of a marginal roll back. The House can collectively
decide where we have to reduce the fare but we should not come to the conclusion
that the entire fare revision is unreasonable. Tomorrow we will have to see that
the Railway is developing.

Shrimati Sumitra Mahajan is a very-very moderate person. She does not
use extreme words but today she said that the country is being betrayed because of
the announcement of the freight hike on 5™ March. I would like to know from her
is it the first time that any Government has increased the fare or freight rate by a
notification? A number of times in the past Railways has increased the fare and
freight by a notification. I can agree with her if she says that it is a matter of
propriety.

SHRIMATI SUMITRA MAHAIJAN (INDORE): It was announced just before the
Budget Session was to commence.

SHRI P.C. CHACKO (THRISSUR): Sumitra ji that has happened just before the
Budget in many States. I will agree with you and say that it is a matter of
propriety but the point is that it is a question of hardly Rs.20,000 crore. One can
say that the prices of rice, pulses or other commodities which are being carried
through railways will increase.  The increase in freight rate was implemented on
the 5™ of March. I would like to ask the hon. Members whether the price of any of
these commodities has gone up even by one paisa. Probably they wanted the
prices to go up. They wanted to create confusion and they wanted the common
man to suffer... (Interruptions)

MR. DEPUTY-SPEAKER: Please address the Chair.

SHRI P.C. CHACKO: Taste of the pudding is in the eating. In the last two weeks
since the freight rate has been increased prices of none of the consumable items,

be it vegetables, pulses or grains, have gone up. Probably somebody is visualizing
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that prices will go up, there will be agitation and the Government will be in
difficulty tomorrow. I appeal to you with folded hands that this should not be the
approach or the attitude of the Members. I would say that the freight revision and
not the fare revision in any way can be said as adverse.

I would like to place before the House five major points on which this
Budget has laid emphasis on the basis of two Committee Reports. They are:
safety, consolidation, decongestion and capacity augmentation, modernization and
bringing down the operating ratio. I wish the Members to at least comment on all
these items. Today the operating ratio of Railways is 95 per cent. What does it
mean? It means that to make Rs.100 the Railways has to invest Rs.95.|§|

So, 95 per cent is the operating ratio. The Budget says that in the current
year, that is, in 2012 we want to bring down the operating ratio to 84.9 per cent or
say 85 per cent. If the Minister and the Government tell before the House that the
operating cost will be brought down by ten per cent, is it a small thing? I am sure
you may say, let us see whether it can be done. This Government is of the opinion
that in the current year, we should bring it down to 84.9 per cent. For 2014-15, the
Government’s plan is to bring the operating ratio down to 74 per cent. How do we
generate money? When the operating ratio comes down, then the surplus is
created. The internal resources can be generated. We can borrow from the
market, but before that, we need money. The Sam Pitroda Committee and
Kakodkar Committee talked about it. There are no two opinions about these
recommendations.

Everybody is agreed on safety aspects and development. Each one of us
has no demands about our railway stations in our constituencies. But, for that we
need money. That money has to come from the public, private sources and
market. The Indian Railways’ borrowing capacity is not being utilised fully.

Today, there is a Metro Railway in Delhi. What is the share of the Central

Government? What is the share of the State Government? Sixty per cent of the
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money is borrowed from international agencies. Wherever money is available to
borrow, we have to borrow it.

The growth can only be proportionate to investment. We cannot expect
growth without investment. It is only proportionate to growth. It is a simple
theory. If, you do not invest more money in the development of Railways, you
cannot expect growth. So, today the major problem of Indian Railways is the lack
of investment. There is quite inadequate investment. There we have thrown out a
road map. How can we mobilise the money? How can we achieve the results as
far as safety and modernisation is concerned?

Sir, some of the long-term goals about the fare hike are going to be
discussed in this House. I have also very sad points to remember here. It is
because my friend, Shri M.B. Rajesh was reminding me that some of the things
which were announced last time were not implemented.

What should be the income and expenditure of Railways is not a very
difficult exercise for anybody to make. A Railway Budget can be prepared in 24
hour’s time. When Kumari Mamata Banerjee presented the last Budget, she
announced the Vision 2020. No Minister for Railways can deviate from this. This
Budget, which was presented by Shri Dinesh Trivedi is also on the basis of Vision
2020. It means that what is the road map of Indian Railways for the next 20 years.
Here, I salute the farsightedness of Kumari Mamata Banerjee. It is because that
Vision 20:20 is the basis of this Budget also. Today, we need to reach that target.

We do not have sufficient money for passenger facilities. The passenger
facility means renovation of the railway stations but everything requires money.
But most of the railway stations in far-flung areas of the country are not
maintained properly. The way we have changed our airports in the country, we
should also change our major railway stations in the country with private
participation. In the same way, a Multi-Facility Centre was announced earlier. It
1s almost two years but it is not being taken off.

MR. DEPUTY-SPEAKER: Please wind up.
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SHRI P.C. CHACKO : Wherever it is possible, it should be allowed to develop.
We listed out other stations. We listed out Multi-Facility Centres. But the money
has not been provided, then what is the point. This time also 73 new trains are
being introduced and along with that Memus and other trains are being introduced.

Now, I come to some of the problems of my State. We were told by the
hon. Minister for Railways that he visited all the States and had meetings with the
Chief Ministers as also Members of Parliament. Many of the representations
which were given in time have been well received by the Railways. But, finally,
they are not finding a place in the Railways. It is a sad thing. We understand and
appreciate the idea behind the development and aspirations of this Budget.E

Sir, the Minister said that station development is at Annexure - X and
railway lines are at Annexure — Y. With great hope, we went and saw Annexure —
X and Annexure — Y, but it was missing in them. Now Shri Mukul Roy and Shri
Muniappa are sitting here. I would request them to consider some of the neglected
areas which are there.

Under the leadership of our Chief Minister, Shri Oommen Chandy, we have
given a list of 29 new trains. All this was justified in the meeting of the hon.
Minister but we have got only one train. We are travelling 3000 kilometres to
reach the Capital of our country. We are undertaking the longest journey in the
country to reach the Capital. But we have got only one train. This should not
happen.

The only train which we have got is from Yeshvantpur to Bangalore. We
have a big problem of travelling to Bangalore because in the northern part of
Kerala, the forest is closed to protect the animals. The environmental issue is
involved. So, the night travel is banned. Therefore, from the Malabar part of
Kerala, we cannot travel to Bangalore. So, the Yeshvantpur train which is
culminating at Kannur may be extended to Calicut. This is one of our demands

which is not being considered.
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We also demanded a train from Mumbai through Konkan to Kerala. It is
not being considered. The Konkan Railway is a partnership of Kerala, Karnataka,
Goa and Maharashtra. On this line, there is still space for one more additional
train to come from Mumbai to Kerala. A new train from Mumbai through Konkan
and a new train from Malabar to Hyderabad are all a bare minimum requirement
which we had discussed with the Railway authorities.

We have an airport in Cochin called Nedumbasheri Airport. This Airport is
unlike other airports which are built by the Department of Civil Aviation. This is
a private airport. The Government formed a company and we built up our own
Airport. That Airport is a role-model in the country and 200 metres away from the
Airport, a railway line is passing by. Last year, the Railway Minister came and
placed foundation stone for a Railway Station near this Airport. But nothing has
been mentioned here.

There was a mention about a coach factory. We have been waiting for long
and the provision which has been provided for this is inadequate. I hope that the
Railways will take the Palakkad Coach Factory seriously. Many people now
believe that there is a Coach Factory in Palakkad because we have been saying in
this House time and again that already there is a Coach Factory. So, the provision
may be increased for this Coach Factory.

As far as wagons are concerned, the Railways are short of wagons. They
have decided to have wagon factories in some places. We have given land in
Alleppey and every facility was given to the Railways. We also entered into a
Memorandum of Understanding also. But after signing a Memorandum of
Understanding, how can the Railways forget to mention this issue in the Railway
Budget? There is no mention of this Wagon Factory at Alleppey.

Now we have got two small distance MEMU Trains. Sir, you know very
well that Kerala is an extended city. We have no village or city as that division is

not there. It is an extended city. So, MEMU Service would be ideal for Kerala.
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All the passenger trains can be replaced by MEMU in due time. So, I wish it
would be done.

Time and again, cutting across party lines, the Members of this House have
been raising the issue of railway vendors. The vendors who are working on
Railways, they are being summarily dismissed. How can it happen? This cruel
joke cannot be allowed to continue. We were given the assurances that the
vendors will not be banned by the Railways. They are so helpful to the
passengers.... (Interruptions)

MR. DEPUTY-SPEAKER: Please sit down. Please conclude now.

SHRI P.C. CHACKO : Sir, I want the Railway Minister to note this. This
Government represents aam admi. They belong to the poorest of the poor. They
are totally displaced. They are out of their jobs now and when they are agitating,
they are arrested. They are in jail also. This cannot continue. I wish the Minister
and the Railway Administration would take an immediate step in this matter.E

Mr. Deputy-Speaker, Sir, one day you may travel with us in the coaches of
the trains that are south-bound. The cleanliness and the facilities of the coaches are
very inadequate. The coaches that are discarded in other sectors are being sent to
the South. This system should be changed.

Sir, there is the great pilgrimage centre, namely, Sabarimala. We have been
demanding that there should be a survey by the Railways at Erumali, near
Sabarimala, to Thiruvananthapuram. That survey is not finding a place in the
Budget.

Sir, Railways have got invaluable railway properties all over India. One of
the important aspects is that how we can mobilise money and this can be best done
by utilising the railway property in a commercial manner. If the railway property,
which is very valuable, is commercially exploited, then we can get good revenue
from this property. Towards this end, I would like to submit that there is a pit-line
proposal in Calicut in West Hill and there is a railway property which is a very

valuable property. The Calicut station is now suffocating. So, this pit-line in


rc
d. by e2 


20.03.2012 94

Calicut is a must. Probably, it escaped the attention of the authorities when it was
prepared here. In Kottayam we were provided with two coach yards but the
provision for it has to be increased.

Sir, these are the few bare minimum requirements of my poor State. [ hope,
the Ministry of Railways will consider all these aspects.

Sir, I quite justify the freight and fare increase.
MR. DEPUTY-SPEAKER: How much more time will you take?
SHRI P.C. CHACKO : While I appreciate the futuristic plan of the Railways, if
we are able to collectively implement the schemes as enumerated in the present
Railway Budget, then we can definitely be proud of the Railways and next time
when we discuss the Budget we can have a different atmosphere.

Sir, with these words, I support the Railway Budget.
MR. DEPUTY-SPEAKER: Hon. Members, those who want to lay their written
speeches, they may place it on the Table of the House. Today, there shall be no
lunch break.
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e, @1 #9 Sw ge b ¥'l i My 8? S el | have come here to witness
millions and millions of people taking bath in the Holy Ganga. 1 asked: “Have
you come here only to see it?” Then he replied: “No, no. I will also take bath
tomorrow morning”. # 3 IATIE R BT g b AUD o H 394 P AT B! bl @i
T& gl IMu fioell WeH @1 gemedd o 991 far 8 Afhd & ey I8 Sax SRy,
IH SR WR D glagr #f g 1 T8 v A1 I fauew W §, P GRbelek ol g,
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Il A B FYH BN <, A d8l W fade W o Sl gRbeled W o S| 981 W $B
IR ¥ WY g1 Y, X SATET RIS DI S-S § AG8 Rl © IR IH Sa1ar o4t i
& ST Bl 3R Y B MY R, AT dR BT B, JHT 3HH MU qoheta el g |

T IR H IO 3UT BN [ 3T HUAT SATRIEIE GIRA BT HE BN 3R 99 AT T8 A,
3R Sfod wwel, @1 &9 Al B W gor o, Jgt W st gea Ry 5 wad Bl
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" Speech was laid on the Table.
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" Speech was laid on the Table.
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"SHRI GAJANAN D. BABAR (MAVAL): Mr Chairman Sir, during the last ten
years the entire complexion of Pune has changed. The influx of population to Pune
from various parts of the country for education, occupation, business is
continuously increasing. That is why it is necessary to start new trains for the
facility of passengers. Despite continuous correspondence new trains have not
been started on neglected routes. Railways should start these trains and include the
same in the current Railway Budget.

The runs of Jodhpur and Jaipur Express trains from Pune which are
presently weekly trains should be increased. Pune-Ratnagiri-Sawantwadi train
should be started for visiting Konkan. No goods sheds are available between
Khadki and Malavali for storing fertilizers and seeds of farmers in Pune district.
That i1s why farmers have to visit Satara or Saswad for procuring fertilizers and
seeds. They have to spend more time for this purpose. Farmers have to
unnecessarily bear this expenditure. For saving this expenditure and time,
Railways should identify suitable places with the help of the State Government
and set up goods and cement shed. This shed should be located near the highway.
In many cities of our country, alternative railway stations are available for
passengers. But unfortunately for a city like Pune, only one railway station is
available in the city. There is no space available on this station for constructing
additional platforms. For 60 lakh population of Pune, railway stations at Hadapsar
and Chinchwad should be set up so that congestion at Pune station will be
reduced. For suburban passengers, smart card facility should be introduced like
Mumbai section.

Population of Pune and adjoining area is nearly 60 lakh. Taking into
account passengers traveling from Pune to Mumbai, not even a single train from
Pune to Mumbiai is available between 11 AM and 3 PM. So, a new train from Pune

to Mumbai (CST) should be started during this time. This will enable suburban

" English translation of the speech originally laid on the Table in Marathi.
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passengers to avail tickets immediately. The proposal of metro railway for Pune
city and adjoining area should be finalized on priority basis. If need be, Railways
should appoint experts in this field on deputation and plan the metro project with
their assistance.

The condition of goods sheds of Satara, Karad, Sangli-Miraj is very
pathetic. Not even a shed is constructed there. No basic facilities are available for
workers. The condition of roads is also poor there. The roads should be levelled
properly so that transportation of goods becomes easier.

It appears that Railways have decided to make only one line available for
transportation and transporters should use only that line for transportation.
Fertilizers, food grains, sugar, cement get spoiled for 6 months due to rainfall or
moisture. Due to inefficiency of Railways, common people have to suffer a lot.
Transporters hike the rates of above goods owing to reasons mentioned above.
Railways should construct its own godowns for storing these goods by charging
reasonable rates. Workers working in railway sheds are not given required
facilities. The work of new office of Pune railway station is lagging behind since
2003. This work should be completed at the earliest. The offices of Pune railway
station are scattered at various places. All offices/employees can work together in
the new office. For citizens also a convenient office will be available.

Like Mumbai, there is a need to start two new trains — Pune city-Shirdi and
Pune-Chennai super fast express.

Intercity Express should be started for Nanded, Solapur and Ratnagiri.
Apart from this, new train from Pune to Chandrapur and Pune to Guwahati should
be started. The present Pune-Delhi Duranto Express should be converted into daily
train. This demand has been made by Railway Passenger Group President Ms.
Harsha Shah.

Maratha Chamber of Commerce has made a demand to start 10 new trains
from Pune in the current Railway Budget. These include Pune-Kolhapur Shatabdi

Express, Pune-Ratnagiri-Sawantwadi superfast train, Pune-Surat Intercity Express,
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Pune-Bengaluru, Pune-Rajkot Superfast Express, Pune-Amaravati Express, Pune-
Jammu Express and Pune-Guwahati Express.

If Railways give priority for starting Pune-Kolhapur Shatabdi Express, it
will help businessmen traveling between these cities. No direct train is available
from Pune to Konkan for the facility of tourists. The chamber has also demanded
that Pune-Savantwadi train should be started for the facility of tourists.

No direct train is available from Pune towards South India. If Superfast
Express is started from Pune to Chennai and Bangalore, the passengers will be
definitely benefited.

If Pune-Jammu Express route is made via Lonavala, Vasai, Surat, Baroda,
Jaipur, Jalandhar, it will save time of passengers and help passengers going to
Rajasthan.

Superfast train from Pune to Guwahati should be started for passengers
traveling to North and North-east. This need was emphasized by Shri Chandmal
Parmar, Chairman, Road Transport Committee, and Shri Anant Sardeshmukh,
Executive Director General.

The number of railway passengers is continuously increasing. Considering
this, weekly trains namely, Pune-Jodhpur Ahimsa Express and Pune-Delhi
Duranto Express should be made daily trains.

Purna Express, Pune-Ernakulam Express, Pune-Lucknow and Pune-Jaipur
Express should run at least thrice a week.

Taking into account increasing number of trains arriving and departing
from Pune station, a demand has been made to make significant provision in the
present Railway Budget for setting up separate terminal at Manjari or Daund for
trains going to North India and Khadki or Lonavala for trains going to South India.
Some cities are given high priority in every year’s Railway Budget.

Pune has made lot of progress in IT and industry sector in the last ten or

fifteen years. Still the demands of people of Pune in regard to railways are always
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neglected. People of Pune are expecting that in this year’s Railway Budget it will

not be so and their demands will be considered.
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"SHRI JOSE K. MANI (KOTTAYAM): At the outset I would welcome the
efforts of the Government to present a realistic railway budget for 2012-13
proposing a modest increase in passenger fares in order to augment the resources
for funding the ongoing projects as also to embark on many new projects
announced in the last year’s budget, but not taken up for want of funds. 1 foresee
that this bold attempt will mark the beginning of the much wanted turnaround in
railway finances and its overall functioning.
I would now attempt to focus on a few points relating to my constituency

Kottayam.

e New coaching terminus at Kottayam

e Construction of pilgrim shelter at Kottayam RS

e Construction of a multifunctional complex at Kottayam RS

e Upgradation of facilities at ‘Adarsh’ stations on Ernakulam

Kottayam section falling within my constituency
I would now elaborate on the abnormal delay in implementing the proposal

announced in the last railway budget 2011-12 relating to setting up a new
coaching terminus at Kottayam RS. I have been pursuing this proposal for almost
a year now at different levels- the Hon’ble Minister for Railways, Government of
India New Delhi, the Chairman Railway Board, New Delhi, the Zonal General
Manager of Southern Railways, Chennai and the Divisional Railway Manager at
Trivandrum. To my great disappointment, I find that there were no fund
allocations towards carrying out a survey or acquisition of the land for the
coaching terminus. [ would like to stress upon the strategic importance of
Kottayam RS as the gateway for Central Kerala known for many global standard
tourist resorts and pilgrim centers. The Government of Kerala has proposed to set
up a Mobility Hub at Kottayam for seamless integration of inland waterways,

highways and railways which would ensure adequate passenger revenue to justify

" Speech was laid on the Table.
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the setting up of new coaching terminus at Kottayam RS. It is, therefore,
requested that the necessary work on new coaching terminus at Kottayam RS be
initiated by allocation of token funds for coaching centre in the current budget
pink book.

There has been a persistent demand for construction of a pilgrim shelter at
Kottayam RS as there is a constant flow of pilgrims converging into Kottayam RS
on way to temples and shrines throughout the year and in large numbers during
festive season at Sabarimala. To provide basic passenger amenities including
proper/hygiene and sanitation it was proposed to construct a pilgrim shelter at
Kottayam RS. The Hon’ble Minister for Railways during his visit to the state
capital in September 2011 had accorded sanction for this project and assured that
the work will be taken up and completed early. It is very disappointing that till
now no work has been initiated on this project nor any funds allocated therefore.
There seems to be lack of will and coordination among different levels of the
railway administration even not giving effect to orders emanating from the
Hon’ble Railway Minister himself. However, I still have hopes that the pilgrim
shelter project will be taken up with work and location specific fund allocation
made in the current budget pink book.

The multifunctional complex announced in the last budget for Kottayam
RS under the PPP mode has not still taken off the ground. This prestigious project
was supposed to give a facelift to Kottayam RS upgrading it to global standards.
There is no specific mention or fund allocations in the current year’s budget for
this multi-functional complex project at Kottayam RS. I request that this project
be taken up on priority and work initiated for inviting bids.

Lastly, I would like to remind the Government of total apathy towards
upgradation of passenger amenities befitting the status of ‘Adarsh’ stations
conferred to the following railway stations failing within my constituency on
Ernakulam Kottayam Section :-

e Chingavanam
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e [Ettumanoor

e Kurupanthara

e Piravam Road

e Vaikam Road

e Kanjiramittam

e Mulanthuruthy

Most of these station premises and infrastructure are dilapidated and needs

remodeling. These stations generate enough passenger revenue serving a large
number of daily commuters and regular passengers yet the basic amenities are
lacking. Very meager funds were provided during the last budget year but the
work could not be taken up for want of adequate funds although the mandatory
tendering process was gone through. It is, therefore, essential to take up
development work on these ‘Adarsh’ stations during the current budget year,
making location/work specific provisions made in the pink book for the current

year.

I am happy to note that the MEMU services announced long back between
Kollam and Ernakulam has now been operationalised with the Hon’ble Chief
Minister of Kerala flagging off the maiden run on 18" March, 2012. MEMU
trains are considered most ideal on this section catering to a large number of daily
commuters who do not require the full fledged amenities provided in the
conventional passenger rakes. It would therefore be beneficial to the traveling
public if the existing passenger rakes running on this section be replaced with
MEMU in a phased manner.

I would also like to comment on broader perspectives transcending my
region. A host of measures and proposals have been introduced in the current
budget for ensuring safety and implementation of modernization requirements.
But merely creating new committees to oversee diverse areas of railway

modernization will not yield the desired results. As each of these
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committees/panels will be working at cross purposes and their findings remain
advisory and not mandatory. It is, therefore, necessary to strengthen the existing
safety evaluation and correction mechanism rather than creating new bodies.

It is reassuring to note that the Government has bought down accident per
million train km from 0.55 to 0.17. If I recollect the railways had launched the
anti-collision device indigenously developed by the Konkan Railways long back
and launched in North Eastern Frontier Railways. It would be interesting to learn
how far this attempt has been replicated in other zonal railways. The Hon’ble
Minister has claimed that almost 3500 trains have been provided with security
escorts comprising of RPF/GRP personnel but the increasing number of thefts of
baggage/molestations of women passengers on board indicates inadequacy of the
force deployed. Besides there has been reports by the CAG that there is lack of
coordination between the RPF/GRP and the state police leading to duplicity of
manpower.

It is discomforting to note that more than 480 ongoing projects of capacity
addition nature are far behind the deadline set for completion. Many such projects
not only entail cost and time escalation but also cause loss of revenue because of
dismantling of tracks. A few of these projects are in pipelines for more than a
decade. It would be prudent not to embark on new capacity augmentation projects
until the backlogs are cleared.

The Government has also embarked on large-scale recruitment of
operatives numbering more than a lakh in the coming year. Since more than 40%
of railway accidents are attributed to human error/skill deficiency it is imperative
that the workforce be given proper orientations towards railway safety and
upgradation of their skills be made a continues process.

With these remarks, I would like to express my support for the motion.
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*SHRI C. RAJENDRAN (CHENNAI SOUTH): To begin with, the Railway
Minister had increased the freight charges a few days before the beginning of this
Session. This increase would increase the prices of essential commodities. This
would lead to higher inflation. In the Budget, he increased the passenger fares,
ranging from two paise to 30 paise, depending on the class of travel. The common
men may not be able to take this, because already there is all round price rise.
This has come at the most inopportune moment. Moreover, the announcement of
setting up of a ‘Railway Tariff Regulatory Authority’ confirms that there will be
frequent and constant fare increases.

Safety of traveling public is the most important concern. There have been
instances of robbery and loot in the running trains during nights, apart from human
and mechanical accidents. Hon. Minister said that he would deploy GRP/RPF
personnel on 3500 trains, this would not suffice. I request the Minister that at least
two such personnel would be required in each coach of the trains to take care of
the passengers. This would remove the huge unemployment that this country is
facing. The hon. Minister has to devise some plan of action so that this initiative
is set in motion and that this whole exercise would be completed in few years.

Though the Minister himself said that he was not satisfied with the safety
standards in the Railways, there are no concrete measures to take care of this, nor
is there any allocation for this. Modernisation of signaling system has not been
given attention and no significant allocation has been made in the Budget. He
talked about ‘Modernisation of Railways Stations’ through PPP mode, the
modernization project of Chennai Central Railway Station had been proposed
three years back, but it is put in cold storage, and there is no efforts to start and
complete it soon. I request the Minister to take up modernization of Chennai
Central Railway Station and complete it as early as possible.

Cleanliness and hygiene in the station areas are not being taken care of at

all. Even in the prestigious Rajdhani and Dorando Express trains, we always have

" Speech was laid on the Table.
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filthy smell because of lack of cleanliness. Sufficient staff may be kept ready at
the technical stoppages/stations of those trains so that immediately the coaches
could be cleaned. Shortage of water in the coaches is another problem. With
summer fast approaching, this problem is going to be acute and severe. The
Railways has to take adequate measures so that the traveling public, especially in
the long distance trains, are not put to undue hardship.

Quality of food is another concern. Public are not getting quality food.
Most of the times, half-baked rice, roti/poori are being given to public, and by the
time, they get out of the trains, their stomachs get upset. Even after the new
catering policy, things do not seem to have improved. The Railways have to pay
immediate attention to this aspect and set things right.

Coming to the on-going projects in Tamil Nadu, the electrification project
of Villupuram-Katpadi section is not taken up in this Budget. Moreover, the State
Government of Tamil Nadu had made a request in respect of gauge conversion of
six railway lines. This has not found a mention in this Railway Budget.

There is another long pending demand from Tamil Nadu to have a rail link
between Oragadam and Avadi. We are disappointed that this project is not
considered by the Ministry. Double line project from Villupuram and Trichy has
not found a place. I request that this may kindly be considered and launched in
this Budget.

Tamil Nadu has become a manufacturing hub of India; there is a need to
connect Chennai with all other places. Hence, there is a need to have a dedicated
freight corridor in the southern region, originating from Chennai. Therefore, |
request the hon. Minister to consider this.

Thousands and thousands of people from southern districts of Tamil Nadu
are working in northern states. They find it very difficult to reach their homes
early, in the absence of a direct train from New Delhi to Kanyakumari. Hence, I

request the Minister to kindly announce a daily train from New Delhi to
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Kanyakumari via Trichy or Tanjore. This would mitigate the hardships being
faced by the common people.

I had been requesting for a daily train from Chennai Central to Jodhpur for
the last two years. There is a huge population from Rajasthan, working in Tamil
Nadu. Since there is no direct train connecting Chennai Central and Jodhpur, they
undergo a lot of stress. Hence, I request the Minister to consider and concede to
this request to have a direct train between Chennai Central and Jodhpur daily.

There is another demand from the people of southern districts of Tamil
Nadu that they face a lot of hardship while catching fights from Chennai. They
demand that all the mail and express trains may be allowed to be stopped for one
minute, at Tirusoolam Railway Station in the Chennai Beach-Tambaram section. |
request the hon. Minister to do the needful in this regard.

The major problem in the Chennai Mass Rapid Transit System is that all
the stations in this route lack cleanliness and maintenance. Even water is very
difficult to find, in case of emergencies. There are no proper lighting facilities in
the stations. I request the hon. Railway Minister to pay immediate attention to this
and sort this out.

With more people moving to Chennai, the existing reservation counters
and ticket dispensing counters at Tambaram, Chromepet, Pallavaram, Mambalam
and Saidapet are found to be inadequate. Hence, I request the hon. Minister to
allot additional reservation counters and ticket dispending counters at these
stations. Moreover, there is a need to open a new reservation counter at
Tambaram Sanatorium Railway Station. I request the hon. Minister pays attention
to this and sanction these additional counters.

Tambaram Railway Station has become a major destination for south-
bound trains. There is a need to upgrade this Railway station on a war-footing.
Hence, I request the hon. Railway Minister to immediately sanction the
modernization/upgradation of Tambaram Railway Station.

With these words, I conclude.
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"SHRI BHASKARRAO BAPURAO PATIL KHATGAONKAR (NANDED):
Nanded Division of Marathwada has constantly been ignored with regards to
some of its key railway demands. The feelings of the common people in this
regard are very instense. People have undertaken various types of agitations
during last few months. But there seems no significant response of the railway
administration and the Government as well.

Please take a kind note of the following key demands :

1. Request to sanction adequate funds in Railway Budget 2012-13 for the
work of Nanded-Degloor-Bidar new railway line :- In the railway budget
2011-12, the then Railway Minister, Mrs. Mamta Banerjee announced for the
completion of the aforesaid work under 12" five year plan. But it is very
unfortunate that no funds were released for this work. So, provision of
adequate funds be made in Railway Budget 2012-13.

2. Laying double track between Mudkhed-Parbhani :- Owing to the growing
number of trains the demands of laying double track between Parbhani and
Mudkhed came forward and was sanctioned. So, the work of laying double
track be given momentum by allotting sufficient funds for this work.

3. New superfast train to Mumbai : - Mumbai being the capital of Maharashtra,
thousands of passengers travels daily from Nanded to Mumbai. The existing
trains have more than 100 waiting list in all classes. A train like Garibrath may
be introduced for the benefit of passengers.

4. Extension of Mumbai-Latur Express to Nanded : Mumbai Latur daily
express train to be extended to Nanded. This train stays idle for more than14
hours at Latur. If this train is extended up to Nanded. The demand of daily
train to Pune and New Train to Mumbai will be automatically met.

Nanded is a holy pilgrimage spot of the Sikh community where 10" Guru
of Sikh community Guru Gobind Singhji breathed his last. Apart from this, the
Ist Guru-Nankji on whose name the holy Nanak Zara is situated at Bidar is also
a well known place. These two places of historical and religious importance
must be connected with railway access for the benefit of the pilgrims. Lakhs

of devotees travel by Tar —road for the holy Darshana in between Bidar and

" Speech was laid on the Table.
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Nanded. Especially the women and children are facing severe problems in the
journey of this kind. The railway route will make the journey comfortable.
Hence, I request you to kindly recommend to sanction this project of
Nanded-Naigaon-Degloor-Hanegaon-Bidar new line under socially desirable
project and make provision of adequate funds in railway budget 2012-13 for

early completion of this project.
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14.00 hrs.

$it famrer o= area (wEifsan): @2y, # XA 99IC 2012-13 & Weyg ¥ die & {7y @l gl
B 9 R el goIc 3MAT, AN Nel WIV0l g %8 ¥ R neadafhd ud fed 8 8 o Rifh
q8 QIR Pl Joic AT| AiEal I GAST H @l 1 81 o7 & I8 fH9 TRE &1 oI 8, DA
I TIRIR Ue| fUBell IR YT Ioic 3T d9 H8dT off ¥ Tt off 3R 99 98g W 9=+
Pl o b I8 mq el &7 Ioic Bl 39 IR W Per T P I ™ IeHt T goic gl
BICT | IETERYT <A1 ATl g b 311 JATGHT BT ST IRWINT V= GHS & a8 < BI gRwINT
T8 2l T WR B AN BT S 3redt Y Ao F S| AN 9HS &l 39 R v ¥ Ugd
HAAWTS ¥ g g8 3R $Db DHRU THH Bl DA W 30 ¥ 40 e ghg 81 T8 | Il fb=mn
Ie1 I 9 oy FHIH! BRIiar gg | Iorifas R ff 39 TRe &t &1 18 & Yo #50) 98
MU 3R AU N HA 3 T AT AT St 39 91 BT SR AT B fb 96 a4l
AN B SR &1 T SATHT Bl G o T80 Herdr @1 a8 ATl A1 T7d, & WY THD Ak
Ml 8, [OR 8 Bl ol 3R IMEHT I WA 8 ofdh TR 37eHl & Ui g9 Rar ofiR
P IRT T8l s8Il Rifh Heoll el Heldl, &l -l fHedl| 98 TH® BT SYANT BB AT
TIRT R &1 3R AT 9= Aot & 8, Ul ool aTed 81 &fs YR & Feld THD DA 8l
WA 81 Yol fhvrar g1 iR ga srIdlar "l Xl fARIU A 3T dxid 4000 HRIS BUY BN
ST b 980 BH 21 B WHe H el AT b WPHR TAM dlel AN DI A R 87 U RSB
9 S H W W 76,000 TS BUAT WF BT § 31X GO TR X, ST AW M I I T,
ASE rsd ¢, T g # XA IR § 981 GRieTel A €, S SHR e BT A1 Al
8, I8 IR XA B Y B9 g1 g ARl H8 & € [P 76,000 HRIS BuA1 MG ©lerel d el
AT WE B, "Il & WY ¥ B Ueh e fdoell & R AR & g @ gar| A% de
BT Tdold Tg -8l & b el &1 81 i Xl S g1 g1 HHHT &, ARPR Bl 59 GUIS T
FMEY| Wel BT AMRY <ifeh Yol Bl FTR &1 fhar S =gy TN WR agl QDR a1
I Td WA R PR I &, Sl g9 A Gl # ER F TR 81 &1 © A1 X W D B
H R T B
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Heled, § fI8R q ofar | U S Xl goie 37T © A1 Al Aie drerd © oiiR gut W
drer &1 HidT e g1 [I8R &1 sl usel 9 & o <& &l el X qoie § WY =18
TSI 8, TN Il Bl AT Bl AT XSl Bl AR 8, a9 3§ [{IER 31 st &l T8 2
U W H A Bl g A RER IR M W ¥ Al Y Yead # omed WM wR gl #
AT @R § 5 2011 & WA B AJJAR fI8R B AW 10 FIS 38 TG 4637 & ol
NS WA 3568 fHallicy 21 3ffg U @ STEE 8 HUS 46 A 65 TR © IR G
W5241ﬁ%ﬁ1ﬂ€?%|@

UiTERT AT BT MMETET 9,13,47,736 © AR d8i 3890 [HAMICR X ST &1 TS 3NhSl
Iy 2009-10 BT Tl USel FHAT SiT TS AR I a8 a1 H R 981 & Yol #A1 & a1 3894 $©
SOMBT &1 oTl & He USRI I SMEEI 7 BRIS 25 ARG ©, olip a8l 4948 fHaRieR ¥ s
g1 ISR BT TS 6 RS 86 W & 3MR T8l 5780 [haIck ¥l W & R Mg Bl
AT 7 HRIS 21 G & AR I8 4061 fheiHieR Yo @Ws &1 #1 HE &I Aded I8 T8l §
5 & ot g & foRieft €1 agt N Yo faem @1 a1fdy ok Afe 98 iR smavadar & a1
3R X < =Y <fehd RER &Y el Sl 1 TS 8, 3 US¥ Bl ol | X 98d
HH Bl 9o & fog @ 9 <7 € 5 fER @ &8 Yo =3 gu RER @ Ya 5 S g
oifehsT S clicb-etrol 1 i ATel o7l A 98 fIeR @ ol oo &=d 1 gut el & forg
fIER & Yo 7 o=d A AfFT o TR UMY 71 € fER Tl @er 2l s AR W S TS
Yol olgd ol oY, 7 S o TE | IS AN B HoAidd & oY 85 el wigd Aoh E QiR
A1) # 78 3ifhd 2 I I8 BSTS! BT Xl gole AT AT AT Xl HAT St & AU BT < Al
ipSl TadR-3 W foar g3l 8, IT 85 Nol cllgd Bl AT gl <ifh Wil § 78 fomar gan
gl 39 qE B s WHAT goic A ©l dfpT [FER A v Wt T forn | el IR S
HAAT St Yol /AT off A1 SRM Al ¥ 1w YA W B [T NEIAT B Bl AT B o
3R I8 del o fh 89 U ueT HAl Yo I Ao a9 a] 1 IS gy &F 8 9 &
P e & fog arfore w0 9 dfeg aRaresT & o 39 99 te f9ErR | R-
IRETIRGR ¥ fIERRS Yode o, dfhT 99 Y @S @ FE dis g4l T8l ¢l W e
BT o7 3R 9 R A ATl 9R ud @dl gl figell IR 99 &R 303 & I iR
39 IR B goic § ) 99 3ok v o | v <Ry frg dRe 9 fIER &1 q9@ia B g
I8 3l 91 ¥ |HST O GHhal 2l | & oy WPHd AR I W™l 35 B ud
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RI-BFTR -1 WEAFYR, ARAT IRIRYR VT TS BT [deroT Y1 R A0 BRiAm gl a9
2012-13 & foIg Wged ST 11 T3 Yol URATSHISI B Gl ©, S9H [98R ¥ Toh A1 ¥ T Bl
T4l T8 §l 99 2012-13 § W [HT T AME IR B gat § [{BR w781 8, Ao
RN DI AT AT I H 8RR | U W ¥ @ Bl T8l o ATl 2012-13 H A
e & fo Wiga 6y T S 7 wdeoi § & g W f[9BR &1 T8 5l 39 oferar ay
2011-12 ¥ B BRI TOf B B g H v ff Aot R &1 T8 2, Aedany &
foy 55 Y1 @i @1 R Ui B 2 | 99 2012-13 B SR QDR & (oY 67 TS B Sl
B R fFY TR, [BR § 4 &W 9d @M 8, ofba Sl @ed FeiRa fear a8 ST 4
TEh H Yords R 9 e 2 dfe sud afy & T & e 6 ad 2012-13 7 9@
AT 9_1 81 9 | $9@ ATaT QBUDHRU B ST AN JTHd @ g ATSHT TN H Wolt
T, I I UHh Y fIgR &Y 81 Bl 39 Sfcemdl ¥ 2012-13 H S 21 Nl WSl B QIeIHRol
& |d B, I fER & ua vords @ g9t & 18 21 H AhT aRar g 5 A @ 9e 43
fPelier Yo WS 8, 99 WU § ] IUB AU BT ALY, Ffh AT A el
ah Sl 99 Xel ofig S R, q8 Akl ¥ Y qb S Yol orge @1 i @ %@ R ek
e W BRIGEIS Tb TSI ¥el 1 b1 Ao 9 g fhar g1 siq FHior sl qxr gem
R 59 WX a1 ¢fhd BN b SS9 9wy @I TRl Mt WU 9 8 g arelt| st
AT A G AP QAIABRUT & YRGBl SR fordn S =nf2ul

D AT AT Y 2012-13 § Sl & ¥ @l & [ALdR0T Bl Wi & &, A
ﬁﬁﬁmmwﬁﬁ%ﬁ%lw%mﬁ%ﬁﬁqﬂ?ﬁﬁ HERAT-HEGRT
e fAEIdeRYT BTl HEQRT H Vel [dEd Xl §919 PREMT a9 R8T &, SD! T 95 &R 2
A 519 fa]d X §919 HRAET 8 a1 fihR @8 Sl 50 fhaiMiey &1 Yol W &, S9dT Wl
fagIefTehxUT HRAT & TS SAfIY ! Ufhar Yo Bl Sy

S IO H MU 84 IATEE T Bl =V B 5l ITH A $Y WA f[d8R 4 1 £
fd 89 I8 FeT dred © B e Yd q9ic ¥ AR W9Qg &F § Sl Al WA B
HledTehRoT ferar T o SR Ueh |rel 81 AT S B YR el GaAT| Dacl 20-25 TR HH
g1 BN MY XA BT 4 ofd 1 WiNE G & OId & b BAR & A U W Bl 371
Y BT ol Ferr| offhT 98 & qx1 el i g 3afey g9 A AR € fb 39 qoie # ol
ferR & RF-RF weMi &1 ==l & 1§ § ST F gd T4 Il JoC ddb S D Bl
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SRR QX B T ST @Ry W G & & R IERYR, QR WS Ud e T Bl
SICNIRCNEICE DI

JUTET HelGd, goic H By g GaAud, TSR, €LUAY, 3.UA.Y. B gRETed da1g
S B Pl 110 AT BT =@l B 8] 84 SAT&T IR § T8 1 A8 81 b1 89 U8
B © [P AT A GARNYR I17 BOYR SLUA.Y, ol <18y, HIbEl A WISAT, FeAT
SIUHY TS ST A1ET | R0 3 e I FHARINGR a1 ATYR IS IRISR M1 el @y |
I A IR AT BT Bl SIG SMUT I$1 X TS a1 off 2| 39 WIS W U Bl el ollg
off| STq TSI X TS &9 TS & 1 MY A qbl © 1 A H U W1 IASR TSl T8 e A
Il fHE TR W AMUI-SGA? 91 ¥ 18 a1 A Ugel BICI ¥l ofigd A offgsds Jfaar off
3 A1 AR 31 Jragr < S AMBY| TAAYR S Ueh <l &, ST R 3FRA W 98 MY |
SART 1 omwE o f6 W1E 59 @awe # ofR o A1 < SR A1 $IS B1Ial 81 8hm, safag
STeal SITARUN I WH BRI| FAY A AT . AAKRNGR IR SAAYR ST SR Bl
AMf2Y | oifeh Yerd AfRBIRAT & FSisT § gar 81 &1 8, STl & Gagn b1 @Al el b
21 T8 U 89 Tsdigull hidl § ff Sad W 21 oifhd Yo ¥Rl el S <d &1 S oidT
¥ B, W TANIEERT H FARIGR e fa@n o) 949 d1 Toi sl Ml I H1 Ieoid
PR o1 21 I H FE ¥ AR 96 ISR Ml IS S A1y 39 XSSl Hr ar S
R foran € swaforg Tl v 12565312554, S faeell QR deIell TaRIM, S &Rl b
T T Ml T, SHdT [IR W™l dd fhar S =2y |

I ABIGY, S U SR ¥ 9ekdl Sl @, o fad gl 8 39
AT fHar Sg| We Y JF &7 Feril 8 U ATlsd [HAT Sy | STTATER T Tdh
& ot 3, TS AN WA A I BR UG & g H AOIG PR D 1Y AW 8, ISP
W Fafa fear S| JorrRgR-aeIER WY 1 TR U6 T & a9t OF T e
S| NIl &1 G¥r J3) off 31qd o7 9l § 31 2 39 WX 8H Pls UaNIol a8l 2
A AN MU Tl € 3afely &1 Al &1 W ofier w@ird S| fisd aoic & & ueT |
fecell XAl Tl &I A T3 & € e A fieell T gl aarg Wg| cfh 3ol db 8H
AN B G DI Mg | AHES YIRAU P OR@ AN WIH WA S @yl
atear fen gerred 8, fiHrR [arE TayE, TaTeel 9Rd Hifd Uy, T9 TdTd

TR BT OBRId WA WIE W BAI AUl YOOUS Sl Uy ISl A&
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12523/12524 &1 Ied AR IS WA W QAT SMY | Yeb TN FHAT S D1 U A <,
a1 A & IoRHT TRIUY, sG] Yo fUse aoie § #t s off Jifd a7 st A 17
IRRI BT a0l T &l @AMl 7 Hol Gl gl 98 g R IRaIRR e weE 2
R IREARYR 3 Evra 8l (T TR 21 A W R 3171, offeh Udl 8l AN el ACHIY
g &l Yo € & TSIUEN 59 SAOR H © % S 81, SN Sl Bl UX 99 89 oed ol
safery A1 e 2 fh S omu SR R afeqaRyR # oeva Gifvg|

HEled, 39 BF R @ Q@ ASHIsi & a1 78, Afhd $o Arorel B bl SR
HRAT AR | HH St T M E, T B AN W TR PUT B | T AHA-TATIR XA AT
®H WP a9 1996 # gg At 3R IFDH! =R 79 fFaAMicy B | T & W@ H g9IR |
PR T& B T8l B @ ¢l fed aoe # I9H 21 T w0 &g o, of e 39 daR
A 2 BRI BT AT T 9 A Hehd § [ 59 qRe W g8 B DA QX B I
STET R TR I YRT fHAT ST AN | WA H PRWR R 44 [FAMICR &1 X Wos
2 3R g8l T X s a9 21 S Wipfa a¥ 1996 H gg o SR fUwet duic # W 13
IS T 37 17| B udr & TE Fo fF SH 13 IS WA J FT 3Nl BH gAE S
ared € 6 30 aR 15 s v fear g, Wfed erile w@n wan fb ad 2012-13 A
GRSAT A 3(cilell b o1 P IR DA | I8 AT 12 [HaAHieR & oY ©, 44 fHAMIR o1 ¥
Gug B, 94 1996 W WIPHd 2 AR A 12 fHARICR 3Tl A T B I1d B & Sy
T g T W R XA T BT qOT AT S ARy | SRRAT | Uil U Yol oTgd Widhd g,
T W 304 IS WY @I BH T SR ¥ 2012-13 & IOl H ATH TP IS WY I9H Ay
g & Tg XA AT DY T NP 3HBT B W PH TE 53N, IW YR bRl 9T AN
MM IR & BRI Sl DI gl & & H FeRAT-AII-GRA-AIqR-IURT 143 fhairiey
R AR A AERAT-AAYRT 64 [PAMICR Vel W MM yRacd 8 | fUgel aoie # 50
FRIs WY QU U 9, Safdh 39 IR 25 HIs WU QU MY B FHI-Ar Faiia @t g f6 a9
2011-12 § WAYRN W YREATSl T &1 &, q8 & AT, WH BATR A IADB! S(e bRl bR
3R I ATl B <1 @MYl a¥ 2011-12 ¢ H & ed € b qRei I aHEl db ¥
TS ATl B | ISP B R T8l gATI 3T ATeA Al dia- BT dell, A DA IADT YT DT ?

golc 9™ dlel B9 AHIR B 8, B e T B &, 98 DY 39U B o, SHPB! AT
AT AR S0 BYAT A1fRU| 98 GEe © b |ide 9ikg d T8l I9si, AId-ard fhde
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T8 I SWIR TR ¥ SR W | Al AN BT gg 7 991, IR A §, Al IFhT G
fpaT ST @nfey| al | gfvRi & fofg IR omu | < €, 99ic & IWIE H qwial |
SUHT B el B @ T, T A IARY 2| /BT B IR R Gl A fHar s =yl
TP ¥ TS & API-cllhel dNR-Hell 7 Aedl- BRISEIS, 99 3BT AT H3T S
P8 TEl DA A1, Rl HATGY B (AR WM &, I8 SR A1 4 9 gl ¥l «frs 2
S JAERONT AR HAR S Xl HA &, Sexelid ool Arsd &l w31 9, A1 oS Arsd 9
DD o1 FAD! T WM et bt giifd 39 ke W Xl | Bl T P 3T b a8
TE g T I9IC H O oW A S99 ol B3N § WeRdl ¥ ARG AP 51 fdhamieR
YAES B Y 2012-13 H [ B, AP g9 g AU A7F 10 IS w0 QY 3R T8
foad € f5 g9 51 frariicr &1 oW gof S| o R &R 1 a1 2 St g Bnft, &w
SART TEATTHE B, offhe 98 QX1 ¥ B8N, Jifeh 3Ma <Ify a1 I9H & & 781 ¢ 41 98 fow
TE W I BT W SAd H UH ¥ AR 2l 99 i W 341 FRs w9y @E B g

... (cTggm)

IUTEAE HEGH : HUAT FATK |
£ oo == A @ B BN GOR?
IUTLAE WG ¢ O BIell g, I BRI
... (cFaEr)
JUTEAE HESH : AT UTSH & Igd A AN dle aret &
.. ()
IUTEAE WEIGY : 9gd W A & i diel 81 U Tl qrehl HERT Bl dlel Bl HIdbl el
e | e W iR 2l

. ()
A o =% aea @ wEey, suel o RRER g
JUTEAE HElGd : 98 99 A1 Ab g, oAfh g a1 9HT g
#t famrer o e : 9@ gOR €4 99 <J g 1 fATT $ER { SR @ S 2
ITeA ARG : D! SAN TS I& &dl Bl
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st famer o5 @ea : FRA TN W TEH YA 7RG 99 W@ 7 IR g9d R dwhrend
gerEAT e st faerdt aroull Sft 9 fhanl suy |l B Siwl g gdll g8 341
BHRIS WAV BT Yolde AT| 3BT o6 99 2011-12 & HHAT St & doic § o fF 31-03-2012

S IR Sl ey W AT 3 PE © [P 89 2012-13 H 3 YT B | $HH 9 IR 28
BRI W 7 T, fUoell aR 20 #Rs W A T A AR 37T 2012-13 H§ R B AT 44
PRI 88 G BUY IR AP o US| & A g8 H¥ YR BRNM? FAMGIY SHH AR SR

SHDI [ HREAT ST AT

#Eled, fIgR & T Hecrdblel Aol & YIR T T8 WR Y W qeb Yo, o]
T &1 B 9gd usel I fHA1 W1l fUwd qoic # g9@ oy giiRa o f6 31.3.2012
TP $UDT [ B | I FHY qoic AU & 98I W g4 bl o b AR @1 e 7181 8 ©
dl 3HHT AT S8 g 27 39 IR AR @ S offhd ot W swa fofg S B q= gen
g, Sud o7 1352 TS 90 oM@ $UY iR @1fRY| o1 31y & Hed § & feawx 2014 &
S U O B A g A 1 Y| s Yot geie H oor {6 31.3.12 9% B R AR
S| gafey 39 & & forg IR fesl a3y | gen & SoiyR iR UeT & di" s oS &
AT T TG W XA 8 F$d Yol 19 5., &1 fmtor S 81 B Ao @1 € oMfhe aga i
T A = @ gl od Yo qore § S g [eiRa on, e & # v gem o fF 31.3.12
qH THD! [ B, offchd 59 IR & &g H © b 2011-12 § BH D! G HA| 504
865 T TUY IR I Tl A1 DY MY SHH WRE o # [ HA| AU 39 R Af®
&M &1 Bl TR B

AN UG &5 H WIRAT § HUR AT 23 d UR IMRIAG @ AT B WIpld §Y
A ¥ & Tyl s goe # o A9 FRe Tl A O O 39 IR S wa fwn @ F
QIfh ST U= DTS & & gam| agl i AT STicle & I8 €, |ial IR J1fward R ' 2l

39 IR 3T SHH Uh BiIs o0 S &l RbIA BUl DI 59 BH DI Bl gl fIgR WeR

gd #e Yol iR Wi & g wwEhar o (MOU) W SR 81 11| A Jdes
SR OGS &1 Saet B AT /AR-9R Yo 9 9 HEl off W@ ® f5 91 ufede om g
T IAD! A FEHH TSRS F B L B B qP MY Srd HIGA? UH AT 8 AT B
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saferg & #5) Sft Ry faes wea € 5 o SeT qRa awarax @t ot aferd| w5 €
a1 <9 H g SR f[JER H 0 g SR TEied adeR sueT R gRfvad exarsy|
Guler AR YR &1 53 W SMRAET Wihd 8] 30 W 17 HRIS 73 G DU WY 8|
N Bl 7 RIS 49 ORI IUY o7 © aY 2011-12 H A 10 G 3R 2012-13 H 20 ART S9
I W | TRl 17 IS B0 W B 8, g8 MU hadl 30 g vuy | 3afey 39 W
&M 7 B eRd gl

HeIqd, BN A9G &3 H UA.UE. 107 W AART -3 RETaRgz-AaRd dasd
Vod & I HUR AR 1738 3R EIRSIT-SHITR I & 41 @Afsal o, | |e ufead
AR &A1 24 §t W SMaRfast b1 01 ST ARy | Wevel e’ & drd qHUR dedn 31 fagw
W IR & WFHT 1996-97 & I¥dh doic # g8 ofl, oifhd @ <t fid & &9 <@d & @
I TGP M Al B AT HE Al Y Aol goNl, TH W BS AT IR IABT SWHR R
BB B B Bl sAfIY SIHT ¥l gole # afeifera fear o @nfevl s9R " 9ie
IS WEdl Sl BN A6 U 21 S &3 H GHUR WA 50 LT ATS H Sl AR Wpd
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TR 1960 FRIS 57 TG Y @d BT| Afh 9 oIy 9 IR A1F U@ i oY fay 1Y 2
gAY T BAN? 964™ I Y &_d & (& [8R H 99 $© 8 @1 2l b [98R &1 fyen
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T fe@mn g Af & a8t T8 fear! A & S =el T8 R o W W TR
G PR WAl ARG S, T W AT B B8Rl 8, MY U oY P 89 BREmET 941,
TP 3T IH TR AT PR R &7 D (oY 59 aY MY A Uh PRIS BUY B AR I3
AT AFHIT H31 Sff 3T S TR Svw &1 <iT| fI8R &) ed) w181 8=l anfev|

BRI el Ui i WEH BREM, S AN A S © & § gl S fEior ol
BN BT qoic 1417 TS 2| AW Topiaid Yl 53 a8 St 7 orae wiwor # e o
ufeq a9 Y 81 S| 98 DY Y 8N, Hifh SHD o1y 3mas! 3t #l 116 IS 61 @
JUY o 2| S9N O U T A 2, @1 Y S haedl Bl 3MU Al HA? AR St
SO BREM & Y 9 3T AT Ueh BRrs $udl faar 8 IHH 1ol IR 3yl it <1 5l
D g AT 3T AR < BT =R HIFY ... (gem)
IJUTEAE ARG : JATUDB! Ut DI FHY FAIG 81 AT 8, 37 37T (Y qT TG BITg|
N e avx T1ea : AEET, FET A ue iR die e @ Wiefa g8 ot 9 v als
YUY BT goIC AT IR 319 S b g @l & <l IqH A 15 oG BYY o & (¢ a9 §Y
g, IfpT Il amem B W1 TS gan & ua el [P ARE b1 aore gl Ao H e & forg
3R W1¢ 6 Hrs Y AIfY gAY Sl IR et g, arfmr die a9 8, S forg 9@ af¥
3T S| EFR # 50 FaW TSl S b Bl MR BMferT & oy SREMT 991 &, IqH I
& O B B AU it 103 BRIS AT <A1 B, T SN B I BIT| AFHI WiNIG IRG
St @ &3 § wEw SieeH 21 99 SR @t o o Rere gRar # g 99 arl v eiik
AT glTs 4, (37 a8 3fR 3773C ared) 2010-11 ¥ 102 HRIS Y B e gs ot ay
2011-12 TRE TP & ST X AT 19T 4 3R AT galls 4 (37 arsd 3R A3 1)
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g, ofeT s gaem omy 7 ¢ w® €1 981 B AN TR W&d § 3R AMN-9I B §, g9y
TS, 3EHAEIG, TEl TR, AR, a5 & oy g8l ¥ Ml q S| FeEw«l SR W) i
Yeck MUY Bl W W Bl MY AT W@ ooy, 3Ral H 8, oif difl Ak T0d 21 Y
U @ AR g8 el gl A B doq b fog A gieen g 21 SR R N A B
gl A TR YA AT & G g8 © & WM R AT GEY wlchiE W 918y SR
SAH YA 18T MY 9 1Yl WE™l S, & SR BR & dR% Pe SR faor &1 e g
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| wic B T 2| S feHe HIEER B: SR 8, AfhT ARE & HIScX GaAdl 2 Uh |
SRe fedwe @ fog a1 gad 21 fReai & fou sker forar mn &, afes a8 78 gaan 2
AT & [l BISCR 8, lfp a8 &l Foral 81 $/Y T8l D AN DI WA Bl &1 guld B
RTEYR H STRRAET BT 707 BT =1f20] Pe SAraR e guler T W &, 98 SIu-2o) 37awel
H 8l 99d! R A a1 S ARy | HHAT S A W |ial Bl AHR fodr o1 fb ueh-ush
ﬁmmﬁﬁaﬁwﬁmaﬁ%m@l guler A A faeadred St
T ETYR Verd WA & forg forg R & o, a8 T ger
IUTEAE HEGH : HUAT FATK BN
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S-Sl T 8, I ©IChiH Bl el Hifoy|
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2 fomrer o7 Aea : @ B XA AT B M el oA A AN U B F6 S A | wieh
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"SHRI R. THAMARAISELVAN (DHARMAPURI): It is very disappointing
that the Railway Minister was not kind enough to the State of Tamil Nadu as he
has totally neglected this progressing state. I found nothing for the state of Tamil
Nadu in it and whereas we expected a lot from the Government. Even the
schemes announced by the Railways in its previous budgets do not find place in
the current one and many projects have not been implemented in the year passed.
As my beloved leader Dr. Kalaignar said, the budget contains many things which
are laudable and many things which could have been avoided.

While participating in the railway budget for the year 2011-12, I had made
some pressing demands concerning my Parliamentary Constituency, Dharmapuri,
Tamil Nadu and not only that I have made personal submission of the same to the
railways, but I am very sorry to say that none of the proposals have been found in
this railway budget. Therefore, I wish to present again the same demand herein
for the kind consideration of the Hon’ble Railway Minister.

Following are the few railway projects concerning my Dharmapuri
parliamentary constituency which need your special attention as these have been
hanging and I am very confident that these projects will get life under your golden

hands.

1) LAYING OF MORAPPUR — DHARMAPURI RAIL LINE

Morapur — Dharmapuri rail line providing about 36 kms at a total cost of
Rs.108 crores. It comes under my parliamentary constituency. This is
the long pending demand of the people living in my constituency. If
this project is implemented, the people from the headquarter of
Dharmapuri district i.e. Dharmapuri town and surrounding towns will

be benefited and it would also generate a lot of resources for the

* Speech was laid on the Table.
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Railways as these routes are highly economically viable because of the
geographical structures connecting places of importance with regard to
religion, commerce and tourism. Since this project does not involve
huge amount. I urge upon the Government to bear the entire cost of the
project without insisting the State Government to bear 50% cost of the

total cost of the project.

CONSTRUCTION OF RAIL OVER-BRIDGES

a) Adhiyaman Kottai Railway Gate falling on the Dharmapuri-Salem

National Highway (NH-7)
b) Vennampatti Railway Gate in Dharmapuri town
c) Pennagaram Railway Gate (Kumarasamy Pettai Railway Gate)
d) Kadagathur Railway Gate
e) Chinthalpadi Railway Gate
f) Buddireddipatti Railway Gate

There is an urgent need to construct these over bridges at above

places. All these places fall under Bangalore Division of South Western
Railway and under Salem Division of Southern Railway. The
construction of these over bridges are very essential as public passing
through these gates are finding it very difficult to commute and these

over bridges should be constructed at the earliest.

CREATION OF MANNED LEVEL CROSSING AT SIVANALLI
VILLAGE

There is also a need to construct a level crossing at Sivanalli
under Salem Division of Southern Railways. In the absence of level
crossing at Sivanalli, people from more than 30 villages have to take the
risk of their lives by crossing un-manned level crossing. Therefore,

provision for a manned railway crossing at this place is very essential.
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STOPPAGE OF TRAIN NO. 3351/3352 ALLEPPEY TATA
NAGAR — BOKARO EXPRESS and 2695/2696 CHENNAI -
THIRUVANATHPURAM - CHENNAI EXPRESS AT
MORAPPUR RAILWAY STATION

Railway Station at Morappur is an ancient Railway Station under
the control of Salem Division of Southern Railways which falls in my
constituency. This station serves the people who are heading towards
Chennai and other parts of the country and the State. Hundreds of
people visit the railway station regularly. Dharmapuri district is the
most backward district in the State of Tamil Nadu. Due to this
backwardness, the people of this district had to move from Dharmapuri
to far away places for their livelthood and for better prosperity.
However, the trains which are passing this Morappur Station, do not
stop over here i.e. Train No.3351/3352 Tata Nagar-Alleppey — Tata
Nagar-Bokaro Express and 2695/2696 Chennai-Thiruvananthpuram,
Chennai Express. Therefore, stoppage for this train at Morappur should

be given.

STOPPAGE OF TRAIN NO. 6381/6382 MUMBAI -
KANYAKUMARI MUMBAI EXPRESS AND 7229/7230 SABARI
EXPRESS AT BOMMIDI RAILWAY STATION

Another important Railway Station falling in my district is
Bommidi. This station also serves the people of both Dharmapuri and
Krishnagiri districts. However, this station does not have stoppage for
train No.6381/6382 Mumbai-Kanyakumari Mumbai as well as
7229/7230 Sabri Express running between Thiruvanathpuram to
Hyderabad via Tirupati. It is painful and pertinent to mention here that

when the Mumbai-Kanyakumari GST Express enters Kerala, it stops at
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all stations in Kerala, whereas it does not have a stoppage at many
important stations in Tamil Nadu. Therefore, stoppage for this train

should be given at Bommidi Railway Station.

STOPPAGE OF TRAIN NO. 6537/6538 BANGALORE -
MANGALORE-BANGALORE EXPRESS AT DHARMAPURI
RAILWAY STATION AND INCREASING ITS FREQUENCY ON
DAILY BASIS

Dharampuri Railway Station under control of the Bangalore
Division of South-Western Railway serves the people of both
Dharmapuri and Kanyakumari heading towards Bangalore, Mumbai,
Thiruvananthapuram etc. However, it does not have a stop for train No.
6537/6538 Bangalore-Mangalore-Bangalore Express. Therefore,
stoppage for this train should be given at Dharmapuri Railway Station

and its frequency should be increased.

ENHANCEMENT OF FREQUENCY OF TRAIN NO. 16537/16538
BANGALORE-NAGARCOIL EXPRESS

There has been a popular demand to enhance the frequency of
train no. 16537/16538 running between Bangalore and Kanyakumari
(Nagarcoil) Express on daily basis instead of twice in a week as there is
huge volume of passenger traffic between Nagarcoil and Bangalore
daily. Many trade and passengers associations have been making efforts
to enhance the frequency of this particular train because of the heavy
volume of passenger traffic in this segment of railways, but all their
efforts so far went in vain. Therefore, you may please intervene into it

and fulfill this long pending demand.
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IMPLEMENTATION OF NEW TRAIN BETWEEN
BANGALORE AND DHARMAPURI ANNOUNCED IN 2011-12
RAILWAY BUDGET

A new fast passenger express train was announced in the last
Railway Budget 2011-12, to be operated between Bangalore and
Dharmapuri by the then Hon’ble Railway Minister, but the same has not
yet become a reality. Therefore, I request the Hon’ble Minister to fulfill

the assurance made by your predecessor.

CONSTRUCTION OF FOOT-OVER BRIDGE AT
DHARMAPURI RAILWAY STATION

As you are aware that the traffic volume at Dharmapuri Railway
Station has increased over the years and many trains have halt at this
station, making both the platforms remain busy throughout the day.
However, reaching one platform to another has become difficult and
passengers are now illegally crossing the railway track to reach the other
platform in the Railway Station to catch the train which resulted into
many fatalities in the past. Therefore, there is an urgent need to
construct a foot-over bridge at this station at the earliest to avoid loss of

life.

PROVISION FOR NORMAL RESERVATION FACILITY AT
DHARMAPURI RAILWAY STATION.

Presently, the railway reservation counter functions from 8:00
a.m. to 11:00 a.m. and from 4:00 p.m. to 7:00 p.m. Since the sale of

tickets at Dharmapuri railway station has increased due to enhancement
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of trains, the reservation facility and timing at Dharmapuri Railway
Station be made at per with other leading reservation counters in the
country.

With this I conclude and request the Hon’ble Minister to consider all

these projects and give due share to the State of Tamil Nadu.
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*SHRI AMARNATH PRADHAN (SAMBALPUR): I support the Railway budget
presented by the Hon’ble Ralway Minister. The fares increased after 9 years is
very minimal and will not affect the common man. I also request the Hon’ble
Minister to emphasize on basic passenger facilities especially hygiene and medical
facilities on board.

I would like to draw the Minister’s attention towards an urgent requirement
of a new train from my constituency headquarter Sambalpur in Orissa to Allahbad.
This will suffice the need of the people going to perform last rites.

Once again I congratulate the Minister for a successful Railway budget.

* Speech was laid on the Table
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*SHRI SANJAY BHOI (BARGARH): First of all I congratulate the Hon’ble
Minister for a successful Railway Budget. Sir, as a member of consultative
committee on Railways, I can understand the compulsion of increasing fares
which are very mild in nature.

Sir, I would like to remind the Minister that Districts — Bargarh and
Jharsuguda which are in my parliamentary constituency were declared by Kum.
Mamata Banerjee as Adarsh Station, but no progress can be seen there. Also
Padampur, which is a sub-division of my constituency was identified for opening a
PRS counter. Unfortunately this was also not taken up as yet. Therefore, Sir kindly

be generous enough to accept these demands.

* Speech was laid on the Table
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*SHRI NILESH NARAYAN RANE (RATNAGIRI-SINDHUDURG): I am not
keen to talk on the situation that arised after the railway budget speech by the
earlier Railway Minister. For me what is more important is the fact that railways
should function well and the people of this country are satisfied with services
given by the railways.

The fare-hike, though seem inevitable in the present context, should have
been effected with a great deal of caution and concern. It is a sensitive issue,
impacting the lives of common man. I sincerely feel that instead of across the
board hike, the ordinary second class and suburban rail travel should have been
spared. Railways should have cross-subsidized the second class rail fare through
the hike in Sleeper Class and AC classes, which they have done. An inclusive
agenda should have governed the Railways.

It is true that the financial health of the Indian Railways has slipped
overtime with the current operating ratio rising to 95% ; it is also true that
Railway’s internal resource generation has almost dried up with no fare hike for
almost a decade. The Indian Railways balance sheet portrays a very dismal
picture- it has borrowed 20,000 crore from the market in 2011-12. Modernisation
and safety of the Railway systems have been hit by resource crunch. Nothing
could better capture the state of affairs of the Indian Railways when the Minister
said, the ‘Railways is in ICU’. If this is the situation, then how to resurrect it, how
to restore its glory. We all as Members of Parliament would like to see the Indian
Railways thriving as before, meeting our odd demands in its stride.

My learned colleagues have reflected on various important issues facing
Indian Railways. I would not like to repeat them. I would rather like to present an
overview of the state of Konkan Railways, which has been the lifeline of my
constituents — the people of Konkan in Maharastra. With several on going projects
and schemes to modernize the Indian Railways and with steps augmenting number

of train services, steamlining and gearing up freight movement and increasing the

" Speech was laid on the Table.
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connectivity of the Railways to the far flung corners, I request the Hon’ble
Minister to give some priority to Konkan Railway in his scheme of things.

As Hon’ble Members are aware, the sole purpose of Konkan Railway was
to link the people of this region with Mumbai city as well as other parts of the
country, to make the transportation of goods and movement of people easier and
faster. But in reality, the people of South mostly Mangalore and Goa regions are
more benefited. The irony is that the Konkan Railway which was conceived by
the visionary leaders of Konkan and was named after.

Konkan region is hardly catering to the needs of the people of this region.
The saddest part is that most mail/express trains do not stop in many important
stations of the region and there is hardly any reservation quota for the people of
Konkan region in the trains that pass through this region. As a result, the majority
of people of this region who are below poverty line (BPL), are facing
insurmountable difficulties. Besides, Konkan has rich tourism potential because
of its natural resources. Rail facilities must help tap the potential for the economic
well being of the people of the region and also the country. However,
unfortunately, nothing is there in the budget for the people of Konkan. Therefore,
I seek the special attention for Konkan from our Railway Minister from economic
and tourism points of view.

In the Budget, the Minister has given a lot of emphasis on railway safety. I
welcome it. It is indeed long overdue. In fact, rail safety should be non-
negotiable. As expert panels have suggested, railway safety is contingent upon
railway modernization in almost all areas of operation-signalling, rolling stocks,
maintenance and so on. [ would like to appeal the Minister to attach special
priority to the Konkan Railways in the overall framework of railway safety, as it is
located in a fragile eco-system and is vulnerable to disruptions during monsoon
raising questions about safety of passengers.

The Hon’ble Minister is aware that several projects for Konkan Railways

initiated in the preceding years are still underway without any tangible benefits
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being accrued to the people. I urge the Minister to kindly intervene in facilitating
early completion of the projects.

With these words, I conclude.
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14.30 hrs.
STATEMENT BY MINISTER- Contd.

(ii) Loss of human lives at an unmanned Level Crossing near Hathras in
North-Eastern Railway in an accident on 20.03.2012"

THE MINISTER OF RAILWAYS (SHRI MUKUL ROY): Sir, I am pained to
apprise the House regarding an unfortunate incident that occurred today at an
Unmanned Level Crossing wherein one mini van carrying 22 persons and a dead
body dashed against Train No. 51976 Mathura - Kasganj Passenger at about 07.23
hours on 20.03.2012 between Hathras City and Mendu stations of Mathura-
Kasganj section of Izzatnagar Division of North Eastern Railway. In this incident,
15 persons travelling in the mini van lost their lives and three persons suffered
injuries, whereas four persons jumped out of the van and saved themselves. This
incident took place at a 'C' class unmanned level crossing with very low traffic
density (1050 Train Vehicle Unit as per Census done in November, 2009). No
passenger travelling in the train was injured or killed in this incident.

Medical Relief was immediately despatched through an Accident Relief
Medical Train (ARME) which departed Kasganj at 07.55 hours and reached the
site of occurrence at 09.15 hours. However, local public and civil authorities had
shifted the injured to nearby hospital by the time the ARME reached the site. The
injured were moved to a local hospital at Badhwa and those requiring special
medical attention were sent to Medical College at Aligarh. General Manager,
North Eastern Railway and Divisional Railway Manager, Izzatnagar have
proceeded to the site of the accident.

As per preliminary information received, the incident occurred due to the
negligent driving by the driver of the mini van. The driver did not stop his van at
the Stop Board short of level crossing to check for approaching train as prescribed

in the Section 131 of Motor Vehicles Act, 1988.

* Laid on the Table and also placed in Library, See No. LT 6205/15/12.
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On humanitarian grounds, an ex gratia amount of rupees two lakh each to
the next of the kin of deceased, Rs.50,000 to the grievously injured and Rs.25,000
to persons who sustained simple injury has been announced.

On behalf of Railways and myself, I express deep condolences to the
bereaved families and also express sincere sympathies to the injured. I trust the
House will join me in extending heartfelt condolences to the bereaved families.

2 3 YW FEaTA (FHTR): MU Fe &A1 5 ¥ard I gaar el 2 3R I8 gon &l s
9 TR DIy HAC 415 IT 81?7 .. (Fa9m)
MR. DEPUTY-SPEAKER: Nothing will go on record.
(Interruptions) ... ~
MR. DEPUTY-SPEAKER: Please sit down.
(Interruptions) ... *
MR. DEPUTY-SPEAKER: Nothing is going on record.

(Interruptions) ...*

MR. DEPUTY-SPEAKER: Now, Shri E.G. Sugavanam will speak on the Railway
Budget.

SHRI E.G. SUGAVANAM (KRISHNAGIRI): Sir, I have given notice to speak in
Tamil.

MR. DEPUTY-SPEAKER: At the moment, Tamil Interpreter is not available. So,
you may speak later. I will call the next speaker.

Dr. Ram Chandra Dome — not present.E

* Not recorded.
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14.35 hrs.

RAILWAY BUDGET(2012-2013)- GENERAL DISCUSSION
DEMANDS FOR GRANTS ON ACCOUNT —( RAILWAYS), 2012-13
DEMANDS FOR SUPPLEMENTARY GRANTS-(RAILWAYS), 2011-12
AND
DEMANDS FOR EXCESS GRANTS — (RAILWAYS), 2009-10 -- Contd.

SHRI ARJUN CHARAN SETHI (BHADRAK): Thank you, Sir. I am thankful
that you have given me the opportunity to speak a few things on the Railway
Budget, which is being discussed on the floor of the House.

Railway is the biggest Government undertaking and the largest one also in
the world. The Railway functions as a vertically-integrated organization providing
passengers and freight services. It is the single system, which consists of 64,460
route kms. of track that criss-cross the country; on which more than 19,186
number of trains ply carrying about 21 million passengers; and hauling nearly 2.5
million tonnes of freight every day thereby contributing to the economic growth of
the nation.

Sir, over the period of time, the Railway finances as well as the Railway
system, which was sacred and there was also sanctity on the finance side,
gradually has been eroded. I will mainly confine my speech regarding the White
Paper on Indian Railways placed on the floor of the House by the then hon.
Minister for Railways, Madam Mamata Banerjee.

My first observation and also a strong one is this. However well
intentioned, does the Ministry of Railways have Parliamentary sanction for re-
appropriation of funds between various funds paid / plan heads and zones of
Railways? Over the period of time, it is seen that whatever this hon. House gives
approval to, particularly, to the project and amount is being diverted / re-
appropriated to some other project. This is not allowed as per the system in vogue,
Parliamentary system. The hon. President of India as well as the hon. House gives

approval to this particular sum of money. How can the Railway Ministry having
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their officials sitting in the chambers overrule and re-appropriate those funds? This
1s my observation. This is not only my observation, but certainly the hon.
Members here will agree with me that every time money is being diverted from a
particular project to another project.
14.38 hrs (Dr. M. Thambidurai in the Chair)

Sir, I am the Chairman of the Railway Convention Committee (RCC). The
RCC vide their Third Report approved and the Capital Fund was created with
effect from 1992-1993 with the express objective of Supplementary Gross
Budgetary Support for works of capital nature. When ‘express objective’ is
appropriated to both Development Fund and Capital Fund based on estimation and
considering the annual requirements, then how is it that huge surpluses are left in
the Capital Fund while there is shortfall in Development Fund and there is a need
for transfer of funds from one fund to another?E

This is also very common now-a-days in the railway financial system. So, |
would like to urge upon the hon. Minister, who has newly assumed the charge, to
take note of it. When the House has approved of certain sums of money to be
utilized against a particular project, how can the officials sitting in the Railway
Board reappropriate the monies to some other project? I do not know whether they
have the approval of the hon. Minister of Railways or not. I have umpteen number
of cases that I can cite here, but I have no time to do so. I would only request the
hon. Minister Shri Mukul Roy Ji to take note of it. How can the officials sitting in
the Railway Board overrule and reappropriate certain sums of money which the
Parliament has approved of? Will not the transfer of funds from Capital Fund to
Development Fund dilute the very purpose for which these Funds were created? In
case of extreme exigency, the Ministry of Railways should put up proposals for
transfer of more money from one Fund to another Fund before the Railway
Convention Committee and seek their views before its approval.

When the operational losses incurred on the strategic lines by the Ministry

of Railways is more or less being reimbursed for the last three years, then on what
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basis can this be justified as a ground for reduction of rate of dividend? We know
and the hon. Minister knows that whatever amount the Railway Ministry spends
on a particular national project, that is being reimbursed. But when such a
proposal is put before the Railway Convention Committee for reimbursement, it is
something that is unheard of.

In the White Paper which has been placed on the Table of the House, as
against a growth elasticity of 1.25, the traffic growth achieved by the Railways
hovered around 0.79 and has been below par for the entire period. It is an
observation made by the World Bank. The percentage of shortfall, as per the
expected elasticity vis-a-vis actual growth of Railway GDP, ranged between 17.5
per cent and 26.4 per cent. As against China’s addition of new lines of 1000
kilometres per annum, India achieved a mere 220 kilometres per annum during
2004-05 and 2008-09. Recently, it was mentioned that we have completed 700
kilometres, but I do not know how far it is true. The hon. Minister may look into
the matter and inform the House of the details.

The hon. Minister of Railways informed the House that on a main level
crossing, an accident took place and a few people died on the spot. He has, no
doubt, announced an ex-gratia compensation, but that would not serve the
purpose. Those who died have died and no amount of ex-gratia or any amount can
help their families.

On the issue of safety, it was said that the number of accidents has come
down. This is the observation made in this White Paper on Railways. What is its

percentage? The number of accidents came down from 234 in 2004-05 to 177 in

200&09.@
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The unmanned level crossings were 16,976 as on 1.04.2009. Out of annual
allocation of about 700 crore for the purpose, the expenditure has been about 500
crore.

Sir, certainly Rs. 700 crore has been earmarked and sanctioned by this hon.
House but they spent only Rs. 500 crore. How it can be done? When money is
available, why that money cannot be utilised? The number of cognisable crime
under IPC has come down from 20,623 in 2004-05 to 15,336 in 2008-09 and for
passenger amenities, the public perception is not good in terms of catering,
cleanliness, punctuality, efficiency. This is all being diverted here and almost all
the hon. Members have pointed out that cleanliness, punctuality, efficiency and
security of the Railways are in jeopardy. The growth rate of freight earnings
which was 15 per cent in 2005-06 has decreased to 10 to 11 per cent in 2008-09.
The growth rate of passengers is much lower in 2008-09 as compared to 2006-07
and 2008-09.

Another peculiar thing that has happened is that while there has been no
increase in fares, the Railways has increased their earnings by reclassification of
about 200 trains as Superfast trains without reduction in running time during 2004-
05 to 2008-09 resulting in levy of Superfast charges. The running time of the so-
called Superfast trains has not reduced but they have earned much by just
reclassifying these 200 trains in Superfast category. And there is another method
which they have adopted to increase the revenue of the Railways is that they have
increased the Tatkal seats from 5.6 per cent in 2004-05 to 14.20 per cent in 2008-
09 thereby charging about 30 per cent extra fare on Tatkal seats.

In fact it is being told here that during the last nine years, we have not
increased the fares but by indirect means, they have increased it in a very clever
manner so that no passenger can object or no MP or Parliament can take notice of
it. Losses in passengers operations have increased from Rs. 5,782 crore in 2004-05
to Rs. 13,957 crore in 2008-09. Earlier the manpower was of 13.72 lakh with
pensioners but now, it is 11.5 lakh. The White Paper on Railways has brought out
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on December, 2009 that figures of cash surplus investible funds were projected
higher than the actual to the extent of Rs. 23,000 crore by changing the accounting
procedures. So, they have not increased the efficiency, cleanliness and also other
things but very cleverly, they have earned money and on the face of it, they say
that there has been no increase in fares.

Sir, I want to tell a few words about my State. I hail from the State of
Odisha and there are three important Railway projects which have been in
operation since more than one decade.

The length of the Khurda-Bolangir line is 289 kilometres. What was the
achievement in the last more than ten years? It was only 16 kilometres. They have
spent more than Rs.200 crore. They have earmarked only Rs.40 crore for the
current year. If this kind of thing goes on, it will take hundreds of years to
complete a project. There is no doubt that Members demand for a more number of
projects and new lines. That is all right. But the money earmarked for the
construction is not being utilised fully. I would ask the hon. Minister to look into
this project. If they have earmarked Rs.200 crore for the Khurda-Bolangir railway
line, how much of it really have they spent? I would like to know whether this
amount has been utilised or not.

Similarly, another important project is the Port Link Project, Haridaspur-
Paradip Project. There was some kind of confusion between the land owners as
well as the State Government and the Railways. We are told that this type of
confusion is already over. Why has only Rs.2 crore been earmarked for the current
year? [ am very sorry to say that there are enough things to say. At the same time,
they have declared Bhubneswar as the world class station. When have they
declared it? It has been declared three years back. But there is no sign of anything.
There is no construction work; there is no tender work and nothing of the sort.
Similar is the case of Puri. Puri, as you know, is not only a place of tourism
importance but also an important place from all angles. They have declared that it

will be a world class station. But still they are thinking about it. I do not know
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whether it would be done under PPP model or by the Government or by the
RVNL.

I am very much thankful to you that you have given me an opportunity to
speak. I would also request the hon. Minister, who is a new and competent
Minister, to look into it. He should try to set right the auditing or the financial
management system so that there is sanctity. When Parliament approves certain
sums of money, how can it be diverted by the officials? This is something unheard
of. The former Finance Minister is sitting here. He will certainly agree with me
that the money should not be diverted by the officials. The amount that was
sanctioned for these projects has remained unattended. That should not happen.

With these words, I conclude my speech.
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"SHRI E.G. SUGAVANAM (KRISHNAGIRI): Hon. Chairman, Sir, it gives me
great pleasure to speak on behalf of my DMK Parliamentary Party on the Railway
Budget for the year 2012-13. I support the budgetary proposals spelt out by the
hon. Minister.

Our Hon’ble Railway Minister has very ably presented his maiden Budget
and took all steps to present a balanced and growth-oriented budget.Indian
Railways is the third largest railway network in the world. It covers over 65,000
kms. operating 12,000 passenger trains and 7000 freight trains every day. It has as
many as 7,500 stations, and carry almost 25 million passengers in a day. It moves
2.65 million tonnes of freight. Indian Railways as the world’s largest employer
has 36 million staff on its rolls.

Sir, it is not out of place to mention here that most of the revenue for
railways comes from freight traffic. The frequent hike in the freight rates and
moving of cargo at a snail’s pace at 25 kmph poses strict competition particularly
for middle distance operations. To improve the freight traffic, strengthening of
track to carry heavier loads at faster speed, laying of dedicated freight corridors is
necessary and it should not be postponed any longer.

Sir, the proposal of the Railways to introduce 75 new Express Trains, 21
Passenger Trains are welcome. Extension of 39 Trains, increasing the frequency of
23 Trains, laying of 725 km of new lines, 800 km. of gauge conversion, 1,100 km.
of electrification, setting up of Railway Traffic Regulation Authority, Railway
Safety Authority with statutory status, expansion of Railway Board with two
additional members, setting of new wagon and rail coach factories are widely

welcome.

Sir, safety is the primary concern for railways and travelling public. Large
number of train accidents due to derailment, head-on-collision, ramming with the

stationary vehicle, trespassing at unmanned level crossing, low visibility, human

* English translation of the Speech originally delivered in Tamil.
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error are on the increase in the last few years. The preventive steps taken by the
railways to avoid such increasing accidents are inadequate. Application of modern
technologies, adequate training, infrastructure consolidation, modern signalling.
Development of Stations and Freight Terminals, technology transfer, skill
upgradation, offering of yoga/meditation and physical training lessons, disaster
management training to the technical and safety category staff will go a long way
in reducing the number of accidents. The proposal to set up Railway Safety
Authority will definitely address these concerns.

Sir, as on 01.04.2011, vacant posts in the safety category stood at 1, 26,304.
Railways should take concerted efforts to fill up all the vacant posts in a time
bound manner will greatly reduce the stress on the existing staff.

Sir, the standard of cleanliness and hygiene is far below the standard.
Railway Stations, coaches, platforms and railway tracks are found dirty. Train
travel has become a nightmare because of the unhygienic conditions. Passengers
have to travel facing much of discomfort. This is causing irritation and strain
particularly to the Sleeper Class and Second Class passengers. Now, the
passengers can hope that with the setting up of special house-keeping machinery,
proper care would be taken to keep clean both the stations and trains. The
proposal to replace open discharge toilets in trains with green toilets will help
improve hygiene conditions to a great extent.

Railways has proposed to upgrade 84 stations in the country as Adarsh
stations. [ am surprised to note that Hosur station in Tamil Nadu is not among
them. Hosur is a fast growing industrial hub bordering Karnataka and Andhra
Pradesh. It is close to IT hub, Bangalore. As large number of business houses and
industries are situated in and around Hosur, the passenger traffic is very high.
Therefore, 1 urge upon the Hon. Railway Minister to consider including Hosur
station to be upgraded as an Adarsh station. Our Minister of State is also familiar

with Hosur.
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Sir, the proposal to introduce ten Express Trains and two Passenger Trains
to Tamil Nadu is there. This is not enough. Bus fares have been hiked in Tamil
Nadu. So this adds up to the burden on Railways as the passenger volume has got
increased. Hence there is an urgent need to introduce more trains. The proposed
introduction of Double Decker Train from Chennai—Bangalore will ease traffic
congestion in this route as there has been a long pending demand to introduce
more trains in this route. I have also met the hon. Minister in this regard many a
times. The proposed new projects for Tamil Nadu like setting up of wind mill and
bio-diesel plant and rail neer plant at Palur are welcome. Survey for new coaching
terminal at Nemam is need of the hour. Tamil Nadu is far behind in getting new
railway projects in the last few years. I urge upon the railway administration to
consider our demands.

Sir, introduction of Izzat Scheme was widely welcomed by poorest sections
of the society. In order to provide further relief to the underprivileged citizens, the
proposed extension of travel distance from 100 kms. to 150 kms. under the
scheme. This will help them greatly.

Sir, it is a known fact that UPA Government tried to avoid hiking the
passenger fares for about a decade now. As a result it, revenue generation and
development of railways got affected. To avoid the Railways from falling into the
debt trap, Hon. Minister has hiked the passenger fares in the budget. However, the
hike amounts to 35% or more in some cases. Instead of hiking the fares at one
stretch gradual hike can be considered so that it will not be a burden on
passengers. I urge upon the Railway Minister to review this proposal.

Salem Division was carved out recently. The division is not having required
number of staff. I request the Railway Minister to look into this and fill up the
vacancies there.

Sir, there is a long pending demand from the people of Krishnagiri
constituency for laying of a new railway line between Jolarpettai and Hosur via

Tirupathur — Kandili — Barugur — Orappam — Krishnagiri — Sulagiri (101 kms). In
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pursuance of the genuine demand made by me along with the people of my
constituency, this project was announced in the Railway Budget in February 2010.
An updated Survey was completed and its Report was sent to the Railway Board
on 31.01.2011 and the total cost of the project is estimated at Rs. 687.92 crore.
However, no adequate funds were sanctioned for taking up the project. During his
Budget Speech, Hon’ble Minister has announced that this project is being sent to
the Planning Commission for Appraisal and I thank him for his initiative and kind
gesture.

The majority of the products meant for exports like fruits, vegetables,
flowers, electronic goods and other perishable items from Hosur area are sent by
road and airlifted to various parts of the country and abroad. The absence of a rail
link in this route has been an impediment to the district’s industrial growth.
Therefore, I urge upon the Hon’ble Minister to persuade the Planning Commission
to allocate adequate funds for this New Railway Line Project between. Jolarpettai
and Hosur and I request him to start the project without any further delay.

The following proposals are pending for a very long time. It has been
represented to the Hon’ble Railway Ministers time and again. I would like to
briefly highlight them.

The number of passengers using Bangalore- Nagercoil Express have
increased. Therefore I request the Minister to make Bangalore — Nagercoil Weekly
Express (16537/16538) a Daily Train with convenient Timings(16537/16538). The
number of trains between Dharmapuri- Morappur needs to be increased.

The request for stoppage of Kochuveli — Yashwantpur Garibrath Express
12257/12258 at Hosur may kindly be considered. Stoppage for Yashwantpur —
Tirupati Express (12543/12544) and Coimbatore — Tirupati Express
(12257/12258) at Jolarpet may also be considered by the hon. Minister. There
should be a stoppage of all trains in Samalpatti and Dasampatti in Krishnagiri

District.
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A new service like that of the Coimbatore — Bangalore Inter City Express
should be introduced. The congestion and crowding in the buses can be eased by
way of commuters taking to rail travel. It also saves time for the passengers.

The number of coaches in Mysore — Mayiladuthurai Express needs to be
increased from the existing 19 to 24 Coaches.

Bangalore — Erode Passenger via Hosur, Dharmapuri and Salem must be
introduced.

I request the Minister to re-introduce the Daily Train between Mysore and
Rameswaram via Madurai and Bangalore as Nagore Passenger.

Bangalore-Nagercoil daily train which was in operation in the MG line via
Hosur, Virudhachalam and Karur must be re-introduced.

I would like to support the initiative for starting new train services between
Mysore and Rameswaram via Salem, Trichy and Pudukottai and between
Kanniyakumari and Mysore via Madurai and Hosur.

The frequency of 2667/2668 Chennai — Nagercoil Weekly Express may
also be increased. The number of trains covering places like Hosur — Bangalore —
Chennai may also be increased.

The Nagercoil — Mumbai Express may be diverted via Hosur and
Dharamapuri.

It would be highly appreciated if a Hosur — Erode Passenger is introduced.

The Deployment of RPF at Hosur Railway Station is to be taken up
immediately. This will ensure the safety of the public.

The train between Bangalore and Anekal should be extended upto Hosur.
The Minister may also increase the frequency of Mumbai — Nagercoil Train
16339/16340. Chennai — Salem train may be extended upto Hosur.

The Doubling and Electrification of Bangalore — Salem Railway Line is
pending for long. It calls for the Minister’s immediate attention. The train between
Hyderabad and Chennai should be extended upto Kanyakumari or a new train

from Hyderabad to Kanniyakumari should be introduced.
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I, therefore, urge upon the Hon’ble minister to kindly consider all the
proposals I put forth and go in for implementing the same during the current

year.

With these words, I conclude my speech on Railway Budget.
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15.09 hrs (Shri Francisco Cosme Sardinha in the Chair)

DR. RAM CHANDRA DOME (BOLPUR): Thank you, Mr. Chairman, Sir. I rise
to oppose the Railway Budget 2012-13. At the outset, I congratulate Shri Mukul
Roy, who has been inducted as the new Railway Minister this moming.E

At the same time, I must express my sympathy to the former Minister for
Railways, Shri Dinesh Trivedi who had to leave the chair of Pilot in the mid way.
It is very unprecedented in the Parliament history of our country.

I must start with the environment prevailing in the Indian Railways. I must
refer the report of the hon. Anil Kakodkar Committee. This report has been placed
on 17" February, 2012 and I quote some important points from this Committee’s
recommendations.

“Present environment on Indian Railways reveals a grim picture of
inadequate performance largely due to poor infrastructure and
resources and lack of empowerment at the functional level. The
financial state of Indian Railways is at the brink of collapse unless
some concrete measures are taken. The infrastructure way beyond
its limit and all the safety margins have been eaten up pushing
Indian Railways to a regime of adhocism in infrastructure
maintenance.”

The Committee has also strongly recommended stopping of such a practice
of introduction of new trains without commensurate inputs to the infrastructure.
The Committee has strongly recommended adopting of advanced signaling
system, which would be based on continuous tracks’, circuiting and cabling
signaling, similar to European Train Control System level 2 on the inter-trunk
routes of about 19,000 route kilometre at an estimated cost of Rs. 90,000 crore
within five years.

Sir, what 1s the situation? The Railways’ financial situation is best known
by its operating ratio. This is an important index for the financial status. The
operating ratio of the Railways signifies the level of efficiency of the organization.

It is a ratio of operating expenses of Railways to the revenue earnings. Sir, lower
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the ratio, the more efficient is the operation and it is better for the financial health
of the Railways.

In this respect, I must refer to the White Paper. The White Paper on Indian
Railways published by Ministry of Railways in December, 2009 under the
previous Minister for Railways, Kumari Mamata Banerjee. That has given the
trend of the Railways’ operating ratio during the tenure of UPA Government, from
2004 to 2009. What is the position about this? In the year 2004-05, the operating
ratio was 91 per cent; in 2005-06, it was 83.2 per cent; in 2006-07, it was 78.7 per
cent; in 2007-08, it was 75.9 per cent and in 2008-09, it was 90.5 per cent. The
trend was again on the rise.

What is the present position? During UPA — II Government, this has to be
taken note off seriously. This has a trend of rising operating ratio abruptly. In
2009-10, it was 95.3 per cent; in 2010-11, it was 94.6 per cent and in the year
2011-12, it is 95 per cent. The Minister for Railways has expressed his desire that
it would be contained and would come down to 85 per cent in the next year’s
Budget, that is, 2012-13.5

It will be contained to a level of 75 per cent by the end of 12" Five Year
Plan, i.e., by 2017. It cannot be taken seriously. This sudden jump has no basis
or logic for targeting this sort of operating ratio. This is the precarious situation
prevailing in our country. The fare hike that has taken place needs to be seen in
the backdrop of this severe deterioration in the financial performance of the Indian
Railways. But why has this deterioration happened? This is the main issue which
is confronting us.

While presenting the Railway Budget, 2011, the former Railway Minister,
Madam Banerjee, had said:

“The testing time for the Railways continue to 2010-11 due to the
impact of allowances and several post-budgetary factors. On the
earning side, disruption of train movement has resulted in a loss of
about Rs.1500 crore and another Rs.2000 crore due to the ban on
export of iron ore. As a result, the loading target had to be reduced
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by 20 million tonnes to 924 million tonnes. On the basis of freight

traffic projection of 993 million tonnes and passenger growth of 6.4

per cent over 2010-11, the gross traffic receipts are estimated at

Rs.1,06,239 crore for the year 2011-12.”

But in this present Budget Proposals of 2012, the then Railway Minister,
Mr. Dinesh Trivedi says:

“On the loading side, the continued ban on export of iron ore by

Karnataka and Odisha State Governments led to scaling down of

loading target from 993 million tonnes to 970 million tonnes in the

revised estimates. However, the earning targets for goods has been

retained in view of the freight rationalization implemented from 6"

March, 2012. In view of the lower growth in the number of

passengers that is 5.1 per cent to end of January 2012 as against the

budgeted target of 5.9 per cent, the earning targets have been scaled

down by Rs.1656 crore to Rs.28800 crore in the revised estimates.

Taking into account the lower growth in other coaching and sundry

earnings, the gross traffic receipts have been kept at Rs.103917 crore

in the revised estimates, short of the budget target by Rs.2322

crore.”

This is the situation. What does this show? The targets for the basic
operations of the Railways, i.e., carrying passengers and goods traffic are not
being met. Last year, 2010-11, the freight loading target had to be scaled down by
20 million tonnes. This year, 2011-12, the shortfall in the freight loading target is
23 million tonnes. The present Railway Minister is blaming the ban on iron ore
exports for the shortfall. But the ban was in place last year too. Was not the ban
on iron ore exports taken into account while setting up the targets for the year
2011? Why are the freight loading targets being missed despite the economy
growing at 7 to 8 per cent while real GDP grew at around 7 per cent in 2011-12?
Sir, growth in freight loading is only 5 per cent. Earning on freight has grown by 9
per cent in 2011-12 despite nominal GDP growing over 14 per cent. This shows
the gross inefficiency of Railways. Clearly, the Railways are losing freight traffic
to other forms of transport, specially the roadways. The Railway Minister is now

trying to meet the earnings of the freight traffic by increasing the freight charges

E]


rc
d. by e3 


20.03.2012 171

for almost all the commodities like coal, fertilizer, food grains, steel, cement, etc.
which was notified on the 6™ of March, 2012. This 20 per cent increase will have
an inflationary and cascading impact on the economy and ordinary people will
have to bear the burden of the inefficiency of railway operations. Why is the
passenger traffic not growing as per the projections? Former Railway Minister Ms.
Mamata Banerjee projected the passenger traffic to grow at 6.4 per cent for the
year 2011-12. Shri Dinesh Trivedi brought it down to 5.9 per cent. What has been
achieved at the end of the financial year is only 5.1 per cent. This is because of the
deteriorating quality of services being provided on one hand and the lack of
concern for safety and security of the Railways on the other.

Sir, the Railways set targets for reducing the accidents in terms of accidents
per million train kilometres and this has been claimed in this Budget. The claim
made in 2001 was to reduce accidents per million train kilometres from 0.5 per
cent to 0.17 per cent has been achieved. This claim is thoroughly misleading
because there are large number of accidents and casualties that we continue to
witness. This year already 55 consequential train accidents have occurred between
April and November, 2011 leading to loss of lives of 104 persons. Even this
morning there was a tragic accident took place in Mathura section resulting in the
death of 15 helpless and unfortunate persons who were crossing the unmanned
level crossing.

SHRI BASU DEB ACHARIA (BANKURA): The Railway Minister should make
a suo motu statement on this... (Interruptions)

DR. RAM CHANDRA DOME (BOLPUR): Though the hon. Railway Minister
has already made a statement, yet I demand that a thorough enquiry into this
should be ordered. Adequate compensation should be provided. A sum of Rs. 2
lakh has been announced. It should be Rs. 5 lakh to the next of kin of the deceased
and Rs. 2 lakh to those who have been injured in the accident.

Sir, regarding filling up of vacancies in the Railways, I would like to

submit that in response to an answer to a Starred Question dated 16™ December,
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2011 in the Rajya Sabha, the hon. Minister of State for Railways, Shri Bharat Sinh
Solanki replied that the number of posts lying vacant in Group C and Group D as
on 1% April, 2011 was 2, 21,499. Further he said that 14,872 posts of Loco Pilots,
including Assistant Loco Pilots and 55,359 posts of gang man are lying vacant as
on 1% April, 2011. In order to be transparent the Railway Minister should provide
a break-up of the new recruitments in terms of Group C as well as of Loco Pilots
and Gang Man. In this respect [ would like to submit that the backlog vacancies of
the Scheduled Castes and Scheduled Tribes and OBC which are being carried
forward for a long time now should be cleared immediately to give justice to these
vulnerable sections of society. E

Sir, 427 projects are pending and the estimated cost has been given by the
Railway Minister. About Rs. 1 lakh crore are needed for those projects. Some
projects have been pending for years together.

The credibility of the railway budget making exercise has suffered under
UPA-II because the plethora of promises made in the budget of the year are there
only to be forgotten the next year. There are several such examples since the
Budget of 2010 like 50 world class stations, six bottling plants for fresh water, five
sports academies, 522 hospitals and diagnostic centres, 40 multi-speciality
hospitals, 50 Kendriya Vidyalayas, seven new coach and loco factories, five new
wagon factories, rail axle factories and so on. The silence or obfuscation of the
present Railway Minister on these promises confirm that these budget
announcements made by the former Railway Minister, Mamata Banerjee in 2010
and 2011 were all gimmicks and a fraud on the Indian people.

These false promises are now being utilised by the present Railway
Minister to initiate large scale privatisation of the Indian Railways. The “Expert
Group for Modernisation of Railways” headed by Sam Pitroda has submitted its
Report in February, 2012. The Report recommends the development of PPP
models in various areas of Railways to attract private investment in stations and

terminals, high speed rail corridors, freight terminals, leasing of wagons, loco and
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coach manufacturing units, captive power generation, railway hospitals and
schools, etc. The Report also recommends mobilising Rs. 50,000 crore through
monetization that is selling off land and airspace belonging to the Railways. In
keeping with these recommendations, this year’s Railway Budget has announced
the setting up of companies like the Indian Railway Station Development
Corporation, Logistics Corporation, etc. in the PPP mode.

The Expert Group envisages PPP investment in railways worth Rs. 4.13
lakh crore over the next ten years.

The Railways are already showing negative growth in investment. This
year’s Economic Survey even shows -9.5 per cent negative growth in the case of
Railway Department investment. So, PPP will not work and it is to sell out our
proud and largest PSU of India, the Indian Railways to the private hands and
corporates to loot it and make out another scam like how it has happened in the
telecommunications sector.

This is very much a fact and in this backdrop, I must oppose this Railway
Budget because the main dimension of this Budget is at par with the liberalisation,
globalisation and privatisation policy of UPA-II Government to privatise,
liberalise and globalise the entire economy including the Indian Railways. So, I
oppose this Railway Budget to protect our important and golden PSU of our
country.

I also oppose the fare hikes in the second class in the mail, express,
suburban and non-suburban trains. This fare hike is not fair. Hence, I oppose this
hike in the passenger fare in the second class. I oppose this anti-people Railway

Budget presented by this Government.
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*SHRI LAXMAN TUDU (MAYURBHANJ) : I represent the tribal and
backward Mayurbhanj district of Odisha. It is the largest district of Odisha and
also one of the largest tribal and backward districts of India. My district is about
10,418 Sq. Kms. in area highly dominated by Tribals where about 25 lakhs of
people reside. The literacy percentage of people is about 52%. Most of them are
poor and below poverty line (BPL). In such a large area there are no railway
facilities at all till now. It has not got its due share of railway development since
independence for various reasons. I am very sorry to say that this time also in the
Railways Budget 2012-13; my district has been deprived of getting its due share. I
would like to draw the kind attention of the Hon’ble Minister of Railways, to my
following points for speedy and positive actions on these for the socio-economic
development of the poor and backward tribals of my district.

I am sorry to say here that no any remarkable project/train have been taken
up during this current budget.

In the Annexure 4 corresponding to Para No. 45 of the Railways Budget
2012-13 speech of the Hon’ble Minister of Railways, at point No.9, it has been
mentioned that new line survey will be taken up for extension of Rupsa-Buramara
line up to Chakulia. But, I am surprised to see this as on several occasions during
question hours in this august House, the Hon’ble Minister of Railways has replied
that the Buramara-Chakulia new BG line is being taken up and executed by Rail
Vikash Nigam Limited (RVNL). Therefore, I would like to request the Hon’ble
Minister to clarify the present position of Buramara-Chakulia new BG line project.

At the same time, I would like to request the Hon’ble Minister, to take up
and execute following new BG line projects in my district at “Socially Desirable
Projects” for the socio-economic development of the poor and backward tribals of
my district.

(1)  Bangriposi — Gorumahishani

(2) Badampahar-Keonjhar

" Speech was laid on the Table.
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(3) Baripada to Jajpur Road via Udala-Kaptipada-Sarat-Anandpur
(4)  Buramara to Kharagpur via (Chandua — Gopiballavpur)

In order to decongest and augment the capacity of Rupsa-Baripada-Bangriposi
section of South Eastern Railway (SER), Betnoti PH on this section must be
converted into a Crossing Station. This is required for proper timing of
existing trains and introduction of new trains as per huge public needs and
demands, in this section. Therefore, sufficient budgetary allocation should be
provided for converting Betnoti into a crossing station.

Similarly, as the number of trains originating and terminating at Baripada
station on the above section has increased many folds, the single line and
single platform at Baripada are not at all adequate to cater to the growing
number of trains in this section and to run these trains as per public needs and
demands. SER authorities have also appreciated this situation. As around 50
acres of railway lands are available at Braipada, sufficient budgetary allocation
must be provided for construction of a second line and second platform at
Baripada station to decongest and augment the capacity of the above section.

Baripada railway station is the 107 years old station which comes under
South Eastern railway. It was the first witness to a train communication in the
state of Odisha which was piloted by the then Maharaja of Mayurbhanj
Krushna Chandra Bhanjdeo. The annual total revenue income of this station is
around 84 lakhs. It is the main linkage between Rupsa-Bangriposi broad gauge
railway section. 1 have made 100 requests to the Ministry of Railways for
making the Baripada as modern full fledged railway station for the greater
interest of the railway passenger. But, I am surprised in the current budget
session the Minister of Railways has announced in his budget speech about
1,102 crore rupees have been allotted for redevelopment of 100 railway
stations whereas the name of my Baripada station is not found in the list. Is it

not the step motherly attitude of Union Government towards my state Odisha?
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Here, 1 with great regret put-forth my demand to the Ministry in the
presented Railways Budget 2012-13, not even a single station from my state
Odisha has been taken up as model station for the year 2012-13. Therefore, I
would like to request the Hon’ble Minister to take up Rairangpur station in my
district, alongwith other stations from my state Odisha, as model station.

In view of the huge needs and demands of the public especially of the
tribals of my district. I would like to request the Hon’ble Minister, to declare
the introduction of following new trains in addition to the Bripada-Bangriposi
DEMU passenger already declared by the Hon’ble Minister :

(1)  Baripada-Bhubaneshwar Rajya Rani SF Express (Tri-weekly)

(2)  Badampahar-Rourkela Express/Badampahar-Ranchi Express (Tri-

weekly)

I would like to request the Hon’ble Minister to extend Train No.
12891/12892 Baripada — Bhubaneshwar SF Express from Bangriposi to Puri and
increase the frequency of Train No. 18007/18008 Shalimar-Baripada Simlipal
Express from Tri-weekly to daily in order to fulfill the long cherished dream and
demand of the people of my district.

At last but not the least on behalf of the people of my constituency I like to
thanks the Ministry of Railways for considering the request of people for renaming
Train No. 18007/18008 Shalimar Express as Simlipal Express and secondly to win
the hearts of poor tribals of Mayurbhanj district the Railway Ministry may be
agreed to rename the Train No.12891/12892 Bhubaneswar SF Express as Kherwal
Express the great ancient world tribal state Odisha. As one day Odisha was called
Utkala, Udra and Kalinga so as Odisha was called by tribals as Kherwal Galh.
This is nothing but the mind and poor sentiment of tribals of Mayurbhan;.

As I come from the represent the poor and backward tribal district
Mayurbhanj of Odisha, I strongly oppose the hike in the passenger fares in

ordinary mail and express second class.
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'SHRI A.K.S. VIJAYAN (NAGAPATTINAM): I am representing
Nagapattinam Lok Sabha constituency, Tamil Nadu. I would like to bring the
following important proposals in respect of my Parliamentary Constituency,
Nagapattinam, Tamil Nadu.

The gauge conversion of Thiruvarur-Thiruthuraipoondi-Pattukottai segment
of Thiruvarur-Karaikudi metre gauge line has been left out in the budget 2012-13.
I had made several representations to convert this meter gauge segment into
broadgauge. This segment ends at Thiruvarur which has already been converted
into broad gauge. On Thiruvarur-Thiruthuraipoondi-Pattukottai lies the famous
800 years’ old Dargah at Muthupettai, which attracts pilgrims from all over the
country. Moreover, this area is one of the salt producing areas of the country.
People of my constituency had great expectations that gauge conversion of this
segment could be announced in the Budget, but they were disappointed. I would
also like to inform that I have raised this issue in the Parliament on several
occasions during the last 10 years. I have also written so many letters to different
Railway Ministers in this regard but the demand still remains unaddressed.

More shockingly, I am given to understand that the Railways are going to
take up the work of Karaikudi-Pattukottai line first, which is gross injustice to the
people of my parliamentary constituency. Starting first the Karaikudi-Pattukottai
line is like laying steps on a hill from top to bottom whereas it is prudent to start
the work from bottom to top from engineering point of view. I, therefore, request
the Ministry of Railways to start first Thiruvarur-Thiruthuraipoondi-Pattukottai
line instead of the present proposal of starting first the Karaikudi-Pattukottai gauge
conversion work. This is relevant if Thiruvarur-Thiruthuraipoondi-Pattukottai line
is completed, which is of approximately 70 kms. only. It would save the time and
money of the people who would travel to Chennai, whereas if Karaikudi-
Pattukottai line is completed first, then the people of my constituency have to

travel 200 kms. more to reach Chennai, 1.e. via Pattukottai-Karaikudi-

" Speech was laid on the Table.
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Tiruchirapalli-Chennai. As such, they have to spend more time and money to
reach Chennai. In this regard, [ would also like to mention here that I am ready to
spend/give one year MPLADS fund of Rs.5 crore for taking up Thiruvarur-
Thiruthuraipoondi-Pattukottai gauge conversion project, if the Railway Ministry is
facing any financial crunch in taking up/completing this project.

Muthupettai in Tamil Nadu is the native place of Late Shri Sandanam
Aiyangar, who was the First Railway Minister of the country. The works of
Broadgauge line on the Agasthiyanpalli and Thiruthuraipoondi route has already
been announced and the works of Broad gauge line between Mayiladuthurai and
Thiruvarur is under construction. Thiruvarur-Muthupettai (Approx. 40 kms)
Broad gauge line project should also be taken up immediately as the people of
these areas are facing lots of difficulties due to non-availability of rail transport on
this line.

There is a place called Akkarpettai situated between Nagapattinam and
Nagore. The people of these areas are facing great difficulties in crossing this
Akkarapettai due to non-availability of an ROB. Due to frequent rail traffic, the
railway gate at Akkarapettai closes very frequently and the people have to wait a
long time in crossing this railway gate. Because of this, the people have to rush to
cross the railway line which leads to frequent accidents and death of these
innocent people. This causes great inconvenience to the people at large and
patients and school going children in particular. If an ROB is constructed in
Akkarapettai, it will be of great help to them. I request the Railway Minister to
take up this project immediately.

At present, there is no direct train connectivity between Nagore and Delhi.
Lots of people from North India visits the tourists places of my constituency very
frequently and the people of these places have to visit North India on search of
jobs and other purposes. Due to non-availability of direct train between Nagore
and Delhi, the people have to change train either at Chennai or at Tiruchirappalli

which causes lots of inconvenience and time consuming. If a direct train between
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Nagore and Delhi is introduced early, it will be of great help and convenient to the
people of these areas and to the people of North India who are visiting the above
mentioned tourist places. I would like to add here that the Hon’ble Minister of
State for Railways, during his visit to the Tamil Nadu recently, has assured me that
introduction of a direct train between Nagore and Delhi would be announced in
this year’s Budget. But that has not been so, which has disappointed a large
number of people. Hence, I urge upon the Railway Minister to consider
introducing a direct train between Nagore and Delhi.

At present, the Kamban Express (Train No.16176) is running between
Nagore and Chennai Egmore is not having a stopping at Mambalam, Chennai.
After leaving Tambaram, it stops only at Chennai Egmore. The people who
carries more luggagues to the in-between areas of Tambaram and Chennai
Egmore, have to either alight at Tambaram or Chennai Egnaove. And in the return
journey also, the Kamban Express (Train No.16175) starts from Chennai Egmore
and stops only at Tambaram. The people with more luggages have to hire a taxi or
autorickshaw to either Chennai Egmore or Tambaram and have to pay huge sums
to these taxis or auto-rickshaws, which poor people cannot afford. If this train
stops at Mambalam, Chennai for a minute, it will be of great help to them. I
request the Hon’ble Minister to issue orders for stoppage of Kamban Express
(Train No.16176/16175) at Mambalam, Chennai for a minute so that the people
can be saved from paying huge sums to the taxis or auto-rickshaws.

There are three passenger trains (Nos. 56714, 56712 and 56852) are
running from Thiruchirappalli to Nagore via Nagapattinam. These trains start
from Thiruchirappalli at 0610 hours, 1005 hours and 1630 hours and reaches
Nagore at 1050 hours, 1415 hours and 2055 hours and all these train are of 10
coaches. I would like to suggest that if these trains are increased to 16 coaches and
delink 8 coaches at Nagapattinam for Velankanni and 8 coaches for Nagore, it will
increase the tourist arrival at Velankanni and will give great boost to the people of

Velankanni.
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While considering the modernization and going in for Unit — 2 of ICF, the
Railway may also consider setting up Metro Coaches Production Centre with
which we meet our local demands. Road travel has become costlier because of
hike in oil prices and frequent increase in petrol/diesel prices. For instance in
Tamil Nadu, the bus fares has been increased exorbitantly. Hence, I urge upon the
Railway Minister to take into consideration the fact that more and more of
passenger are thronging to the Railways now. Hence, the Southern Railways may
be suitably instructed to attach more number of coaches in the existing trains
running between Tirunelveli and Chennai, Madurai and Chennai and Trichy and
Chennai. At least two more long distance trains may be introduced to catch up
with the demand. I urge upon the Railway Minister to introduce sub-urban rail
service between Coimbatore and Erode, Vellore and Arakkonam, Madurai and
Dindigul, Trichy and Thanjavur and Trichy and Dindigul, Salem and Erode. The
law abiding commuter culture in Tamil Nadu will help the Railways to have
increased revenue and viable safe operation.

I urge upon the Railway Minister to consider the above proposals

favourably for the benefit of the people of Tamil Nadu.
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SHRI P. KUMAR (TIRUCHIRAPPALLI): Mr. Chairman, Sir thank you very
much for giving me this opportunity to put forth some of my suggestions in the
august House on the Railway Budget on behalf of my AIADMK Party.

Sir, as we all know, the Railway is a significant mode of transport for poor
people and for majority of goods. It has been acting as an unavoidable component
mixed with the life of common people in the country.

Therefore, it 1s very important for the Government to view the concern of
common people while preparing the Railway Budget.E/en a small increase in
passenger fare may lead to negative impact on their livelihood.

As far as new announcements for Tiruchirappalli constituency is concerned,
I would like to thank the hon. Minister for the introduction of new line survey
between Thanjavur-Pudukottai via Gandarvakkottai. Also, the hon. Minister has
announced 84 stations for upgradation as Adarsh Stations during the year 2012-13.
While thanking him for selecting Thiruverumbur railway station for upgradation
as Adarsh Station in my constituency, I am disappointed that only four stations
have been selected for upgradation in Tamil Nadu. Therefore, I request the hon.
Minister to select more stations for upgradation in our State including the religious
place Srirangam and the historical place Pudukkottai in my constituency.

I further thank the hon. Minister for announcing news daily express train
between Tiruchirappali-Tirunelveli Intercity Express via Madurai and
Virudunagar. But the longstanding demand of introducing express trains or super
fast trains from Tiruchi to Kanyakumari, Pudukkottai to Chennai and a direct train
from Tiruchirappalli to Bangalore is not met and these are not yet announced. So,
this line should also be included for introducing new express train.

Rock Fort Express which is also called as Malaikottai Express in Tamil
Nadu was early running between Tiruchirappalli-Chennai-Tiruchirappalli. Since
Tiruchi and Pudukkottai are populous cities, a huge number of people from these
cities are benefited due to this Rock Fort Express. In view of gauge conversion,

this express was extended up to Thanjavur in the year 2000, then up to
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Kumbakonam in the year 2004. Now, the gauge conversion has been completed on
the main line. Thanjavur and Chennai are connected by various trains. After
restoration of train connectivity on the main line, the Rock Fort Express should be
run on its original line, that is, between Tiruchirappalli and Chennai, and Chennai
and Tiruchirappalli since people of Tiruchirappalli and Pudukkottai to whom this
train has been introduced could not get reservation in Rock Fort Express. I request
the hon. Minister to take necessary action in this regard.

Likewise, in the last Budget Speech, I requested the hon. Minister to
include Tiruchirappalli for Duranto Service. Since this city is a populous city with
a number of industries and trade units, it should be made as the starting point for
Duranto Service to other cities. I also reiterated during the discussion on the
Supplementary Demands for Grants of the Ministry of Railways for the year
2010-11 for construction of a Railway Over Bridge at Srirangam Railway Line.
Frequently, there is a heavy traffic from Singaperumal Koil to Government Boys
Higher Secondary School, Srirangam. Further, I also demanded the construction of
ROBs at the railway gate in-between Tiruchi and Pudukkottai NH-210 near Rasa
Vayal level-crossing and one in Tiruchirappalli City near Maris Theatre at
Tiruchirappalli on priority basis. I am disappointed that not even a single work has
been announced in this Budget also. Hence, I once again urge the hon. Minister to
consider these lines for construction of Railway Over Bridges - Tiruchirappalli-
Dindugul Four Lane Road Over Bridge No.1136 near Tiruchirappali Junction. The
process for implementing it is getting delayed beyond schedule. I urge upon the
Government to expedite it as per the schedule.

The gauge conversion project from Salem to Karur is already completed. It
should be inaugurated at the earliest. The ongoing doubling project from
Villuppuram to Dindugul is at the estimated cost of Rs.1280 crore. But till now,
only Rs. 210 crore is spent and a meagre amount of Rs.60 crore is allocated in this
present Budget. This project is going very slowly due to poor financial allocation.

So, I request the Government to allocate more funds in order to complete the
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doubling project at the earliest. The doubling of railway line from Thanjavur and
Ponmalai also needs sufficient financial allocation.

The Golden Rock Railway Workshop and 3200 staff quarters are in 225
acres at Golden Rock, Tiruchirappalli. Nearly 70 per cent of the employees staff
quarters are demolished and the said land is lying vacant. It is one among the
primary railway workshops in India which was commenced in the year 1918.
This Workshop is in the heart of Tiruchirappalli City. Now, the Railway
Workshop is involved in wagon production, periodical overhauling of wagons,
overhauling of diesel locomotives and steam locomotives. As huge lands are
available, I urge upon the Railway Ministry to consider the inception of another
Railway Coach Factory at Golden Rock, Tiruchirappalli on the lines of the ICF,
Perambur, Chennai. If the Ministry is inclined to implement these suggestions,
there will be a lot of employment opportunities which will be provided to the
unemployed and the Indian Railways will also get sufficient new and modern
coaches to meet the present needs of the Railways.E

I appeal to the Ministry through this august House to consider the
suggestion and to take suitable action to fulfil our demand. In order to facilitate
the air passengers from Chennai to different parts of the country, I request the
hon. Minister of Railways to order for stoppage of all Express Trains for two
minutes at Thirisoolam Railway Station opposite to Meenambakkam Airport.

DR. M. THAMBIDURAI (KARUR): As mentioned by the hon. Minister, there is
a need for a stoppage at Thirisoolam Railway Station because most of the people
can benefit from that as it would become easy for the people who wanted to travel
to the southern parts of the country by catching the trains at Thirisoolam Railway
Station. This is very important. Therefore, this may kindly be considered by the
Railway Minister. ... (Interruptions)

MR. CHAIRMAN : Those who wanted to associate with the issue may send the
slips.
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SHRI P. KUMAR: As mentioned by our beloved leader hon. Chief Minister of
Tamil Nadu Dr. Puratchi Thalaivi Amma, "the Budget mentions that 487 projects
are pending and the Minister himself admits that they cannot be completed in a
time bound manner due to inadequate budgetary support. Many projects in Tamil
Nadu are moving at a snail's pace and languishing for want of funds.

There is a shortage of staff at Karur Railway Station. Therefore, I would
like to request the hon. Railway Minister to increase the staff immediately. Sir,
A/c coaches and Sleeper coaches should be increased in the Mangalore Express
which is running between Chennai-Trichy-Mangalore.

To conclude, as earlier Budgets, this year Budget also failed to concentrate
many of the long pending demands of South Railways. As you know, that
Southern Region is significantly contributing a major share for the revenue of
Railways. Therefore it is pertinent to give more importance for projects under
Southern Railways. I request you the hon. Minister to take initiatives in this

regard at least now.
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SHRIMATI SUPRIYA SULE (BARAMATI): I stand here on behalf of my Party
in support of the Railway Budget. I compliment the hon. Railway Minister and
the entire Railway Ministry for coming up with a Budget where the priority of the
entire Budget is safety. Sir, 30 million commuters in our country use the Railways.
It is a very interesting fact that in the growth story of India, roads have been
improved; the airports have improved but the Railways have substantially have not
been able to grow at the speed of the rest of the infrastructure in our country has
grown.

I would like to reflect back on Shri Chacko’s speech where he repeatedly said
that fortunately when we land in any airports of our country, infrastructure in the
airports is something India is very proud of as well as the road connectivity. But |
think the real reason where the Railways has not been able to achieve this is purely
because of paucity of funds. Even in this year’s Budget, we were expecting a far
bigger share for Railways.

As the common man today in our country uses Railways day in and day
out, be it in any part of the country or even from the State from where I come or
Mumbai which has seven million commuters every day who use for going to work
or schools or colleges.

Even if you consider the Sam Pitroda as well as Kakodkar Committee
Reports, their investment requirement of the entire Railways is Rs.14 lakh crore.
We are nowhere near this in this Budget. A lot of controversy in the last few
weeks really has been over the tariff issue. This is something which this House
needs to deliberate, discuss whether a Railway Tariff Regulatory Authority is the
final solution for our Railways because there will be a lot of controversy over this
because everybody feels and I have heard a lot of speeches and the sense of the
House that nobody is really for the rise in the ticket or fare hike but I personally
feel from the State from where I come from, where really Railways is used by
millions of people day in and day out for work, everybody is willing to pay a little

more provided the services of Railways are improved. So, the onus is really on the
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Railways today that people would pay a little bit extra but the responsibilities are
on the Railways to give much better services

If we are increasing the fares or freight for safety, I do not think any consumer
or commuter is going to object because safety is really critical and in the entire
speech, the Minister himself and the Ministry has focused on safety purely. The
kind of accidents that have been happening in the country, we really need to
address this issue. I am not sure if the Railway Tariff Regulatory Authority is the
only solution but we have seen that with electricity. In our country, initially, it was
a very political thing but when in our State when we first had the regulatory
authority for electricity, a lot of people objected to it but people realized that for
better services today, if there is an independent authority which is non-political,
the things become a little easier and if that is an option and if the sense of the
whole House agrees to something like this, we really need to consider. Blerwise,
we are going to let our Railways, which is one of the most important transport
options, probably decay and die in a few years to come. So, I think, eventually the
Railways have to think as to whether they really want to only go for politics and
vote bank or survival of our Railways which, probably, does need a slight increase
in the fares.

Talking about safety, I think we really need an Indian Railway Safety
Authority as well as a Railway Research and Development Council on an urgent
basis because safety is only going to get better provided we use improved
technology. The latest technologies that are available in the world today should be
used in our country. If you go anywhere in the world, you can see that the
Railways is one of the most major transport options. So, we need to improve our
tracks and bridges, signalling systems, anti-collision technology etc.

There was a mention about a bullet train earlier in somebody’s speech here.
India is looking at becoming a greener nation and a healthier nation. We have to
look at all these options. Anti-collision technology is used worldwide today and

trains are getting greener. Even in his Railway Budget Speech, the Railway
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Minister has talked about a green train. Now they are using diesel in a big way and
using bigger and heavier machine. So we should use modern technology for
improving our trains with more bogies and use the technology for reducing the use
of diesel and coal. There is a lot that Railways can do in respect of electrification,
modernisation of rolling stock etc. and I think the sense of the House must support
all these changes and for improving all these safety systems in our Railways.

The next point is, Shrimati Bhavana has talked about agriculture in her
speech. I think she is talking about cotton which is grown in the area which she
represents. I think we should walk an extra mile in this regard because cotton is a
very important product in the agriculture growth of our country. Fruits and
vegetables are grown more in Pune District from where I come from and the
grapes and mangoes from the Konkan area are all sent to various parts of our
country with the help of Railways. So, if the Railways can improve their systems,
which can give us more bogies especially for transporting vegetables and fruits, |
think, our farmers will definitely get some more money and good remunerative
price which we keep discussing about.

Sir, this year’s Railway Budget is a completely inclusive budget which
talks about differently abled people. They have talked about barrier free
infrastructure. Normally, when we talk about differently abled people, we always
feel that we should provide them with a ramp and that is good enough. Actually a
ramp does not mean that you cover all the differently abled people. They need
things to hold while they walk up the stairs and they need definitely better
infrastructure in toilets and drinking water facilities for them as well as good
signages. | think signages is one thing which needs to be improved in India. Even
inside Parliament, there are hardly any signages here. If a disabled person comes
to this building or a visually impaired person or a hearing impaired person comes
here, I do not think he can find his way here. In India, really in our infrastructure

we always think that a barrier free infrastructure, which is a ramp, is good enough
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for the differently abled people. But it is not sufficient. I think the Railways need
to expand their role and their view of looking at differently abled people.

Sir, another point which was mentioned in the Railway Budget is about a
Logistics Corporation. I think it is extremely important because they make a lot of
profits in freight, but the people who work in freight wing are the biggest sufferers
in this entire Railway family. Actually the Railways do not even consider the
porters and mal dakka workers as their family. These mal dakka workers work
under extreme conditions all over India because our entire cement production goes
through the Railways or fertiliser is also transported to various parts of our country
through trains and in this, these porters and mal dakka workers play a major role in
carrying these cement bags and fertiliser bags to the Railway wagons. In most
places in India, there is not even a shed for them to sit, there is not even proper
drinking water facility or toilets available for these people. Normally, if you write
to the Railway Ministry, they say that they are not their employees and they are
contract workers. I think it is completely unfair on these people. They do a very
important job and I think the Railways and the Government of India has to
seriously consider and include these people, who come under the unorganised
sector, into their family.

Then, we welcome the recruitment of more staff in the Railways. I must
compliment the Railway Ministry for this because in my State especially there
used to be a huge controversy about railway recruitment as these examinations
were not being conducted in all the regional languages. I would like to compliment
the Railway Ministry for the initiative which they have taken. Today, railway
recruitment is done very transparently. Now they have said that they are going to
recruit one lakh more people into the Railways. I think we hope that people of

every State will get a chance to work in the Railway Ministry.E
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Another point that the Rail Mantralya very candidly accepted is that there
are 487 projects worth Rs. 1 lakh crore which are pending, which are committed in
the previous various Budgets. I think, time has come for the Government to come
out with a clean White Paper and not just make documents because there are
promises and promises made in every Budget. Even in my own constituency, a lot
of promises are made. My colleague Shri Sajeev Naik is from Thane and there it
is one of the oldest Railway Stations. It was promised to be made world-class, but
I think even the survey has not been completely done. I think these are a few
concerns that we all have that we want the Budget to come out with a White
Paper... (Interruptions)

MR. CHAIRMAN : Please do not disturb.

SHRIMATI SUPRIYA SULE : So, we would just urge for a clean White Paper to
come, revamp whatever commitments are made because I think the Budget is a
very important and a serious document. It is no point just making new promises
and new lines when we have not got the old ones.

There are just a few interventions that I would like to make regarding my
State, where I come from, Maharashtra. The Rail Mantralaya has made a lot of
good interventions in Mumbai, especially, when it comes to connect our Central,
Western and Harbour Line, whether it is the Karjat-Panel, the MUTP Projects 1 &
2 and the third phase also are going to be a big connectivity and going to help
millions of commuters in Mumbeai.

The only two things which are very critical in Mumbai, especially, since the
hon. Home Minister is here, we would like to his intervention that whenever there
is an accident in Mumbai, the Railway Police say it is not our job, and the Home
Ministry of Maharashtra says that it is not our job because it happened on the
Railway track. So, those bodies lie unattended and unidentified for days,
sometimes it takes three days unless some channel or a newspaper covers that
story and that unidentified body is picked up. I think we need to have a clear

policy on who really, when there is an accident, needs to address these issues
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because there are a lot of times there are accidents and even after the hon. Mumbai
High Court, which has made several interventions, we see that the Railway has not
been able to cope up. There are requirements of Ambulances at every station in
Mumbai. Millions of commuters sometimes just die because in that golden hour,
which is the first one hour after an accident, they have no access to any health
service. I think that is one big intervention which the Government needs to make
whether Railway Police is in charge or the Home Ministry is in charge. There are
millions of people suffering only because of this.

Talking about the area where I represent, my own constituency, I think
Pune has really got a raw deal in this Budget. Pune-Nasik is a welcome step, but I
would urge the hon. Minister to look at Pune-Mumbai and Nasik to make it into a
Golden Triangle. These are commitments made in the last Budget; they have
given a promise of starting a new train in the memory of Shri Krishnuma Gaj, who
i1s one of the tallest poets in Maharashtra. It is his centenary year. We were
committed that there would be a train starting, but we have not seen that happened,
so I would urge the hon. Minister to make the necessary intervention.

I have even asked for several trains like Daund-Pune Shuttle, Lonawala-
Pune-Daund local service, electrification of Pune-Daund track, extending the
Pragati Express up to Baramati, morning-evening, Baramati-Pune, Nira, Daund,
Yawat, Khutbav, Kadethan and Patas and various stations in the State which all
lack the basic amenities. We are also looking for an RUB at Kurkumbh; that is
something which we have tried for the last two years, regularly worked with them.
The Maharashtra Government is also willing to share the cost. We have not got a
very good response from the Rail Mantralaya.

Looking for Kedgaon station for Pune-Jammu Tawi Jhelum Express,
Mumbai-Pune-Pandharpur Express, even Daund block which has large areas of
land, which is just lying idle and a lot of hutmen are living there today. If you can
use that for beautification of that city and improving some infrastructure because

Pune today is completely congested, so if you can extend some of that load to
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Daund, it will help that city even in the economics of that city because in Daund
the entire land, about 60 per cent, is owned by the Railway and lie completely
vacated and idle today.

Even Pune-Kolhapur needs an extension and we have asked for a Shatabadi
Express. Pune-Konkan region; Konkan region is an integral part and Shri Chacko,
even in his speech, mentioned that Mumbai-Konkan Railway connects to Kerala,
which needs more frequency. So, we urge the hon. Minister to look into that if we
can more trains. Normally what happens is that people buy tickets either in
Konkan or in Kerala or in Mumbai. This Railway is made for the Konkan people
in the Kokan belt and the in-between people do not get reservation.E
16.00 hrs.

They never get reservations because the tickets are all bought either at the
Mumbai end or the Kerala end. So we need more stoppages and we need some
seats blocked for all our people from Sindhudurga area and the entire Konkan belt.

We definitely welcome the proposal to connect Shirdi-Pandharpur and
Amritsar-Patna-Nanded. Thousands of pilgrims are going to benefit from this.
We need Amarawati-Pune express; we need more frequent trains in it. Nagar-
Beed-Parli is a plan of Rs. 462 crore and 261 kilometre route has been approved in
2008 but the work has still not started. Inauguration of the Wardha-Yawatmal-
Nanded project was done but there is no progress in it. Developing Lonand station
will help the newly industrialized towns like Shirwal, Khandala, Lonand and
Phaltan. This is one demand which has been discussed several times but still no
action has been taken from the Rail Mantralaya end. Konkan railway double line
project till Rohe was suggested but we still have not got it. Connecting Konkan to
Kolhapur, Sindhudurga and Ratnagiri is also a commitment made which has not
been completed. Some rail projects like Solapur-Aurangabad-Jalgaon; Nanded-
Bidar, Jalana-Khamgaon,  Nanded-Yawatmal-Wardha, = Nagar-Beed-Parli-
Vaijanaath, Wardha-Nanded, Manmad-Indore, Wadasa-Desaijang, Armori-
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Gadchiroli, Pune-Varanasi, these are all mentioned in various budgets but we still
do not see any of these converting into a reality.

I understand that you are under tremendous pressure and the paucity of
money is definitely a big challenge in front of the Ministry. I would urge upon the
hon. Finance Minister and the hon. Prime Minister to reconsider and give a bigger
Budget allocations to Railways which is a lifeline for an average commuter in our
country. [ finally pledge my support and congratulate the Minister for coming up

with a development-oriented rail growth and expansion of the Railways.
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*SHRI ADHI SANKAR (KALLAKURICHI):

I would like to bring the following important proposals in respect of Tamil
Nadu :-

The survey work on laying of new railway line between Kallakuruchi and
Chinnasalem has already been completed in 2005. The local area people are very
much annoyed that even after the completion of survey in 2005, no work has been
started yet. I urge upon the Railway Minister to consider the Survey Report of
2005 and start the work on this line immediately for the benefit of the people of
this area.

I am given to understand that the Railways are going to take up the work of
Karaikudi-Pattukottai line first. Starting first the Karaikudi-Pattukottai line is like
laying steps on a hill from top to bottom whereas it is prudent to start the work
from bottom to top from engineering point of view. I, therefore, request the
Ministry of Railways to start first Thiruvarur-Thiruthuraipoondi-Pattukottai line
instead of the present proposal of starting first the Karaikudi-Pattukottai gauge
conversion work. This is relevant if Thiruvarur-Thiruthuraipoondi-Pattukottai line
is completed, which is of approximately 70 kms. only.

At present, the Kamban Express (Train No.16176) running between Nagore
and Chennai Egmore is not having a stopping at Mambalam, Chennai. After
leaving Tambaram, it stops only at Chennai Egmore. The people who carry more
luggages to the in-between areas of Tambaram and Chennai Egmore, have to
either alight Tambaram or Chennai Egmore. And on the return journey also, the
Kambam Express (Train No. 16175) starts from Chennai Egmore and stops only at
Tambaram. The people with more luggages have to hire a taxi or autorickshaw to
either Chennai Egmore or Tambaram and have to pay huge sums to these taxis or
auto-rickshaws, which poor people cannot afford. If this train stops at Mambalam,

Chennai for a minute, it will be great help to them. I request the Hon’ble Minister

" Speech was laid on the Table.
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to issue orders for stoppage of Kamban Express (Train No.16176/16175) at
Mambalam, Chennai for a minute so that the people can be saved that the people
can be saved from paying huge sums to the taxis or auto-rickshaws.

While considering the modernization and going in for Unit-2 of ICF, the
Railway may also consider setting up Metro Coaches Production Centre with
which we meet our local demands. Road travel has become costlier because of
hike in oil prices and frequent increase in petrol/diesel prices. For instance, in
Tamil Nadu, the bus fares has been increased exorbitantly. Hence, I urge upon the
Railway Minister to take into consideration the fact that more and more of
passengers are thronging to the Railways now. Hence, the Southern Railways may
be suitably instructed to attach more number of coaches in the existing trains
running between Tirunelveli and Chennai, Madurai and Chennai and Trichy and
Chennai. At least two more long distance trains may be introduced to catch up
with the demand. 1 urge upon the Railway Minister to introduce sub-urban rail
service between Coimbatore and Erode. Vellore and Arakkonam, Madurai and
Dindigul, Trichy and Thanjavur and Trichy and Dindigul, Salem and Erode. The
law abiding commuter culture in Tamil Nadu will help the Railways to have
increased revenue and viable safe operation.

I urge upon the Railway Minister to consider the above proposals

favourably for the benefit of the people of Tamil Nadu.
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*SHRI N.SIVA PRASAD (CHITTOOR) : Thank you Chairman Sir, for giving me
this opportunity to speak on Rail Budget. But I don’t understand what I should
speak about this Rail Budget. The Minister who introduced this Budget is no
more a Minister. What is the fate of this Railway Budget? Usually, train starts
with a whistle, Trivedi Ji’s train started with poetry, but it ended in tragedy.
Common man is worried about this Budget, so is new Minister for Railways. Shri
Mukul Roy must be in a strange situation, where he will be replying to a Budget
which he didn’t introduce. With zeal to do something former Rail Minister failed
so, is the condition of my state, Andhra Pradesh. Whether it was faith or myth, we
expected a lot, but we are shocked every time. Andhra Pradesh is the crown of
UPA Government but this Government is fooling us through Rail Budget. When
our Chief Minister convened a meeting with Minister for Railways and MPs from
our state we thought there will be a great deal. But again Railways betrayed us. If
we compare our country with other countries, it is sad to note that we are way
behind them in laying new lines, electrification and doubling of Railway lines and
in introduction of new trains.

Around 40% of train accidents happen due to unmanned level crossings, I
request Railways to take up responsibility and ensure adequate safety measures to
minimize number of accidents.

Due to inadequate funds allocated to Andhra Pradesh, the projects which
commenced around 25 years ago are yet to be completed. If this approach
continues, the Railway projects in my state can never be completed. Though

Congress party is in power at both state and central level, the State of Andhra

* English translation of the Speech originally delivered in Telugu.
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Pradesh is meted out injustice. The Railway projects announced under Congress
party’s regime are confined to papers only. Issues related to modernization and
expansion of Railway lines, re-organisation of safety system and Railway bridges
which are in dilapidated situation, are not addressed to. Vishakhapatanam,
Vizianagaram and Srikakulam districts in North Coastal Andhra Pradesh are part
of Eastern Coastal Railway zone. There was a proposal to merge these districts in
South Central Railway, but this is yet to be materialized. The proposal to provide
facilities of International Standards to Secunderabad and Tirupati stations is also
unattended. Adarsh stations are in cold storage. The works of Medical college,
Nursing college and Sports academy are in slow pace. There are no new
industries that are being set up in our State. Even the work of Rail Coach Factory
which was proposed three years ago in Kazipet, is stand still and is neglected.
Shri Muniyappa ji informed that land could not be acquired for the factory, hence
work could not start. The State Government expected Rs. 750 crores for Nadikudi
— Srikalahasthi, Manoharabad — Kothapalli, Kotipalli — Narsapur, Guntur — Tenali
— Repalli, doubling of Vijayawada — Gudivada — Bhimavaram — Narsapur and
Kadapa — Bangalore projects, but not a single rupee was allocated in this Budget.

We asked for 33 new trains, but we are provided with only two daily trains
and five weekly trains. The manufactured wagons are being taken away by other
states because of which South Central Railway could not operate around 100
special trains. Additional bogies could not be attached to 600 trains which are
running presently.

Bigger States like West Bengal, Bihar and Tamil Nadu have 38 kms of
Railway line per every 1000 kilometers, whereas, in our state it is only 18 kms per
1000 kilometers. Though we have minerals like coal, Iron, Bauxite and in major
parts we don’t have railway network to realise this potential. Though South
Central Railway accounts to Rs.9000 crores of revenue out of Rs. 30,000 crores
revenue generated by Indian Railways, South Central Railway gets only 1500

crores in allocations. This is how injustice is meted out to our state.
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In my constituency, there is a strange situation. Muniyappa ji, please
understand our plight as a neighbour. We can be happy only when our neighbours
are happy. My constituency falls under three Railway zones. Nagari is in
Southern Railways, Kuppam is in South Western Railways and Chittoor, Tirupati,
Chandragiri are in South Central Railway zone. It is very difficult for me to co-
ordinate with these three zones. One or the other GM ignores me. The officials of
Railway Board are inaccessible. There is a need to respond to us on time.
Muniyappa ji, there is ‘Ekambarakuppam’ railway station in Nagari. The level of
platform is so low that while de boarding passengers fall on each other on
platform. Similarly, it is very difficult to board a train from this station. Sir,
Kuppam is your neighbourhood constituency, where we have Dravida University
which was set up by N. Chandrababu Naidu and catering to the needs of four
South Indian States. It serves as an education hub, but no express train stops here.
There are thousand of students studying here. Hence, there is a need to provide
halt for Yeshwantpur-Hawarh Express. The town may be bifurcated and RUB
may be provided, which would reduce number of accidents. There is a need for
push-pull train in my constituency. It comes to Bangarpet and remain there idle
from morning to evening. I request an additional trip of that train to Kuppam.

Chittoor is nearer to Katpadi, there is a need for train from Chennai to
Chittoor. We have pilgrim centres like Kanipaakam and Tirupati, hence there is
need for a train from Chennai to Shirdi. There are three Railway crossings
between Poothalapattu and Chittoor where several accidents happen, which is on
NH-218. Hence, I request for Rail Over Bridges at these places. You proposed to
upgrade Tirupati station to International Standards, but there is no adequate land
available there. Instead, I request you to consider Chandragiri which is very near
to Tirupati. There was a proposal to set up hospital in Paakala, I would like to
inform that Railways has 200 acres of land in Paakala, they may consider setting
up Rail Coach Factory or some other factory. Mukthiravala is a station which was

functional during Britishers’ regime but it is closed now. I request you to revive
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that Railway station. You sanctioned a new line between Bhadrachalam and
Kovvur in my colleague MP Nama Nageshwara Rao’s constituency and I thank
you for this. 151 km railway line was sanctioned with Rs.938 crores estimate. |
request you to release these funds and lay foundation stone for this line at the
earliest. [ extend my appreciation to Ministry of Railways for extending this
railway line from 100 kms to 150 kms and served the poor people. I request
Muniyappa ji to show affection for neighbourhood constituency. I once again

thank you for giving me this opportunity.
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*SHRI ANANDRAO ADSUL (AMRAVATI) : The Hon’ble Minister of
Railways has announced the much awaited express train from Amravati to Pune
while presenting the Rail Budget 2012-13 in Lok Sabha on 14™ March, 2012.
However, the train is biweekly, and citizens expect it to be made a daily train. As
soon as the local people hear the announcement of biweekly train, they were
feeling very miserable.

The demand for the Amravati-Pune train picked up in the last decade since
most students and youngsters have rushed to Pune for jobs and education and there
are very limited trains for Pune. Even these are from Badnera railway station.
Private bus operators took full advantage of this paucity. In the festival season,
bus fares to Pune would shoot up dramatically. Therefore, when Amravati railway
station was developed, the demand for the Pune train intensified.

The proposed route of the train is lengthy instead of straight route. If the
train is proposed via Manmad, it would save 3-4 hours of journey and cover 213
km less distance to reach the destination. There is a big difference in the distance
of Badnera/Amravati — Pune and Nanded —Pune routes. Further, Akola to Purna
and Purna to Pune are single line route and also not electrified resulting in change
of Engine of the train at three times in single journey which also increase the time
of journey.

Due to long journey hours and lengthy route, the local people/regular
commuters are not feeling cheated.

I would request the hon’ble Minister of Railways to modify the route of
proposed train and to run it via Manmad instead of via Latur. Consider the
passenger load to Pune. I also request the Hon’ble Minister to make the proposed
train daily affair.

I wish to bring some facts to your kind notice that there is a long pending

demand of gauge conversion of Achalpur-Murtizapur (77 kms.), Murtizapur-

" Speech was laid on the Table.
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Yavatmal (113 kms.) and Pulgaon — Arvi (35 kms.) narrow gauge lines into broad
gauge line. Presently these sections of rail line are owned by the private company
known as Central Provinces Railway Company Limited (Klickson & Company,
Britian) and operated by a Central Railway. The Central Provinces Railway
company Limited is unable to bear the expenditure to be incurred on the repair&
maintenance. Due to poor maintenance of this rail line, the trains are being run on
this line at the average speed of 16-17 km per hour.

The railway line is passing through Anjangaon, Achalpur, Murtizapur,
Paratwada areas, which are agriculturally rich and best irrigated area of
Maharashtra State. This area is famous for cotton, chilly and orange. Finlay mill
project has been set up there. In the absence of broad gauge rail line facilities in
this area, the farmers and business communities are facing hardship resulting
development activities in this area are impeded.

The people of the region feel cheated as after the 63 years of independence,
these stretch of rail lines are still owned by the foreign company.

The Hon’ble President of India has also desired vide letter No. 10/Per
Cell/2009 dated 24™ June, 2009 to prioritize the following works: -

(1) Expeditious completion of Amravati-Narkhed new broad gauge line

which is already under construction.

(i1))  Conversion of Achalpur —Murtizapur narrow gauge railway line into

broad gauge.
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STd AJ@ H 9@ F T8 WHR H Nl goIC I Yo g1AT 8, S 8 RIEaaR w® §l 599
ugel At fomer Fadt St 91 iR o T Wl gpa 9 S @ W H oMY

et SR T & foy S=M o oo Wt R, S9a foy wew uga @1 4 S s
gIAIE AT A8 § 3R Sl Y B THRT I 5, S IR § H aredl g b 9 W Bl T
I8 JU I S BRER 3R HNH & AN ¥ 3R S I U8l =T Ol &, S forg

S H 91 qATS, SD! 95 TGl ATIeIDhA Bl

T 1 T U g Bl ¥ WERAR & |1 5ol ¢l faeett & faasi Yad argH
ST R 8, A BT QBB IR Selfae b 8 bl 8, olfdh 3 qb UAMER-UBRAYR Bl
AT @ WY H S A 2] # ATEd g B SHBT eIl IR gellarefthered 3T U+ T
AT H SRR WM DY W ST U TAT A hde Gall &, JIFHTR qh Qraxihvul
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TOAPRRTR H i Yold W g, dd! 39 IR Mee o a4 &1 arar  fwar 1 g,
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IER BT ... (Fag) SR S &1 W SgR Brm|



pandey
ont by r3.h 


20.03.2012 210

N e R AR (W g8 TR): W E9EY 89 MageTR & S geleus] &
e Ger areer Yerd BT & AU 4-5 T4 37 @ el agf | IoRAT eidl 2l ol
A4 }fEd HIRTT B & HRU Y8l W GUSAY Bl I@dle| 4 12 A€, 2012 H 39 Y4
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WY 3R gee1 § Jad 9 =1l AR Dl FfEa garras ey faetaran S|

W ST &5 B 3 SIUS Jelaeer & ol Yefd W IR Goll-ofeRk A1 1R eld
SURIHT A BINET A= 129 A 6. Al 1370/5-7 (SUSAT-MISATETR) @ 107 BT AY0 BRI
(Ug= AN |fed) Yod fA¥ET gR1 SR S gRdrfad §1 dfhd, 3fd 9% g9 i B

TR & gl B, et aoig | SRl &1 BTl IR &1 AT ST TS @1 © a2 98 W

g DY Hel TP A a6g & W &l

W IRY T fF Vod R Wihd SWIad A1 W Yofd YRR AG T adadm &
3R WX e AT R S|

IR YW IS BT NAHIETR A& & 99 fGeell A AT g3l 2] TAgETR
FASR & & ANTRDT BT 3T DHHBIS b NiaATel # feell gikifed o1 S 8ran gl g7
Afget A1l B e W Bl s Bl & lelifs Aecaqel Re$dl & ANREV 8 Yerd
T qa 3R Iorad Yerd gfos B @ dera fe orar g e @ M @ gRen @
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TR YT [ B TAHGETR AFard &3 & aid Goll Sae Ueb Heeaqul eld
I Bl 59 WIE I I8 AT H NNSAT BT JANEA Bl & a7 ool & fAdbe 84 &
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DR TE A U a1 e # A ool vd oy werell & ferger st & Rietfrer #
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Afehd, 9 WU W Nl Jfagrsii &1 4R 9a 2| Bedifh Xl gR I8 W R fewhe
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B DI IO 9 T8 B ANl B ool AMARHT § HIHI WA B FAAT HIAT -GSl 2] a8t
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TG S & [ WY Afgensii & forg smRfer feai # gRem &g sRAL.u®s. & gfaer yar
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"SHRI P. LINGAM (TENKASI): Mr. Chairman, Sir, we are now discussing the
Railway Budget for the year 2012-13 presented by our former Railway Minister
Shri Dinesh Trivedi.

The investment that would be infused into the Railways for the 12" Five
Year Plan has been indicated to be Rs. 7.35 lakh crore. This is a mere 1.92 crore
more than the 11™ Five Year Plan. I would like to point out that this is nothing in
the wake of the inflation and its pressure on our economy and the devaluation of
money. So there is no real increase in investment for the Railways.

Railways provide a vital communication link to the length and breadth of
the country. The Budget for the Railways is greater than the budget of many
States. 2.5 million passengers travel every day by Indian Railways. I would like to
point out that in the light of all that I have mentioned, the investment for the
Railways has not been augmented and that only shows the retardation in the
growth of Indian Railways. This shows the backward state and the trend.

Our former Railway Minister who himself was not safe had stressed more
about safety in his Budget. Only Rs. 16,842 crore have been earmarked for safety
in the 12" Five Year Plan which is much less than the requirement. This fund for
safety has to address to various needs like attending to the accidents, meeting the
local needs in replacing level crossings with ROBs and other necessary
infrastructure needs of the Railways. Going by the demands and the needs, it has
to be pointed out that the fund allocation for safety needs much to be desired.

The revenue from the passenger fare hike announced in this Budget is about
Rs. 4,000 crore. Platform ticket charge has been increased. All the classes upto
First Class have been covered in the fare hike on the basis of the distance covered.
Much of hue and cry is made on this. I would like to ask of you as to why such

noise is made against the increase in the freight charges that was announced by the

* English translation of the Speech originally delivered in Tamil.
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former Railway Minister as early as on the 6™ of March this year. When compared
to the passenger fare hike of Rs. 4,000 crore, the freight charge increase is more to
the tune of Rs. 20,000 crore. So, at a time when the Budget was under preparation,
just before the Budget to be presented, freight tariff increase was announced. The
leader of his party who did not condemn that move that has resulted in spiraling of
prices is making much hue and cry about the passenger fare hike. I only see a
staging of a drama in all this. I do not understand this. If that leader was really
concerned about the plight of the common people, a condemnation should have
been made at that point of time when a huge increase in freight charges was made.
We cannot ignore this kind of political drama as mere ‘accidents’ in our
democratic body polity.

In December, 2009, the former Railway Minister Kumari Mamata Banerjee
came up with a Vision Document for the Railways and about things that were to
be carried out by 2020. From hindsight, I would like to ask of you as to what
happened to that document prepared with foresight.

Pradhan Mantri Railway Vikas Yojana was announced in an earlier
Railway Budget. We do not know what had happened to that and would like to
know how many people got job opportunities or benefits out of it.

We think about modernizing the Railways. At this juncture I would like to
point out that our passenger train compartments and wagons are not of standard.
There is no standard maintenance of our Railway Stations. Almost all the
infrastructure facilities with the Railways are not up to the mark. The quality and
the standards must have to be enhanced.

When it comes to announcing various projects and schemes, Tamil Nadu is
being sidelined and ignored and there is discrimination. Delhi has got 5 to 6 rail
terminals, Mumbai has got 5 terminals and Kolkata has got 4 terminals whereas
Chennai has got only two railway terminals. The Minister has to announce a third

terminal for Chennai city to come up in Tambaram. I urge upon you to upgrade
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Royapuram Station and make it a fourth terminal for Chennai city. Lack of this
facility has left Tamil Nadu in a backward state.

Pattukkottai-Ariyalur railway line via Orathanadu was laid in 1932. But
now there is no train in this route. This is because of the enormous delay in guage-
conversion. Hence, I urge upon you to operate train service between Pattukkottai
and Ariyalur via Orathanadu and Thanjavur.

My Tenkasi constituency has been ignored and neglected in the Railway
Budget. About 200 kilometres of distance between Tenkasi and Virudhunagar has
got many important pilgrim towns. But there is only one Express Train connection
in the form of Podhigai Express is there resulting in heavy demand and congestion
and clamour for tickets. It does not have First Class compartment and adequate
number of coaches.

Level-crossing No. 502 that is coming up in my Tenkasi constituency is
pending completion as Railways have not constructed the over-bridge connecting
the two roads on either side. The construction of road on the part of State
Government has been completed long back. Not allocating funds for completing
this RoB by Railways is causing inconvenience to the general public. Even after
the completion of approach road by the State Government, this project is pending
for the past three years because of the neglect on the part of the Railways. I
strongly urge upon you to allocate funds to complete this project at the earliest.

Tenkasi-Tirunelveli and Shencottah-Quilon gauge conversion work must be
speeded up. Trains from the North are mostly stopped at Chennai. Increased
operation of direct trains from the North to many other different destinations in
Tamil Nadu must be there in place soon. Chennai which is like a gateway to Tamil
Nadu, must link the trains from the North with various other towns and cities in
Tamil Nadu which are not so far been linked by rail services.

I urge upon the hon. Minister to provide more of rail transport facilities to
the southern part of the country, especially Tamil Nadu by way of increasing the

number of trains and new destinations within Tamil Nadu. Doubling of railway
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lines must be taken up so that better rail connectivity is provided linking the others
part of the country with interior towns in Tamil Nadu. Railways must not be
partisan and must function as a common PSU for all the people of India.

The entire Government of India machinery is sought to be remote
controlled by the former Railway Minister. The change of guard in the Railway
Ministry now is seen as a political accident in our democratic set up. Railways
must come out of its discriminatory mindset and ensure better rail connectivity and
many other projects for Tamil Nadu. As we strongly feel that this Budget is not
taking care of all the needy parts of the country that require rail services, I oppose
this Budget.

With these words, I conclude.
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*SHRI O.S. MANIAN (MAYILADUTHURALI) : I am giving below the details
of ongoing railway project in Tamil Nadu and request for sufficient financial
allocation for the early completion of those railway projects.

Due to the steep hike in freight charges and passengers fares in the present
railway budget, it will cause increase in prices of essential commodities thus
paving the way for higher inflation. The state Government of Tamil Nadu have
already submitted a proposal for construction of 6 new railway lines where these
are not included the budget.

The gauge conversion from Chennai to Karaikudi via Myladuthurai and
Tiruvarur (0/0-300 kms) is completed upto Tiruvarur and the trial run is also
completed. The next stretch of guage conversion is to be taken from Tiruvarur-
Karaikudi with the sufficient financial allocation. But in the present budget the
gauge conversion is sanctioned from Karaikudi to Pattukottai instead of Tiruvarur-
Karaikudi. 1 request the Hon’ble Minister of Railways to start the gauge
conversion from Tiruvarur (301 kms) and to allocate sufficient funds for the early
completion of the project.

In the present budget, the survey has been ordered from Karaikal to
Peralam to connect Myladuthurai railway line. But there is already an existing
railway line Karaikal to Myladuthurai which is not in use. Instead of making new
survey for a new line, I request the Minister of Railways to relay the existing
railway line which is lying unused from Karaikal to Myladuthurai.

In order to facilitate the air passengers from Chennai to the different parts
of our country, I request the hon’ble Minister of Railways to order for stoppage of
all express trains for two minutes at Tirisoolam opposite to Meenambakkam
Airport.

All important railway stations or atleast the railway stations situated at

Taluk Headquarters are to be computerized as early as possible.

" Speech was laid on the Table.
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The electrification of railway line from Villupuram-Karaikal, Dindigul-
Kanyakumari are to be electrified at the earliest.

All the railway stations in Tamil Nadu are to be provided with all basic
amenities with the extended platforms.

The gauge conversion from Bangalore to Nagore is already completed and
the train service is restored. But the existing train running from Bangalore-Nagore
(273) and Nagore. Bangalore (274) is not yet restored. I request the Hon’ble
Minister of Railways to restore the train at the earliest.

When there was a meter gauge, the trains namely Sengottah Fast Passenger
from Sengottah-Chennai (109) Chennai-Sengottah (110) was under operation. But
after the gauge conversion the train service was stopped creating problem for the
poor and middle class people. I request the Minister of Railways to restore this
train service on the converted railway line.

Most of the train accidents are occurring in unmanned level crossings. The
Ministry of Railways is to come forward to allocate sufficient funds to provide
man power in the said power level crossings within a year instead of five years as
assured by the Hon’ble Minister.

I request you to kindly consider the following new train services.

e Dalily train from Chennai Central Jodhpur
e Daily train from Madurai to Tirupathi

Government should take immediate steps to link Chennai Central and
Chennai Egmore.

MRTS railway stations from Beach to Velachery at Chennai lack proper
basic amenities like electricity, platforms etc. I request you to make immediate
steps to provide necessary basic amenities.

Additional ticket counters may be provided at Guindy, Kodambakkam and

Thambaram railway stations at Chennai.
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*SHRI N.S.V. CHITTHAN (DINDIGUL): I am happy and thankful to the
Railway Minister for his announcement during his Budget speech for undertaking
a pre-feasibility study for development of Royapuram Station in Tamil Nadu. If
new Terminal is started the congetion at Egmore and Central Station terminals will
be convenient.

I also thank our Hon'ble Railway Minister for introducing new daily intercity
express train from Tiruchirapalli-Tirunelveli and also to extend the Madurai-
Tirupati Express train upto Rameswaram.

It is interesting to note that the total Rail line extends upto 11,45,000
kilometres, and more than 3 crores passengers are travelling daily by trains Our
railway owns 2,40,000 wagons and 60000 bogies and nearly 14 lakh persons are
working day and night. For the first time after eight years the fares are increased.
It is to be welcomed. So many useful projects are kept in selves for want of
finance. This increase will definitely will provide money for the new projects.

The talent-rich Railway Organisation includes the best trains and Railways
are standing monuments for our National Integrity uniting north to south and east
to west. One can say with pride and proud that our railway carry the passengers
and goods with utmost safety and security. They are best cheapest mode of
transport and journey.

In the last budget it was announced by the then Railway Minister that
"Duronto Air Conditioned Express train would be introduced between Chennai
and Madurai. As the private bus operators are fleecing money towards ticket- fares
I urge upon the Minister to flag of the train without delay as the announcement

was made one year back.

* Speech was laid on the Table
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Gauge conversion work between Dindigul and Palani is complete and the
track is ready for traffic. Hence, I urge upon to introduce a new express train from
Palani to Chennai and another passenger train from Palani to Rameswaram as both
the places are pilgrimage centres which draw lakhs and lakhs of devotees.

The line between Erode-Palani (91.05 km) is estimated at Rs.599 crores is
allotted Rs.10 crores this year. The line between Palani-Dindigul- Pollachi-
Palghat-Coimbatore (224 kms), was allotted Rs.469/- crores last year and now
allotted only Rs.63 crores and there is a balance of Rs.268 crores. I am happy to
note that lines between Palani-Pollachi and Pollach-Palghat are to be completed
this year (2011-12).

The Madurai-Bodinayakkanur (90 kms) line is estimated as Rs.252/- crores
was allotted Rs. 19 crores last year is now it is allotted only Rs.2 crores. The tract
between Madurai-Rameswaram (161 kms) connecting the famous pilgrimage
centres was allotted last year Rs.173 crores and the balance amount to complete
this line is Rs.76 crores and this year only Rs.50 crores are allotted. The long
awaited doubling line between Villupuram and Dindigul (273 kms) is allotted this
year only Rs.60 crores and there is a balance of Rs.1219/- crores. The line
between Chengalpattu and Villupuram is being completed this year (2012).
Madurai-Tuticorin line via Aruppukottai (143 kms) is allotted only Rs.10 crores
and the balance is Rs.586/- crores. As the above mentioned railway lines are
considered to be life lines of Tamil Nadu I urge upon the Hon'ble Railway
Minister to allot more funds for the early completion of these lines.

The long awaited line between Dindigul-Kumul via Bodinayakkanur was
surveyed earlier and I am disturbed to note that this lien comes under the list of
New Line Surveys to be taken up during 2012-13. We do hope that his New

Survey should be taken without delay paving the way for early execution.
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SHRI N. CHELUVARAYA SWAMY (MANDYA): Thank you, Chairman, Sir,
for giving me an opportunity to speak during the discussion on the Railway
Budget presented for the year 2012-2013.

Karnataka has always been neglected by the Indian Railways when it comes
to allocate sufficient funds for railway projects or introduction of new Railway
lines or any infrastructure development pertaining to the Railways. Even in the
current Railway Budget also the same trend continues. For example, last year, Rs.
1,036.79 crore was allocated to the State of Karnataka, but this year the allocation
was reduced to only Rs. 608.78 crore. This is a meager allocation to tackle the
need of Railway infrastructure in Karnataka for allocation for doubling of the
Railway lines. Provision for laying new Railway lines is also reduced in the
current Budget. So, it is very impossible to complete ongoing Railway projects.

Many projects were approved two or three decades ago, but due to
inadequate funds those projects are not completed. If the Indian Railways really
intend to help the people of Karnataka, then it would provide adequate funds to
complete the existing Railway projects that have been pending for years and
decades.

Usually, there are a number of new projects announced by the hon. Minister
every year, but the fulfillment of those projects is really questionable and many of
the trains introduced for Karnataka are more beneficial to the people of the other
States than the people of Karnataka. So, I would suggest giving top priority to
introduce inter-city trains in Karnataka and neighbouring States. It would help in
improving employment, business, education and other opportunities.

*Sir, I would like to point out that there is a need to bring reforms in the

Railway Department. The Indian Railways is older than a century. It

*....* English translation of this part of speech originally delivered in Kannada.
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needs to adopt new technology in its functioning. There are number of accidents,
taking place in the country. It would not only cause damage to the properties of
Railways but also claims precious lives. It is really a matter of great concern.
Therefore I urge upon the Railway authority to take steps to implement the
recommendations of the Sam Pitorda Committee. There should be a Centralized
Controlling System at Rail Bhawan, in New Delhi. So, it would control the entire
railway network of the country. If it is implemented many of the problems would
get resolved.

Another point, I would like to mention is that the number of rail passengers
is considerably increasing every year. So the demand for railway infrastructure,
new railway lines, new trains is also on the rise. At the same time train accidents,
robberies and crimes are being reported. It is a shocking news. Therefore it is the
responsibility of the Indian Railways to provide safe and comfortable journey to
crores of its passengers. Indian Railways should take necessary steps to introduce
modern communication technologies to have uninterrupted communication
between control room and train drivers and other agencies concerned. 1 would be
suggest to introduce latest technologies. It would helpful to save the precious lives
of human beings, live stocks and properties of the Indian Railways.

My next point is about delay in running of trains. It is really a matter of
great concern that most of the trains are not maintaining their scheduled timings.
It is causing great difficulties for passengers as they do not reach their destination
on scheduled time and their routine of works are being disturbed. Apart from this
many passengers, those who are having ill-health, diabetes, B.P. etc. it would be a
miserable journey for them. It is a serious issue, so I urge upon the Railway
Minister to look into this problem immediately. Such problem can be tackled by
introducing Centralized Control System in an effective way. I hope the Indian

Railways would take steps in this regard without further delay.
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My next point is about cleanliness and providing toilets and pure drinking
water facilities both in trains and at railway stations. Everyday lakhs of people
travel in trains, but many of the trains are not having minimum basic facilities
toilets, water and cleanliness. It is causing difficulty for children, women and
senior citizens. Many a times passengers take long hours journey, really it is
making very uncomfortable for them to travel.

Hence I would like to impress upon the Indian Railways to pay necessary
attention in this regard.

I will conclude within two minutes. Sir, as far as doubling the Bengaluru-
Mysore railway line is concerned, it is announced in this Budget. I am happy that
the Hon. Minister of State for Railways, Shri K.H. Muniyappa ji is from our state
and he is an influential Minister. I congratulate him for his effort to give priority
to this railway project. But I request the Union Minister for Railways and also the
Union Finance Minister to allocate adequate funds to complete the ongoing
projects in Karnataka. Since there is a huge traffic on the Bengaluru-Mysore
railway line priority should be given to complete the project within this year itself.

I would also like to suggest that allocate sufficient funds complete the
ongoing railway projects of both Northern part of Karnataka and Southern part of
Karnataka inclucing Kengeri — Mysore, Bengaluru-Satyamangala, which was
sanctioned in 1996, but still the survey of this railway line is not completed. This
railway line connects Bengaluru — Kangeri-Kanakapura-Malavalli-Kollegal-
Chamarajanagar and Satyamangala. It would boost the economy of the entire
region. Hasan — Bengaluru railway line completed only upto Hirisave.
Pandavapura, which falls under my parliamentary constituency jurisdiction, does
not have railway crossing. People are facing difficulties while crossing the
railway line. All these are not completed due to paucity of funds.

I have requested the railway authority to provide stoppage at Hakkibalu and
Mandalagere. But no step is taken in this regard so far. This should be taken care

of. I would like draw the attention of the Hon. Railway Minister to pay attention
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to provide rail-connectivity to various cities and towns of Karnataka by
introducing more inter-city trains from Bengaluru as it is rapidly developing city.
Electrification and doubling of major railway lines should be taken up in this
Budget.

I would like to impress upon the Hon. Railway Minister to take note of the
need of the railway infrastructure of Bengaluru of and other cities and towns of
Karnataka and allocate sufficient funds for developing railway infrastructure.

With these words I conclude my speech.*
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*SHRI P.R. NATARAJAN (COIMBATORE) :The Coimbatore Region, next to
Chennai Region, is the highest revenue getter with Rs.122 crores to its credit in the
Southern Railway sector. Even then justice is not meted out to the people of
Coimbatore in the provision of their just demands pending for long time such as
introduction of overnight express trains to Bangalore, Tirvanandapuram,
Rameshwaram, Mayiladuthurai, re-routing of 13 pairs of trains via Coimbatore
which are at present being run on the Irugur-Podanur sections, speedy completion
of the Coimbatore-Dindigul guage conversion, additional train service to Chennai
etc; Among other things the re-routing of 13 pairs of trains bound for Mangalore,
Ernakulam, Tiruvanandapuram, Chennai, Yeshwantpur, Tiruneiveli, Bangalore,
Mumbai even after the lapse of a year and more of the double lining of
Coimbatore-Irugur at a cost of Rs.60 crores after a two decade-long-wait is totally
not understandable.

The Railway Ministry continues to neglect this region and tests the patience
of the people for a long time, despite several forums making representations in
writing and in person. Even the Railway officials apprehension and fear is that the
running time will be constraint if re-routing is done. It has also been proved other
wise with necessary justifications (the difference is 10 minutes only).

The Coimbatore-Irugur line has only 80% of capacity utilization, whereas,
Irugur-Podanur single track utilization is 90%. Now, the Southern Railway has
called for tenders for laying the second line between Irugur and Podanur which
would result in diversion of more trains would skipping Coimbatore only.

The Coimbatore-Irugur second line pathway congestion no longer exists.
The general public of this sector have been ventilating their anger and disgust by
frequent demonstrations etc., it is likely that these agitations in the long run may

grow further creating law and order problems instructing the flow of trains etc.

" Speech was laid on the Table.



20.03.2012 229

Therefore, it is requested that the Southern Railway and railway Board may
be prevailed upon to closely concentrate on the immediate re-routing of 13 pairs of

trains via Coimbatore without further loss of time.
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SHRI PRASANTA KUMAR MAJUMDAR (BALURGHAT) : Respected
Chairman Sir, today we have a new Railway Minister Shri Mukul Roy in office. 1
congratulate him at the outset.

I have a few points to raise in this august House in the discussion on Rail
Budget (2012-2013). Firstly the name of the historic Tebhaga Express has been
changed into Kolkata-Balurghat Express which runs thrice a week. I demand that
it should run daily.

Secondly, the Gaur Express should be extended upto Balurghat. Otherwise,
kindly introduce a new train from Balurghat to Kolkata in the evening.

*The 1ssues of railway safety and security of the passengers have long been
ignored. I demand that these must be addressed seriously. In order to do this, the
entire signalling system must be overhauled. More and more drivers should also
be appointed immediately to fill the vacant posts. The Kakodkar Committee
which was constituted pointed out that the railway safety must be separated from
the Railways as a whole. According to this committee, the fiscal health of the
Railways is extremely poor and the infrastructures are also in very bad shape.

The cost of fuel has a direct impact on the costs of railway tickets.
Therefore the fuel component should be dissociated from ticketing. If this is not
done, then railways may go the Indian Airlines way and gradually plunge into
huge losses.

This time, railway fares have increased in three stages — first, the freight
charges have been raised; second the passenger fares have been hiked; thirdly, the

service taxes have been increased. As a result there is excessive pressure on the

*....* English translation of this part of the speech originally delivered in Bengali
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common people. The fares of sleeper classes of express trains, or local trains have
shot up thus making it very inconvenient for the daily passengers or middle class
and lower middle class travellers. Thus the hiked fares should be rolled back for
the benefit of the passengers. Only the fares of AC trains should be increased as
the passengers who travel in air-conditioned coaches can afford to pay more.

At present, about 470 projects are lying unfinished. These must be taken
up and completed by the Ministry. Not more than 200 km of railway tracks are
laid every year whereas the number of trains plying on the old tracks has increased
thus putting immense pressure on the existing infrastructure. Therefore delays in
train schedule become very common and most of the trains do not reach the
destination in time.

Moreover, there is absolutely nothing in the name of passenger amenities in
the coaches. The toilets are not clean, water is not adequately available, seating
arrangements are extremely poor, food is terrible and all kinds of cleanliness go
for a toss. The situation is little better in AC coaches but non AC trains are not fit
to travel in. The local trains are overcrowded and there is no space even to stand.
You can find hundreds of passengers on the top of the trains, risking their lives
every day. In the rural areas, the conditions of the stations are so bad that
passengers face a lot of problems. There is no electricity or light on the platforms;
water is also not found in the washrooms and drinking water taps are also nowhere
to be seen. Hon. Railway Minister must pay proper attention to these problems.

Electrification work of the stretch from Sealdah to New Jalpaiguri is
pending for a long time and must be completed. I thank the Minister who has
announced that the one lakh persons will be appointed in railways. Every year,
this announcement is made in the budget but actually nothing happens. Therefore
the new Minister should try to implement the programmes which have been taken
up by the former Minister as well as the schemes that have been elaborated in this

year’s budget speech.
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With these words, I thank you sir for allowing me to speak on the subject

and conclude my speech.*
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" qEGWT Wi YA (TEER): 9 9 B XA goie S B angfete @ e §
a9 &R @1 g, fhg #3 St 1 Yold @ ofiaies Wwmel &l 9eM H dis |l 78 Usd bl T
2l
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YA BT SRS IRET 95 AR b el W1 7, S P g & Wawad @, o
HAT S T U Wiyor H ol WeR fhar Bl

39 a9 efd & AT 3R gells 1 § BHI 31g ©1 S 8 JHell § A Yol o
ASH B TG RN gl gl

Nl HAI St 4 6 Wi Bl AeMTS H 20-25 BiNEl gl fhar B, o Yerd @
ATAMT 10,000 HAS T Y M B BT 3 gl fad af 2012-2013 # =t f=man 5.4
e iR ATaWTST 5.7 AR 98 ¥ Yeld wifei 27.6 ARRE W qe@R 1,32,552 BRIS
W B B JGAM 8| A YA b 916 Yg Ao 15,557 B WU B Bl IHIE ©
S fat @ 2011-12 & 1,492 HRIS S AT TP & 99 § ST 99T HHE B Nord FAT Si
AT FEAT B

el HAT St 7 Ueh SNl AUl ot & b orrel faxt ay # 1 g | e Myl
HM, S fF Ud T qhd 9@ g, Yod B IAHH ST god Pl @ gU I8 W Bl
SOD 1Y Y Xl HA S 7 AR fhelt B qead STer wiaa fhar g 1 98 8 Yol 9
IS PRIAR H el HACAT| 731 ST 7 olc H dApMifed 3R 9 & YaAlded § 375!
T Bl Bl

T §SE DI I DI Tl o gU WA S A Pel fb I B AIAT WG 2020 Th
JEHR 29,000 I B TG T 3 16,000-18,000 IFT Bl TH & a9 H HA S g9 foIg
AT 3T o 30 U AT & Wilfh 18,193 XIS W Bl 2

" Speech was laid on the Table.
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T S BT HeT 2 P 31S I & 91 Ugell IR YTST §&1 © AT &7 31S ATd bl HIAX

T B A H b 1 39161 @ gy HAT Sl 9 $9 UBR BT gole U9 o 2

Yol ATSl 93 W SR XeTd 29,000 BRI$ wU bl fARed Wl S b Bl oard
HEd § AT AHERT SEHT & SR 29,000 HRIS W0 ol ifaRexd e aisr ggm Sife 4t
g # WY WY AeeR BN 1T Yeld JaT 3719 ATSH! & SATET DRl 8

W AT &l g9leR], [ORM A TS, fQeel 3R AR & f TA Al DY AN B
g o S TR TS Bl ST @ WY WA PO A5 oAl Bl AN W A JGEEAT S B
U B gs ol I W TR A W 2l Yed & 8 dHAN A (AT Xdd UHarg
) gR1 BH A S a9l g9 Ay gerEHAl St bl Aie] o g8 off e av § 0
BIg Fo1eh & fohar a1 81 S SH1 A B IR H g Y U 3T &0 JThiNd B Bl

A large section of public working in industrial and services sector in
Gujarat come from eastern UP and Bihar. Dwarka in western India and Varanasi
(Kashi) and Allahabad (Prayag) and Faizabad (Ayodhya) in eastern India are
considered important from religious tourism view point. Vadadara (Baroda) in
Gujarat has inadequate rail connections with cities in eastern UP and Bihar though
industrial work-force is drawn from there besides Railways losing huge revenues
on religious tourism potential.

There is not even one superfast train connection so far.
Amethi/Sultanpur/Raebareilly (constituencies of honourbale Soniaji/Rahulji)-
from where large population travels to/from Baroda-does not have even one direct

train.

A DURANTO train may kindly be ordered to be provided on an urgent basis.

In spite of continuous representations over decades, issues still remain pending
leading to considerable suffering to the traveling public as either they have to
spend considerably large time by traveling in long distance but slow trains or take

circuitous route via Delhi and spend more money and time.
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You would kindly agree that long distance trains should not be used as slow
passenger trains to cater to stations in between as it unduly reduces speed and
enhances journey time (for 1500 kms, it takes more than 34 hours on these routes

which could easily be brought down to 24 hours).

With the help of a couple of railway officials, we have done some home work in
this regard and submitted suggestions for your consideration (annexure enclosed)
and passing of appropriate orders. We believe that these are workable propositions

and would alleviate the discomfort to the traveling public to a great extent.

Dwarka (Okha)/Ahmedabad, Vadodara (Baroda) need to be connected to
Lucknow/Gorakhpur/Muzaffarpur Lucknow/ Faizabad(Ayodhya) Sultanpur/
Jaunpur/Varanasi/Patna/Gaya  Allahabad/Jaunpur/Mau/Azamgarh/Ballia by

Duranto trains.

Currently, there are some trains (not daily) but not only are they extremely
slow (average speed as low as 40 kms per hour), they lack in passenger comforts
and amenities besides the frequency of their operation being inadequate (pantry
car and AC 2/3 tier are absent). Enroute, absence of drinking water and catering
facilities make journey more pathetic (certainly in summers). Pantry cars may be

provided in all following trains.

Looking to platform availability at Vadodara and quick turn-around of rake
without maintenance needs following may be started (two timing options are given

in table below)
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(i) GORAKHPUR - VADODARA- | (i) VARANASI- VADODARA-
GORAKHPUR VARANASI

GORAKHPUR- 08.30 am VARANASI- 11.30 am
Departure 4.30 am Departure 3.30 pm
VADODARA- 11.30 am VADODARA- 15.30 pm

Arrival 7.30 am Arrival 7.30 am
VADODARA- 13.30 pm VADODARA- 17.30 pm
Departure 9.30 am Departure 9.30 am
GORAKHPUR- 16.30 pm VARANSI- 21.00 pm

Arrival 12.30 pm Arrival 1.00 pm

1. 5045/5046 Okha-Gorakhpur

Instead of once a week, its frequency may be increased to all seven

The train to be routed via Jhansi/Kanpur instead of
Jhansi/Agra/Tundla (it would save about 7-8 hours)
For passengers to Gwalior, slip coaches may be attached and

a.
day or at least tri-weekly.
b.
C.
attachment/detachment may be done at Jhansi.
d.

The speed of the train up increased to make it super fast (at least one
super fast to U.P.)

2. 9167 Ahmedabad-Varansi/9165 Ahmedabad Muzaffarpur Darbhanga
Sabarmati Express

The frequency may be increased to daily ( half section to travel to

a.
Darbhanga and half to Varanasi from Baraband-Shahganj)

b. Three-tier AC coach to be attached

C.

These trains to be made superfast train cutting down on journey time
to about 25 hours between Ahmedabad and Varanasi ( a distance of
1600 kms.)
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3. 9037/38 and 9039/40 Avadh Express

a. Like Sabarmati Express, this train also running from
Lucknow/Barabanki/Shahganj be made into two portions — one portion
could run to sultanpur/Jaunpur/Varanasi/Patna/Gaya and the other to be
maintained on it present route to Gorakhpur/Muzaffarpur

4. 9053-9064 Surat Muzaffarpur
a. May be taken to Kanpur via Jhansi instead of present route of Gwalior-
Agra and diverted via Gorakhpur. This reduces more than six hours of
journey time.
b. Frequency to be increased to tri-weekly
c. May be made super fast

5. 5635 Okha-Guwahati Express may leave Okha at 7 am

(present 11.15 am to reach Guwahati around 4 am (present
7.30 am)

6. 9569 Okha-Varanasi

a. May leave Okha at 6.30 am (present 13.30 hrs.). This will avoid one
night journey.

b. Pairing train to be similarly scheduled

C. Frequency may be made daily — 3 days via Allahabad (extended to
Balia via Jaunpur/Azamgarh) and 4 days via Lucknow/Faizabad or
Lucknow/Sultanpur(Amethi)

7. 2937/1938 (GIMB-HWH) weekly S.F. Express
a. This train should be run via Allahabad-Varanasi-Gaya
b. Frequency should be increased.

Electrification of track- The Indian Railways have a network have a network of
54000 kms. of track. Out of this, only 25% track has been electrified and on 75%
track, Indian Railways run with Diesel traction. Since the price of diesel is
shooting up very fast every now and then, the cost of operation has also risen to an
excessive level which Railways are now finding difficult to meet in 75% Diesel
traction. The trains running on electrified track are very cheap as far as cost of

operation is concerned. It is, therefore, necessary to reduce the huge cost of
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operation by electrifying the remaining 75% track. The Railways should manage
their resources better for providing necessary inputs for upgradation and

modernization of Indian Railways.

There are 1,30,000 vacancies in Indian Railways today in safety categories. This
is a serious handicap in the transport system to manage running of 17000
Mail/Express trains every day besides the freight trains. This is a safety hazard
because the staff in safety categories like, station masters, loco pilots, guards,
trackman, technicians, Sr. Supervisors are working in stress. They do not get
leave even in emergency cases. The rest rules are also violated because there is
acute shortage of staff on Indian Railways. The Railways should fill up all these
vacancies and create an atmosphere in which the railway employees work in fit
mental condition to prevent accident. Most of the accidents occurring on Indian
Railways are because of human failure and this proves that they are working under

stress and bad working condition.

There are 7000 stations under the Indian Railways and majority of these stations
are in remote places. Proper drinking water facility and toilet facilities are not
available to the traveling public at such small stations located in remote places.
The Railways should start a special campaign to improve drinking water supply
and proper toilet facilities at such small stations also. The passenger traffic as well
as freight traffic on Indian Railways is increasing by leaps and bounds. At present
all passengers are not finding accommodation. Indian Railways are the cheapest
and safest mode of transport but not being upgraded fully as far as running more
trains is concerned. Shortage of locomotives, wagons and coaches also is a
handicap in that direction. The track capacity also is not getting increased to run
more trains. Infrastructure facilities to move freight traffic from new ports are also
not being provided to the required extent. The track capacity can be increased

provided Inputs are there. In view of paucity of funds, the transport system is not
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getting modernized and upgraded. The comfort level of 2™ Class passengers is
also lacking. It would be in the fitness of thing to revise the fare and freight policy

upwardly to get over the problem of paucity of funds which is need of hour.

Project-Even the projects which have announced are not being completed
according to the target for the reason of shortage of funds. The benefits which
should flow from these projects to the traveling public are also being delayed

inordinately.

S 99 i & WP VAd ol b JHI H H WY TR oMue FRRg @ g ot
PR BHRA B AT HRAT g
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gl framl & fo BeldsoR & fou o1E Y wige 78 21 § o1 & f&a & fofg dFicer Y&
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H IR G W ST §l g8l W Y BagAlaR a9 @l §l 99 Jorgd ¥ ot
TR o, q9 98 Y goll ATl O 37 sreet QB arorud) St war = & qa 98 daer g
AqT| I q18 Uh WRBR 3R el TS| Al g8 379 qh QX1 78l 8l Wbl # Uh RS o
T IO ATedT § [ Y Pl I8 AR fhem f § b uie-dd |rd % g9RT I 1 |
AP 98 $B SHeRl iR AHERAT & U qha a1 g8 T US T A UiE-uid OB o
o Bl UH | ofiel B g o ok 4 o forn| fr qaw am g fean ok S o forn|
Ui SRl WR B YR DR DAY OIS f3AT| SRR § I=M Pel [ Ared @ W€ 98 MY &

FHEIR H Y BT S B B @ T, IW A @ T 7| Th TRE Fg T4 B ® fF
Wwéﬁﬁ%ﬁgﬁmﬁﬁﬂﬂﬁﬂﬂﬁ?ﬁéméaﬁ?mzﬁﬁ@w%‘l
T SR AT BT WE A1 g 99 @ ©, fH | a8 X ATg SR | gdr ga {6 asi
B W Tl gl o SU= P a8 oF1 faar M o, g8 N HfSd W gl 5, ST 10 WIT
JY-3T EX-Tol F&dT Toll SIRAT, BIE 81 AT 7 8l Ps ATl ¥ B § Il 2, 10 TN 8«
AT &N Il TN, 374 oI BEl [P 87 B el DA dl Sl Woge By Al HIS WY Bl
o, 3 I8 BRI HRIS H 31 7| AHT RIIER HIF BN, R dIg seorlfiad gad wrs
&t 87 T W WD) 3R B ANl b U Q@ Usy 18T il & S, g8l | Xd=g, Fell
SIRAT, AR VAT JeR Fel SR, RIT IH b I By Faveq T81 ari? o 39 qoIC Pl
gy 95 e g8, R 3o o5 fRam & arg e ot oo 78 ¥ A9 e & T g
f T T8 o Tl U BIeT | BM oT| M § #31 St P1 9u1g § A1 I8 &g b I
TEe foT & gwerd & L. 8 T WR I8 PE Gl g [ FEAr S @l whEar g9 W I
©1...(FraEm)
e’ ot g (STAYR): Y 52 ameiai Q... (Fagm)
S AT TS ¢ W YWD 3B A ol (FEH) HT ST PR, AU I A
TE .. (Fagr)HT ®er & 6 #§ gvark & Wi dRar g 6 AT SN Bl HAGT S W Gl
R \...(ag) FEifE I THA B & BIE g a9 e IRl (aEm)
MR. CHAIRMAN : Nothing will go in record. Please take your seat. Please wind

up.

* Not recorded.
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(Interruptions) ..."

#t ATl TveA (AEAR): § ST R YHGFEAR 9@ (oY T § FHdl § Rl D]

IROAT ... * B AT IASI YAl MU SR 1 g, W U™l gAY auss forg

2l... (cgasT)

MR. CHAIRMAN: Please wind up. Next Shri Jagdambika Pal.

... (Interruptions)
MR. CHAIRMAN: I have already asked to remove certain words. Please wind up.
st STerol eveH ;I RAMY I8 &1 B 2 fF Yold & goic &1 BIs R T8l 1 3 aR
SATEEE o U U IR H Hel b A 99d I ¢ fQd, I b AU 991 | 39 B
T, SN TR ey € S oy g | A W g amue forg F. (Srae) AR
R T WAy Yalifes ®, 98 Wt a1l qX1 T8l ga

MR. CHAIRMAN: All right. Thank you. Fifteen Members are yet to speak. BJP
has given 15 names. I have to accommodate them.
S ATl TUSA ¢ HEIGY, Y AT WHY qART T Y, W 98 QX1 el gofl =l H o™
3JUET BT g o 31y Y37 Up-al e 3R <

AR, 3R Yeld & UTH STFE! BT DIs SIRAT T81 81T, § Ig 91q Bl arsdl g B
e 7 O & 9 # ¥ fF YT WA @ gas ®W B W B, Yod H A &9 8 @ 2
BRR g H o oA feRmEr gern & 4l SiR..(Ewr) #eled, U % i

BT ... (Fagm)

MR. CHAIRMAN: Please address the Chair. What is the problem with you? You
are speaking to them, that is why they are raising issues. You should address the
Chair. You should speak to me.

SHRI LALJI TANDON : I want your protection.

MR. CHAIRMAN: You have to obey.E’ou have to address the Chair. You do
not look at them.

... (cgayT)

* Not recorded.
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BRR T H W1 Rl qern ST R8T 8 3R g k% UIgde QIRATS = gl ol 4
ST IRAT fhRIAT BRP T™ ol & fob omae 579 o § 31y sa+11 v 91 @ 8, SS9y
3Mueh! ATAT & & el 3R U HH b’ H BIs 8a1g Sferdl I S Febdl © ol Xl H
AHR RAT B2 offh IqDb 98 W IR o] PR FaARAT 3§ JoR fHAT WY, 3R Fal &
I RO &1 ST 81 a1 ToRT o &1 SToRd 81 -l ISt 3R 3! IRBH=q i o
BN DI a8 | WA DI goAls P B W 8, Al I¥D PRUN W Pls [G9R T8 B @l Py
AT H @S HUeT S eRidIe Bl ofl, 98 9 81 T8 §l Xeld | AT gl Pl UP Igd a8l
i Id a8 o1l 54 g8l W Wie GUuel BT RIUISY gl B A1 98 (et wal 9 arfi?
g8 §9 8 Q| e SR & BN SR BT 961 o1 | AWl 98 ST, I8 Hedl

& Tad 21 e glaa] @, {5 oa w0 2l A Sarer $96H 8|

HRIGY, 319 HEl o W1 ® fF A gole ¢ T, I8 &l of %@ © 6 e & Sau
| 39S foIg agd I ARy a8 dwEl | ATA? IR | A 3R 20 TR B B Sl
2RI ! 9 3T ¥, 39 IR WeH HX e T | U8 39 919 Bl Fbdd ¢ b ARPR Yead Bl
YISV Bl TR of ST dedl & S <% & fad § =& 8, Tad BNl 3 IR 91d St
oo & o7 & 2 fRar ¥ 59 R fIaR wr gl g R e |1l uwsieng @ ard
@ ST B T (FIEE) H S d WA IR @ gl IR F PSR 979 F7 @ g A1 Iole
W AEOT TS AT A § A1 MY Fherdl § AfhT g3t U a1d 98 PR < .. (FaET)

N TefRer ue (gARARS): deT S, THSRTE 37 dod &1 e Afmwer § W@ e
.(ere)

S ATeon eUSH ¢ H S Wl H & S Aredr| § A8 BE @ g (b ¥ Bl AMD @A
W S G He @1 B, 1T T2 ) sreferawel sl ST @ B, Sl 4RA B Ud qeIR B
T # @A AR §, TR B B RN W STD] BT B Bl AT & 3R 8 I O o
W ©, IF-gHAPR 1 T T, IO # & O I ©l $9A S B g9 8N 3R YD
el & B A1 # S a1 WA Rl
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MR. CHAIRMAN : Mr. Jagdambika Pal, you have five minutes only.
SHRI JAGDAMBIKA PAL : Sir, I am the second speaker from my Party.
MR. CHAIRMAN: There are 20 more Members waiting to speak.
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" SHRI SAMEER BHUJBAL (NASHIK) : I support the Railway Budget 2012-
13 presented by our Railway Minister considering the financial crisis the Indian
Railways is passing through, the present Railway Budget has tried to arrest the
slide but the method chosen by the Ministry of Railways hits poor citizens the
hardest. The “rationalization” of fare is harsh on the short distance traveler who
will have to bear up to a 150 per cent increase, while the higher class passengers
will be burdened with a hike by about 30 per cent. In the current ‘Railway
Budget’ proposals for 2012-13, the hike is incrementally linked in terms of the
distance of travel, besides the class and the train. Though across-the-board fare
hike will generate additional revenue of Rs.7,000 crore in 2012-13 the
introduction of fuel adjustment component in the fares when it comes into being,
the fares would go up further.

I congratulate the Ministry of Railways for scoring points on safety.
Besides setting up a Railway Safety Authority as a statutory regulatory body as
recommended by the Kadkodkar Committee, tracks, bridges, signalling and
telecommunications, rolling stock, stations, level crossings and freight terminals
will all be focus areas. Railway Minister’s decision to pursue the redevelopment
of stations through the PPP mode may help upgrade passenger facilities but the
contracts and projects must be carefully audited. Hon’ble Minister has suggested
that a Logistics Corporation will take on freight, and a national High Speed
Railway Authority will be set up to look at the six corridors identified for
development. However, the key index the Railways has to look at is the Operating
Ratio-the amount spent to generate Rs.100 in revenue-which has climbed to 95 per
cent thus intending to bring this indicator down to 84 per cent in the coming year.
The long term health of the Railways depends on meeting that efficiency target
and going beyond it, squeezing a few extra rupees from those passengers who may

least be able to afford it is hardly the answer.

" Speech was laid on the Table.
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With several ongoing projects and schemes to modernize the Indian
Railways and with steps augmenting number of train services, streamlining and
gearing up freight movement and increasing the connectivity of the Railways to
the far flung corners. Hon’ble Minister for Railway is doing a commendable job
but at the same time, I would like to bring some grievances/points for your kind
consideration. I am sure the Railway Minister, being sensitive to the needs of the
common people, would certainly meet them.

We have been raising some of our genuine demands related to Railway
infrastructure for Nashik and its suburbs but I am constrained to place before you
the fact that Railway Ministry have been ignoring our demands. We have already
shown interest to set up a wagon coach factory at Nashik and also shown interest
to give land, power, water, etc. for the above project. The State Government have
sought permission for development of ‘Nasik Road Station’ on PPP, to make Odha
station as Terminus etc. but these Projects have been not even examined. I would
like to bring to your kind notice that whenever I have shown interest for
establishment of a “Wagon coach factory’ and raised questions in Parliament, a
standard reply from the Ministry has been received stating that “Existing
wagon/coach manufacturing facilities and those already planned are considered
adequate to meet the Railways requirements, therefore, no proposal is under
consideration at present to establish any wagon/coach factory at Nashik....”. It is
very strange that while Railway Ministry is planning to set up coach factory at
Palakkad (Kerala), Kutch(Gujarat) and Kolar (Karnataka), while a genuine
demand from Maharashtra State which is returning about 60% of the revenue to
the Ministry of Railways is being continuously ignored.

During the last budget 2 minor projects costing hardly about Rs.20 crore
1.e. one related to ‘Rail Neer’ and other was related to ‘Kisan Vision Project’. But
till date even tender has not been issued and Western Railway, Mumbai are not
aware of any correspondence related to this Project. On several occasions, mere

stoppages at ‘Nashik’ have been demanded for about 8 trains passing through
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Nasik to Mumbai but our request for halting/stoppages of not even one train have
been acceded to. Neither any new trains passing through ‘Nashik’ have been
introduced to as well.

People of Maharashtra in general would like to thank Railway Minister for
providing/clearing some of the pending rail and related infrastructure projects for
Maharashtra that includes starting a coaching complex and terminal in Navi
Mumbai with an aim to improve better connectivity to Navi Mumbai. Railway
Budget plans to launch 12-rake suburban trains on the harbour line. The Budget
aims to introduce air-conditioned services between Churchgate and Virar and CST
and Kalyan. The Budget also aims to add impetus to connectivity between eastern
and western corridors of Mumbai city. The Budget also plan to increase
connectivity between Panvel, Vashi and JNPT at Nhava Sheva. The Budget aims
to cut travel time between metros via faster trains, to spend Rs.39,110 crore in 5
years to modernize signalling. Around 1,500 EMU coaches to be added and
carrying capacity to be increased by 35%. Implementation of the Elevated
Mumbai Rail Line project on PPP model to be firmed up. Completed conversion
to all three suburban networks in Mumbai from direct current to alternate current.
Allocation of Rs.828 crore for electrification in 2012-13 and an allocation of
Rs.3,393 crore for doubling lines. Seventy-five services to be added to suburban
network.

e Railways have proposed 75 additional services, 1,500 new coaches
for Mumbai local trains, expansion of suburban rail networks and
addition of more services in Mumbai.

e The Budget plans to introduce air-conditioned services between
Churchgate and Virar and CST and Kalyan.

e The Budget plans to start a coaching complex and terminal in Navi
Mumbai to improve connectivity and a coach maintenance complex
at Kalamboli in partnership with the government of Maharashtra

through CIDCO;
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The Budget aims to cut travel time between metros via faster trains;
It plans to launch 12-rake suburban trains on the Harbour Line;

It aims to improve connectivity between Panvel, Vashi and JNPT at
Nhava Sheva;

Allocation of Rs.828 crore for electrification in 2012-13 and an
allocation of Rs.3,393 crore for doubling lines. 75 services to be
added to suburban network;

It aims to add impetus to connectivity between eastern and western
corridors of Mumbai;

The Budget aims to spend Rs.39,110 crore in 5 years to modernize
signalling;

Around 1,500 EMU coaches to be added and carrying capacity to be
increased by 35% and

Implementation of the Elevated Mumbai Rail Line project on PPP

model to be firmed up.

Some of the problems that I have highlighted are reasonable demands

emerging from the people of Nashik region which impinge upon their everyday

life. 1 shall be grateful to the Railway Minister if the Ministry of Railways could

fulfill these small yet significant demands of my constituents. Hence, I would

request the hon. Minister to bestow his attention to implement these demands as

early as possible.

With these words, I conclude.
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* Laid on the Table

2 STEfaeT T (SARATTS): FHURT Sff, 31 g9 § 6 # ST ga, § aTuedT SMWRy af

T 5 o Wy e, Afes w9 e o ueel & o) A1 Wi §9Y Usdl NI Rl
3R @I 8 Fel & A ur" e qifer I Afe S omu @er 8, § Ia7 # & o B
AT | # Fe g P 39 <9 @ XA ANl B ASHATST g, s«#aﬁ%&«sm’?ﬂﬁ%‘l@
# wHer g fb g AeH DI TS 9 A DI far Bl Ay 6 s <w 7 ufafed 11 89R
va misat T 2 A RS AN Y ¥ USRI ¥ G W R UEd @ 2l 12 dE e
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AT B AT B I 2 a1 IH 39 vl HAl & gRI WY 6y ¢ Foic a1 fas+ 2020 S
BH BIHY AT 8, S W1 Sl 1 BIbd (a1 o1, Sl BN 3R AN DI IRDBR B BIhd
2 T 98 s o g Bl IRANIBRUT & A H AT SSIbics e HRISR g9 & Iag d AT
AieAigued 36 W B 9 8 A Hisd RAfer Red &1 e 8 Al
FAFIHH I B wed BT M FHIT FeT Bl Bal 1 dal Ara-r BN fF FR M a1l
Al # Y B YA, VT DY AR, ¥l B IMaLIBAT, MM IATGHT 3R FATST Dl AT
TN & oIy We gl 39 qrace W 89 dad ARIT-YARY X A I8 balad Srad T8l
I

WA gI SN e SN I B w9, H TS 91 HeEd aredr g f6 o g A Yo
B ARISel, Y 1 M, Yad d Wie SR daguiad 9@ B 98 I9er o, e iR ay
2010 H #9A1 S & R JoRl S gial Uaradd A del ol I8 3MST o &I oAl § dHi
FeaqUl €1 a¥ 1988 # W@ I(Sild SN FATHAT O A1 <9 B JLAfed ol H g oy fpa
AT & <R BT ST A IS TS B I DI I A ARG DI brde [HAT Y R
U P I ARG SIC| T8 AR AETS, 8, WS B, SR B, SR B AT SENIgH ol 9
TRE A AT TRAIE S B G 4 G AT B IS DT e arert 2| a8 A ay
1969 H SfaRT S &1 ARBR 7 15T 3R a9 2010 H HIUF-YUIY Bl ISR § AAAT ST 1 Gl
T, S AST W T A AN WU GG S, DHeAbdl AT G SMQ | I A4 o [
g & <o @ Y # e @1 Fer & 2 w@fae § 5 gd g § gdend @ g
ool fodl famer F2rad) St o9 oy o A1 g Vel g 99 99y gs ol difh IHSD 918 AT
IE A% gHel ©| gHeIel ¥ &l B, 9 7 8, 39D (G EAY 3 Xl goic H XeAd DI YREM
BT yraeT fha1 Bl SAD 19 BOR fhaHier & Ao HI d1d & 8, ol qrra-el &
oI q¥ e & faaR < =2yl R =g a8 N dfse & arq &1 a1 fasH 2020 & fog
14 TG HRIS BUY B AT 8| cifh a1d T8 & b gAR fw=ien o 87 big f¥w=ien T8l 2
14 IRRI BT &N e B St 7 g9l uqa fhar o, o 9 aoic &1 ¥ 1a |ad
BT AR 4D RAS pel T St Xl F31 & W § | Ig HUG-JUY B BR BT
JoIC 7 IR 39 doic H BAN AN S I BHadl Wi Fol¥ AR RoR ™l & a9 4 g
P 89 9l AT hed ol Uh o fOar g fp suR R g1 ot A% Y1 gl @Y 91d
Bt B, Aledt W M @ &1 B B A AR QX WedT 9 Iod! & ok ag AR AF -
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PIS BUU B Il 2l offhd 39d foTT aoiedl MfASH Pdal 24 TR BRIS YT BT | o
fERTAT 3R e & TM 98 @ aIg W 18 BUR BRI BUY Bl 31T BN $94 drao(g W1 ol
f$AUE AR & # ||l g fb S0 W) W 89 NN Bl TR A AR BRA1 A1ty daa
STATET & Bl dl%QI%Wﬁ%ﬁﬁﬁﬁ%%GﬁéﬂﬂﬂT@ﬁfﬂ%ﬂ%l@

I8 dTe R 8l, 918 ISR ¢ 81, W del 7 del 99 W d1el 7 Bl I§ Al b
Far o ff wEax T wfi-wee, Til-g femr, wRil-eft @t drer 9 9 daa 21 # wwern
g [ 3179l 39 BIU-YUIY &1 WHR R UKd a1 71 goie 39 ¥l B U 41 faum # o
S 9Tell goic AT dd 81, VAT A1 UahT faear 2

B I AT SN W 9 910 R SRd fadT ad BNl [ STel IR I8 el off
w1 ? fr gR SmfET IR/ &1 9 fva el ovR e |t I% 91.1 ufiwd e, S g
ATl TShY IS 95 AL BT SIYIT| 3T 9Y 2012-13 H SHDI HH BB 87 UL W oA
IIEd & A1 I8 DY HF N? WD & & Sia TRIET BiRe g7 a1 89K U IR g
3T | AR & 84 T Xl g Bl FEi07 Rd € A7 IMYFDIDHRO BT B B ol 37
Fed € fF g 9 2012-13 § 39 AT Bie o1 84.9 Uferd = AGH a1 wawifds ® &
S 15517 BRIS WUV B dod 8|

I T S B W I fF AR RR HH B ® T R Ifhd &% qret A
e a6 R8T &, VAT 78l & b a8 &w 81 /@M 2] We W A uRie 9¢ 61 5 A sfibs R
T E, A XA B 2| 3 TR P (ATl ¢ W& 8, 3R We 9¢ &7 o TR et fgad i
3R g S 7 98 el % M U-Uh o # 400-500 ! IfeT Bit 21 S & fewma 4
A AT AT fF SR 400-500 IfET ERMY A1 BF ddwfeyd o ft g W AR Bt '\ Al
qRATADH Bl ERA R WS 8| IR Ddl TS BIBR MAlGAT Bl SY Al 98 Dael DA
H P S IE B, I8 IRAAHd § W 2| H qHS g P oS Yod & Agwesy 9 Tt B
TS T ob B SHE AN o Bl d1d 8l &l 8, & SNE Slldx0l B a1d 8 & &l A
TS § fh PR Yed B GRE Bl a1 T B, ¥od B MGADIHRor B qd 7 Bt a1 R
S WBHR 1 al-al HACTT FAT q18 Bl ? S0 A DIDPIGdR Bl HHS q18 T IR g
s A9 fUFET &1 B R WY S B R JRit| Si0 i PIpEdR, Sl BHIR URHATY
IS o, ITh! AAETdT H HHC! BT Tod Radar, 2011 F fvar el I RywrRen &
TR YR A0 & HHANRAT B [T ARI UG Wlell & TH W ARG HIl O TR [qaR B
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Hifh Sd 39 91 ® Y 9 Bicag € b gt ¢l H UeRiSe 7 8, & «faa ot et
AR oy Sl B, 3R RN &) RwTord @l ard 3117 Grad € 1 37! S |al o Ual I
FAT ARG | B & RUE & AR Gl 768} & oy o8 &R oIS Y &1 Maeadd
Bl iR o W O U WHfad YREM HMe ARy, R 9§ W@l Hdl d 3™ el §
EREAIEERI

# o g 5 ar Yo S99 @1, K@l @), 9@ 31, Rfan Riwen @), A dew ok
JNAREITT BT 910 B, MR BH SFHIA] Al Bl ¥l Pl SR TR AW 91 & a1 8 IIH al
9ol ot Bhf- va g ofen, ok gawT Yo @t el 3 Q1 Al St ot e 'w
S Wed H A1 O¥ H WS BN Wb B A1 HEA & b BARI Xl dcdd Gl BT Al qad
TST X ead ©l B9 1 edd Y UA.U., &, A AT BT 8 Gahdl 2l g 7 89 o A
TR R GS B UM H S gele o Il &t &l § 9918 0 b T8l Wt golc o g™ B
P B TA| BH IS AN Vedd R WS © al g4 s R e B a1fev iR gt
SITATET el BRAT MY | TS BART Xl edeh 34 qd bl FirdIfiar &) a1 & fb g.ua.g,
w9, I I H R Folc ¢ dd W& g A WRA B X W Folc ¢ AA 39D forw &\
AR X |

S8l qb SAYR-SNEYR B a1 & A1 H agd (AR § T SIS Hifh 9 98 DA
w%lﬁmi%mmmﬁﬁaﬁ%aﬁﬁﬁuﬁﬁwmﬁaﬁma
ffeaa drR & Qe & oy oot g |ure foan &, 89 fad w3 ot 9 o orRig 1
IO UIE qGHT A1y, Hifh T8 N6 & Ay 81 89 dfBIR ¥ # /A & AR HeAvan
ST Bl FAGRUT FRA & Al HAUGRI 9T Bl @RV § 7 BT Sl 994 (e @faq g,
9 9 iR N9 wafdq o smavadmansit a1 SHS MA@ R fedt &1 fowr 7
FHIF JHT HF WHR B o= gl sHfere 39 o & @ axa &1 X@ifed s g1 8w
AT ATSIIRAT 1 fhaTfad B &1 B B & b I A5 BT 89 BN 3T PR M
3O UHRT B foIU 19 BOR fhalier a1 ® 3R 39H U+ s facell & Plaisddr, 98 el
H T8 iR T35 Reell ¥ 918 @1 wafiear @ 21 I < & TP dRe 9 dNeN ol 9
PRISR DI ATSAT BT 3R ATYFTHIDIU T& BT, b I R 160 fHaArieR B e &
IS 3191 Uh e FReiRa fhar fF R o 59 aRE A @il I8 We! 91d 8, 89 9 Usd
AN $B Wl HE T A, F I 1«1 Y QAT T AR g HI A B T8 FHod A 2
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oo fal 9P gcdl o, BAR B Y B ARBR 4 O @Re ¥ AR YIRUICH &l
VAeN fa, o1 GIRUICH (AR B MY §1 IS dad HRAT 8 39 R B 8 Bl g,
T W HE N TREE, FAR, TIR T AEAS;, 37 IR TIRUCH W IR & a8 IqD! 39
I B HE Bl 2 fF Ay g ¥ dRa@t 3l 2139 9 B Al HH A HH WHR BRY
3R 3T arer fadi # &9 QMR oMY QI AT WA | F&T # Iud! YWSHHAN 81 a1y, o4
ToIC W qHAT BT =A1fey | O R I B9 TIRUICH §9IY &, Sl ORE W BANI ARBR I
ft @l 9 & fe 39 W & B

# aredr g & omel oy iR T SINud aR| WS Ul MU S TS Bl doe
o # A e, sameER & foy fha, TRER @7 fRar| oM S favavad weeE & e
DI I DI, MY IS O Al T DR o [P 89 50 U S PV ISl Sl ST DI AT $O
BN I ofthds & forer & & 1 X @1 gRfad & forew & 8, 99 W fhar ofhe
fopat < € 99 W B of | U HisH I B WY H g9 DR MY 39 I1d BT JATH HRY
& @Il 1 ol b U ganfercied °s o1 /@M 8, U YUTcHD URAT Yol Dl Hrasiell H
gl gl # | g & |l o1 g9 a1d & eAd 8 | SIhRCER Bl aTd 8, 319l 31U DE B
g 5 &7 139 frariie o TR ST SR v} AgmEERa e @ ad w3 2
39 el b Pritcd, ORI H DIl Bl Bl g1 3u fUsell aR Wt I8l Bl o fb TFavet
DI Sl DI B 8, SADT SAGA dgd Seal YO Bl AN, cfh 31 T a8l ¥l Bl dbra

W] B IUGA YD T8l 8 TR AT HH A HH Yb gAY EiRT HRY| deT d S ara
AT Bt B, 99 9 B gRelT H BT AR Bl H |Hsiar g f5 we § g # St
Tt 9T B 8, 99 feurcHe 59 919 BT hiicHe Al gl 39 919 &1 da-dgdl <dl & &
BH 39 QI H S BM BT BTl AT H JHeal § (p R Wb B AR §, 99
RS D W 3MMUDT HEAT BT | TS Hal 7 Hal Aodd sHoad il 8, &g Rga g,
AT S, I ATIDI R BAT BT

# PO HEAYUl A B DR AU AT FHAG DR G| 3§ AR v A w=A S
@ golc I & B | ATl H FHSAT § P T HE Yo €, AR aved Yold, $¥e Yerd, g
XAd B, Aed Yedd 8, AR-gwe ved W UP Hew@qul Yad 2l AiR-gwe ved foeelt 9
JTSHATR A <R BIONYR, AAYR I 7| ol G A= w21 St < §91R BTSYR Yeb AT
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S & fean| | @ fdER @ SR @3 B 1Y) S99 R |, # e g 6 goigR @l
ST oRT BT, a8l Sl =l g8, So (Al ATy

TP o BT AedUl W T, e W H UgeleE P Sl B B, I9 D0 H A
MRYYR RIS, BIhR PIg ASE &1 8] TR A BIg gl 8l &l AR 9 a1 Bl AT
Bl &, YT B R A W forg R o f S afafad g R 9@ § Ime IREgR
A T aTell o dT8 g Sl 8, 918 4o Il 8, d18 o1 SRl 8, 918 §9e® Sl &,
e BB STl &I, il 3R Folfded ollsd el sl al foa= @ aRf § dod 9 a
I & B W ISH A 2| 3 R R B, 377 MREGR W, ST W TR AT & B,
Jgl BIel WA q® T8l oM ST DIl T ol &, 98 db el o al § I8 dedl § &
ST IR D R B B oy S8t § 122 Fd ¢ [ordl 8, 150 THOR ¢ IOl &,
o orse # gfeferdl AR &7 100 TR B, I9 18T B HURIS T B, 39D d1a9E W TS,
Yeld 1 2Sarey B SR g8l ¥ H A1 =g b MREYR A DIl 41 U g3l el =a1iey,
TRER ¥ foeel & fofg ¥ e ey, gws, EHeNe & foag W gol =1fegl agf | o
T AT fore Bt ©... (aem) # ous q1egd | A A S A $E @ g, AR
B9 AR A, firel, demell 91 .U, feR @ 99e 9ewl @ ol WIS &1 | Bl A SR
S B A BT Ufera™e H M Bl THATS oFf © SR O/ Od & a1 |l 1 ST el fHefd),
TS AeWl B 3R I R § A1 o0 39 919 W AT TR ol 39 T F 89 AT
HAAT IS St A el A1 el Sff, § ATYH b1 @ATed1 g b FHAT S | eATDR bl A AR
S LR B FHET AT, IAH JOruOr Sff W ¥, oy off F 5 ' S T me @
DrE ... (AGEH) W AN TS 8, 3D Adeld & b fha-l srazaehar € a1 Sud T
BT T B a1 ot iR afs I8 e ... (F@Em)

MR. CHAIRMAN : Please take your seats.

... (Interruptions)
$it eI o @ # 99 91 e iR ol gg A X 99 JA S, A g S
d0 %, 9 S € 3R WM {4 oRae; ¥ave, TREAR, MGR T | g drs
&1 B 3T ©, I dlS gg B 9 W | 981 F IMHR g8l HAAT SNl P HEl, 89
QAN S PEl, I3 XAd A B [l [d gl de gl @ 9U%rd ¥ WiaN I & e
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3ET T SHD! Prifaeide! & oy fh &1 F 9 g 3 U dow 9 & ldq g8 &
S AUTA B W B THRIC § WA M B SERIA ddb N BT H Aied B 3me
gfge afbe W W W &l &9 Tl U8 A S 99 HA G A IBi ARER F TSl B
oY 9TSTIST &1 wel o, «ifeh 10 AT | DIs BM T8 ganll H 9 IR s H3T Sff, e
S bl g8Ts 1 b B9 A HH $9 IR B qoic H, 2013 AP IREYR 4 TSl oS Bl Fiei
H F9¢ P B oy et T 7| Ffead w0 @ g9 fow 9w gl L (5aem)

2 TEfIHT U @ 99 U e b S, YDl g1 qHY el S|

g, S 50 a¥ g4 off| BN WY 9E WS AT 90 §U 3] AR, 9@l § S ofthd o &l
5 & ATl 98 & Wwe # 8 | 10 U Ay & gfg 81 & & @ S J8f Yo uie # T8
g1 98t X BT BH B A 8 F 10 TR oW T 32 €, e H, oK H T @ T, TS da9a
A1 PR R (M)

MR. CHAIRMAN: Shri Pal, I have requested you to finish your speech within

five minutes, but you have taken 20 minutes.
SHRI JAGDAMBIKA PAL : Sir, I do not have watch. I will take only one minute
more. # 3AY WEAd g P Sl GO HIR g=oia @ o, S glawmsit & fog, tie™ @
gfaemelt & fog o1 &1 femn @nfy, a8 +ff I gIR Y S Yod @1 fer @iyl e
IR T Bl GG G & MAATR H 80 BRIS A Bl ATSHT BY SHIA & T, AT
TN I W ATAHHU HR @ B ST @IS & ARAN W W o & TS 8 DI S8 T8
21 3 W AP A 3R I B W DIADIT B, ?ﬁmaﬁﬁ%m@waﬁ%l@
TR MHGR il BT a9 bt i1 Ao ot fh agf I Y arg+ siRoe 8t agf I <
& Gl HEFMIRI B SIS BT B BIN, HOEe-SAIed] Sl Ha #eyul @I 8, 39 aR
STAIDHRY] Bl a1 Bel T &1 <ifebT I8 e B THIGE d¥id W X1 81 A1 |

S Tl & WY § 39 goic BT GHAST B Y AU & FHIE HRal gl
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*SHRI NALIN KUMAR KATEEL (DAKSHINA KANNADA) : The Railway
Budget presented by Shri Dinesh Trivediji has disappointed people of Karnataka
particularly people of Coastal region like Dakshina Kannada, Udupi and Uttara
Kannada. There were long-standing demands pending for the approval of Indian
railways.

Mangalore is a premium education centre of Karnataka. It has the potential
to be an important business and industrial hub with the port acting as a key
catalyst for trade and business. Its importance as an educational centre is pitching
it into a new knowledge city in the state, especially for BPO, research and marine
sector. It is an ideal place for business in-port, education, trading. I would like to
point out some of the demands and urge the Railway Minister to consider them
without further delay. People of my districts are demanding the split of the night
train between Yeshwanthpur and Kannur at Mangalore and divert few of the
coaches to Karwar. If is done it would help in providing connectivity to the town
with the state’s capital. But this has not been considered. The Railways would at
least consider splitting the night train between Yeshwantpur and Kannur at
Mangalore.

- Another demand is that the introduction of a train to Bijapur from

Mangalore

- Increasing the frequency of day train from Yeshwantpur to
Mangalore from thrice a week to daily

- Developing Mangalore railway station into World-class with
international facilities

- Demand for a Duranto service between Bangalore and Mumbai

- New passenger trains connecting Mangalore with Bijapur, Hubli,
Delhi and Howrah, push-pull trains between Sakaleshpur and
Subramanya Road, Mangalore and Subramanya Road, Dharwad and
Madurai and Dharwad and Kanyakumari

" Speech was laid on the Table.
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We had asked for two commuter rail projects, one around Bangalore
and one between Mangalore and Subramanya. Neither one has been
sanctioned.

All these have not been considered. I would like to point out that the
extension of Mangalore-Palakkad Express to Coimbatore and
Mangalore-Thiruvanthapuram Express to Nagarcoil could hardly
benefit the commuters from coastal Karnataka. It would benefit
commuters in Kerala.

I am happy that the current budget made an announcement of a
survey for electrification of Mysore-Hassan-Mangalore line. The
frequency of Manglore-Chennai train (12685/86) has been increased
from six days to seven days a week.

The follwing are some important issues to be considered in due
course and I am sure Hon’ble Minister of Railways would certainly
help to resolve these issues.

Electronic Display Board should be placed in such a way that station name
should easily visible & readable. Sufficient lightening arrangements should be
provided for clear visibility during night.

As the passenger traffic is increasing day by day it is necessary to
provide more coaches for all the trains. As there are only two
general coaches for all the Express and Mail trains. There are only
two general coaches for all the Express and Mail trains. Most of the
trains halt at the stations only for three to five minutes. So,
passengers find it very difficult to board and deboard the train.

Intensive check posts should be set up to curb the ticketless travel in
unreserved segments at important stations, so that effective and
regular surprise checks could be conducted.

Only announcement that could benefit people here is the new
Thirunelveli-Dadar train via Konkan Railway.

The Hassan-Bengaluru line should be completed as early as possible. It
should be given priority as the Mangalore major port line is going to
connect Chennai major port. Just a small distance of about 45 to 50 kms.
railway line will have to be laid in Hassan-Bengaluru line. There is no
terrain, there are no major bridges. The cost is so cheap because it is going
to connect two major ports — Chennai and Mangalore. Business activities
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will be extensively increased by this. I do not say more, your good self can
consider this project.

He said the activities, who had secured an order from the High Court

regarding the extension of the night train from Yeshwanthpur to Karwar
was left with no option but to continue the fight in High Court.

i)

iii)

Mangalore railway division should be formed consisting Kasaragodu
to Goa and Mangalore to Sakaleshpur. If it is not feasible then
Mangalore station should be merged with Mysore Division (SWR).

The Yashwantpur — Kannur Train should be discontinued at Kannur
from Mangalore Central Station.

Project on improving the secondary service facility either by Indian
railways board by PPP model with the Karnataka State Government
at Subramanya Road which connects the Lord Subramanya Temple,
a 15 km away from the railway station and 35 km from Shree
Dharmasthala Manjunatha Temple, the pilgrims from surrounding
places and states are get a good connectivity via Train and tourism
will be improved.

More passenger trains to be permitted to run between or to
start from Subramanya road projecting secondary maintenance
service station at Subramanya road.

Introduce DEIVIU train instead of existing passenger train to
Subramanya Road. It would help tourism development of this
religious importance places.

I would urge the Government to take steps to speedy completion of the

work of doubling of railway line between kankanady (Mangalore Junction) and

Panambur. Since it is a very important line as it easily connects the Mangalore

Airport, a Railway station at Panambur would help to avoid possible delay of the

journey between Mangalore Junction and Surathkal Railway Stations due to

railway crossing.

The budgetary allocation made for the doubling of this Railway line during

the financial year 2009-10 was Rs.15 crore. Some of the civil works like Earth

work between KM 18 & 19 and excavation of minor bridge No.33 were taken up.
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The total amount utilized in the project for the year 2010-11 is only Rs.10 crores.
Southern Railway is deliberately delaying the execution of the said work. So
necessary instruction should be given to the authority concerned.

In the Railway Time Table Book while mentioning the tourist important
places not even a single name of coastal Karnataka is visible and at the same time
in the RAIL TEL map Mangalore is vanished by appearing Cochin. This should

be addressed immediately.
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MR. CHAIRMAN : Hon. Members, now it is 6 o’clock. I am having a long list of
hon. Members who want to speak. If the House agrees we can extend the time of
the House for this discussion up to 7.30 p.m. and after that we will take up ‘Zero
Hour’.

SEVERAL HON. MEMBRS: Yes, Sir.

MR. CHAIRMAN: Those hon. Members who wish to lay their speeches may do

so. These will form part of the proceedings.
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" Speech was laid on the Table.
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SHRI ABDUL RAHMAN (VELLORE): Thank you very much, Sir, for giving me
an opportunity to participate in the debate on the Railway Budget 2012-13
presented by the hon. Railway Minister. Since the time is very much constrained,
I would like to present very briefly some of my important points.

At the outset, I welcome the Railway Budget in which the priority was
given to the safety and security measures in the Railway services. In the wider
infrastructure of the Railway Ministry in India there are so many mechanisms and
measures that are adopted in a very innovative way, but still we are in lack of
safety and security.

In the Budget, the hon. Railway Minister has stated that Railway crossings
will be removed completely within a span of five years period. I would like to ask
that by having a wider infrastructure of the Ministry why the level crossings are to
be closed by taking such a long period of five years while we hear every day about
incidents and fatal accidents taking place all over the country. These accidents are
alarmingly increasing. Even yesterday, in the State of Uttar Pradesh a jeep, which
was ferrying 15 members of one single family, smashed into an Express Train
when the train was to cross an unmanned level crossing. It smashed into the train
and immediately 15 members of the family, who were in the jeep, were killed.
This kind of unfortunate accidents are getting increased every day.

In the development and modernisation by the Railway Ministry, it is really
appreciable that it takes utmost positive measures but they are not adequate. In
my constituency Vellore, Ambur Railway station was declared to be made as a
model station. All essential facilities were provided. One-and-a-half years back,
with all facilities the Ambur Railway station was declared open as a model
Railway Station.Ele very next day, the job which was carried out to fix the tiles
in the first platform was immediately stopped. Now it is on the half way. For the
past 1 Y4 years, despite various reminders to the Railway Ministry, in Southern
Railway, no job has been carried out. During the night time, people are going and

before stepping into that platform, from the sand part to the tiles area, people are
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falling down and they are getting injuries every day. How can we expect the elder
people to pass through? So these kinds of small things also our Railway Ministry
should pay attention to and concentrate on the completion of the projects.

Online reservation facilities are there in different places, in different
railway stations but adequate manpower is not available. Because of that, though
we are having the facility of online reservation, people are in the queue but no
service 1s happening in the railway station. In my Vellore constituency,
Vaniyambadi is a very important town where more than 25,000 people are living
in that area. On-line computerized reservation system is available in the railway
station but there is no officer exclusively to attend the people. Only one station
master is attending the counter. When trains come, immediately he leaves that
counter and goes to attend the other services. The Vellore-Viluppuram BG line
service was completed.

MR. CHAIRMAN : Try to wind up. You come to the suggestions.

SHRI ABDUL RAHMAN: I have already told but Muniyappa ji is here, I would
like to say two-three points.

MR. CHAIRMAN: You tell him what you want.

SHRI ABDUL RAHMAN : Our brother Jagdambika Pal has taken more than 25
minutes. At least half of that time duration is to be given for me to complete.

MR. CHAIRMAN: That is a different party. They are having their own time.
SHRI ABDUL RAHMAN : The Vellore-Viluppuram BG line was done. I would
request the Railway Ministry to restore the old passenger train services. We are
not asking any new train service. Please restore the train services for the
passengers which were in action before the BG line was carried out. The Vellore
Town and the Vellore Cantonment Railway Stations are not at all having any basic
facilities for the passengers. Vellore is the main town. You know it very well. In
that town itself, these two Railway Stations are left out without having passenger

amenities.
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Taking this opportunity, as a last point, I have already discussed with our
Minister of State, Muniyappa ji regarding the BG line conversion of
Mayiladuthurai to Karaikudi. Now, Mayiladuthurai to Tiruvarur was completed.
The remaining portion is from Tiruvarur to Karaikudi. Now I came to know that
Rs. 70 crore out of Rs. 505 crore was already allocated for that BG line work.
Instead of continuing from Tiruvarur to Karaikudi, we came to know now that
from Karaikudi the job has already been proposed to start. I kindly request the
Railway Ministry to continue from Tiruvarur because from Tiruvarur only, a
thickly populated area, that railway line is having. Already I had a detailed
discussion with Muniyappa ji. [ take this opportunity to request Muniyappa ji
because yesterday I came to know that there is a plan of a big protest from the
people asking the Railway Ministry to start the work from Tiruvarur to Karaikudi.
Before it may get aggravated, | have already appealed the people, I have already
requested them by giving a promise that we would deal this amicably with the
Railway Ministry.  Accordingly I have explained the matter in detail to
Muniyappa ji. 1 would request him to take immediate measures to start that
operation of BG line work. Instead of from Karaikudi, please start it from

Tiruvarur.
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*SHRI ANTO ANTONY (PATHANAMATHITTA) : First of all, I
congratulate the Government for introducing a progressive and realistic railway
budget. It is positive and reformist and forward looking.

Indian Railways is considered lifeline of our economy. Its health is of
paramount importance. It is the third largest railway network in the world. Today,
Railways operates 19,000 trains each day, comprising 12,000 passenger trains and
7,000 freight trains. It transports 2.65 million tones of freight traffic and 23
million passengers every day and 7.2 billion passengers per year.

No doubt this budget is forward looking. The five pillars of the budget viz.
safety, consolidation, decongestion & capacity augmentation, modernization,
improved operating ratio will reinforce each other. Safety and modernization
cannot take place without financial resources. The budget speaks about policy
pronouncements and defining goals alongwith a credible roadmap to achieve the
goals.

Railway is an effective engine of growth. Indian Railways can add an
additional 1.5 to 2 % to national GDP and fuel growth and prosperity in the next
decade. Indian Railways are a vital component in globalizing India’s transport
infrastructure. It is a crucial tool in the creation of a single market for goods, one
of the most growth-enhancing measures possible. However, its role in meeting the
transport challenge with speed, safety and predictability is diminishing due to
chronic under-investment. I support the budget as it clearly shows a road map for
increasing investment in the next ten years.

About 65% of railway revenue comes from freight, 30% from passenger
traffic and 5% from other sources. The target should be to get to a stage where
30% of the revenues came from non-traffic services. Railway has got prime land
property all over the country and the potential to develop railway stations along
the lines of those abroad-or airports in India —with restaurants, hotels, shopping

malls etc. are enormous.

" Speech was laid on the Table.



20.03.2012 275

There had been no increase in passenger fares for eight years, although
input costs have more than doubled. Budget was being balanced by increase in
freight rates, once or more every year. Subsidy from freight to passenger business
has been rising. This could be sustained in the past when the economy grew at a
scorching pace. However, with growth slowing down, surplus for investment has
plummeted to an all-time low. Any disproportionate increase in freight tariff will
slow down the economy further, especially at a time when inflation and interest
rates are high. The resultant disproportionate diversion of freight and passenger
traffic to roads causing substantial loss in revenue to the Indian Railways. It also
imposes a heavy burden on the country which is measurable in terms of a much
larger freight cost to GDP ratio and higher environmental cost per route km of
freight and passenger traffic than in other countries.

What, however, lifts his budget to an altogether different plane are two
proposals. One, the plan to appoint a panel of experts who will examine if an
independent railway tariff regulatory authority should be established. If such a
regulator were to be established, the railways can actually look forward to
development and infrastructure building.

A more far-reaching, idea is to establish dynamic fares that will have a fuel
adjustment component (FAC). The FAC will insulate the railways’ finances from
the ruinous effects of rising fuel prices. Both ideas are ahead of their times.

Hon’ble Minister stated that he would focus on those 19,000 km of the
64,000 km that generate 80% of originating traffic. In addition to this, the budget
has focused on through put by stressing on the quality of rails that can carry higher
axle load — 25 tones.

The Government targets to enhance passenger revenue from around
Rs.28,000 crore in the current fiscal to around Rs.36,000 crore in the next fiscal
should leave no one in doubt that most of it will come through enhanced fares
though and not from occupancy. Back-of-the-envelope calculations show that of

the planned increase of almost 25% in passenger revenue, about 17% would come
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from the hike in fares and only the remaining from higher occupancy. The
rounding off of fares to next higher Rs.5 is not a so nice method of collecting
petty cash from the public. The message should not be lost. Similarly, for freight
fares the target for the year 2012-13 is Rs.89,339 crore, a growth of 30.2% over
the current revised target. Again, back of the envelope calculations suggest
approximately 20% would come from the tariff hike before the budget, and the
rest from the last mile connectivity Hon’ble Minister stressed so often in
Parliament.

The appointment of a Railway Board member for public-private
partnerships and safety are indeed welcome.

The budget provides an encouraging roadmap for the next 5-10 years and in
the right direction. The intent is clear and the action require is specific and to the
point. The need for safety, modernization, capacity augmentation, infrastructure
consolidation, modern signaling, station and freight terminal development and
new types of rolling stock has been clearly emphasized.

Safety has been given importance, and rightly so. The most important
long-term step is the announcement to set up an independent Railway Safety
Authority. This will go a long way towards an objective analysis of accidents and
providing better inputs for improvements in the system.

Dedicated Freight Corridor is the most important project needing to be
completed on a higher priority. When the two corridors will get completed has
been left open-ended. If any project needs a strong push and support, it is this, or
else revenue generation, safety and almost all aspects of railway working will be
negatively impacted.

There is an ambitious plan to tap PPPs for the development of stations and
freight terminals, both very laudable objectives. PPP model is need of the hour,
because the financial resource of the Railways is not sufficient to meet the

immense infrastructural requirements. It is learnt that 95 percent of the income of
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Railways spend for meeting its operational costs. Hence, private participation will
be helpful to raise financial resources for the modernization of railway stations.
Before I conclude, I want to express my views on few issues which are of
critical importance to my constituency and state. The real challenge is in
implementation. People are ready to pay. Are the railways ready to provide the
quality service? It is time to share ‘implementation bug’. I believe that proper
implementation of the budget proposals would build a new, safe and modern

passenger and freight transportation system.
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*SHRI RAJENDRASINH RANA (BHAVNAGAR) : First of all, I would like to
say thank you to Hon’ble Minister of Railways Shri Dineshbhai Trivedi and Shri
Bharatsinghji Solanki for considering and providing a long route train, extending
Ahmedabad-Asansol train upto Bhavnagar. With this facility, Bhavnagar will be
connected with North as well as East India. A new survey is announced in this
budget : Bhavnagar-Adhelai-Dholera-Vataman-Petlad : will become golden gates
which connect Bhavnagar with Vadodara. In a very near future the area through
which this survey is being done will be on a fast track of industrial development
because the Government of Gujarat has announced this particular area as Special
Industrial Region (SIR). My only humble request to the Minister, is that please
complete the survey as fast as possible. I am insisting strongly about this because
I don’t want to see Ministry of Railways to lag behind at any stage to match with
the pace of the developmental work which is running with the fastest speed. In
past, it may be affordable to go ahead with a slow pace, but now the time and
economic speed of growth demands a high speed completion of this survey. I
hope the Ministry of Railways will take this survey seriously and complete it with
a high speed. The most prioritized and required need of the people of Bhavnagar
is the increased number of Passenger Coaches in BANDRA TRAIN. The only
train connecting Bhavnagar with Mumbai is a Bandra Train. 24x7 this is the train
which is running with a highest income for Railways, as passengers preferred
Bandra Train to and fro. It is always difficulty to have a reservation and confirm
ticket. I raised this difficult of passengers at various levels of Railways
Authorities number of times, but till now, no solution is given to this genuine
requirement of the passengers. If the Railway Authority can provide more
passenger coaches in Bandra Train, passengers will get a better facility and at the
same time Railway will get more income and profit also. In the era of

commercialization and competition, common man cannot understand the attitude

" Speech was laid on the Table.
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of Railway Authority about why the passenger coaches are not being increased.
This is the most important requirement which is to be fulfilled earliest.

A daily train between Bhavnagar to Surat is the need of the hour. There are
about more than 150 luxury buses are running between Bhavnagar to Surat. It
simply means that there is a potentiality in running a daily train between
Bhavnagar and Surat. The people of two districts : Bhavnagar and Amreli; are
mainly having their Diamond Business in Surat. If, a daily train between
Bhavnagar and Surat is given, the daily passengers will be blessed with a safe
journey. Now a days, passengers prefer a speedy and safe journey which is only
be fulfilled by rail journey. Hence, I would like to request to Minister of Railways
that Bhavnagar-Surat daily train be started immediately.

Since last seven years or so after the conversion of B/G line, only daily
train available to Bhavnagar is Bandra train to Mumbai. Whenever 1 wrote to
Railways Minister/Authority, I requested for a long route train, and that is a daily
train which connects Bhavnagar with Delhi, Haridwar, Kolkata etc. But
surprisingly whichever two trains available for Bhavnagar are a weekly trains.
Hence, I would like to demand, that Bhavnagar must be given a facility of a long
route daily train. In a coming month vacation of the schools begins, and as
holidays, people will spare a few days along with their family for tour and the
most safe, affordable and comfortable mode of transport is railway only. During
this holiday time railways is running special holiday trains connecting various
parts of India. It is astonishing that Bhavnagar is not allotted with a single holiday
train. Because of this people of Bhavnagar are deprived of a convenient mode of
travel which is rail for the vacation. Hence, I would like to demand on behalf of
the people of my constituency to allot a special holiday train to Bhavnagar. There
are other requirements yet to be fulfilled, but the important requirements I
mentioned are the genuine requirements which must be materalised without

further delay.
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With these words, I thank you for giving me a chance to reflect the

expectations of people of Bhavnagar from Ministry of Railways.
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"SHRI S. SEMMALAI (SALEM): Railways is facing a serious financial crunch.
There is absolute shortage of funds for implementing already approved projects.
Only a nominal amount is allocated every financial year for projects worth
hundred of crores. Even for a project of more than 100 crores, only a paltry
amount of Rs.5 or 10 crore is allotted every year. At the rate, it will take 100 years
to complete the pending projects. It seems that some of the projects may never see
the light of the day.

In the Budget there is no mentioning of modernsiation of funds or renewal
of tracks. Wherever a demand is made for introduction of a train, shortage of
coaches is cited as a reason. There is no focus on addressing shortage of coaches
in the country. The quteral Coach Factory at Perambur in Chennai can be
modernized and expanded to address this issue. In case of disaster or accident in a
railway station, there is no response team available at present. To start with, there
should be a response team with all facilities including medical in all A’ class
stations, at least to meet any disaster.

The waste lands available with railways may be utilized commercially. The
excess lands can be put to commercial use and the revenue can be generated.
Railway Convention Committee recommended dividend at the rate of 6% in 2009-
10 and 2010-2011 and 5% in the present financial year. Parliament is also
supporting this.

As far as the passengers amenities are concerned arrangements should be
made to provide potable water in all coaches. Bed rolls may also be supplied even
to sleeper class passengers at a nominal rate. For the State of Tamil Nadu, there
are no new projects. The State of Tamil Nadu has been neglected on all fronts. No
deadline for completing the pending projects. In Tamil Nadu, railway lines which
are yet to be converted into broad gauge are perhaps the most affected and delayed
in the country.

I want to know by when all these projects will be completed?

" Speech was laid on the Table.
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I thank the Hon’ble Minister for extending the passenger train from Erode
to Salem. Even though Salem is a Divisional Centre so far no new trains are
operated from Salem except one train which is running to Chennai Egmore from
Salem junction. So I request the Hon’ble Minister of Railways to operate at least
some trains from Salem itself. A day time Train service from Salem to Chennai
around 12 noon either through Jolapet route or Virudhacham route is a long time
demand of the people of Salem region. Please comply with the request. Like that
the train now running from Salem to Virudhacham may be extended to Cuddalore
just 60 km distance Athur-Perambalur-Ariyalur Sector project had been
announced by the Hon’ble Railway Minister during the Railway Budget last year.
For that budget allocation is to be made. Like wise, weekly train from Bangalore
to Nagerkoil may be operated daily or at least three days in week. In the Salem-
Karur route an additional manned gate may be provided for the convenience of the
people of that locality to pass through at the village by name Thamma-
naikampatty. Near Salem junction at Podinaickanpatty, there is a bridge No.244
through which public on both side villages are having access to cross the railway
line underneath. There is a proposal to convert the bridge with RCC Box. The
question is whether this expansion work can be taken up by the Railway
Department or along with local body by cash sharing method. The Salem
Corporation has also agreed in writing to share the expenses. So without delay the
Hon’ble Minister of Railway may be pleased to direct the authorities of Southern
Railways to take up the work in the current year itself. In the Salem-
Virudhachalam route near Deviakurichi, the existing railway gate may be restored
in the same place without changing the place. In the Salem-Mettur route at
Omalur Railway Station, a foot over bridge may kindly be provided to pass from
one end to another. Lastly I request the Hon’ble Minister of Railways to take

necessary steps to operate Salem-Karur passenger train as early as possible since
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the line is completed already. The public of more than three districts are eagerly

expecting the train service in this route.
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SHRI M.B. RAJESH (PALAKKAD): Mr. Chairman, as far as my State, Kerala is
concerned, I am forced to say that this Budget is a big disappointment. I would
like to register strong sentiments of the people of Kerala against the discrimination
towards our State in this Budget.

Since I have gone through the entire Budget, I have got a feeling that
Kerala is not part of our country and Kerala does not find a place in the Railway
Map of the country. Why I am saying this is because you have announced 75 new
express trains in the Budget and we have got only one train. You have again
announced 21 passenger trains and we have not been given a single train. If this is
not discrimination, what else is? We are given only one MEMU train. We are
thankful to you for this because at least you have given one MEMU train to us.
Palakkad MEMU shed is now ready for operation. It is ready to function, but that
has not yet been utilized. I would suggest that the Palakkad MEMU shed be used
for operation and more MEMU trains should be operated between Palakkad-
Coimbatore and Palakkad-Ernakulam.

In the last Budget twelve new trains were announced for Kerala, but half of
them have not yet started operations. That is the kind of treatment being given by
the Railway Ministry. In the last Budget and in previous Budgets too, many
promises were made. There was a promise of a wagon factory in Cherthala, the
hometown of our Defence Minister Shri A.K. Antony. That wagon factory does
not find a place in this Budget. A medical college was announced in
Thiruvananthapuram. There is no mention about that medical college either. What
about bottling plant, what about MFCs, including one in my constituency,
Palakkad? Nothing has been said about MFCs. E

Again, nothing has been said in the Railway Budget about the world-class
railway station. ... (Interruptions)

MR. CHAIRMAN : Do not divert him. He is demanding for you also. Why can
you not listen to him?

SHRI M.B. RAJESH : Sir, [ am coming to other suggestions now.
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Palakkad-Pollachi gauge conversion work has not yet been completed. I
would request the hon. Minister of State for Railways, Shri K.H. Muniyappa, to
ensure that this gauge conversion work is completed in a time-bound manner.

I am thankful to the hon. Minister of State for Railways, Shri K.H.
Muniyappa, because the foundation stone has been laid for the Palakkad Coach
Factory after 32 long years. In this regard, I would like to bring to his notice that
the allocation made for this coach factory is grossly inadequate. So, I demand
more funds for this coach factory. I would demand that a concrete and specific
assurance should be given that the Palakkad Coach Factory project will be
completed in a time-bound manner.

Sir, we have been demanding for a long time that a Railway Zone with its
headquarters at Kerala. Nothing has been said about this Zone in the Railway
Budget. So, I demand that a new Railway Zone with its headquarters at Kerala
should be set up.

Sir, I would demand some more new trains for the State of Kerala. One new
train must be started from New Delhi to Kerala because as my esteemed colleague,
Shri P.C. Chacko, said in the morning that we have been traveling 3,000
kilometres from Thiruvananthapuram to New Delhi. So, we are demanding at least
one new train between New Delhi and Thiruvananthapuram, one between Kerala
and Mumbai and one between Hyderabad and Kerala.

My final point is regarding the plight of platform vendors. Hundreds of
platform vendors have been mercilessly thrown out of employment mercilessly.
This issue has been raised time and again in the Parliament. It was also raised in a
meeting where hon. Minister of State for Railways, Shri K.H. Muniyappa, and the
former Railway Minister were also present. We all, Members of Parliament, were
also there along with our Chief Minister. ... (Interruptions)

MR. CHAIRMAN: You send slips.
SHRI M.B. RAJESH : Sir, the former Railway Minister, Shri Dinesh Trivedi, had

assured us that this issue would be settled within a week. Now, the former
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Minister has also become jobless while the hundreds of poor vendors remain
jobless. 1 would request his colleague, the hon. Minister of State for Railways,
Shri K.H. Muniyappa, and also his successor to look into this issue so that it may
be addressed urgently.

At the end, though it is not the same Minister who presented the Railway
Budget, I would request him that while replying to the debate, he may at least

make us feel that Kerala also belongs to this great nation.



20.03.2012 301

SHRI PRALHAD JOSHI (DHARWAD): Mr. Chairman, Sir, an Expert
Committee constituted by the hon. Railway Minister has said that the railway
system 1s almost on the verge of collapse. In such a situation, there was an
expectation that at least the budget and the budgetary process will be taken
seriously by the Government, but I can say that under the UPA Government since
2004, it has been converted into a political tool. This time it has been made as a
tamasha. It has become a ‘Laughter Show’! We are used to hearing that a train has
derailed, but it is for the first time in the history of independent India that a Rail
Budget is derailed. This is the situation of the Rail Budget this year!

After 1947, in these 60 years, just 10,000 kilometres of new lines have been
added. During this period, for more than 54 years, the Congress has ruled and
naturally this credit has to go to the Congress only.EPe PM has said that it is a
forward-looking Budget, but after a person who has presented a forward-looking
Budget, he has been disgracefully sent out. Okay, it is their internal matter, but my
question is this. We are discussing about the Budget, but we do not know what
proposals of this Budget are going to be retained and what proposals are going to
be scrapped? I think that for the first time we are discussing the Budget and we do
not know what the Government is going to say on the Budget, which is presented
by a Minister and now he is not in a position to reply because of their political
mis-management.

In the Eleventh Plan, at one point of time, the Government is telling and the
Railway Ministry is telling that they are having crunch of funds. In the Eleventh
Plan, the total expenditure outlay was Rs. 2,33,289 crore. The Outcome Budget
shows that the actual expenditure could be Rs. 1,92,291 crore. It is a shortfall of
almost Rs. 50000 crore. I ask Shri Muniyappa, who is a very good man, to explain
about this. Why you could not spend Rs. 50000 crore in the last five years with all
this Budgetary support?

I came to know through their own source and their Railway Zonal Office

that the powers of the GMs have been withdrawn, that is, if money is sanctioned to
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a particular zone for one project and if for any reason that project could not take
place, then previously there was a provision that he could transfer that money in
the same zone for other projects. This power is withdrawn because they want that
less money should be spent as they do not have money / funds to pay the salary of
the Railway employees. In the last eight years, their achievement is that the
Railway is almost on the verge of collapse.

My serious question to the hon. Minister here, through you, is that the Sam
Pitroda Committee has recommended for Rs. 3,96,000 crore for modernisation and
the Kakodkar Committee has recommended Rs. 1,00,000 crore for safety projects.
From where do you get this money? This has never been spelt out. Nearly, 96 per
cent is your operational ratio. With this, when you do not have money to pay the
salary, what are your sources? I am really surprised! The then Minister Mr.
Trivedi said that if Budgetary support is given, then only we can achieve this. If
Budgetary support is not there, then I think that you are going to put the safety of
the passengers at stake. I firmly urge the Government not to do this and take some
stringent measures to see to it that safety is given priority.

Now, I come to my State of Karnataka and my constituency. Shri
Muniyappa will feel bad, but I am constrained to say this. Karnataka has 14
projects sanctioned, but it is all under State cooperation. No single project is
sanctioned out of total Railway fund. Further, for the 15 ongoing projects, which
have been undertaken by the Indian Railways, the amount of money needed for all
those projects to be completed is around Rs. 7,000 crore. For example, I will quote
here about the Davangere project on the Hubli-Bangalore Road. The cost of the
Chitradurga-Davangere project is Rs. 427 crore and the allotment for this project
is Rs. 1 crore. If money is given in the same fashion, then it will take 400 years to
complete this project. He has said -- after the Budget in a Press Conference -- that
this is the highest allocation for Karnataka, that is, Rs. 608 crore. His statement is
here with me. So, I would very humbly tell Shri Muniyappa that what is allocated
is not important, but what is spent is important.E
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The second thing, in comparative terms, you have quite a lot more last time.
In 2011-12, according to your statement at that time, the total allocation made to
Karnataka (South Western Railway) was Rs. 1,278 crore. However, in the Revised
Budget, it was reduced to Rs. 888 crore. Ultimately, what was spent was only Rs.
784 crore. Why is it so? I have not even considered that part which falls under
South Central Railway.

I firmly urge you, Shri Muniappa Ji, through the hon. Chairperson, to
kindly look into this matter and allocate more funds.

As far as new trains are concerned, I am thankful to you, for you have given
a total of ten trains to Karnataka. However, unfortunately, out of seven trains, only
one train which goes to Delhi runs on a regular basis; another one runs for six days
in a week; and the rest are weekly trains. Moreover, they start from Bengaluru, but
not even a single train passes through a major part of Karnataka.

Sir, I had requested you to introduce one Sampark Kranti Express. What
was the concept when you announced the introduction of the Sampark Kranti
Express? It is all about connectivity between the State and the Central Capitals.
The Sampark Kranti which starts from Bengaluru, just after 15 minutes, enters
another State. But when Sampark Kranti was announced, it was announced that
the stoppages would be there only in that particular State. This train is called
Karnataka Sampark Kranti. So, the Sampark Kranti Express train of any State in
the country is not supposed to have any stoppages outside of that State. So, this
particular train was meant only for the State of Karnataka. After a lot of pressure,
for two days, you have provided that it would pass through via Hubli, Dharwad
and Tumkur. However, on all the remaining five days also, the people in the rest
of Karnataka also need a regular train. I, therefore, urge you to kindly change the
route of this Karnataka Sampark Kranti Express.

I had demanded for the introduction of two more trains, one of them is
between Hubli and Mumbai. I have been demanding for this train from 2004

onwards. I have also met you personally for the introduction of a train between
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Hubli and Mumbai. Hubli is called as Chota Mumbai. So, please introduce this
Hubli-Mumbai train.

The second important demand of Karnataka is the introduction of a train
between Hubli and Gulbarga. Kindly do this because connectivity between
Hyderabad and Karnataka and similarly between Mumbai and Karnataka is very
important.

Lastly, Hubli Railway Station is the headquarters of the South Western
Railway. It was supposed to be completed by 2009-10. It was started by yourself
in 2006-07. It is a Rs. 22 crore project, but it is yet to be completed. As per the
plan, it was supposed to be completed by the year 2009.

MR. CHAIRMAN : The Minister knows these things better.

SHRI PRALHAD JOSHI : So far, it was not done.

MR. CHAIRMAN: You have already highlighted the point. If you have anything,
you can discuss it with him. The Minister knows everything, including what you
want.

SHRI PRALHAD JOSHI : This is my last point, Sir. As far as Hubli Workshop is
concerned, recently, a tender was given to an ineligible party. It appears that there
is a lot of corruption involved in it. ... (Interruptions)

MR. CHAIRMAN: Nothing else will go on record. Dr. Nirmal Khatri.

(Interruptions) ...~

* Not recorded.
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“sACH gEi SRS (JRA): X IO 2012 FH FHEC 6T LS B gal 2 R F v 75
FY IS B | AfhT THT B 39 HIR W T I8 Iodl ¢ 6 el Yol qole § AR ¥
HH gN 1 aRe fRY T O S ¥ e A R Ry W g

AR < H FH™E AN Pl G ST & @RI B GIRA H Xl AATT Jde el Al
WieT W Y T8 g9 NG < Fohdll © Fifh Faq TGl A AP fad § R Hal R U
T AR BNl & A 98 YA wiew 2l ol B a1 HeMTR wWR 9@ A5 Al T X
@IEHH W B &l T XA H FB B & BR I W Pl & H 16 §¢ ¥l & feadi gd
ICHT DI T AT WY Al ¥ & R H 98 9gd g1 NG 8l Ahdl & W g DI a1
I8 & 1 fUoe Yl e § SN argal fhar T o 3R 6 WAl Bl 968 ol a1 Bl !
& g ot IS9H o wfa Bkl faaTs el @ RE §1 AR YRA Dbl W Xel HA A deS FA Xeld
WA T B G H A A o R st g8l B R A ® b it w1 Ay s
1 T 8| T HIE AR W W DA D a8 Wl T BT ATHSY RIS <1 B R B g B
qeS el Hed &l TSl Wl BAN TR B dral 4 W O XS Neld SR &b AN U B
god Arad ¢ fb Bl W Bus A T8 I Hifd Yeld BT 9P s foar =81 21 § g8 i)
ST =TET g b acs el Yeld WA ¥ & WRDR DI HAT Adeld & AR [Usel Ara 9
I Bl 9 fSHferR fHar a1 o 99 WMl R A gleer @ E B

feics 1 AT & YRAD ABINT FEIR BT BT HUD LA R ¥ & g SN G (b
A & b YT HATCT YRA H AT BRI PR @ &l T ALK DI Bl UGeIw & 4 A 5
dRE & SR WY 3FR J8i & Al & Wl & 1Y Racrars e © a1 aRom & 81 [ebd
gl

Nl gole 2012-13 & foU RA U4 S0 ORI & AN B AR/ - IMHiEAT B

I HINUIY 31T et goic 3 B VAT 3Uet] & A1 B 45 3MUs & H <&@ & g A=
2 31 {45l &1 Va1 qoie # Ifd WM ShR AN DI fUeraAl Bl Ul B U AiFE b A
SART BT STHIEAT DI 3T Tb 3 AT & w7 § Ugal & g

" Speech was laid on the Table.
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1. GRA NeTd T Bl &R ST DI 50 AT A A Bl G Bl < Y G WL Bl
I SIARYH SAIMHT ShR G 1 fedio =i o S|

2. X g9Ic H YRA WA DI dos Fl WA =N d1 & d18 3l I IFqH Dl
wIfa e g8 21 1 a8 e g wfa | gl fean st ARy

3. W AEEE Fafed &3 § @RI WIE T USRS Ydd ob D A B oeAd
(TRAATET), WSTSR (ART81 j€), od EIAM S Ud YAYR TRATCA (AT SRATSA) Pl g F STeq
AT B A |

4. TR W & SR F=faled we@qet ob1 § epa 9 EQ 781 8 $a1 3 Yeld

WIH W 37 oAl § EQ faar sl

o AR 2 T 3 Ut IRl v 25
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12928 04 04 04
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12954 04 04
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10.  W&d fRR 7€ (59010) &I Mg W QU 2 991 & oY fRR & o 3 qof
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STEHGIETE ¥ 3T dTetl 3 oFf 1 IRd & IR Tl Bl

1. W A9 & H 3ienfie gfe 9 9 afafasiia oo Yad od 9 AR SRR

(19059/19060) Ud ATherfeRd Tl (19143/19144) Ud QERIGH UaRIUN (19020/19019) I
TIUS S1 A1y | TAT AR Yeld WeF H ORI I (19011/19012) Td JoTs RIG
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12, JAT AT e 4 PRS g% &A1 SR U4 aie fedwe &1 Usp ik Rasa! @rell
WU vd  FOB  #oR fdr ST @21 ¢ FaR 19011-190112 - 19215-19216 &I Ia101 U
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o1, ffe @it (heare): A qurf Heied, e’ Usel H U .. (Jy@em) Heled, A4
4l A g & A Bl
SHRI PRALHAD JOSHI : Sir, I thank you for giving me the opportunity to speak.
St i @3 @ A |ET JEled, e Usdl H STUdl gwidie oIl b U qY X
qoIC R e # 81 @ g9l H 9N o BT awR |

HEIGY, X goic H 9 wagml & @@ @ T 8, U D IS D W XA B
AT DI SredHR, AMAAT DI & @ A N DI AT DI SSHR, Sl JragH, ST A, Sl
HIsy &1 IRHET 9 IoIC D GRI SR AR 3775 &, § SAD! ARG AT g

#RIed, q |fadl &1 Ted, 39 |fifadl @ wra Rare ik 39 Ruret &1 ar| & @
Ay &1 soomfad & W § &g FRar gl IHT 9 Rulel B ] B H IR TH TW®B
3Nfde FHTei BT Yo 9gd a1 d1sl ¥ald & PR, TRDR & SR 3Nl § A1 Hal 7 Hel d T8
AN EBRITGT & 1 forar 8 {6 S9 a1st & a9 &l &R & [l W1 89 (AR & 3R 39
oo & Srq9 AT BT M g B U 59 Ioic B AEAH W ol Bl A 89 W o, 3
waﬂaaﬁﬂﬁwwilg

H I A Bl W /RS Bl 1 A ASGH BT g [ T WY B DI ol GOR
DI WG AT GEES D gQ DI W SRR TS| T FISM H, T Dok H Yeld drS Dl
FAAd & B A SRRA TSI SR S I Riafiel # Yo a9l | Yo 916 § a1 T
TSR & SASMH DI B B a0 Hal TS gl F T 39 gIa 1 o @ =@, e #
tgal ff faff= w R wEar omn g R 3 o wifye SRt R & after € S
SRS ASR SR SIRYA & Ue W 81 g9+ I8 ans foran & & o alie & smgugs et
BT AAPRT B IS BT ST & I D T SHuH B T R T ¢ BT g bf i)
e & A1 891 et SU 37E0 WH-UM Dl aw T &l W1 < &I 2] I il a8 A
I GRaeg deEss g8 21 sawddl 39 a1d @t € 5 arh gt @ <@w & fog Yo
IS H U 3fel e Bl Favel 81| SFRel AR SR SIHRTH & ofde TR 8 VA o
BY, TONTIRT BeX W BChR WMHBIFAA b B Al DI 8 U ST 59 BME] BI, A3l
graemsit § s g M B <@ Fdb | § 79a1 g 6 vod 31 g1 o Rafai § fafi= i
& Ao & WY & drd B DHRAT U1 & BT Stersl W gRass &I gfaer 2| oife garg
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STETSl § AT B arell Sl Uob i &, IR B IAD! Ml B AER R <@ o 98 Th
HAHRABAT BT, Teb HaI DT T Bl ol Fhdl ol Afh Yod I AT B qTell b M TR
Ifag W & 91 T B T W AT BN dlell U o Afad W 81 Wik Fel™g o A1
R ATl U AeAH S0 H Afgd A1 & a1 T off 3 foa xe I3 HRA 911 b I
TR BT W g 2] g9 qHE AW I a B AR Bl bR MM I T U A gog b
gl T VAT I ff @ S wle®wM W UgEd B, A1 U NGl gedl © i 9 g8l 96 aR
G B g G g4 ff A ¥ O S @Y deat 2 5 O iR WSt oredht A # I wal
e w21 A= geR & 90 &I, A= J6R & 9Eamel B <@q &1 S, Sd 4
FHIY BT DBIH el BT gl 98 B AN ardd oAl H iR S1ar |ields w0 § AR A 3A1Y
5 it # 5 o @ aren W 9 W @7 da) g g, o 39 I @ o @) 9 §
3R U TWe Ffdd B W o W WH & (U g2 3R Aeoll AH-AhTg D A1 Al Fb |
TRl @t ghaer & forg Wt @1 $ra 9% fra, cree 9% 8 i @ W@ B B E,
T S MaehD BM D (Y Hebel W@ € 3R A Sl Whed & 91d ¥ bt &1 & a1 bl
A H UH iR 2] DY BH 99 SR & IMUR W I N B G § Fhd §, TN I8
HIRTE B AMMRY| ST IorIfaed 0F & RN S 9g qaTfordl 3 3 2| Xd J3rerg W S99
STEAT T8 g THM X WA A €, BT Bl § SR 9 Evunsit W epid w@d & foy B8
AR Ren 981 @ 5 9 99l &gl gt TE? SMavIhdl 39 91d #t W ® P A%
VST BT HE T HE BT Y AR sl 3Te-a9 A1l § S S9og g8 € Ugel 89 S W
I BB fe@rd, M dgdpx & fo@rd| afe I8 Arg yvifad enft @ syt enyomsll R P
AHIT TE BT Igd G HIYOTY T o FAN B Bl T AR IE WA W H MY T W
21 JIfh IR TP 3R fast a947 ® 3R MU= SHB! TN 50 THT PR &, offeh Sl bl
IH 1 ¢ b e @t ot @ & & fofg ®Ig =Nvon & Mg a1 91y H a8 B g Al
:Iﬁlsﬂﬁrx—rﬁwao‘rwg,W@Hﬁﬂaﬁﬂﬁﬁﬁfﬁﬁﬂwﬁmwwmq&ﬂlﬁﬂmlg
19.00 hrs.

TIR AT 9T H3 off 99 21 W Alp 99T &9 A 9 SHRE W Y| {T Ui
=T oMl W o, A= Svond g8l W gg| |l W 8 T, S dd IqH 4 U Al
HH ERAI W TE IAR TRT| 3R YA HA P GINUMRAT BT QA BT BN A1 B AT SHD
A FEl fed arel? | S gIal & Wi 3R 9 X qoic H 991 $© e ff B, # 9D
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fTU SR S Rar g1 89 N &l A R & TR, AT, by, R qRES! Bl
S N $F o, SUD QARAGRY D FI DI AU FRM D ANUT B, IFD foQ smuas ufa
MR 2| BTG A ARl & d1d g Nold TS bl Sl qd Tl AT, I MY AT I
DI WS, IAD Y gIa1G] Holare AR & 41 H SMER s <d WA & U Yad §HIR
W 3R IS I B ART DI MU AT € T I0D oY 39 99 S P S & [l Bl &,
SEACICIRCARCEICIC]

3RlieaT e, O osl | |1 |idl Ugdl I1u ’ifvd fhar & 89 Aeciharel weH
FATGN, 31 T BN ITDT ol Hiscl I, 3MS I W 3 AT 85 59 TP ofisd o )
HAN & fb 39 g9Ic H I8 HEl 1 {6 BH 39 9V I BH Dl FH R I &1 GaN T fH
I8 B Y 8| I8 Aled a1, ARY T, A hRAd av, [Ieawid a7 H F $F A1 A
€, 99U 98 98K g el U o1 I 8] ST WRed [HER| SriedT R U agd a9
YA BT gl a1 39 TR BRIST $UY @ gY1 oIfthd, T ® fF U ISR o ofiR & U,
o1 S AWiE H Udh aR Fedt g, Rm S|t gfaer guel fid 01 & 21 3R 39 W el
BUY TG BY Al IS MAWHAT & [ AT MREYR A AT Bl S$d gY, bolare, SAeEls
P SIS Y IWIERHA Th ¢ dol| THM RIS Huidle, walell, SRAEE # w/d gl 9
TR IR® FIRT & oy M-S 21 I8 98a YR A & 6 TREQR I bEe, ware,
SRATETE, TETS BIBR AR & ol 5 o Uiy =rel| BEe-HMYR $eRRC T |

3TN HlETE Yed A @1 Sl Siivl-giol fRIfa 8 # 99 8rd-8ict adi @ xR # &I
Hg? 31T IR AN 1 a1 39 91l & RFatfael § S o 8 § I¥P! ¥ad & ged W
T FHAT El TR B W¥E ¥ S gY Wl BIC-BIT T €, 918 98 N BT Tael g,
I 98 YT DI AR B, I8 8 fChe WX AR ARV PSSR Pl JAqAT 8, a8

RICHTY TR B oIS BIel 81 SAB! a¥th ATIBT &A1 BT a1fav|

WAl B Uh 98d 991 Bl gl U Blgd A Walell Hed Bl S dTell Sl TS
g, S W TRl R & I H RIS I B! a1 dgd [T & A1 $9 IR e ol o
HD! &l A0 3RY € b I B BT Al Y B BT 3faW HE BN

fUgel qolc # MUY X &5 § T VoId WAl ] AlSel Yeld T G Bl =60 D
off| I AU BT FAT B, H & S| 3R 4 A9y a1 g @ 99 weE W 4 B
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EERRIIECRERIREIY

HIEE-SATEEE W TR oo 30-40 fhalificy & YRR A Il &l o 31T SasddhdT
2 fp a8 @ < & Ren @1 fawlia fear s, R & Ried & faefia far ol

3{d H, # Ub 91 PHebR MUl I FHIE Dl b Sevd @ qga-d fag g, i w
FHI-GHT W BAT AU AT Sorll &l e TN od WM W aXel-aRIvT Taavs,
HEHTAAT 3R AERATT UeRII & N ¥, fdeoiReaTe oM R ST Ui & a H, SRamEe-
FRlell TR TG T o & IR H, Falell TR Hholare-ficet Taid & dR ¥, ¥R Yaid o
B WRAGUS-AAYHTDH WA D TN ¥ AR HAERE AR JAET § [oRT dlell 9 ¢, S A
PRI-JAFHRYR TFaUH ©, TMEETH-BHARAT TR ©, 39 oexd & aX H BA 3fTarel Ior)
g T 39 WM W S8/1d 81 & d18 AT BT gaag e da |

S W&l & W H XA HIA B GRI XA goic & YATEl DI gliad FHT Bl g
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*SHRI THOL THIRUMAAVALAVAN (CHIDAMBARAM): Indian Railways
system is the fourth largest system in the world. More than about "60,000 crores

of Budget is presented here in this august House.

While welcoming many of the Budgetary proposals, let me congratulate
you and express my appreciations for your continuing with the Izzat scheme at the
same cost of 25 rupees while increasing the distance covered from 100 kms from
150 kms.

It is paining to note that the discriminatory trend on the part of the Railways
and the neglect of Tamil Nadu continues. Tamil Nadu has not got a better deal.
Proper fund allocation has not been made for various ongoing schemes. Tamil
Nadu is the only state where gauge conversion work to a stretch of about thousand
kms. have been kept pending for long. Kindly allocate funds and speed up the
pending projects.

Almost all the states have got the gauge conversion work completed but
Tamil Nadu alone find itself sidelined. The many unmanned level crossings still
crying for attention. Every year, 10 to 15 people are killed in the accidents taking
place at these unmanned level crossings. In my Chidambaram constituency, in a
place called Vallampadugai there is a village called Kirampatty. Last month an
old man got killed in an accident at an unmanned level crossing there. Hence, |
urge upon the Railway Minister to take necessary steps to upgrade such unmanned

level crossings, either as manned level crossings or as crossings with RoBs.

* English translation of the speech originally in Tamil
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In the Railway Budget that has an outlay for '60,100 crore, there is no

mention about the wiping out of manual scavenging a demeaning practice quite
against the human dignity. No fund allocation has been earmarked for the
abolition of manual scavenging.

Right from the first President of India Dr. Rajendra Prasad and right up to
Smt. Pratibha Devi Patil have all been mentioning about the avoidance of manual
scavenging in their addresses to the Parliament. But no concrete action has been
taken till date to root out this shameful practice. Proper funding to change this
practice has not been allocated as yet.

No other country and no other railway system in any other country has got
this demeaning practice of carrying the night soil is continuing. Human waste
being carried by fellow humans is an insult to human dignity. But still it continues
in Indian Railway System. I urge upon the Railway Ministry to apportion
adequate funds to change this practice of involving human beings to physically
handle the human excreta. We must utilise modern technologies in maintaining
sanitation and hygiene. China and Japan introduced railways much later. But they
have been adopting modern technology to their advantage in a big way and they
have a railway system to feel proud about. Only in India we find thousands of our
labour class are being put to handle human waste with their hands as the practice
of manual scavenging is not sought to be wiped out once and for all.

In 1993, we legislated an Act titled as “Employment of Manual Scavengers
and Construction of Dry Latrines Act”. I would like to know how this Act is
being implemented. In all this 19 years, not much of headway has been made. Let
the Government give the details about the cases that have been booked under this
Act and the number of persons have been punished as per the provisions of this
Act. The law is yet to see the light of the day and it is merely there on the statute
books.
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I am duty bound to point out that it is only our railways that is part of our
Government 1s continuing with this shameful practice which i1s a great
embarrassment to our country in the comity of nations.

Not only that effective implementation is lacking to book people under this
Act but ironically the Railways itself is found to be a violator of this Act by way
of continuing to recruit and deploy people for manual scavenging. I hope the
Minister in his reply would mention about the abolition of manual scavenging in
the Railways. I urge upon him to see that a decision is taken to go in for this total
abolition of manual scavenging.

H.E. the President of India Smt. Pratibha Patil in her Address has spelt-out
in the 21" paragraph that her Government would endeavour to remove this
practice of manual scavenging. I welcome her statement that a new legislation
would be in place soon to root out this practice that goes against human dignity.
But at the same time, I would like to know as to why a new law must be there
when the existing law remains unimplemented. I would like to point out that this
Budget does not explain as to how this practice would be wiped out with a new
piece of legislation when the existing law is being ignored. No road map has been
given to the abolition of manual scavenging. The way to phase-out manual
scavenging has not been explained. No fund allocation has been made for the
same.

Still there are about three lakhs of workers are on the rolls of the local
bodies all over the country. This practice is rampant in many of the Northern
States still. I urge upon the Railways to be a pioneer to have wiped out this evil
practice in its operations. I reiterate that this insult to human dignity must meet
with its end. I urge upon the Railways Minister to take effective steps in this
regard.

The right to run the railway canteens are extended through the float of
tenders. I urge upon the Railway Minister to set apart adequate reservation for the

Scheduled Castes and Scheduled Tribes in getting these canteen licenses.
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When Shri Lalu Prasad was our Railway Minister he insisted on replacing
plastic glasses with matkas. 1 urge upon the present Railway Minister to re-
introduce the use of mud pots to avoid harmful use of plastic.

I would like to point out that announcement of new trains do not touch
much of Tamil Nadu. New facilities have not been created by Railways in Tamil
Nadu. There is just an announcement about a new terminal in Chennai city. I
would like to urge upon the Railway Minister to make Royapuram as a railway
terminal. I urge upon you to set apart adequate funds for these projects.

The pending gauge conversion work in Tamil Nadu must be speeded up.
Bhuvaneshwar Express Train must have a stoppage at Chidambaram in my
constituency. While meeting this long pending demand from the public, the
Railways are also requested to make Dhalavai Eechangadu near Ariyalur a railway
junction. This is also a public demand pending for long.

While support the welcome aspects of this Railway Budget, let me reiterate
the need to abolish the manual scavenging in Indian Railways. Urging upon the
Railway Minister to put an end to this undignified sanitation practices in the
Indian Railways and impressing upon him to go in for modern technology to

ensure better cleansing system, let me conclude my speech.



20.03.2012 318

# SR AWl (AWYR) @ U He8ied, o ¥l doic UR dlel &l AR o), g9 oy
qa¥ UBel H ATYHT GAAIE BT g 3R TAR T4 /31 &1 Ypet A S Bl A a7 < gl
AR Y #3739 dR W9E H XA goic § IR YAl [l B [l g faRy
& T8l e g o o fUsel IR & Y aoic | gt 99 ) 7 f&n o, ofd # Yo w3
St T g=Idre W o1 A1edl § b SR U Usel Xl goic H WY WG & doigR & oy
e STRMIE AT Ush X BT IOIQR O IR far &1 i s Jfaral QR ¥ dofe 3
IR Al A1 B U BIg S aRATSHT A7 Vel HaT P& DR Bl BIg VA 59 ¥l qoIc H
& fopar T 21 g 980 We ® 5 39 R 3 goie ¥ Rl & §w w1 98 Y dar
Y BT DI TG B R 7, O P 39 e W W A W & R 9 989 o Bl
Ve 7 T AU g quie # R ke @ A fR § 9d agR @ B, 98 WaR
A ARG el 2l ALY AHR & [d GHT S A A9 B WS W S AEH BT Sfad
ARHd HT1 T gl S W I doic § 39 a8 ¥ I 91 § IR SgRN 39 7S Bl 3R
JQTUN, AT Yol AT H @RI 3R AT UTS H JaN Bl 3R G H AgS TR T
SR, § X HA P g <A1 Aredl § [P 3@ aP SR gl &F B oy fUsd &%
X dofe | et ayont &t s off, \swﬁdgdav‘qumuuaitr\fw%m%lia
goie H e 9 SreoRl STR-gdl At @ o @ i oY, S W 9gd BH R DI B 8l
TR 8, 978 98 IS ¥ I B a1 &1, T Xl s fI8M &1 B 8, Yed BT W
U S BT B B A IAR-Ud B folg 376! Vel Hal Bl 91 8, 39 G TR TR DR Bl
J AN B 81 T El 39 d@ U fhU T SAfYeaR X g9ie W SR-gd & oy R
f FUr B TR 8, S¥H W SR B BIIS dRIET abR 8 T 8] a9 2010 B X
gore | et WAl 7 aral fan o b feeell-Tarerdt & = U T gl oS! aolrlt STg,
g oIS T S ATSMT BT PIg Ual 8l §l ST-YAl AT 3§ 3@ b A 1 Yl gRATSN
e O T E Al @ d9 A @ wh T E A R o 99 wwy | w9 99 @
gl THP UH 954 I91 SRV IH H §F |1 AffAd Yo g 21 S9! et SR e
T G W PTH GO I 8T 21 X HATAT H B arent Arpal 7 fUws qen snfeariai &
o W<t Ao & ar e At & fog @18 o=y Ao, Soregdt =t & forg 3 A
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Hacl Yeb HINU A TEl O 61 a1 UKl &l 39 X gofc | W Xl HA S A gE TR
WARM Bl B o1 B G| DI 8, <lfh 30 W a1 31l B, SHBT Dls WA T8l 2l
SIR-GEl oAl H X A B R g <9 H Ha¥ @R 8, 39Dl I TST BRI
D% DI AR A I8l W g FHT ATS18T & I R 9T [ SAT&T &R B
[T WS @ 3 A HRY|
S G S : Heed, I Al a1 e gg El
STEl ¥ 9 H W G I YOl WX &1 XA TSl dl awRl § g8l ofel ff 9u &
IAR-QAN AT 3, ST8i 1S Al Iewr € S99 oy = STAUR ISl & 3N dadt Udh 8l XefallsT
g o 8l =er arell 90 IR XS ied B9el o)} ¥ Ugadl & JUT hdd U & JWRBRS
S XIS YR AEl @ 3 faft vl & qanfh]t & fory Sueer 71 9w off wwen
AR IS 5l &l Had ATSRI JA7 el o a1d & T DI WY, $AH e 95d WS &l ¢
[UTIRY ARG @ 3R ST fARad WI9or &, A1 of 3R ARl
N G AW HEleY, g3 a1 e dier B Hichl QY|
| ARG : YD S =T fedis §, oy W ug difvigl
£ QG AW IR D IER WA IR S Gagiatl S drarerd qor 9 @ gl 6
T fQFpd & qAT SIR-YAl AT D AAHAR WA W a8 ARl b [l Al o T B
WK 2, fbg W X aoie # 39 AT o1 GaRA & g IS dRIHH ¥l HATT & U T8
gl

fafeers & T9a S STR-Yd § Py W I XA ¥ Sirer o1, g w”E @i
3R T Ao & g H AT 1 A W §E 8 b © AT DY Dl Slelld 9gd WA 51 A
AR Yt 3l & S Rg & 6 S-qd b I HecdqUl & AIHAYR ¥el (o # Sigf are
BT FIH AR A SATEH Bl 2 .. ([aEm)
QU WIS ¢ Y 1B BT HA SN DI T AU
3t SIR% Sl HEIGY, SNl SATER ol 8% Sl F dtar of f6 @18 8re M ¢ Are-gie,
3R YAd HAT 3 ARE BT gl B, AT 87 AN W SRR dleidl {6 ATS 8IS ISl 3iell, Alg
BIC TSl olfpe S {7 B R B g el 2] el q31 Sff 99 $© 36! avg A S
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5t ffae AR el (fegr): A X H3 g1 X goie faAieh 14.3.2012 &1 ol
aHT H ud fpar w2 Y &7 ¥ gy A e & forg § 9 Yo 35 @ g
&A1 gl Xl goie H T gr=il Bl T & § 9 Shl ghar gl g3 39 9 A g § B
AR Xl HA S S &3] DI Xl gl § WA AT g1 W) 99 %@ 39 9 49 ¢ b A
Y WA BT ol WY § FEHEIAT U4 HAREAT BT 37WIE 2] H HiceR A9ET & ¥ oMl g
HEER Tah e W Ud dsal Nl &1 = Yed Siae g, Set 9 uig funelt § mfsar @
SIATT B3l &l & Ud I8 SigR JaroR HRd &1 J99 gR W 8, Bl X qoic § ®IF 78l
e T gl A Y A W A AT § P T ARA B SR AT BRA @ (oY qaRR
AHIA Ydd & YA Hed BICBR 3fd HiceR SR | Al el &1 uRarer fhar S|
BHICER SFeE A HIEN &7 A Hicer, qfvr, sRRAT, AAYRT, Gdlel U4 qev4r e &
I A e w21 Bfeer Sa fral & w1 e e g W e & Qv ®
5 PBfeerR SR A R ARA B AR AT A & oY DIs M BT uRaTerd T8l fHa
STarR | ¥ A R e R & geolter, Seaad Riem wi @ o Ayt st | fdo
YRA Y 3R T BT TSl & S8 BIB! BiSAIsAd bl ATHAT HRAT TSl &l BICER S
W RO AR B MR AT B el AT B R e tRRIfT &1 wmen s gsar @
T8 AT HIRS &l T W A A § 6 BICER SR A RN WRA B AR AT HA
& foU Th T3 TS &1 uRaras R B S

# A HRAT § 1 ST9 T S0 ARG BT AR ATA B 8 BICeR SiaeH A Bl T
ST 1 URATAT el 8 ST & a9 deb UA.OLUL F oTs TSl §.12754-12753 AT HIGE,
Tq AR W "l drell M SR arere! Brdwe gaRi, [arerel Sigerd TR el
H.12507/12508 Td I[ETEICI MR YaRidd T AIGIGE Bl Q&0 WRA &1 3R SR 8, &l
IRATE ¥ GHRAT, AEEN, Aell, SSERT WA & IK DHICER Al SY qAT HICER
SR H S8’ & 918 PRI, UIUTQR, |, PHAYR @ K ATelal of ST S| S8 dcehiel
ST 6 Rl & AT BT ST ART DY R AT B H B L TARI BT $B &M 2
FHA § gF: AF HRAT aredl g b SFed H IAYR, JOFHRYR USRI TS AT
15228-15227 T WTIfed TSI & S <RI ¥R DI S & BT B 91 Y I d i
fes1 =remman g
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# Xl WA A AN BT g (B AT TN ST W0 12553-12554 Ud ARl AGTS,
RIS 9. 15203-15204 B Jd HE Yod I QYR ¥l HSd B auiel SR A
aRErer fawR B QAR WA Yeld Sl BiCeR Xl #ed & DICER WA= A el
ST SHfed H AT Sawasd &l 9 8 6 durell Ui el W, 12553-12554 &Il
SigeE | 16 el 15 M O @S, Uaud el W, 15203-15204, RN S@E H 12 €,
SIS T W WS I 2] & Qi Mredl B uRETeT g4 H BICER A gIAT B AT
R HiceR H Ui dAsT &I Bl & BRU QA1 MSAT DT IRATSAT R | B M| a1
H PfegR ¥ STRM # e dgd & Wi Iael 2l BiegR § ddd 719 30 vl e
SIS 1 & SUAN 8 Uil gl Ife Sad qFl WAl b1 aREre fdvdR Bieer Siaer b
fopam ST a1 BfeeR SiaeM § T &1 A% I®Is & U FiTad ga@g dE1 & 3ieY Tl
R Siger uge SMeH qA1 RN W A aHl Ml BT alRererd gy MatRa awy areft |
il YR BT URATT BT SaTIHaT 8l BRI | UAT R U S8l DI &3 B AT DI faeell
Td q@TS B AA BRI b g Ml Ad gl a8 v o H gfg Bef| SEfd A
SUgert afiTd a1 MSAT &1 gRared R qd @ wifd dfeer Siave &/ faan Sl

94 & qul H By U SHTEl TR Yo MEIRG HREMT Wle &1 JRara foran 1 S
SHN Suee @ 7l S SUAE TE BN & HRUT o IR AT BT WA feR H g
TN 21 S @ W@ | I T8l WR S| SIS dRA1 §Wd el 8l U1 @ &l 9 8 b
qaRR A YAd AT BICBR YA HSel @ DICER TSR H XAd DI 111 ThS ST @redl
TSl g8 © RO W o 9 Yed NgTRd HREMT "Wiell S JahdT gl e BfcgR # Yerd
JMETRT HREFT Wl S Al 3 SRI GRS AT H 37 & WA AT &1 Rl ey
g A XA DI THN TS HA B AN AR B A q=d BN AR XA JA A A
AT 7 5 Hieer Yo ®ra o sRaEm @ Sl

BHICER Yd . TR P ALY ¥ FARAA &l HICBR ¥eid, HIEBR WS DI & WAl H
oI et g1 SfeaR &= & enen # =ie Ud Wi e Bihs G agal &I IMaT
3[R BIAT Y&dl | BfCBR R H YI9 Ud eprd & Sl ASH AN 2 IHHI U [l
Torfl Wou Ui e B SiredT ® 7 gEN R USRil u gRES e S|l Ud
gl A oRA drell UH.UE.31 Bl Siredl gl TSRl o ufgEn §uel W Wsh AN Iy
HICER AN dqTel ATl HI JdA WA I, HceR & U RIT Yo IR W& .31,
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BN BIdT ©§, TAT TATT Al b oI YTHHUR AT B4, 1, Bx Nhad! gl 3idb 39
fawdiq Bfeer # TA.0E.31 oSl Td TALUE.31 g @ dr wsd fiv, ger i
WRGRI & Ud ol & # wad i g eREve ISy W WA W, i) de) 3 drd
Hpel ares afifed Meme @id & Toaid Yol GHIR WA .91, BIHL Jd9 ST § al
WA e & Tolald Yol THIR GRAT 6..1, BIPR (Mebeldd] | A1 & A1 LAl & FHIT
AT YT ¥b @Ise H dbel DI AT DI gells &g ATENHT BT &dl 8l ¥ FR g
(MRRIEN) & T H Yol fhd & HIRUT ATEAl DI AMANHA Tl Aawg ol Sl gl Jemer
dIp R Yod FHIR W& &.41.1 Ud WA Al R Vel TR 6T &.%.1, H ¥ I
Ul (IR3ATEY) b1 FHT0T R S 31 A qul 21 #EE X HA W A € 6 Sad
M1 RIFT W 3fderd Yo H (3TR:AET) Frafor sRarn S|

HICER W ASHh AN & R Fdlell & K ST B Y MOATR, dRATG Ud TS
IS UfREH dTE SAE & Mawd Ud ReRaifed g &1 M SRsl W & and A
fepan a1 €1 S gy AR HHTT Yeld Sl BICER Yol HSel & ST WA Y4 Hebs ol
W g X YT & d1h XAd oeb Bl YORAl & IR SIS WA Td Hebs Aal b 4 @l
IHT Y YT 3 Bl UR BRAT 8, ¥old GHIR Bled 7 89 & HRU 59 q1 A AR
SIRgH W1 g 3R fHdl it 997 @IS 981 gHe °e Al 8] IA: Ia ASHAN I IS
g 9 & feemsll § Sl 21 U AN Sl ¥ ATGHNI, aR|AlS BT gl Ufeed dIe Bl 3R
Tq AR I W AR, AIOMR], aRATS 8 §Q UTEd §uTel Bl SRl 8] U I AN HAYR
Blee WA & UM N A8 BlaR JoRdl @l $9 WM W XA §HUR BIedh & fHE H
qTEi 1 AEANHA SIRgH -1 §| fHl ff 997 BIg 91 geel 9 qdhdl ¢l SHfed Bl o
B SWYR Q1 WMl IR A oI Xl FHUR BIch b1 A0 HRAAT S0 3ffa Heedqol 2|
T AT € 6 Saa Sl WM W AMG IO Xl FHUR BIedh Bl (A0 ifdera drarm S|

# AT BT g b STYRgR Wl TR ST W.15761-15762 Sl AT A&l Bl
Forat oY, &1 aRaTe favdR A a® fhar 1 8, &7 _R9Als 9 AR, JHlell & I
BHICER AT S JAT BICER A IR, I, HHGYR & KT AT of ST S| §9 Vel 9
A TS BT URETAT BN W BICER, UfUTAT, SRRAT anfe [l & A1l 1 < & v g
TSt firer SR |1 & W X a7 W gig 2Rl Sae B 6 sfesr @ I & forg
I3 T TE 2
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a8 6 omHuell v TS W, 15707/15708, HICER SR W 1805
fPariicy @ U T IR SFAIR UgAd! ©§ AT SIREA-INS  f[AgR Ueayd TSl
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R A AT IR A WIS TSal 2 REd 9 o e GRE RE Al 1 dgerr |
3 AR a1 o 21 39 oI # Wi &1 oo wme & 1 € v §l A g
AT D! S W ST Fhdl 21 R ARG N A1 DI Rl & PR DI A [l ©
Td AR BT GRIET o0 T Wi T AT dTedl § A1 AFHR X HA W 4 A 2 6
STHYTCl! UaRIN T1$T ¥.15707/15708 Ud ST < fA8R Taass TSl ¥.12487/12488,
H WS IF (deoida & )Sirel S |

SITE-aTe fI8R UerquRT TSt 6. 12487-12488 # (16 AR A Td Teh
fedira Sl aragefera Sl &) d@n g g #9 @s IR = forar 21 g9 9 gon © &
B B A IF ST H & AN Y UP o AT piord @l DI Sirel 17§, $9d o
A X HAT DI GG <l Gl UG T8 SIAE 2| I Sl A A & D Dby (oAl
S - BiceR, YUl Td eRRAT & A ATAT HA1 B 81 39 S F Tga D dEA H
I T B IET AT R axd 21 399 IR 9= 3 & fod ol 8, s o Udh
BOR W U |l B G # A ATAT fBAT B 21 g9 AT H AT 98§ g@ardl ud
BT T ST S BT IRATAT TG WA I WA BT & AT TS & AT F 9 Al
2| aRumRawy iR, HfeeR afe IRl & AT 61 Ml § SHTe T8 et arlt &, o
I U1 AT XA B & A ared B sl g " JA Heled WA /i w fh
AT B HAT BT < §Y Uh FHMIRR AATael VeI b1 gRETer fhar S aer adar
H gof I8 e Uy TS 9. 12487/12488 ¥ Uig IffRad II=AH TG U fgdra Joft
G e Sirer S|

S 1 {6 4 7ed Xed S DG 81D IS IU | Yeh He@qul Xold TuH
2| ST YA WA & FHIY WeRdd, deHIqR R ¥Hard &1 U Sfd Aew@yul dieerd §l T
T FBIGR 3T Y07 & SR HeRad deiqR # WA 5y 1 9w & fafv= 2wl 9 R
TS & AN SRl ¥ W AIATeT 8 A 1 ARG X HA A OAT A § b 9 el
TR & SMarme @t Gfaer &1 &9 #§ W@ gy ol g8 uRanfaa misal, s A
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URIU (12505-12506), AHAel TaRIUNT (12487-12488) Ud GRR UaUN (15646-15647) Hl
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Ud #ET XeTd S AR ¥ Ud QdRIR Neld 3iciid HieeR Siaee & drd giigR
JoIT QAR AT ¥erd Sfaild dofd] I Ud SIAdblel WA & a9 SR & Blee W
AT A AP Bl [T QI WA A AN & AT B DIy debicied g el 2l IS
I I Wiell W glee W &1 07 fFar S @ o &5 & @Rl Bl A 8 Uh
uy e SRAT| 9 I8 Pl © B Sad Ml WAl W glee AU g #9 $F IR TAER
fpar 81 ot # afus AW | A WAl HElQY W NS Bl g (6 SHied Bl e |
R §U R U4 8RR H 8lee W 1 AT drardn S|

9 8 6 qd & a8l ¥ gaiR AWM Yed i@ PICER XA Hed @
TS IRIAVYR-GAT TSl A HWIIeh! IS deb U4 Jd HeF ¥erd fed AR ¥l HSel & Pl
¥ fqeriis a% X o e &g wde fear o1 et 21 A9 A6 2 5 Sad a1 Ayl
IS b1 SAfders fharaa fear S|

AER T Al © 99 GSd Gevel- §dl Bl A TR ¥ Ud ARG Yo¥ B
ST AN | BT M W@ gl S g @ i ¥ fER, SIREe Ud qaRR Al & AT
I BRI A A 2 6 38 5w & Al & R B & W @d gY AfE vd Argas
& 49 gsob We- Vel -l b1 I HRarr S|

qaRR A XAd AT BICBR Xl HSel Pl BiCeR SiaRA JaQqNIeh, dmorsy gd
MRS GBI A b Hedql SiawH g1 W /i 2 {6 BfegR Sigwm @ gA.oLdl ud
HICBR SR I &Rl & drd SITHY ST BT yRATe YR fhar S|

FY HEAYU WAl § MA T SENd SHfRd # nawgd gl H weeg Yo # |q
3MIE Al g o FefeaRed Ml w fFeifea sl &1 ssve fear S|

1, ARG TaRTNT ST WR&IT 14083/14084 U4 AL-3AH TaRIINT ST H.15609/15610
1 BRI derdl Ud Gari e H fear S|

2. IGIYR-AATeeE o TSI ¥6.13145/13146 Td  dIgREE-UA.OLUL S
TR TSl |.15763/15764 B Sav1d IMOATR s I # fear S|
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3. TTOTYR XA T8l A 9 14 GERCT © ST 39 GHR AT DR 8, U= HIUTQR
WY H Ud W U M H SR T8l ¢l S WA W HEHal Uaaud ISl

.14083/14084 UG IIY-3RTH TR TSI H.15609/15610 BT Sexd AT SR |

4. IRATS U SfJHed wWNIF S gl 39 WIF W SRR Yayd (IR ATeral <rs)
ST ¥.12507/12508 Qd cllfed UaRII™ TSl 9.15651/15652 &1 Sexd fadl S|

5. AR WA H AU U™ ST ¥.15707/15708 &1 SeId (T SRI| §761 ¥r&al
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"t T R wxat (&) YA A ST T ST qoie WU B YRR Yl g d B o7, S
T JMATH W T| MW TSI A Yol HIedh dTel Yol FAUR TR 8 & 81 39 goxd
& forg smgdt @1 fafor o) uiw wra § 39 9 & feM @) 99 B 18 2] afe
PP TAMT B 79 O 50 TH B B [T 50 TR BRIS DI MAIIHAT BT Tg AT
HEl A DY A, FAD! DIS F9T T8l B T8 | AR ¥l FHIR TR AR A0 H &t

VAT WRIEI ©, ofh Ia¥™ | 3.60 X 4 HIek Bl diad g-1h g9dT i1 fhar <1 &1 2

AT WIS BB BICT Tl SHDHI WEST 4 X 5 HICR [HAT SMT @A17Y, b g argd | [oR
6 Ud g e &1 gEar @awen & Sl 9w TdT ST GWd 81 GHAT| 37T AG
fed Td wMa IR FHUR R IR T @) 91d o) w €, Afe S wssd AF ud wniy
AT T AT B T8, 30-40 fheldiier db U Wi #-d <fed Ud #1d Afed FHIR &l 8
S qrEHl B 91 a1 BIfey, fhard S ft e Wd § TE of 57 U7 J@T 2l X A8 B
HRU AU &5 & Hebsl a1 & IR & B o I8 8] Tl 1 fawg I8 & 6 7 Il R
Vel WHUR 9 @1 a1 Bls W AT BT AR 81 g1 ¥ed $9d! RREN I AR U4
R FRNT W ST & ¢ I IWRHR & U9 a7 Fred 81 8, 6 9 37 TR W) M
el Y Bl T8 DR G | IR IRBR 37 AHSA H 910 B Dl ff TR 781 1 W g9y
&3 H ST 450 fBAHIeR Xal STgT 8, S8l AT 45-50 A4 Afed d AME M3 ¥l FHIR
g1 39 AT BT G {HAT SM9| Sel Wal & AW ©, I8 W ARIE! AT A Afed XA
FHUR T AT BT S| 9 99ic § g% 996 &3 &) 89k SUel &1 75 | b 9 T8
U, U0 9 AR MSAT BT N0 T8 BRAT 39 &9 B A1 I gl gole |
Broled W foeell A Afeee TR MLl BT SEYR db favar fear T gl gwen
ATl AT, ST B §U [hAT SMY| S ST ST AN BB qHI F DI o 8! 5l SEgR
U foeell IR Afeeet 22481/22482 M & HAT qwE H a1 o fHam o %@ 8 N
AiifeT PR U sUT IR BRER & fhaT S| 3 URads ¥ 4d SIgqR-facell SEqR
Al Pl IR YA Bl FIY I TS B9 BT 7RG U AT| 3 ST BT T Farer B
W 3 TS DI GE 3G TSI B BT 7RG U o, $9 Tl BT FIfed FaTed d9 R 59
TS DI W AT TIRT YT BN NATS-SAET IR FaRd TS BT AeYgR a6 IR fan

" Speech was laid on the Table.
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T 8, 3hT AR foeell T fhar Sid | ShaqR-arar AT VAR 12479/12480 A6
B U faeell O, MawR ¥ R 54601/54602 WG 8 §Y SIEYR I, SR A ZAR

ME F&IT 59701-59702 T IS AT dIbR dh AR fhar Sie| gds ST 12371

q 12372 &1 HATE A@E § UHh QA frar S @1 21 9% M 39 &9 & fofy 9gq savad

2| ST AT dwE H 4 &7 fhar Sy ud sHeT oEve AgaqR SieR W fdRar S|

AGAR . IR URTH VId BT WEAYU WA B, o8l U fdoell, PR, AEGR, AR,
SR, AR, ars-o/adl & foy misat =gerdt €1 VA Hecdqul WM WR Ml &1 Savd
TE BT 39 & & WY UR I T WGy o, TR §9 TR & SeNd Afderd fHar gl
S-SRIl 19027 d 19028 T WATAH e § U fod & WM W M o fhar s
I8 S W 9 &5 B oy eyl 2] doddl, JHEg WX &F D PG AR AR Bl e
W W R &, S0 (AU I8 984 S Jfawn g, i wwre d Ueh o7 9gd &4 &l Sad i
MREAT BT FaTe ArE § q9 o f6ar Syl goie # 21 TR M & dares Hi aron
B T B I IRAdT A gd YA @ fierR, fieell @ AgAR, YarS-vaTe, Yaret A

ST g ST 4 IR a1 WG Bl U AIERY [} AT T AT GaAT Rl AT

39 golc A Uh Al AERI Fart M BT A8 < S9 & B AT N Bl IR Iad AHl

MREAT T FATA G9a T8l 8 Al HH A BA fQoell ¥ dIHMR a7 IATIG B §Y Uh BRS
ISR TN BT WA fHAT S, S $9 IR &3 Dl A8 ol DI B BT ¥ qoic & U
45 TR 085 g X Mg URATSHISAT DI ATOHT RN & JATHd B [y AW BT Seoid
S AE FH-ARMIR-AER 1 WOl M1 2] Safdh AT Xl #3 Sff 4 A U9 & IR 4
TRT 8 [ AERIER-BIAMIG,  Ah-AraR-darRR-Ard],  far-Iar-gs, JRare-
HRERAE-ARMIR-AGAR Y Xl AN D HI&U Bl BRI O 8 bl &l 7 Aoisil Bl
WHiT B 91 A1 BIfSY, & IA@l ddb & qodidd IR dgiad Fedd & oy o
MM BT T8 WOl WRBR HI HIT B T« &l 7 A & & Sw aft 98 oA
IRATSIAT DI YH PRA DI ATALID HRIATE! DI SMY| S 1841 b1 A0 39 &85 & fofg
T B AAWD | oI H 3 ATgAl B FI&U DI YH B BT WGl A [HAT T 7
SO WX G & & WRERYER W U1 G WA A AHBIA-SSIYRATC- AR Bl §Y
GoITTG BT a9 fHar T 21 a8 Aqf &3 X s 9 SUfed &l g9 dr o g fhar
Q| 2011-12 3 URac @ (g ST ded [MeiiRa fear man on, S99 SR ufzad Xadd &
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GRART A BATIG T Jo-AP-SIGR Pl WM fHan T 1 e ook 41 ¥ v g
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D1 Aol B 8T 8| M IREc © BHRU I8 S HIH F9g A a9 8| AR A g
B gU SYR O AN UREd BRI WY X1 AT AN, qIfP Nl Ml BT e 8 A |
AGAR & Jd Ud Ufegq Age W A Aled Yol F9IR Al 142 Td Al 144 WR XS U A

H1 T fRar S | RErS-SAET |ERY GRS 54809 d 54810 HI Sex1d JaS-HISIH
wed W fHar S| feeell WM AfTeeT-dHR 22472 9 22473 H1 Fe’@ [eiid fHar S|
AER-CIAHT RIF & AL Al I8! M R Bloe WA DA [HAT SMY| <= H [l arelt
afferepTer Yot MisAl # wrr Aot & Al ® forg gfewa @ Q1 Ar A9 @i gk 81 A
AT B a7 HF B § P AR A B a8 ¢ §U B 8, G DI § ol AT e
¥ T IR AT i FaiRal i & 21 fede o & dTacE I JMEHT B Yems! H
T F 967 & fol va i T8 e w1 aFarfieR g9 & Soft § T8 orar 21 o X
I B TR BT FeE G SRR B AT oM BRI 31N XA BfoArsdl b AR |
ToR & T, 39 W &I ST 3T AW B
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siure I/ AES (ST @) : ARG FHUR ABIGT Sl § G U ATYD gIaTg HYAT §
5 T q3 99 X g9Ic WR I bl AT QAT g1 AT Nl HA S 7 2012-13 Bl oI
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AR 3R TG ST B SiiaT X 5l O/ - IRR H G D GAa Sb A8 4 Bl
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HAT S A 3 W90 H e Bl & b NSl Bl Ghgd H Bl A IATGH Bl geh
2l YISl B aRpd § B < B Robd 2| B 3R BAN bs IS AT 3 T ATl | 3104
FHAT & H ATI-S Il F Ve fAhr B AR G off Ifhd Ui | deel gsdr © b
S W UG-l AN BT BrS B G4 9H B d9 & TSl gs Tl 39 IOl H N HA SN 7
el &1 T fean? e dufad # @ A1 Xl HAI S o WTell XA B AR a1 fear g1 Jw
qd 2| 39 HERAIS AETS ST ATGH! DI IR STH B & BIST 2] 84 9 & [ Yol & I
& foy 4 =1fy| a8 49 oY g i | o1 Uil Sl B, USacigoric 8 34 3
U1 of WHhd © Afh T 1 W0 Tl BT BRI qer € a8 Sl 78l o) § AR el §
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HEled, BAN Wivie fEl 5 QX Wid oud Wwdy &= @ fAf=r wal # Xe @l By
SieH B AT B AT AT AT AU AT & B AR AT B AeH ]G] oAt AfhT BT
319 Ib PO T8l gAT ol H TaT IS F T B AT g IR a1 W1 FAHGT &7 | 7T 9Ra
P Y BICT A & olfhd I8 TIeT @ e | d9gd 8l dew@yul o3 ol J8i uiay I &t
ST W G W N AR 9 AT o d@ Aol A8 I 2| 89 &8 §ahd © (B
a1 &1 A I R o1 fJbrr 3R wes & fdbra A Mar &1 f[Jard| a8 87 ard
21 3afert & T IR fR A My {5 S9ar & IR I 9ft A4 3ue 71wy I X @A St B
AH 9 @ |

TG, H3 Y U AISY IR NAd ® DI WX IS F g # uRafia fear
3R 519 B Y BIAT AT I9 I AN W Sl MeAT Fefddl off I7 Gt bl dg ear <t g
TS Y 3T AT UHh-al MSAT BT BIEHR 1! TF-dRg AT 3 6 T8 I® B! T8 2
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SUfely IR § SR 1 9gd P B @l ol H AW PR g 6 aReprem-fRa-
RGBS ST BRE IR M Fordl off, I oy Yo (AT SMY| MH<idp TR Sl
ARBISHTHT-HITHST Jrlg ATl oAleT G A <efdl off IFhT Y: Yo fhar Syl ay 1996 # 9
8% ARDISIH- AU fI- I aREe-oaxaTg fofe Uarsl sl &l R A g fhar ogl ¢
THRR 17310/17309 IRDIENTH-IREAR(STAR) DI Fwire H af fad & qomy yfiafed g
SR | AaS-HYaS ATSY A Neld IRMI DT AT TR AR AN | AT FG¥ & AR AN
T H IRl W A IS B M TR 8048 ARSI A BTaS] YRS & 18 A qig §
4 fo71 =t 2 Sue! ufafeT gomn Sy @ifs | &1 ST-SIFT oW 81 SY | TS TR
7226 WA QFAHH DI ARBISHTHA] dh @1 SMY| ST 2779 TMal Taada-Freimes
(feeefl) < areft 7t @1, Rk et 9 Sis fear oo aifds gevETe, axeafa o aret
QAT D1 G A Fh | Ugel ADBI DHIae el A= H 81 I8 oA

ARIGY, a1 ¥ gRI AT [Reufr a1err S &7 S99 - & oy S € < ot Y
D! BHfgefad! T8 &l AT a8 9gd dhalit &I YaTq 8l @1 ol $9fely # IRER A
R § b HeTTa A T TP Yeb S ML Yo bl WY dlfch IR HERIE, MR el & agl <l
aﬁmﬁ%‘éﬁﬁw@q@ﬁmﬁlg

# Xt #A St 1 MR AT § B SR U el Areltf=hel (ITg) H Mar o g
DI A AN DI AT e el .. (eqaer)
[T WEIEd ¢ ANUTE Sfl, WiA ST Vel A1 © SR AT BIH! ol Bl

. (e

sft sfurg AW TSP (ST WaN): 7RGy, 98 HAAl BT HeX 2| WERISg, ofig @ | &
TG | gafery fove ot oY 9 T |

Gt T AT BT W Bl gl WA H 6T AAT A 2, AfhT @ @Y A
g T Trar 1 EE H ¥eeE T8 2. (FaEm)
[uTafd wEIed ¢ IS Yo aTer ol 59 § d8l T o A1 q9 HeUd Il usT ol
A Sue AW AEE ¢ AN TS 9@ © b Aeid A7 O IR wsar gl Rt qorsht | 25
fpaHier R €1 A< oSl | 35 fhaAMiey R €1 98l A AN Bl AF-SIH 98d e
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BT 21 SRl 3iies arel qurslt ¥ 10 fPadier R 21 a8l ol R 991 faanr Sy arfes
[g AR B T qorslt Toieie 81| J€l gARI A 2 ... (Fadm)

PHRACT WA Bl fUwel gofc # HA S o MG W FA b1 aral fhar o1l qeiig
I P dos FA WA M BT d1al [6AT A1, <lfehd 31d dd i Dls B Yo ol gall
gl

BBV YA WS I BIA dP AN @ Y TREME AMT S 8] 39 o W dbsi
eIt =erdt 21 q-al, J-d qEI a8f Bt giha Al Dl T8 Aerdt | safely Hichur Yeard &1
QIEXIPRY] RS Ale TGl MMSAT Tl &1 S Al fQeel] I ATy, R db Al Dl Gfaen
gt |

AERTSE, H AR oTel § A7 Jololl HaT &1 AR ©| A8Rg, Afd died, a1y 3R
AT | E9RI, AEl WU 81 S 81 JeAoqR AR 3 4% 48 fharier R ©l 91
Fd W YA AT §RT 3T Tl T8 UH | Bl ® RH B W 16 A AT §Hes B
Sl..(Fagr) W A P Qe | JASYR ¥l Ars (o8 S dife Al Al Bl $9hl
®Iel el Wb | 98 b qied e § 3R vfidie W 2

AT T 9 G R B, MW AFd 21 gded! o Rem & fog, e & <9f 4 S
SART T8l 3 &, S© Toid 3iF @il TSI MhiNa Bl gl 3 A § 6 Toi offF &rer an
# 3 DI MY dIfp 87 el Bl Rerm A |

ST U@l B WA H AD] IgI-9gd FIAE <ol gl
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*SHRI P.T. THOMAS (IDUKKI): At the outset I am supporting the Railway
Budget which was introduced by then Hon’ble Railway Minister Shri Dinesh
Trivedi. Even though he is replaced due to some political undercurrents — the
Budget which is an important footstep to save the Indian Railway. Now the new
Railway Minister Hon’ble Mukul Roy took charge in the place of Shri Dinesh
Trivedi.

Chairman, 1 am fully endorsing the initiative taken by the then Railway
Minister. The fare charge increase is very nominal. It can be borne even by
ordinary people.

Chairman, my State Kerala needs more allocation for the speedy
development of railway system. In the last year Budget then Hon’ble Minister
declared so many stations as Adarsh stations. But so far as nothing happens. Why
so? I am requesting the Hon’ble Minister to take some interest to complete the
project.

Chairman, the Angamali Sabari rail line is not sanctioned till date. I request
the Hon’ble Minister to give approval for the Angamali-Sabari route.

Regarding Angamali-Sabari route so far as seven km of line is completed
and Kalady Bridge across Periyar river is also started the work. But the work of
bridge is very short. I am requesting the Hon’ble Minister to take immediate steps
to expedite the work.

Sir, the work of railway station Kalady has also started. The land
acquisition work up to Perumbaloor is in progress. But the compensation is not
released so far. I am also requesting the Railway authorities to settle the dues to
the land owners.

Chairman in the last Budget, the Minister declared that Angamali-Sabari

line will extend up to Trivandrum, but nothing comes out.

* Speech was laid on the Table
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Chairman, I am welcoming the proposal of Kochi-Maduari line survey in
this year budget. If that survey will be positive, it is the first line, my district
‘Idukky’ will get a place in the railway map of India. So I am humbly requesting
the Hon’ble Minister to consider seriously about Kochi-Maduari line survey. If it
will fulfill the wish of Kochi connecting to Madurai- a shortest route from Kerala
to Maduari. It will also help in such way for the goods transportation from
Vallarpudam container terminal to “Tuticorin” Port. It will also a good
connectivity from Kerala to Tamil Nadu.

Chairman, the small vendors who are selling tea coffee vada and dosa in
trains are now-a-days not allowed to sell due to the RPF Personnel. It is very
objectionable. They are very poor and without any other earnings to live. Sir, last
10-15 years, these vendors and this concessionaire are in the same field. What is
the justification not to allow them to sell this tea and vada in the trains. They are
only vendor but also they are regularly protecting the people from pick pocketers
and other gondas. I hope Hon’ble Minister will take some positive action.

Sir, the safety of the passengers is to be considered with utmost importance.
The tragic incident took place in Kerala train i.e. Somya’s incident not to be
repeated any more. The protecting of the passengers specially the lady passengers
to be consider more seriously.

Chairman, the financial and accounts officers post is not located in
Chennai. I am requesting the Hon’ble Minister to take some positive steps to shift
the post from Chennai to Kochi or Trivandurm.

Chairman, once again I am supporting the Railway Budget 2012-13.



20.03.2012 335

# Iu yam Rig (Aeimare): Tl TEeE, F S Ul @ 3R J 7@y Xd a9 B
FHA Aol & U @1 gaT g1 WA Usel §AR Y el A3l ARV el X1 St Dl agd
qeTs, YHDHAY ST El TR 3T dTel FHIA H §7d <Igcd ¥ 891 Xl W & 9 0R fR 1
ECalll

# Ara-a173 fAe | 7 a1 AT Bl ... (g eT)
QU HEIEA ¢ AU Ugel & a9 PR fer|

. ()

3t Ieu wa™ g : AR goie 9o g1 f6gell WR enenRa 21 el ¥ goie R H S AR B
off, 98 90 g3 | S foy g=ate <A1 arg | #_) A1t A1 AR § e aw # 4§ agm & XA
A St 39 W IR S| FqH A5V STRA-ANGYR Y ATST & [AEAIDR0 B T T8
AT | el ¥ ARG S © WHY, W S F8 93 §Y ©, gAN el 1 e fean
oT| HEH YW B I8 ABAYUl X oA1sA fIEaxyl & folv g9 9 WPpd g8 ol 9o foy #
AR XS FAT Sl 3R HRA ARPR PT 98 g=9dg ol gl

% wedqul Ui St Xt wATer 7 fhaAr 8, fUwer af oW 80 BN HHEN e
I A Wt Yl 39 99 UF g HHARAT BT Wl B HT e 21§ e g & ol v
AT g 39 9% WR W AN Udh o SHHARAT &1 o Repedie 81 @1 8, S9a forg a8
AT JUTE BT IH &, IFH A4 AAPN IS & UTF 8, IRA WRPR q18 B 917 2| TR
T B UH G SRISHR Aol bl AR & 6 Sl 910 Yol J37ed gRT 89 9ol § dal
TS B, I8 1P BN < B IRISHIR ﬂ|wq|ﬂi2ﬁﬁvlvagﬁsﬁ®?1’cl\v_déllg

A GHTORT HEIGd, HAAT S 9 Soold U & U 9gd A8l Aol 39 oFf &
TR & forg am] @t oft| AR fR i af 7 S SR fear ar 2 ek s9@t 100 W
150 fHaRIey I &I Sl UM derll T 8, dTdhs SW AW IGHT Bl 9gd goold 3ThHollg
TN WRBR o B 21 H G B Ul Hl 3R 4, A AR A DR Bl g=Id1G AU Bl
e |

AR U ARIGd, IR T8 W 98 dd 99T | - 9! Hew@yul An off, S
# fUoel aofe H &l Y| féears) I AR XA e & 94 BT HM ddl 81 8] 59 a9 q@i
IR U AR 4 foaaret A I, SRS TR Bl ANR-GORTE! fhar 1 51 39 a1 H 4
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Ud g WA # G dTell B WX A9ET & B 99 ¥ e A @, swe forg § Y
A St @1 98 AR FeRl BT gl BAR I8l HIefieRs, dadsl, SeaaqR daoe d qwy
BIaSl S & dH # U 3ol Wt SE oft, wei W Riwrer Yot g ol gRE § gder db
ST o o1, AP g8l dad R oF ATl SA g AU oIl ATl IHRT ST o B
& forg goie | areed fear w1 &, s9e forg o # X H3Tery B 9gd g=ydg <A1 v g

TN, SR S BT A9 97 S gl I8 W TS & @d H IR dfed St-
Sfar I8 AR & oy Tty siieR wfed Wipfa U 9gd g1 &M &, Sdb oy goic |
T TG BRI BUY HI U@L AT AT 2| I8 BAR &F DI 9gd g1 A1 Y| AT A5 |
AT DI ST o St off, STRAT § ¢ 9@ IuA &l BT o, Al Ul o @l &l o,
T H1%T FHY RGBT AT| S99 A1 B W gfdd fHerh 3R AR S ATl @ aredt
Mt &, 9 A1 9ga YRa~\e w9 F HH B AT $9S Y # Yol TSI HT 984 AR
IR BT G

3RO [HTAfd #eled, #9 Q- AR & S § aoar e Al Yo 3 |
FRAT @ gl TAR T8l S Yh<rard Bl 90 el s 7l SAR SaqR 9 T8 faeet!
TbH Th o Toidt &, It 91 shemm vaady o1, offhd ufRerd aroi I onft 99 o9 ¥
sNemT e foRaT M1 @11 AR IR ¢ & SaayR--8 fieell YW BRE oA &1 T/ I 2N
s fpar S|

T, el goic § 84 U Tl o WIUe-SidaqR $eRRCT gaass el off| a8 o
qTef 83 B, 39 oy # ggdig Sfid Bl &1 a8 A WX GHET &5 TS, RRER W
BIx ol gl RRIER RMEE wWaM & T § AN el Je&read 21 #491 oRY © &
HIUTA-TTTAGR FSRAACT BT T &1 RIS SIS TR 5a1 SRl g9 I99ard &3 o a-
JH wUS ® TS A Fodt E 2| R Aretar g91 WIH 21 BAR J8did seddleR 8, 99
S 21 g8f & forT U B8 IOR ¢ &t 91 & T 1 12111-12112 RISR <7 8, I
W RIS HI AT g ol ABNYR H AHA USRI, 11463-11464 B AN B T 5| TS
H SATRATSE USRS, 11471-11472 &1 A0 & T &1 MeRART H Fafan vass, 12295-
12296 @ AN &1 T B A AFET 7 Sff | R € 5 g9 39 AR @1 SRR Wi
fepar s |
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STTAYR-FIS-TRIERY DI TGPR IQ1A1 AT &1 A 8l A & § o9 &7 fobar gl
T STRIY 2 6 59 dad] 3R del S ORIl SfaeyR ¥ s S dTel AT B 3R
gieen fia wa | @ & fular sAR1 Ue Q91 e § ol d9eel AR U Wied d o
T TS B SHelld el WA Bl o & foy R ve w9 e 21 A orRy © f5 sw
fuRar wem & diedioro & foy goic d UdicHe 8 d1iey| #3ed & R% 3 I
foufar e ... (aum)

# e e H Ul a1 HIE BR @l §l GERT BRell WA B, Sl §aoiEs bl SiIeH
& o swalld 71 9 Wed R e &1 oW fHar S, T 39 Ry 2

3RV FHTIfT #ElGd, Ush 41 Yl ol 9l ¥ $aik Wipd gs ol @ I8 Pl A
SR, AR TR faar @1 vy off 21 s 'R Wed @ dN "eayyl 9 WrfieR 8-
oo gl Sf, S <ard WHErd & ¥ SMd 8, War Hicer siHd guEr Rl SR gl B
qrIE RN g S| 9T Il F WRATd, Sre, AEHes, Sa¥ BlaN ek 3FR |d 8,
Q1 H TSI g b SATeT AN Dl o BRI | ST ufcet W W 39 AT | WEAd sl

# SR AT AT b 59 q9IC § AL U B oY Yeb g1 HRA fafe™n & foy
e T 21 X §99 & HAeHd B dRar fafeen & fdar gl 39 fau # @ s
Ut Bl 3R W, BARN & B AR A ATYHT 950 MMAR IR HRAT §, (o4 AR T8 DRET]
ﬁ%mﬁﬁnlﬁ,ﬁm%ﬁmﬁ—mﬁ@wg&nmﬁmﬂﬂﬁwm
9Ted, 89 3Us ©ch T o, Wl &, AT aTel T H MUY (e 1 ... (@aem)
|UUfY AEe @ I59 ya™ 48 S, I8 IR 9gd @A (g 8 gal §, g4afey 9|
ol



rjs
Cd by h5


20.03.2012

#t e warw R : 99fa AEgy, # e @TEd § -

“U fhaRd # T8I, 3T TH BT gOIBR B,
3R 31U qofa Bl X1 § 4, A1 Ga 7egd B aobalis a4 [

|yt w@e ¢ Sl ggd |
qE IS &I IMRIYA e
N dors AR (HemR): 7EET, SN SifeR W o B
|y AR : gAiferg A ST MRad aatt el 7l SR &ffer # et Red g
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*sft dRvg ®eau (Rmen): <0 & Y 7 T8 & 91 & foU 31U+ g9i¢ 2012-13 a4 &
fou Ter f5er 2 1 99 1 & 916 98 39 UPR 9 IodY (B I AT UG W TRIBI o7 W
AR BT TSl | F8l 9% g 7 996 @-uF B @R S gY@ o ra fha
W ITDT 3T ARHTSH H TN @ H SRIHAdl [Q@rg R Tded Hi IS Bl Ao
fewr gy U sfuerr @t fog fear | 98 wer o @1 € 6 a oo aui # et R E
TIT 1T AT 3R 37T I fHRIAT 9g1hR Yot dA1erd 7 S 281 fhar | g a9 3 © f 59
gl AETS H YAWrel 9 fRrn qemT St T8 Iig Sl RUIC o718 § IS9P UeahR a1 oIl &
& Y @ g S @ | XA o i UM 9gd @ 2 iR 98 wed § IR gat ¢
O fae & fou, TR & fau 9o 399 orika @l dHaRal & f@al & ff &= |
G N HATAT DI BT Bial off &1 & | fopman 780 agn =1y - I8 @1 9 =med € g
I 1 HATO 7 & <@ © fh sqdT f[Ahra-yar ff 81 @ik sad! anfdie RAfy Wt i &
DT & BH T |

3T dch |HT Xl | 7 U8l AT § ¥l & YR & oy iy ANEN 7@l B |
W T TR IR B Gl GiE T 98 B TWHN AN FGR AF gD § WY S© dH
e T faar | ferad uew ) € 99 of O IR 9 o e @1 S g 6 w@dm
@ d5 98 W T 44 AL dq sT B [Qerm w7 | 69 9 a6 |, o9 | Rmer
AT &3 | AAE g1 § 99 I IR-GR AT BRAT ]8T g B Ghlell-<exIga ardn Aane aoi-
RISAT-BIT JF-Yigel AifSd Yol A" bl 11 SMY | g1 59 a7d & [Ty ANy FHe
g1 BTl VAT DT MR AN TR BRAT © b Sl Id a¥ A 2011-12 H Fof€ 4
IR Vel SATg bl qAeToT' & oIy STell & U S oy qorciy uraen w8l fhanr | 39 ar
NEHA AT Sa XA 18T @ oy AT IMANT B AThd & folg 9ol 2 | 39 s @l
T & oIy FdeT0T & AR 3745.65 HRrs WA W fHy TG | 311 XA St & Ry &
fF T N ST DI YH B o IR ATSHN AR—A A AKTHT HRATBR qoic H
yraem= B S wiife A AT © fF 9 Xl dtsd W STEl AN 39 &3 & Gl Tl Bl
Y A7 e & A-E-3e Yo faunT @ Wt oy fre | 3 & [re-wne AN 3mue © o -

* Speech was laid on the Table
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DIAD-RHAT Xl TS Sifh 1903 H 1 ot 3R IH 49 eRIER &1 &l
& M 2 S ArediaRe & & foly o9 &1 wau A S |
DHIADI-REC ¥ g1 W YA-AIeR’ |dF BT 91T MY A1 a8l W & G
et wieat &1 ga &1 o i o |

T Yeld el 1 T anf H § fBar T § S SRaell, |ie-gel e Bl
. Ay, fopar Sy |

EART IR THETETE NId BIRTT IR Fells Rt BT favor fean Sime |

HTADBT YAd I (R ASE) BT Bl ATgT Bl IRE IH B AIGI Bl
P ASHT g5 ST dAT I8 IR A0 fAgdy wed] a1 il bR &t
gfaard Iuele &1 AY |

AT YTd WIE B AISATHROT B Ao WY g918 STY 97 9917 e Siife
PHIADI-RFAT ATSH DI I TS I ©, D U WTh| & [y DIS MDD
AT HR I8 W el 38¥d B qHI SAT&T fHar Sy |

RS # Yed W R WoRg, JUSTAA’ B 3R AP AhYD 1T WY
q1fe wicei Bl I¥d Ul Hid fhar o e |

Rrre # Yeid faurT & o Sl 4 oSt 8 D! AGuANT dgl R wehl B
forg wfdse @ o= glaene 2 SwAnT far S |

HIABT NAd WA R 'Hae-WIchHM Bl G SMY JAT $B AT YAl Dl
ITAT T ASHIG W P! db IGRIT Y dlfch AR e ffehiiern
U 8 WD |
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AN gt FARL (dihT): T=IAE fedel Heled, Xl golc W Il I8! 59 989 4 ... (F9HT)
QUMY AEIG ¢ AU Gl YHIC B QU1 Yebew, WY sredet g1 faa|
SR gl PARL : HEIG, ¥ol goic W Il & g9 989 H 3T g9 dlei Bl Hicbl |

N oI YA 8l @l § iR q31 98 §HY A 371 8T 8, 99 el golc Bl o7 3R I
@ ST a9 W 39 Wad # TENTeH! & W&l oY o A S g Ut g8 ofvat § 99 §
foa <81 § f5 89 39 X ol & Ufa fas SR 99 g 21 14 N Bl ST qoic 3,
S WA, ISR, JRET IR AMYFHIHRU & AH T IoIC DI UK [BAT TAT| I
T P Frpedr afifa, d9 e affa vd 99ey g @ RIeiRe & gR W 39 AR
B T Bl g AR A B, TSR S B R ofl, ¥ A SS9 Wy daEaR
TIBR Y | IH FHY [oid Tl St BT [T o7 - AR D R HFYR| I GHI IS
e edrst g8, IS! ga1 Bt off for oy o1 # U o-@ex 8 a9a1 B, 98 W WIEeR i
H T B L © 3R STDT BT H IS ATl Afdd I ST o, offhT 9o & a1 g &
T % qTehs 3T Wt Aa-dhex & ST &, AfdhT Her ok Wz wifwr o Wt 7 sfR S
H qed-gea1 IA qIfHH 2

G @ IR W 39 IO H ¥ AT fB_g 7 gig o1 T, S fUser ame |ra | 78
ge 2 A AR # gig & Wy & b WA AT, VA B S AU 319 H Ve o
IR YT Y AT WIS BT PR TAT TAT| 16 HTT BT 3 ol AT, offh SUD Tgal AT,
g WTd DI ATy, UGy e A AT 9IS H gy B & T A uiw a1 AT g8, ©
TR B! gfg DR & T 3R A I DT A€ YIRG 8 17 A A B AT SH qHY I8
HreT o S @Ml I WSl 24 URIed A ofhR 48 RIS db &1 i I T 83Tl gDl
I SIET IR THEH & AURAT TR GST| THH & AR, I JoRAN F THG IO 7 AR
o & fafi=T 3wl # O &, S IO ¥ SRUTSIE a9 @ [y 7 24 e &1 gfg @
T | gl & THS & IR BB WL 7| TEN § G AT BT < 8l 8, d1 Il |
BT 2 fF @rell I 1 Auax R S9H A1d WA, GERT SHdH! U8 & I ©, aAfd
verd H 39 s 1 Bl An] T8 fa| fTeTel S9! &R aR & ¥ i e @I BHI Bl ST
USAl & 3R & W A ST BT JHAM IO TSl gl 39 a1 R H el SIET SR § V@ g
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Fifep THE TH U TSl B, AP FHRIRIE, B MEH! B WM Bl S e Al &
(e
QUMY AEIG ¢ Yol Sfl, T &3 B FHIRI W 3G |
AR I FARNY : HeIGd, S A B JH TV I U B9 < B © [P GauIe qSd AN
F SR B W@ L, AT D gAS WSH AN W AR & G T SR YAl & gwaAre o i-fan
stlmao‘FrsmlGlT?ET%,WW@@@%WWWWIE

YA golc # 9gd 9N 9 off, 202 e @1 gfedfes gRam yunel ¥ Sied @t ad
HE g | THD Al 3500 VNSAT H RUYH & WIS B B a1 &l 30D 3ferar
Raenfedt &1, fMR i &1 e @ T gl 39 9N Rt & Ae-an W S @
frrg # g 9 af fraier @t ag ok Argrer favrg # 9 3 ofa frariier e
BT BT YA W Bl 5D 3Tolal wiehd fehe Ui BUT B Bl IRAId gl ST BT 3SH
RITET YAETS g et § SR 99D TS # wd Wl e 21 SW Wd B H uRed @l g
fh a1 Yo favm a8 gifead swn & a= arer dem § gfaemwit § Ff gfg enfi? @
IR BT [ERETT ST A B FHA? RAT oA 3R W & WArarerd Ah-Jor el iR @
RT U @F-UM & WR DI FIR A7 FAMUN S, T S © 6 T woM S0 &
@ f @ drd T8 A 2
| ARG ¢ I oIl & % 37U U 31U & ¥ AR SIS GAR T8 2
M gge IR 2 AH T A A WEAT &9 S IR A $B Hel A aumafa wee,
IR 7 B1H! ¥ HA 39 <¥ B QU €1 PR S R @ R w e fear g a1 fder
HIH! 3 e a1 Bl ofhs S=i Rie R &1 & 7eor w@d gy 14, afcs [
DI AEAOR WA gY XA g9 g9 DI M fharl [IeR W) &9 &1 T gafery fIer o ®
T §9 aR & ¥ goie 3 W fIER & fou 3o 781 &l eR vgat & & fwsT gon Iy 2
a8l IR GALT3T BT BBl I9E g1 AY HHGT & qihl H Yd el o¥ HAI gRI AT AR ufy
ERT U Yad e &1 {01 gaim o1 iR b o Wl garg s oAl ST qidhT | geAr $erRic
Il Bl iepT I ySAT % I§ Ub B ¢A 8, Sl AT BT 8 IR a8l A SMUD! g W
HIH! A gl g8 & Faarl g B A6 g 5 SHH Ul dhs T & dra Srs e
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ST, 7T S A ft 3R feer 18 & o 899 9 919 B Hal oAT| 0D 7ATal Nerd dIs bl Wi
foran, ofees onft o @1g Fwrfad 78 g2l

gicT 3 aIfenT fic @ 9gd Sexd gl O {6 oY 99d & 6 Yerms foeddt weee &
d@ & oy SRl g, o9 g8l W il e g1 g Sl $% aR A @ g, R S0
a1 8l A BIg oA e T Webdll| diehT TSI G & & J qiehT ST Il & a1 § gl
UeAl Il g iR 98 9 B "¢ H qidl ugadl gl 9 AU FHF Fhd © (b g8 B AW
AP I W By GAdTs el 8l @l §l S J gar {6 qiet | ge1 o Fordl &, a1 W
WR YN & U B TH W goof, WR I W T8 e 21 98l W drge T8 gl o9 I a8l
aif¥n fae o1 fraior =& g, &9 WA gl Jfaerd TE S ard Sk & o Bl e |
TAM H Pl IUAS B PR Febd ol AT GG © (6 ey § afnr fie 8, a8 )
HISAT 3R ARRM A o AR & 3R AT Bl ARl | HRAT 3R ARIRM B g3 a8l A
150 fheRfIeR € 3fiR FiehT A WITAYR Bl U badl 40 PR 8 g8l § B eIl A
g o oIl E1 S H H S 40 franiier R AR F TSI AT Bh? qihT 37 Fhelt 8
AR T whel B GBI Uh WHE WA ¥ IR d8 A TG W o Feg SMg dl el B
S gfaer & S|

gieT & iR ft 9 ¢ erar-arer fegmelt A ot €1 Udh Tl § et TwR
11235 B, I8 WwIE # dF IR Ferdl B 3R W didh & HaC B o &, INAYR F FcH
BIR T8 T8I A S Aehell 8| TAY YRA-HNTAYR oA &, I8 w18 d a &7 Fefdl &1 30 oA bl
TR 19047 3R 19048 &, WA o WIAR-IEAAYR & d1d Fel dlell ©§, I8 AIE H Ub
ﬁ?ﬂﬂ?ﬁ%lgl

S Al o fHT TRE I Hige IR AHd o JAAHIIS NAd W H AT e A8
A it €1 GeIdISl UAT Xeld ¥ & ST8l 270l & #eH H ol Al &1 R & oy
AT 2 3R Pras ofdx gdd I & 3R HH! T SR B 91§l 39 foy Yeld ®ed W
IRTATH Bl TS SRR = S 3T 3TIAT bR 1 |

# wmeT e g 5 @ va I @5 iR W ufd g WeR fRe uRare T iR qaER-
GAITTIS GRATSHT BT BH Yo 3T AT, olfh 3@ a8 4l 1fd R &, afcs | &g (& ag
T0I BT B @ §l S AT B A9 « Alfh S F9F § [T 8 G | 5@ AT e
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AR Sl Xl #31 F A IR SFR—M-IREYRT URATST BT B Yo fhaT o7 3R gRIMGR |
TSR BT B AT 98 I MR U7 §all &, 39 W W &I 7 Pl STovd 2| | of, o

Hel 3T 3MHR qrerl bl Al {2, s9eb oy 98 g=gam|
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MR. CHAIRMAN: I start the 'Zero Hour’ now. & A= IeRT I MUE B b

3YUAT YIDTS BT IR RGDHR S Bl D 7 DY, 9 AR G B AT 9@ |
N FooE qAt (Far): W I B vy 9 AWl & fAu 8 S aRa @) sieferaRen gge
A & folg IO B 21 WX FHER &5 a9 H BT AIC I T Afhd guia 9 et ot gt
® BRI HHATRAT B BS I BT o9 el el %81 &1 #r-ra qumfer off, Ridwr 2008
fic td ol 09 @1 9 SHISAT B HRUNIE & T H YRIR BT YA wx f&m
R STl 2006 ¥ IR 2008 T B g¥fed IR BT YA el fHAT M1, Rifh I
FHIEY H T @ B HHAN [T HAT & A o FAT I srafdy H Jar-Fghy ik
I A o #Aerd g R T 9| WRa 2010 W UHGIUHARMESUS | d§d Alc U Bl
AT & WA 9 THIGAT H AN FARAT AN BRI & oy fhd T | H 35 wfcrerd
Hifer wfed g S¥fea ATSHT AN BT SHA Ugel &R JIC Bl ATT-IAT §AICd IS |
T H bs WPR AR &7 #= St F Ry o= g (& 9% Js U9 wa™ b
HHATNAT BT I A BT IHRAT g TRIR BT IR BT YA 2o B & MM < B
BT HY| TS|
SHRI ANTO ANTONY (PATHANAMATHITTA): Mr. Chairman, Sir thank you

very much for giving me this opportunity.

I would request the Government to increase the limit of carrying gold without
duty up to the value of Rs. 2 lakh.

Wearing gold ornaments is the part of Kerala culture and tradition. No State in
India or no society in the world has such a tradition. Now, the NRIs who are
bringing gold above worth Rs. 35,000/- are levied customs duty in Airports.
Wearing a wedding ring, a thali chain is worth more than Rs. 35,000/-. NRIs have
to remit the import duty even on these ornaments they wear. NRIs are being
harassed by the customs authorities in this regard. I receive a lot of complaints in
this regard.

Kerala State has the highest number of NRIs working abroad. When they to

their homeland, they are being harassed by the customs people.
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I would, therefore, request the Government to kindly increase the limit for

carrying gold without duty up to the value of Rs. 2 lakh.

SHRIMATI DARSHANA JARDOSH (SURAT): Mr. Chairman, Sir I want to
associate with this matter.

MR. CHAIRMAN: Shrimati Darshana Jardosh is allowed to be associated with
this matter.E

2t W AR Tved (ARSE): 9wufd d8icy, IREs g & 3 4T 30 89k A
31 FFaTS! AfIHTY 3R WG 12 qu § HRRG & AR FAS § Fa9 Ul ail &
gl B @I HXN ol URMIEG e & orefar SRvEn, @Rey el B onfe &g
JEITAD BRI Bl &l I 6 A &9 8¢ B Bl © AR SUD 980l 3D HOIGW
WHR gRI iR A qoigd A 1 7 gl AT <@l AN A1 58 A0 B Aoy 4 1 A
Hoigd fAerlt 21 89 31Us #eEd W WRBR W IATUE BT Aeq {6 g7 ANl DI HH A DA
ATH AOIGY Al < DI AT B ST AT A U T USRS H Afarer A
OR1G 83T, YS9 BTl B9 39 Ay & IR HEH ugdl W dihaw H§ Sorn o, wfhe vEr
Rerg 72 fren, Ry 5 5% ed e 9o | oy omiE © f6 59 @i &1 Sfaa #oigd
et

£ TRE qUSy : F U HGH A AT HA S DT &AM SR Ua¥], qaradt R ARy
W T D Pbs WA A S8l [HAEI DI MG HETT A O Bl GIR B 8, A @IS
STell SR, g et T @1 ST 8, S g1 Bddl d Jdiq dx a1 Sar 21
I g & f5 P & o TR BHa TR &A1 § IR B¥d I & 3R dIR B 99
TP GRS Bl DI T PR <d ¢l AT Y TS Ag-d Bl HHS T & Bl & 3R T Bl
¥ €9 T Bl IS fhae 39 WeRIS & PR M A AR Bl RS qAId 8 81 gl § W
T4 & PR & WAl ¥ oar gl W 949G &5 W& ©l el 4 @ ge e AR
YR, aRIVRY 1R afern @, S T T4 B FAR1 8, W Wl R TGl & ge b g[S
dpsi B W@ § o 2

QU AT ¢ TS Sfl, i M © [ R W& ST GIAT 8, VAT DY IR qHh
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A MREAA ST : HEIGY, T&| Bfods & fh 7 T 8 & T8 A T & TR AW A BT
B € 3R 3% Uid A ¥ §Y B 2] Al M A § U Fedl il 2 AR Y |l | Qv Al
T ¥ AfYF T <d T 3R 3D ATd-aad AR BHA-eT AT I Uhed = gl ddhelie g4l
I Bl g P 52 Ad M v QI W 8, SEfP A Sl TMAR § 3R g WeRIS Pal
ST 21 3@ a9 W 3N foha g+ RIfa # uga 1 21 &3 Ot el o AR & |
B &, AR A 3T HHA! DI I I R AT 8 3R 3R IgaR o) 1 8 8, 1 99 H¥el
IR Bt &, @) g7 gNT gdie BN & Sl Bl

# MU FRT ABR P & P BT Al gl # U8l ¥ 39 a1 &1 Up-al aR
e H 9ol gdl gl G U8 TR &F & e, Hou 8 6l dfch U © A B qa 9
AR Bl # AUD AEH H WBR A AN BAT g (b U Gl B SMHAT FATDPR THST
WY 3R STl § AT WX WM W BISH DI FaRAT S A, Al fHAr quad &1 (Rafd A
I D 3R Wl PR GD |
A Yo PR : 7RIS, W W H da fAEmed Wed & 1078 fawmem € RH #9950
TR ReTh BRI €1 16 A4 Bl SIR-AAR IR $ehT ERAT YA g1 ATl b1 AT off b
D% U4 I WRHR b e T I8N U 2| 7 Rierp o s H Har dd © SR
a%%%wwﬁéaﬁwwﬁﬁaﬁw@mwﬁ%lg

26 S 2008 &1 qchlele AT e #21 w@. i oA g S @t srewerar # &+t
T A | U Sed I B AR B TTg O T T A T fRAT T gAY, 4R
WRBR ® qHI [G9FI H Jarepial & SR 9 YA TALEL 10 a9 #, 20 99 3R U 30
T F o] & T R UE b AR b I HHARA R ] ¥ ofeT Rl o 3o
dfea war T 21 I Rierdl & 9 9gd 91 o B

S A T fF 19 S 2012 BT S AN dg e e @ ware ame
& d-5R1 St #1 do | gl & 2l & [Gog Mo foram wanl fderney &1 dRide
Ugd 6 He 10 fie § Fgraw 7 der 30 e o T ik R 1 sifia 2012 & o] o
T Bl e aETe fhar wul Ser faenfSt @ 6 ®er 10 fMc uerm Siar o, 9@l 3
Rttt @1 7 der 30 e ugMT Bl 8 <Rgu, muremht @t s et § el & SR ot
AT &1 4131 ® 3R faenfo & SR ft drer B safeiv # o Ared W dvs ARG 3R
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Ag A91EH Ay #3 § ded B AE B dhrd gdl A W OAR fBAr Sy e
JhTel I WR BRIAE JHRad B ¢l 5= 9l b WA H A B A" HA S B
f<er § $B Ja@ < < A1 A =T A g4 (ST 81| A8 9gd IR AHT =1 50,000 fRrerepi

HT AW B
qumafa wEied : # sue fewr < g & sy 93 fgum|
. ()
A Yo PR : W B @ 98 S| HH Sft B FE Ared 2. (&19u) 50,000 et
P AT &1 W, T8 PV Hel d1sd o ... (Fagm)
[UTY JEIed ¢ IS ad JA off o
THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF

NORTH EASTERN REGION AND MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS (SHRI PABAN SINGH GHATOWAR):

Definitely, I will inform the concerned Minister about the concern of the hon.
Member.

[uTafd wEEd 20 s HU S BT AT WAels PAR Sl gRT SO T fANT B A1 WG
ferar <

SAH T SRS (YRA): FHURT FEIGY, AU I8 961 A g Il go7 © b H orus
I IS AE A I qAT|

|uIf w8 : [Aopel| T g9 I Aol o
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St gt SREE ¢ 99 A1 ARG St Wt 98 g8 off ofR Fm Afger dew W wE W
SURRIT & Sl #4 a1d | WeAd 81| I8 @ b 50 i A1 € ofik 33 wfrer Reww &
TR &4 &N I8l 9% Ugd 21 safay S8 Afgansl @t emars a8t ugam & fofg 8 dn gt
TS gy 2

TSl # Uy R AWy BT SR e BT T MM BT ATedl Sl 3 39 H Yeb
TR AT 2 3R #R_1 A1 8 S ARpR Bl U fI9a W 3701 /g W AT A1y | &l &

HUH AL ATA B v H Bs AYPR GRT AR ARG STANT B ALhe. o qAy S
S @1 dfoora fbar 2. (aem)
|uTafdl HEISd ¢ M el ST | et Jfedel Biey|

.. ()
ST ST SIRE ¢ S8 Yol AR W I8 Hel [ YoRi o SqHaraeh 81 8 3R et
S BT IAH AN BN Bl AILIRT T8l 8] G DI 91 AT 2 B AR RN B TIRIA
P T AA 8 S b ARBR JUIY B JLIeT AT © MR Alh [T 3feel] U Afeedl Pl
ST AT 2. (FaE)
[Uf ARG : S SN, H TSl AT IAUDT T @1 g & 1 AU IeHe qid ardd o
ferar|
SAA I SRQE ¢ T2, R A 15 &7 & 918 S IBI I ¥WeHe IR faAr of AR &H
ST W T iR St BT W SR S AR Afen Arat o g sreen € ok # o SRe
Ahed & g1 R I b olex Iah! folan 21 I=i1 g4l Wele & IR hRaael R (ol @
3R I ARHR gRT Yt AT AT BT Aigel srexter [epT a1 2 b 7 AfgaAratl &
A, ST S AFTdl IR WRSHR & &I MBI B gU Al & FEadl &Y
AfpT I @ A © 6 Bs WPR gRI YT Afgell AR B AT <1 & Al Bl 8R
e T B feaer it § R 39 91sg T 31 oxdT SV 1 98 98 § gl v Sfaa 7=l
FASI | §& T I1d I8 © [ ARBR B 3R A 4 TP IADT Dlg WGV W T8I

T 2 P U8 WHR &) V¥ & IT WWHR ITd dd U FgAd © IT 3FeAd 27 I B ael

3IETET RBR B A AT dTed] & R S9N Y@ 7 Hel & AT A Gaadq | A J4

* Not recorded.
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T BT AP 2] AT PR AFSHI © 1 9% B Afgersil F S ATB] AW Pl Hed g¢
ST FEAGT o o1 ALY Fifd BART <9 e, I R Mt o1 gorar gl S|t AR @
R BT &, 98 W Sadmell BT a4 & 2l Aol S8 U qade B goig o #7f, a8l 3R
Ifedl R ARR W TS BHR WS IO dTel FAorgelt Td dwal &1 f2Fa 9¢t 21 3t 9y fazg
Al fdaw & FR el # 1 U & g1 g3 T8 U Isd! B g1 B T8 A Reedt B
A1 I Y SIIRIE W R € SR A QR AfRel Al B SR A SR Asi 93 |l Afger |ial
BT SR W Y8 AT DRl g b gl VAT & ReT SR WRBR HIF W& 1 89 Yg A b WDR
&1 A T8 w9 2| A T ? P 9 Wed H QRd da <7 g Ud W @fad w1 ki
S B 3T 3B BN

20.00 hrs.

# ARTAR T (WARAQR): WRIey, fIER WRaR 7 Aifert frar § sar frafiarey wnfia
B @ forv faem v F fafdad wRda T HIPR Bg RN B U Ao AT| dg 7 Afery
H durd favafdenery wnfid o &1 [ foran o ok 8 &M W 3 Fe o1l WY 31 He
DR HIfTeNl § durg [wafderay @nfia 78 o) & &1 § S asd g 6 v &l 87
WRER i (077 xS 8¢ I8 287 ATER § IS JeT1 el o o= B ol & forg
TATY Y HH QI BT YARA [HAT o S 916 H TS AT ARl & a0/ A ST
AT # ST ATEd € P b SR W g ARBR AlfMENl A T bug fAvafdaray o
RITYT ST AT8A! 87 D5 ARDR DI HAT T §¢ FIT ARDR HGHE DT AT UR DI T8 DY
REl 87 S DI Sl H T FH Bl R&! 57 A% A & 6 Afae § dar favafderay @
RIUAT & UK BT 3ffdeid SR fhar Sgl 3 97 g 6 A ggewE @ ey
R B8R WRBR DI AN T DHRA B PHUT B

A, DY (ITRT): AEG, MRT VREiie 3R acs 3Rew RIS ® Sigh o 80 o o
Srer <=t iR e wied omd €1 T8l @Y SEaT IR AR & A NI Bed-2 WX 9gd ofd
Y W gferdfes e Bt A DA 1 G 81 H AR garEEl 9 & aR e, A w3
St 9 @y aR | e I8 IS T8 999 & BRI R aY dbsl Uy Bl § foraH AR e
B RIeR g1 81 J8l &R a9 ol ek a8t a9l 3R BRI W A €1 T foT H 40,000 &
60,000 TP <2 3R fIoefl wiesd M & 39 HRU YR AR § O o Il & 3R Gieeh IR
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T U g O § B Bd 2 B T g B PRI IR F I 882 W Ryl ¥ oAy
SRAT Tl I Yferdfes IS TR SY| SIPRT I A8 g YAl s W A1 gferdfes s
DI A g ofd WHA A 2| gF AEd © b AeR H S arel <3 iR facst wdies sredt ufd
AHR SY| 6 R DI ST DI IRATN AT TS W@ 7, Sl WM | gare|

3t SEEd TIRW 3Mae (AR): A8led, VPR Bl TRl DI TRE U8d B! ey | 39 Fdg
H e o T8 B arell § offdhd WEl © fU oS & fadRer dede $o ard de
e Gl SIS © WY B SR Wed A 8R & b T ¥@1 A A IoR R bR ATl
ST D e d oA R @& W e Syl guE B | s a¥ WReR o del of b
TS BT 991§ B9 | g9 & forg &l # qie <1 duery Iy @ fisd av @ Rae &
AR < H WIE Pl AR IUET Gl 2§ qOI8 I IS & HSRU &l FHRT TSl 8l
TS 21 afafy 7 ff RrwRe @t ® fF U9 M B TR BT IS A7 AHAE BAT WS ST
=Y | g2 AT € b #= HEley WRBR BT & 9 R ATeh N B |

#t S Argw g (MONR) : 7SS, MU g Al HEd & AN W dlel B Aidl & g6
feu # auepT g=gare < gl # SUBT S Doy [Aererd SR &l aR% HTE BRAT ATed]
HICERAEBIER! JIIMWgQWWﬁ@ﬁwglmﬁaﬁwgl 1986 A
B Hhaed B FR B dwd [ Td @M gl 9fh WRR JHH Baed 8, D
foemerl & ar # I8 waed ¥ 2| o8t a8 fAeney Yo B Sl Wi J8 B haed
B Haedl o fIUFT & ofdld il €, SHDH! X% A 9T Ui 3 & | 44 Udh
I D1 TRBR DI WSl AT A7 IR IORE fIHRT B TRE A A FH1ET HATAT Dl
faermery e @ SR WS T o7l offhs 39 Uie-9: Arell & i’ o qamaferal wR Sar-
feaoft & @ 2, S wWe 4 W 2| MONGR qarad HI Yo fUsel gor sardT 2l Jgl fuen &
TH W T Blg FSI JAANI § AR 7 e &1 Drs W v§u gl W Rrer # S8l v oW

T W pd fIenay w@ifid g, i bs 5l § SHGT I 2| <Ifdh sa-T 310l awR

e & aras[e W ST g8f 1241 db B e Arar U §, Sfafh bet g8l A <9 81 a8l
YeTs hadl audl db Bidl 8, 1241 a® uars ot &l 8 Uit g
[uIfa wEied @ 3T =TEd € b 98 T W W 9|
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S Y A (2w § S W e @ g 98 B I8 © P %A haed 7 SU SHE
AT BREAT 8, TAY S9! 7a &l 81 Ul 8, oI BRI 98 qgd SOk a1 H §
3R IHH 9gd Wi W 2l IW @I Al 2 b IWH g a1l 9= 3% ¥ Ug Tl U |
T Te 91 919 © b a8 N & R § 427 9= & UG B ol I8 U9 39 db
a8 AT B, BTl gt S| WA Haed & UK 8, afdh wamaferai # Toa famm
3R A AAET b W3y @& 4| B PR U W W 8l R8T § 3R I TP PR
T IR AP FHST H &l 1 & ¢ [ MRaRepR 7 A1 I9 SHIH &I AI8ad a8al & AR
RIS RN CE RIS

HEIey, 399 9aY HuleR 91 I8 © fb o "arera 1 e 3 ff o fohan g o
el T g fF a¥ 2015 9% 39 fIEmey &1 TR dlie fhar ou, saa g a9
amafed 2 gar 21 # gu %@ g 5 o1 a% wora AT wea e e #5rerd w1 S i
TABR T8l B, R 2015 9% sABT A0 & 8 Fobdr 2 g9foIy ofMus HegH | #
HET AR 6 39 AR H {1 w3 v At fog § Afe gui & fft it o3 &1 g9 SR
RERLEREI
|UTaf wRId @ WY A ST I8 MY B B AU W Hdfir Arer 2
2 ve fg wreEr : 7|
AU A I : dors St &1 ) @ By Aenag a1 A ol
2 vew Rig TR : A wifemi=] et MR gl

. ()

|Ufa "8G : 99 A1 39 |aamdl 8 | You may please note down. It is very
important.

2 8 Agd Rig @ wufa S, § $e arEdr g 6 Safd d AveR 1 e o1 sfter
faa 2010 wR o 31... (@r@em)

qurafa #RIed ¢ # S(Udt drell W WA el § [P ¥8 9gd WHR AT § SR uD! AT Bl
A # wwsar 1A S R w9 S B 9N R 2 6 oy Sw@t wEn dl aes |

St Y Aga R : qufa SN, F euer Ao @rEdr g I8 vy & R ¥g 3o @l 9%
fremer 9ga SoR R 3 8, Safd o5 IReR 7 e &1 AfdR 9 2010 TRa e g
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[ "Eed : #ft Gollg oY A1sH ST Aifery |

St 1 Agw Rig ¢ | ofd A P arear § 6 a8 qu1 #9 ¥9i Iorn © 6 Al 98 |99 g
dp g x faoe & &Rt w1 € Ao & for St &9 8 iR 59 Q9 & 9-a S99
THTA P B BT HE BN MR AR FA1 St F ST M0 gl ¥ IHHT ML arel g,
TE A AT B

|uf wged ¢ {1 W@ s e Bl

DR. SANJEEV GANESH NAIK (THANE): Thank you, Sir. I would like to draw

the attention of the hon. Minister of Human Resource Development as this is a
very important issue and related with education in my State of Maharashtra. It is
regarding release of Central assistance for expenditure incurred consequent upon
the implementation of the Sixth Pay Commission recommendations for teachers
and subsequent cadre.

The Government of Maharashtra has taken a conscious decision to
implement the Sixth Pay Commission as recommended by the UGC to all the
teachers and equivalent cadres of the universities and affiliated colleges, which are
coming under the purview of the State Govemm@

Sir, the total expenditure expected to implement the Sixth Pay Commission
report is about Rs.1908 crore out of which the Government of Maharashtra takes
the liability of 20 per cent expenditure. The remaining 80 per cent expenditure
should be reimbursed by the Central Government, which is pending, from 2006 to
2010. I urge upon the Minister of Human Resource Development to release this
Central assistance of Rs. 1526 crore for the Sixth Pay Commission for teachers
and subsequent cadre.

Sir, this is a very important issue and this is related with education. I
would like to request the hon. Minister to do the needful.

Thank you, Mr. Chairman, Sir, for giving me this opportunity.

SHRI K. P. DHANAPALAN (CHALAKUDY): Mr. Chairman, Sir, thank you for

giving me an opportunity to raise an important issue. In the previous Railway
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Budget, an amount of Rs. 83 crore was allotted for the Ankamali-Sabari Rail
Project in Kerala but only Rs. 4 crore was availed for this project. At the same
time, in this Budget, the fund allotted for the Project is only Rs. 15 crore. Besides,
necessary steps may be taken for the disbursement of Rs. 32 crore sanctioned to be
paid for the acquired land for Sabari Rail Project in Kalady area which is not
disbursed so far. 1 would request that sufficient fund may be allotted for the
timely completion of this project.

SHRI NARAHARI MAHATO (PURULIA): Thank you, Mr. Chairman, Sir, for
giving me an opportunity to raise an important issue. [ would like to bring to your
kind notice that my Parliamentary constituency, Purulia in West Bengal is one of
the most backward districts of our country and also a Maoist affected area. The
population here mostly consists of the Scheduled Castes, the Scheduled Tribes and
the Economically Weaker Sections. The financial condition of the people here is
very bad and 9 blocks out of 20 blocks are affected by Maoists. Six years back,
the Government of India had decided to have full electrification of Purulia district
and to give electricity to each and every village; it launched Rajiv Gandhi
Grameen Vidyutikaran Yojana under rural electrification work. Prestigious PSU,
NHPC has been given this task and further NHPC had awarded the contract or
tender to Everest Engineering Works six years back. And, at that time, it was
decided that the work will be completed within four years. But, till date, after the
passage of more than six years, most of the work is not completed and the progress
is very slow. The poor people in my area are suffering especially the BPL are not
getting the electricity for whom this programme was launched. I, being a local
MP, had suggested many a time for early completion of the work but all my
suggestions went to deaf ears. Further, the quality of products that were used in

the electrification work was mostly sub-standard.

[T AT : HEdl off, Solfdefh®IT &< drell Yol B9 87
it e #Eal ¢ WX SHET T TaRe SOl IR Rl
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[uEfY 7EIGY ¢ b B9 faar T 87

sit RER WEal : W UAUEURA 7 UaRwe SOl aad, diadrdl &I & gl

MR. CHAIRMAN: All right.

SHRI NARAHARI MAHATO : Further the quality of projects that were used in the

electrification work was mostly of sub-standard quality which is proved from the

defects that are occurring frequently where the work of electrification is completed.
I therefore request the hon. Minister that a CBI inquiry should be conducted

in awarding this work and 1 further request that the electrification work in Purulia

district should be completed within the next six months for the welfare of the poor

people there. Thank you, Sir. E

it S yam Rig (eimErE): 78gy, § URT ARER & S U9 AR FATAd & S1H Hero

Ao gRT WaTfold gdfad fvererdl # |idar SMER W yawe 3gdiad (i, S el

5-6 NI | AT PR 3T & DI da9 gfg 7 AU ST P TRE ATIHT & ATHE DHIAT dTedl g
T TR% ST HAT gRT Ui fafhedep! &1 &1 aR a9 ghg & S gl 2

AT b FREEGER WEE US GEE 999 & gR W IRd ganfde ud smygdfas

o ON ON

fafhcdep] &1 99 GAM ol AT MR W Yawl YA Ud Rjdfas fafdheadl d sal
Hewrg Fi? Afdar vl fafeeaepi @1 30,000 w0 AR, SMYdfcd fafheadl o
8,000 ¥ AIRI® fU 9 8, S 9 #EME & W A oAt 7 At Fl

R AU AEIH H WRA ARBR A R & b amgdics fafheaent &1 9t gelrifoes
ffrcsl @ W 307 gfg @ 9N vd o Fafeds 3 a¥ 9 fde a1 § g g S
Frafirdiexor fhar Sl A7 I aue Aeww A A HA S A SR WRA WRDR A AR

g 9gd-9gd gare|
SHRI KODIKKUNNIL SURESH (MAVELIKKARA): Thank you, Chairman Sir,
for giving me this opportunity to raise urgent and important matter in this House.

I would like to raise a very important matter affecting my State Kerala.
Every year, during summer, drought like situation arises in Kerala even though it
receives sufficient rain. Due to the drought like situation, some parts of the State,

particularly, Kollam, Central Travancore, Alappuzha and Kottayam faced acute
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water shortage. Waster is also not available for irrigation purposes. Kuttanad
region, which is known as the rice bowl of Kerala, is worst affected. Thus, water
is in acute shortage both for human consumption and for irrigation.

The State Government of Kerala, with their limited resources, have been
providing drinking water by engaging water tankers and lorries but the demand of
drinking water is ever rising and these measures are not sufficient to meet the
demands.

In these circumstances, I demand from the Government of India to
announce a special assistance to the State of Kerala for providing drinking water,
renovation of ponds, canals, tanks and for water harvesting. So that steps on war
footing can be taken by the Government of Kerala. Local Panchayats,
municipalities and corporations are not able to provide drinking water because of
the shortage of funds.

At this stage, the Government of India should come forward and announce
special assistance for Kerala; and to provide drinking water to the people of

Kerala.

it dRvg weau (Rmen): #@icy, # ud A1ETA | AT 1 #41 St @ &= | a1 aredn
g 5 <o 4 o 62 ©IaH URYS &l H ST U BRIS Al & 8, offhe o B ATIEl B
qIg W BT Uae 1924 HHIGY T 96 AR &l 99 2006 W W $© |MET Y MY, <fhT 9
REcE W T WA A SR # A BIPR dad A D AWBIRAT B JfAem g A1 b AABR
go & forw & fpu v udd B9 21 9 BRU VA &3 H V8T Il ARG ST W
TRG Sfad S @1 fa9e €, i wadmi # Bie-Ae i s & w® 9 Aifed e
AT gl el § Bie-8Ie B B W araiRe il & 9 w® I & d6fda s
&3 & ARHIRAT gRT Afew ¢ foar a1 g iR A1 B SaeIHadl IAHR I Il ATl
PR DI THDH! & Il 2] oD SR ARRST DI gferd B garsT e sl © R Fasd
H U gOIRA Bl TARE ST DA TSl & dAT q¥ b HasY b gFbR ol TS 8
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HEIGY, 3Tl SfeAT HeHe sy d1gd IRiTsed Us #Wdl TaIfiUeE &1 ufafifessa
T et e sy W vd @it et e Rl § 5w an #§ fava ast # e <@ ©
Afp BIEw H Y@ dll TIRDT B AR D1 3 b DIy AN &l Heberr 21 A
amuE & fob 71 St 37 Fawmell R Wegqigds faR & &R ST ¥ &

¥ Bl 62 B UREl B A= FHwel & 9y d e @R ds diferd),
DA STATRIH 2006 31X 3T ARSI & FHE &g A Fr=faRad geima <=1 aredl g
1. 3y fEtor 1 A fear S|
2. Y Wi Bles BRI BT UIHAT DI ATIRING T A=A (b1 SR |
3. fufder TRar & e 98 S & HRU IFHT JIT6T (ha1 S|
4. S & TAHIBROT BT AIHAT AR DI S 9 g1 gY BIa die & AR & dRI
Pl -1 S|
[T AEGT : U1 IERHR WA DI A A HY S gN SO T [AvT & Wiy 9|
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"SHRI NALIN KUMAR KATEEL (DAKSHINA KANNADA) : Hon. Chairman
Sir, I would like to draw the attention of the Government towards the demand of
Tulu language Speakers of Karnataka.

Tulu is my mother tongue and also one of the five Dravidian languages.
Lakhs of people speak Tulu language all over the country. In Karnataka Tulu
Speaking people are spread over many coastal districts like Dakshina Kannada,
Udupi, Chikkamagaluru and Karwar. Tulu is also spoken in the coastal region of
Kerala state. Tulu speakers have their own identity in terms of language, culture
and tradition. Tulu has a very strong historical background.

Tulu speakers have been demanding constitutional status to Tulu language.
Inclusion of Tulu in the Eighth Schedule of the constitution would enable it to get
constitutional rights to develop the language academically and culturally. Tulu
literature could also be developed.

Tulu speakers have been demonstrating for the fulfillment of their demand.
Two years ago Tulu language conference was held under the guidance of Poojya
Shri Virendra Hegade ji of Dharmasthala. About four lakhs people participated in
the event. They urged upon the Government to consider their genuine demand for
according constitutional status to Tulu language. But the Union Government has
not taken any step till date.

I would like to urge the Government that any further delay in according
constitutional status to Tulu language would lead unrest in the state. Tulu
language should not be deprived of getting constitutional support for its
development.

Therefore, through you 1 would like to impress upon the Union
Government to take immediate necessary steps to protect the interest of Tulu

speakers and include Tulu language in the Eighth Schedule of the constitution.

" English translation of the speech originally delivered in Kannada.
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|umfa AR ¢+ Rae $AR e | e S, MU Jolc W T A AR MR H e
I w¥ig fHar?
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#t fRaa o =t : g=rEE Y AT S| 3E RSed ssaaey B @ a9iE 9 JEl U
TR B o urg feemsif # gl €1 HfeeR S gAR el &1 98 =TT &, SAD! By Wl

H YId AT died! 2l HiegR TR IRES B WP W, ATE I8 UGB! 8, ARG 8, SR

H TR 3R 91 & 500 ¢ a¥ER AW & IR FER I 500-600 b ST &l AH ST BT
TSH TR S DI Sl G619 8, I8 Al & B B e B WA A A s Y 81 I 7 ) gl
REIR A AT 7Tl 21 AR I8l GA-Ud 31 Tl 31d .79, 81 TR M &M @l 38T 8 Sl §me
BT S| B9RT &% I8 ¢ [ SRS § S MAT ol € 3R Sl R & dreli-ard F ol
BT BT 8| IfhT BART Xetd BT Sl WUR &, I8 ATl 8, O Dbl 8| G GIR S 44T
B WP W B, 98 YUR Bd1 &l AR Bl & b 39 WUR W fI8R WRHR 7 Aawerr R S
B 3R I B WEAT H 50-50 B FEANT A Sl ARG 91 7, I9 WHR A (A
Tl < & 8, oifh AR ¥eTd 39 91 & ol IR i T8l 87 el goic IR I drer Bl
IAER Y el firel, WY IR MR WX dle &1 Al 91 fAid T SR oMY §9 R W
STEETT TR T Bl

AU ARG : 37 Yeld & Heicfed HHer & Wt AvR 87

At ffae PR AR ¢ S TE, H IW TG gl AT ol e & v P w91 WuR
el @l TR BRI JUR Bl g 3R WEH die W ST ddb1 8 39 aFl IR WR
WWGQW@WW@GW%WW?@QWWW%IE
MR. CHAIRMAN : Now, Shri Aaron Rashid.

SHRI J.M. AARON RASHID (THENI): Thank your, Sir.

MR. CHAIRMAN: Mr. Aaron Rashid, you are not speaking from your seat.

Where is your allotted seat?

SHRI J.M. AARON RASHID : It is in the back row.

MR. CHAIRMAN: All right. I am allowing you to speak from this seat.

SHRI J.M. AARON RASHID : Sir, I come from Theni Constituency. &AN G

&3 ¥ IS db dad fdemed T8 e =l [ have written several letters to the hon.

Minister. The then HRD Minister, Mr. Arjun Singh during his time had sent a
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team to inspect the site. In Periyakulam, the State Government had given 5-6 acre
of land to open a Kendriya Vidyalaya. But so far, no action has been taken.

I would, therefore, request the present hon. Minister of Human Resource
Development to kindly intervene in the matter to open a school in my District.
My area is not a factory area. It is only a hilly area bordering Kerala. People of
that area belong to the farming community. They want their sons and daughters to
study in the CBSE school. Their prayer is that a Kendriya Vidyalaya should be

opened at the earliest in their area to enable their sons and daughters to study

there. THU @1 R FA & foly AH A1 We T T €, AT @ 98 W 81 < W 8 W
fSReae # IR FHiIegudl 1 a1 a1 7g¥ H &l ¥ 9 dad ey 5l & Wl & Ras
HH & forg d-ar die < =l

Sir, an early intervention is required in this regard. 1 am requesting the
Government of India to start a Kendriya Vidyalaya in my Theni Parliamentary
Constituency at the earliest. The quota of two seats should also be given to the
Members of Parliament. Thank you.
|UMfY 7RG : A ot RGgl el W ard @, R <@ fod dre, drelt o@d § man §
A 8 T el
et oA R ([STR): weley, <¥ & oy O Rl o7 pai & 8 3R R # el st
® g # 3o foy e amedr 1 N S¥ & Bl e-ofe Il § favrs g1 ieie #, &%
U IR H qAT TH-BR IS W s €1 WRA ARBR 7 U Uiferdt a1g 5 g8l @®
SN BT THGIeiS 9ol fhar ou, SR # forar Sul S sqer wdl B TS, 99 9HI A
ST A <], 7 BISC W, T BT 9o @), T SN AN S IR B[S S STdTS | Wl
& oy o 1 T8 <@ T g AN A S Sl R GHR AThdTedi d 4 S-S,
Tll-TTell, UBTS-UBTS MUl ST< =AIBTaR &R & | § He aedl § (b o WHHe fhar S|
IT HET AT o7 5 Muast BRI BT JaAmIR fHar S| g 2 B 6 39 a8 @ Ue-
for oM, R o™ 78 fia w81 on, 3 & S e & foy R @ 9, 9 Sevfe &
ST W AT R W1 g1 BN I W W U AISa Wl gUl e Al W SAT&T Aol F S
Garl Q1 S SRRl et 15 &R fifeded 7 S9a 8”& il &1 W ar7| {5l & 9T,
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frdt & 97 R frdt & ReweR &1 9r1| safv 9RT 6 a8 <9 & 1Y @l g1 99folv ART
fh 98 9T grolved Tl o1 < W& gl 39t AR fF 98 SuMe g 3R Sh! ARAT S B
IP! Al AR &, s AodHl @ IR B TR A Mieai felfl, 96 IR F A el | |
FHET ATEd g 6 ITH AT TR Y T SR ¢ fam wanl ugel 15 6 I9Y 9 W)
- IHR Bl WRDR 1 T WAl BUU S[APR, (O ORE ¥ INH Slerd 8, I avg 4 31 Al
wuy < fn| 9% S ¥ A ® 5 R SREaeiR @t 9k freidd o @@ el e
Ifs a8t GP ©, T8 TRIT 1 @ © SR B9 i M B YW AR W T AN 39 94 B 0w
ﬁ?@ﬂ?ﬁ,ﬁﬁiﬂ?ﬁﬁ%ﬁ@é@ﬂ%@@@ﬂ%@ﬁﬁ%@ilW&Wﬂ‘s’ﬂﬁ
WGl Ahd, 3T FAR T8l 7 Febd, 3MMUDT e T8l B Fhd | A -9 | fa=edht 2 fp 3+
ST b1 e i el fhAT S R8T §7 Sl BEd © b AU AN geilfoge T8l 81l Sl &9 F,
I8 AU BEd © b AU I0 T 4 e 78l 81 I8 A% 9 A o=t 21 § 9= Be @ g
ST 39 91 BT T 2

Il BN B fafey 919 39 ¥ O RrgRE @ fag Smrawik o1 I Ao 2
3T 9gd 1 ol Bt feelt 71 fewre Rl A S9 R @1 RiagRE Reies 9 & 99
QIR MY ST A1 IS8 IMHAY & BN § el RagRe Reree ae-a8 &t fieln) S
AT & O fordl g &1 e 21 A o A ®1 H ar gt
qufa wEied @ 8w AR 99d ¥ 99 8
et A [ A g B B MR sHeT SaE S A S R §1 7 sfuet 9ga
HE BT T, MY S Bl T8 PIS g B a1d T8l g o ff 3 Whm 21 g ot oe1 ga
& 3R | g &1 YD Sels Bl Sl Blewd &, H UM el dredl g (b AX FWR 1 AT 31ch
BV W IR B | TH LA TR AT S AR W Y, [ AR BRI FHIYR A7 qE A
@ U @er B & A1 q) <% S9s §Iv @Sl Bl AtY] W, ABA § {6 W =g
8, T8 3MMYP! B, WHRI BT 39 T9cl B o7 SwETd 7 B
QU AEIEA ¢ 317 < %2 € b AN 9 ey ] €1 9 3fue A 8
et et Rig 2 97 AiSarl iR 89 9=a] BT SUST &6 <l ST TENC el S R @
wWed <l I SR ITd qi DI goold &, S & S| YS! TSI HEdH | gihan, g=ars]
57 fe=l
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MR. CHAIRMAN : The House stands adjourned to meet tomorrow, the 21° March,
2012 at 11 a.m.

20.32 hrs

The Lok Sabha then adjourned till Eleven of the Clock
oE/ednesday, March 21, 2012/Chaitra 1, 1934 (Saka).


reporters
Friday, March 10, 2000/Phalguna 20, 1921 (Saka).
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